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Priority claimed from 04/02/2018; Application No. : 87783256 ;United States of America 

3932717    03/08/2018
[International Registration No. : 1420554]
Global Health Solutions, LLC
5959 Topanga Canyon Blvd., 170 Woodland Hills CA 91367 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Eye gels; gels for cosmetic purposes.

Cl.5;Gels, creams and solutions for dermatological use; antibiotic ointments; medicated ointments for treating 
dermatological conditions.
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Priority claimed from 07/06/2018; Application No. : 017913722 ;European Union 

3932768    27/07/2018
[International Registration No. : 1420276]
Glenrinnes Distillery Limited
c/o Shepherd and Wedderburn LLP, 1 Exchange Crescent Conference Square Edinburgh, Midlothian EH3 8UL United Kingdom

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); distilled beverages; spirits; gin; vodka; whisky; blended whisky; malt 
whisky; scotch whisky; liqueurs.

Cl.40;Distillery services; spirits distillery services; distilling of spirits for others; advisory, consultancy and information 
services relating to the aforesaid services.
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3934479    03/08/2018
[International Registration No. : 1407667]
New IP Ltd
33 Ashley Road, Kowloon Centre, Unit 1109, 11/F. Tsimshatsui Hong Kong China

Proposed to be Used
IR DIVISION
Cl.3;Cleaning and fragrancing preparations; toiletries; soaps; cosmetics; make-up; personal deodorants; nail polish; 
shampoos; perfumes.

Cl.5;Air deodorizers; adhesive bandages; car deodorants.

Cl.14;Jewellery; bracelets; earrings; chains [jewellery]; necklaces; jewellery boxes and watch boxes; key rings and key 
chains, and charms therefor; clocks; watches; rings [jewellery].

Cl.16;Bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; paper and cardboard; 
stationery and educational supplies; glue for stationery or household purposes; tablecloths of paper; toilet paper; 
bookmarks; pencils; cards; erasers; pencil sharpeners; pencil cases; pencil holders; notebooks; books.

Cl.18;Luggage, bags, wallets and other carriers; umbrellas and parasols; suitcases; school bags; purses; briefcases.

Cl.20;Furniture and furnishings (furniture); mirrors; photo frames; cushions; containers, and closures and holders 
therefor, non-metallic.

Cl.21;Cosmetic and toilet utensils and bathroom articles; tableware, cookware and containers; brushes and brush-
making articles; brooms; bath sponges; plates; bottles; toothpicks; flower pots; mugs; piggy banks; drinking glasses; 
oven gloves; lunch boxes; egg cups.

Cl.24;Wall hangings; linens; textile goods, and substitutes for textile goods; bed covers; pillowcases; cushion covers; 
table linen; towels; curtains.

Cl.25;Clothing; footwear; headgear; gloves; t-shirts; jackets; shoes; hats; baby clothes; bathing suits; socks.

Cl.28;Inflatable toys; sporting articles and equipment; toys, games, playthings and novelties.

Cl.29;Dairy products and dairy substitutes; jellies, jams, compotes, fruit and vegetable spreads; milk; yoghurt; 
croquettes; crisps.

Cl.30;Pastries, cakes, tarts and biscuits (cookies); sweets (candy), candy bars and chewing gum; candy; chocolate; 
confectionery; cereal preparations; ice-cream.

Cl.32;Non-alcoholic beverages; juices; flavoured carbonated beverages; waters; energy drinks.

Cl.35;Advertising, marketing and promotional services.
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3937893    06/06/2018
[International Registration No. : 1420869]
Inteva Products, LLC
1401 Crooks Road Troy MI 48084 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Motorized door locks; window lift motors.

Cl.9;Electric control panels for land vehicles; electric actuators.

Cl.12;Parts for bodies of motor vehicles, namely, roof panels, sunroofs, panoramic roofs and full roofs, and structural 
parts therefor.
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Priority claimed from 13/04/2018; Application No. : 1917655 ;Australia 

3937901    18/04/2018
[International Registration No. : 1420958]
MetaliCoin Pty Ltd
186B Booran Road Glenhuntly Victoria 3163 Australia

Proposed to be Used
IR DIVISION
Cl.9;Cryptocurrency; cryptocurrency exchange software; cryptocurrency wallets; computer software; application 
software; computer software products; computer software programs.

Cl.36;Commodity trading (financial services); financial services; financial information; financial exchange services; 
financial brokerage; brokerage; brokerage of currency; exchange brokerage; money exchange services; buying and 
selling currency; currency exchange services; currency trading services; agencies for the exchange of currency; 
exchanging money; cryptocurrency consultancy; issuance of tokens of value; issuing tokens of value; commodities 
brokerage; commodities exchange services; commodities, gold, mercantile, monetary and security exchanges; trading in 
securities; investment; investment information.

Cl.42;Information technology (it) services (computer hardware, software and peripherals design and technical 
consultancy); cryptocurrency mining; data mining services; computer software design; computer software advisory 
services; computer software consultancy; computer software development; computer software programming services; 
computer support services (computer hardware, software and peripherals advisory and information services); computer 
support services (programming and software installation, repair and maintenance services); design of computer software; 
development of computer software; cryptocurrency engineering; software engineering; writing of computer software; 
creating and designing website-based indexes of information for others (information technology services); provision of 
information relating to information technology; information technology (it) consultancy; design and development of 
search engines; providing search engines for the Internet; software as a service (saas); hosting of software as a service 
(saas); providing information, including online, about design and development of computer hardware and software; online
provision of web-based software (non-downloadable).
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Priority claimed from 05/03/2018; Application No. : 1371123 ;Benelux 

3937959    03/08/2018
[International Registration No. : 1420763]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting apparatus and lighting systems; lighting control 
apparatus; lighting control systems; remote control apparatus for controlling lighting; mobile apps for lighting systems; 
signaling apparatus and instruments; apparatus for the transmission of data; databases; electric converter; ballasts for 
lighting installations; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and zener diodes; 
lasers; electronic components for lighting; electric power unit [transformers]; batteries; starters for electric lights; parts 
of the aforementioned goods.

Cl.11;Apparatus for lighting; lighting fixtures and lighting installations; lamps; light sources [other than for 
photographic or medical use]; parts of the aforesaid goods.
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3939210    21/06/2018
[International Registration No. : 1421175]
Hospital for Special Surgery
535 East 70th Street New York, NY 10021 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, conducting classes, seminars, conferences and workshops in the field of 
healthcare, orthopedics, rheumatology and musculoskeletal medicine; dissemination of educational materials in 
connection therewith; providing online newsletters in the field of healthcare, orthopedics, rheumatology and 
musculoskeletal medicine.

Cl.44;Medical and hospital services.
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Priority claimed from 10/05/2018; Application No. : 87915321 ;United States of America 

3940039    08/06/2018
[International Registration No. : 1421360]
The Boston Consulting Group, Inc.
One Beacon Street, 10th Floor Boston MA 02108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business organization, IT sourcing, namely, staffing and IT cost assessment and analysis consulting services; 
business development and implementation of IT strategies and business processes; business evaluation and 
management of IT projects.

Cl.42;Consulting services in the field of information technology architecture; design and development of information 
technology blueprints for IT application landscapes and information technology infrastructure.
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Priority claimed from 12/04/2018; Application No. : 87874485 ;United States of America 

3940046    24/06/2018
[International Registration No. : 1421352]
Chiho Environmental Group Limited
48 Wang Lok Street, Yuen Long Industrial Hong Kong China

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring scrap metal and recycled goods; distributorships in the field of recycled goods; 
scrap dealerships; brokerage in the field of scrap metal and recycling, namely, the bringing together of consumers and 
providers of a variety of goods and services in the field of scrap metal and recycling for commercial purposes.

Cl.36;Holding company services, namely, provision of investment capital, financial reporting and financial advising to 
subsidiaries and affiliated companies.

Cl.40;Recycling; metal fabrication and finishing services for others; processing of scrap metal; environmental 
protection services related to recycling.
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Priority claimed from 29/08/2017; Application No. : 87589035 ;United States of America 

3940049    27/02/2018
[International Registration No. : 1421345]
Sounds Food, Inc.
1161 Mission Street San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements; probiotic supplements; vitamins and vitamin supplements.

Cl.9;Computer game software and electronic game software; computer game programs and electronic game programs; 
augmented reality game programs; computer software for providing access to computer games and electronic games 
through online social networking websites and other communications networks with third parties; augmented reality 
software for integrating electronic data and interactive games with real world environments focused on food, beverages, 
cooking and eating; virtual and augmented reality glasses and headsets; downloadable image files featuring images of 
characters and scenes from a computer or electronic game; parts and accessories for consumer video game and 
computer game apparatus, namely, carrying cases and holsters specially adapted for carrying and displaying smart 
phones which may be used in playing games.

Cl.28;Consumer video game consoles and video game machines; consumer computer game consoles and computer 
game machines; parts and accessories for consumer video games and consumer computer games, namely, carrying 
cases and holsters specially adapted for carrying hand-held units for playing electronic games; hand-held units for 
playing electronic games; toys, namely, plush toys, action figures; dolls; board games; puzzle games; card game toys 
and their accessories, namely, playing card cases, playing card holders, mats for use in connection with playing card 
games, playing card shuffling devices and dice.

Cl.41;Entertainment services, namely, providing online non-downloadable computer game programs, electronic game 
programs and augmented reality game programs; providing non-downloadable computer game programs, non-
downloadable electronic game programs and non-downloadable augmented reality game programs for users to play, via a 
website or online platform; providing augmented reality environments in which users can interact through social games 
for recreational, leisure or entertainment purposes; providing non-downloadable images and videos featuring characters 
and scenes from a computer game or augmented reality game via communication by hand-held video game apparatus, 
mobile device, website, or online social networking site; augmented reality video production.
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3940058    28/05/2018
[International Registration No. : 1421411]
Peoplegeeks Ltd Oy
Niittyläntie 2 FI-00620 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.35;Business consulting; business management consulting; business organisation and management consulting; 
personnel management consulting; business process management and consulting; business management consulting 
services in the field of information technology; computerised data processing; computerised data management; data 
management services; business data analysis; collection of data; administrative data processing; database management 
services; compilation of business data; data compilation for others; data collection [for others]; data processing for the 
collection of data for business purposes; preparation of business statistical data; consultancy relating to data 
processing; advisory services relating to data processing; business consultancy services relating to data processing; 
business research; management advice; business management consultation; human resources consultancy; human 
resources consultation; human resources management; human resources management and recruitment services; serving 
as a human resources department for others.

Cl.36;Financial consulting services; capital investment consulting; investment advice; investment consultations; 
investment management; financial investment; investment services; capital investment; fund investment; equity capital 
investment.

Cl.42;Computer consulting services; information technology consulting; computer software consulting; computer 
software consulting services; consulting services relating to computer software; data security services; leasing of data 
processing systems; research relating to data processing; designing of data processing systems; designing of data 
processing programmes; database design and development; research relating to science; science and technology 
services; product research; research services; software research; research relating to technology; drawing up of expert 
technical opinions in connection with information technology; technical consultancy services relating to information 
technology.
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Priority claimed from 09/10/2017; Application No. : 4394889 ;France 

3940073    06/04/2018
[International Registration No. : 1421123]
SIROCO
Zone Industrielle, 10 rue Jean Rostand F-69740 GENAS France

Proposed to be Used
IR DIVISION
Cl.11;Air diffusers for vehicles namely aerators; ceiling lights; ceiling lights for vehicles; interior lighting installations 
for vehicles.

Cl.12;Dashboards for vehicles; dashboard parts for vehicles.
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3940082    15/05/2018
[International Registration No. : 1421386]
FLEXPOWER AWS Co., Ltd.
(Nonhyun-dong, Nonhyundong Daewooivill Hilltown) 2nd floor, 641, Nonhyun-ro, Gangnam-gu Seoul 06116 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Drugs for medical purposes; adhesive bands for medical purposes; adhesive tapes for medical purposes; self-
adhesive bandages; bandages for burns; tapes for varicose veins; bands for skin wounds; adhesive plasters for medical 
purposes; surgical dressings; moleskin for dressings (medical); adhesive for wound closure for medical purposes.

Cl.28;Appliances for gymnastics and sports; men's jockstraps for sports; men's belly protectors for sports; leg guards 
for sports; knee pads for sports; chest shield pads for American football; tendon guards; belly protectors used as the 
parts of sports suits; elbow pads for sports; wrist pads for skateboard exercise; elbow pads for skateboard exercise; 
protection pads for exercise; wrist protection pads for exercise; shin guards for sports; fist schooners; elbow protectors; 
arm pads for sports; protectors for fencing; protectors for hockey; chest protectors for hockey.
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Priority claimed from 04/09/2017; Application No. : 017176546 ;European Union 

3940084    21/02/2018
[International Registration No. : 1421381]
Eckart GmbH
Güntersthal 4 91235 Hartenstein Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications for sales promotion, visualisation and demonstration, and for using metal effect pigments 
and pearlescent pigments in paints, lacquers, coatings, printing inks, in particular inkjet printing inks, plastics (mass 
colouration), on objects, in particular of plastic, and in cosmetics; software for sales promotion and for visualising and 
displaying the use of metal effect pigments and pearlescent pigments on objects.

Cl.16;Brochures or prospectuses, in particular relating to optical effects, in particular with regard to metal effect 
pigments or pearlescent pigments.

Cl.17;Mica, in particular pearlescent mica, including in the form of pastes and concentrates and in compact form, 
including pellets and granulates; plates and sheets of plastics, serving as colour samples; plastic films, other than for 
packaging, in particular in the form of self-adhesive film samples for visualising and displaying colours.

Cl.35;Distribution of prospectuses, in particular online, in the field of metal effect paints and pearlescent paints, 
lacquers, coatings, printing inks, inkjet printing inks, pigments and pigment pastes offered in the form of products and 
samples, in particular in the form of spray cans, stickers, printed matter, paints, paint cans, lacquer cans, cosmetics.

Cl.42;Design, in particular in connection with coating, designing and finishing objects in connection with metal effect 
and pearlescent pigments, in particular for designers, branded companies, brand owners, agencies, prepress designers, 
packaging designers, plastics engineers and plastics designers, printers and graphic designers; consultancy relating to 
product design with regard to applying and using metal effect paints and pearlescent paints, lacquers, coatings, printing 
inks, inkjet printing inks; software as a service (saas) services; hosting of platforms on the Internet for the 
operation,communications, advertising and promotion, in particular for sales promotion, in particular of metal effect 
pigments and pearlescent pigments and printing inks containing the aforesaid; product testing for the specification and 
verification of optical effects produced by effect pigments in the form of digital printing patterns for designers, branded 
companies, brand owner, agencies,prepress designers, packaging designers and plastic designers.
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Priority claimed from 30/11/2017; Application No. : 65024/2017 ;Switzerland 

3940085    30/05/2018
[International Registration No. : 1420820]
Nobel Biocare Services AG
Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Materials for dental implant systems; porcelain, titanium, metal alloys, ceramic materials, materials of precious 
metal for dental use and other materials, including biocompatible materials, for dental restorations.

Cl.10;Surgical implants made of artificial, medical and dental materials; ceramic implants for dental use, ceramic dental 
components; dental crowns and bridges; implant abutments for dental use, implant healing caps for dental use; 
instruments and apparatus for reconstruction, restoration and rehabilitation in the field of dentistry, medicine and 
surgery; surgical, medical and dental apparatus and instruments; artificial teeth and other dental prostheses; parts and 
accessories for all the aforesaid goods.

Cl.41;Teaching, training in connection with dental implant surgery; organization and conducting of seminars, 
symposiums and workshops relating to implant surgery, implantation techniques, prostheses and dental prostheses, 
dental restorations and treatment in the field of dentistry; teaching services in connection with the surgical field, teaching 
services in the field of dental restoration and concerning techniques for prosthesis and implantation of biological and 
non-biological materials.
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3940090    26/06/2018
[International Registration No. : 1420775]
KRONOZ LLC
Avenue Louis-CasaÏ 18 CH-1209 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Wireless electronic apparatus (connected watches) for telephone call reporting, message reporting (SMS, e-mail 
and social networks) and for alarm programming; LCD screen; batteries; chips (integrated circuits); electronic agendas; 
smartwatches; pedometers; wearable activity sensors; watches for receiving and exchanging digital data (smart 
watches); electronic heart rate recorder other than for medical use; wireless digital electronic apparatus to be carried on 
the body for controlling the music player and the camera of a mobile telephone; telephone tracking and universal 
positioning devices.

Cl.14;Watches; wristwatches; watch bands; watch cases; watch dials.
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Priority claimed from 30/01/2018; Application No. : 017754607 ;European Union 

3940093    07/02/2018
[International Registration No. : 1421380]
Fumex Aktiebolag
Verkstadsvägen 2 SE-931 61 Skellefteå Sweden

Proposed to be Used
IR DIVISION
Cl.9;Fume cupboards for laboratory use; laboratory furniture.

Cl.11;Equipment and apparatus for ventilation, filtration and purification of airborne pollutants; parts and fittings for 
these goods.

Cl.20;Furniture, other than especially adapted for laboratory use.

Cl.35;Retailing of fume cupboards for laboratory use, equipment and apparatus for ventilation, filtration and purification
of airborne pollutants, laboratory furniture, parts and fittings for the aforesaid goods.
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Priority claimed from 07/09/2017; Application No. : 30 2017 022 433 ;Germany 

3940095    06/03/2018
[International Registration No. : 1421674]
MANN+HUMMEL GMBH
Schwieberdinger Str. 126 71636 Ludwigsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters for the purification of air, gases or fluids as parts of motors, engines or machines; filter systems comprising 
filter housing and replaceable filter elements as parts of machines, motors or engines; filter elements for the aforesaid 
filters or filter systems; air filters as parts of machines, motors or engines; air filter systems comprising air filter housing 
and replaceable air filter elements as parts of machines, motors or engines; air filter elements for the aforesaid air filters 
or air filter systems; cyclones (centrifugal separators) for the aforesaid air filters or air filter systems; centrifuges; 
resonators as parts of motor or engine air intake systems for the attenuation of sound and absorption of vibration; sound 
absorbers as parts of machines, motors or engines; flaps as parts of motors, engines or machines; valves as parts of 
motors, engines or machines; ducts as fitted parts of motors or engines for supply and discharge of air.

Cl.9;Mobile apps; computer software for data processing; predictive maintenance software; sensors and detectors; air 
pollution measuring devices; filters for respiratory masks; diagnostic equipment, not for medical purposes; examination 
equipment, not for medical purposes; monitoring equipment, not for medical purposes; resonators as electronic 
components for resonance of vibrations or absorption of vibrations.

Cl.11;Filters for the purification of air, gases or fluids, other than parts of machines, motors or engines; filter systems 
comprising filter housing and replaceable filter elements, other than parts of machines, motors or engines; filter elements 
for the aforesaid filters or filter systems; drying apparatus; cooling apparatus; ventilating apparatus; air conditioning 
apparatus; air filters, other than parts of motors, engines or machines; air filter systems comprising air filter housing and 
replaceable air filter elements, other than parts of machines, motors or engines; air filter elements for the aforesaid air 
filters or air filter systems; particulate air filters; fine particle filters; gas filters; cabin air filters; cabin air filter systems 
comprising filter housing and replaceable cabin air filter elements; cabin air filter elements for the aforesaid cabin air 
filters or cabin air filter systems; filters with activated carbon for the purification of air, gases or fluids; filters with 
activated carbon for the adsorption of odour or gaseous pollutants; filter elements with activated carbon for the aforesaid 
filters with activated carbon; filters for the filtration of liquids and gases as parts/components of domestic and industrial 
installations or units; air purifiers (apparatus); dust filters; fine particle filters.

Cl.16;Printed matter; pamphlets; periodicals; brochures; prospectuses; catalogues; printed advertising materials; 
operating manuals; installation guides; user instructions; seminar documents; stationery; packaging made of paper 
and/or cardboard; folding boxes made of cardboard; cardboard boxes; filtering materials of paper.

Cl.17;Flexible ducts, not of metal, for air, clean air or dirty air for use in the field of ventilating and air conditioning 
apparatus or gas distribution apparatus.

Cl.35;Advertising; marketing; sales promotion; collection of data; systematisation and compilation of data in computer 
databases.

Cl.38;Wireless transfer of data via digital mobile telephony and the internet.

Cl.40;Air freshening; air conditioning; air treatment; air purification; filtration of gases; rental of air purification 
apparatus; rental of cooling apparatus; rental of cooling installations; rental of air conditioning apparatus.

Cl.42;Programming of computer software; cloud-computing; environmental monitoring; technical analysis of data; 
electronic storage of data.
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Priority claimed from 06/04/2018; Application No. : 87866335 ;United States of America 

3940098    19/04/2018
[International Registration No. : 1421005]
RiceTec AG
Bergstrasse 5, Postfach 366 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Herbicides for rice.

Cl.31;Agricultural seeds.

Cl.44;Consulting services and providing information pertaining to agricultural crop management, seed 
recommendations, crop cultivation, chemicals used in cultivating crops, and weed control.
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Priority claimed from 31/07/2015; Application No. : UK00003120465 ;United Kingdom 

3940099    17/08/2018
[International Registration No. : 1280825]
Black Isle Brewing Co. Ltd
Old Allangrange, Munlochy Ross-shire IV8 8NZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.32;Beers; lager, ale and porter; mineral and aerated waters, and other non-alcoholic drinks; fruit drinks and fruit 
juices; syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); spirits and liqueurs, but in so far as whisky and whisky based liqueurs are 
concerned, only Scotch whisky and Scotch whisky based liqueurs produced in Scotland.
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3940103    16/05/2018
[International Registration No. : 1421469]
Limited Liability Company «Producer Center «Nashi»
2nd Spasonalivkovsky per., building 6 RU-119049 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;USB flash drives; protective helmets for sports.

Cl.12;Sports cars.

Cl.16;Posters; forms, printed; booklets; pamphlets; signboards of paper or cardboard; pencils; cards; trading cards, 
other than for games; envelopes [stationery]; stickers [stationery]; writing instruments; flags of paper.

Cl.20;Signboards of wood or plastics; works of art of wood, wax, plaster or plastic; figurines [statuettes] of wood, wax, 
plaster or plastic.

Cl.24;Flags, not of paper.

Cl.25;Underwear; sweat-absorbent underwear; boots for sports; sports jerseys; combinations [clothing]; sports shoes; 
motorists' clothing; headgear for wear; gloves [clothing]; knitwear [clothing]; tee-shirts; sashes for wear.

Cl.28;Toys.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; oils and fats for food.

Cl.32;Aerated water; mineral water [beverages].

Cl.35;Business management of sports people; shop window dressing; design of advertising materials.
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3940104    17/07/2018
[International Registration No. : 1287814]
Open joint stock company «Tatspirtprom»
Bauman str., 44/8, RU-420111 Kazan, Republic of Tatarstan Russian Federation

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 08/02/2018; Application No. : 017793027 ;European Union 

3940105    09/02/2018
[International Registration No. : 1421057]
L.B. PLAST S.r.l.
Viale Francia, 19 I-35020 Tribano (PD) Italy

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses, and fittings therefor, including valves, of metal; drain pipes of metal; drain traps (valves) of 
metal; metal hose fittings; metal hoses for plumbing use; junctions of metal for pipes; floor drains of metal; drains made 
of metal; drain traps of metal; plugs of metal for wash basins.

Cl.11;Water supply installations; sanitary apparatus and installations; flexible pipes being parts of sink plumbing 
installations; flexible pipes being parts of basin plumbing installations; valves [plumbing fittings]; faucet filters [plumbing 
fittings]; waste pipes for sanitary installations; water filtering apparatus; fittings for the draining of water; waste fittings 
for basins; waste fittings for sinks; bath sanitary installations; flexible strip wound pipes of metal [parts of sanitary 
installations]; waste fittings for sanitary ware; bath fittings; sanitary water conduit fittings; strainers for water lines; sink 
strainer (plumbing fittings); bath plumbing fixture; plumbing fixture namely, drain traps, sink and basin wastes; plumbing 
fittings for the draining of water for sinks and basins; water distribution installations; water pipes for sanitary 
installations; elbow bends (plastic -) for pipes (parts of sanitary installations); strainer wastes in metal.
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Priority claimed from 12/05/2017; Application No. : 87448376 ;United States of America 

3940133    10/11/2017
[International Registration No. : 1421219]
Misapplied Sciences, Inc.
16128 NE 87th Street Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, measuring, signaling, checking, and 
teaching apparatus and instruments, namely, multi-view electronic display boards; apparatus for recording, transmission 
or reproduction of sound or images; blank recording discs; blank magnetic carriers; cash registers; calculating 
machines; fire extinguishing apparatus; data processing apparatus; electronic displays, namely, digital signage; electric 
and electronic display panels for displaying multiple views; electric warning lights; illuminated exit signs; illuminated 
evacuation signs; electronic script prompters and cues for use in conjunction with multi-view displays; customized 
content distribution and delivery systems, namely, multi-view electronic display boards; customized content distribution 
and delivery systems, namely, computer software and computer hardware for electronic and static display; electric 
sensors; computer software and hardware for analyzing data from electric sensors and their attendant servers and 
memory media; electronic systems comprising software and hardware for wayfinding; electronic systems, namely, 
computer software and hardware for the input, output, storage, retrieval, communication and display of data and 
information; carrying cases specifically adapted for electronic multi-view display boards and specifically adapted 
components and specifically adapted lights; supporting devices for multi-view electronic display systems, namely, 
electronic control wands and wearables in the nature of smart watches, smart eyeglasses, activity trackers, video display 
monitors, computer peripherals in the nature of wireless mice that are adapted to engage with multi-view displays; 
electric warning light systems; emergency warning lighting; emergency evacuation lighting; navigational safety-warning 
lights, namely, lights that are specifically adapted to engage with electronic multi-view displays.

Cl.11;Airport runway and transportation directional lights; carrying cases specifically adapted for electric lights; 
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lighting installations; lighting installations for use in the field of architectural lighting; decorative lighting in the nature of 
light bulbs, electric lanterns, lamps, led lighting fixtures, floodlights, spotlights, chandeliers, wall lights, lanterns, LED 
light strips, figurines; entertainment lighting, namely, stage spotlights, live music and musical stage spotlights, live show 
stage spotlights, and film stage spotlights; light stands for theatrical stage lighting, live music and musical stage lighting, 
live show stage lighting, film stage lighting; lighting apparatus for sports arenas and theme parks; exit lighting, namely, 
lights for illuminating stairs, floors, doors, and other portions of building structures; guidance lighting, namely, lights for 
illuminating stairs, floors, doors, and other portions of building structures; navigational lighting, namely, lamps, LEDs, 
electric luminaires, LED luminaires, luminaire reflectors, luminaire diffusers, luminaire refractors, luminaire diffractors; 
theatrical lighting, namely, theatrical stage lighting apparatus; thematic lighting, namely, stage spotlights, live music and 
musical stage spotlights, live show stage spotlights, and film stage spotlights; apparatuses for lighting, heating, steam 
generation, cooking, refrigerating, drying, ventilating, water supply, and sanitary purposes, namely, lighting installations, 
heating installation, liquid fuel heating appliance, gas fuel heating appliance, steam generating installations, electric 
cooker, induction cooker, microwave ovens, refrigerator, freezing device, namely, freezers, dryer for industrial use, 
namely, dryer for drying paint, dryer for drying coatings, convection dryers, air dryer for drying clothes, air dryer for 
drying hands, air dryer for drying hair, ventilation regulator, valve for water supply.

Cl.35;Advertising services; marketing services; business management consultation; providing office functions; 
business administration services; retail store services featuring a wide variety of consumer goods of others; analysis of 
market research data and statistics; marketing research, studies, analysis and assessment; providing advertising, 
marketing and promotional services, namely, experiential or immersive advertising, promotional, and marketing 
campaigns for others; data acquisition and collection for use in the field of advertising and marketing; technical 
consultation in the field of marketing campaigns and experiential marketing experiences; technical business consultation 
related to retail and dining experiences.

Cl.37;Building construction services; repair and installation of multi-view electronic displays and electronic 
apparatuses and systems related thereto; technical consultation in the field of installation and maintenance of lighting 
apparatus, lighting instruments, and lighting systems.

Cl.38;Communication services, namely, electronic data transmission; technical consultation in the field of content 
distribution and delivery, namely, electronic data transmission; technical consultation in the field of electronic 
transmission of content distribution and delivery, namely, electronic dissemination and delivery of audio, video or media 
content to users via television, handheld device, mobile device, connected device, computer, or computer network.

Cl.41;Education services, namely, conducting classes, seminars, conferences, and workshops in a live and virtual 
environment in the field of sports, culture, and personal enrichment; entertainment services in the nature of development, 
creation, production, distribution, and post- production of motion pictures, television shows, multimedia entertainment 
content, and live visual and audio performances, namely, in the field of sports, culture, and personal enrichment; training 
services in the field of sports and personal enrichment; cross-cultural training; gambling services; translations, namely, 
language translations; technical consultation in the field of translation services.

Cl.42;Scientific and technological services, namely, research and design in the field of computer systems; industrial 
analysis and research services in the field of fiber optics; design and development of computer hardware and software; 
data acquisition and collection, namely, data automation and collection service using proprietary software to evaluate, 
analyze and collect service data; technical consultation related to illumination, namely, lighting design, and technology 
specification services pertaining to permanent or temporary architectural, theatrical, entertainment, commercial and/or 
residential applications; technical consultation in the field of security, namely, computer, internet, data and digital signal 
processing security; technical consultation in the field of electronic scoreboard design; technical consultation for 
transportation and traffic planning services; technical consultation in the field of wayfinding systems for others; technical 
consultation for designs of theme park; technical consultation in the field of city planning and transportation planning; 
technical consultation in the field of architectural lighting design.
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Priority claimed from 12/12/2017; Application No. : 1893181 ;Australia 

3940136    17/05/2018
[International Registration No. : 1421916]
Mebrom Research & Development Pty Ltd
PO BOX 80 PORT ADELAIDE SA 5015 Australia

Proposed to be Used
IR DIVISION
Cl.6;Connectors of metal for hoses; connectors of metal for pipes; connectors of metal for tubes; connectors of metal 
for use in plumbing; hydraulic connectors (pipes) of metal (other than parts of vehicles, machines or motors); metallic 
connectors for watering hoses; couplings of metal for flexible pipes; couplings of metal for hoses; couplings of metal for 
pipes; couplings of metal for tubes; couplings of metal for use with high pressure hoses; hose couplings of metal; 
articles of metal for use in the garden, namely metal hose fittings and hand-operated metal garden hose reels; 
accessories of metal for irrigation pipelines, namely manifolds of metal for pipelines, branching tubes of metal for 
pipelines; valves (taps) of metal for controlling flow; valves of metal (other than parts of machines); nozzles of metal; 
water pipe valves of metal.

Cl.17;Non-metallic connectors for hoses; non-metallic connectors for pipes; non-metallic connectors for tubes; non-
metallic hose fittings; connectors, not of metal, for pipes and hoses; non-metallic couplings for flexible pipes; non-
metallic couplings for hoses; non-metallic couplings for pipes; non-metallic couplings for tubes; non-metallic couplings 
for use with high pressure hoses; accessories of plastic for irrigation pipelines namely, manifolds of plastic for irrigation 
pipelines; hydraulic connectors in the nature of flexible pipes of non-metallic materials (other than parts of vehicles, 
machines or motors); non-metallic hose connectors.
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Priority claimed from 18/01/2018; Application No. : 40201801137Y ;Singapore 

3940143    10/08/2018
[International Registration No. : 1409748]
HELLOSME PTE LTD
6A Shenton Way, 04-08 Singapore 068815 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications, downloadable; application software; mobile application 
software; downloadable computer software for providing and sharing of information; intranet servers; computer software 
for business purposes; computer software for accounting systems; computer software for analysing market information; 
computer software for processing market information; computer software for producing financial models; software for the 
process of business transactions; computer e-commerce software to allow users to perform electronic business 
transactions via a global computer network; databases and data networks; interactive databases; computer software and 
programmes for accessing, browsing and searching online databases; computer software platforms, recorded or 
downloadable; computer search engine software.

Cl.35;Business negotiations; negotiation of contracts for others; negotiation of business contracts for others; 
negotiation of commercial transactions for third parties; negotiation and conclusion of commercial transactions for third 
parties; arranging and concluding commercial transactions for others; arranging of auction sales; auction services; 
arranging business introductions; business information; providing business information via a web site; business advice, 
inquiries or information; information services relating to business matters; advice and information concerning 
commercial business management; compilation of business statistics and commercial information; provision of 
commercial and business contact information; compilation and provision of online commercial information directories; 
business consultancy; compilation of information into computer databases; business advisory services; advisory 
services for preparing and carrying out commercial transactions; consultancy and advisory services in the field of 
business strategy; assistance, advisory services and consultancy with regard to business planning; accounting; 
accounting advisory services; preparing of advertisements; placing of advertisements; data processing; business data 
analysis; interpretation of market research data; analysis of market research data and statistics; providing a directory of 
third party web sites to facilitate business transactions; advisory services relating to the purchase of goods on behalf of 
business; arranging of trading transactions and commercial contracts; database management; data processing; database 
marketing; business and market analysis; compilation of online business directories; advertising the goods and services 
of online vendors via a searchable online guide; providing a searchable online advertising guide featuring the goods and 
services of online vendors; dissemination of advertising via online communications networks; business information 
services provided online from a global computer network or the internet; administrative processing of purchase orders; 
procuring of contracts for the purchase and sale of goods and services for others; negotiation of contracts relating to the 
purchase and sale of goods; advertising and marketing; market research and market analysis; market intelligence 
services; search engine optimisation services; search engine marketing services; referral marketing.
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3940147    22/05/2018
[International Registration No. : 1421200]
AUSNUTRIA DAIRY CHINA CO., LTD.
No.2, Wangwang EastRoad, Wangcheng District, Changsha Hunan China

Proposed to be Used
IR DIVISION
Cl.5;Tonics [medicines]; powdered milk for babies; food for babies; dietetic substances adapted for medical use; 
nutritional supplements; infant formula; breast-nursing pads; mosquito-repellent incense; protein dietary supplements; 
babies' napkin-pants [diaper-pants].

Cl.29;Powdered milk; milk beverages, milk predominating; yogurt; milk products; milk; cheese; milk substitutes; soya 
milk; butter; vegetables, preserved; oils for food; nuts, prepared; tofu; meat; crystallized fruits; fruits, tinned [canned 
(Am.)]; eggs; fruit jellies; fish-based foodstuffs.

Cl.30;Candy; chocolate beverages with milk; honey; pastries; cereal preparations; ice cream; condiments; baozi.
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Priority claimed from 14/11/2017; Application No. : 87683679 ;United States of America 

3940152    28/11/2017
[International Registration No. : 1421989]
KINSANE ENTERTAINMENT, INC.
245 EAST 24TH STREET 17J NEW YORK NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video disks and video tapes with recorded animated cartoons; visual recordings and audiovisual recordings 
featuring music and animation; game software; motion picture films and films for television featuring children's 
entertainment.

Cl.38;Broadcasting programs via a global computer network; television broadcasting; broadcasting of animated 
television programs; wireless broadcasting.

Cl.41;Entertainment services in the nature of ongoing television programs in the field of children's entertainment; 
entertainment services in the nature of television cartoon series; animation production services; entertainment services 
in the nature of development, creation, production, distribution, and post-production of animated motion pictures, 
television shows, multimedia entertainment content; production of DVDs, videotapes and television programs featuring 
cartoons; provision of information relating to animated television, motion picture film, audio and radio production; 
entertainment services, namely, non-downloadable ringtones, pre-recorded music, and graphics presented to mobile 
communications devices via a global computer network and wireless networks; entertainment services, namely, providing
virtual environments in which users can interact for recreational, leisure or entertainment purposes; educational and 
entertainment services, namely, providing on-line interactive children's stories.

Cl.42;Animation design for others; designing and developing computer game software and video game software for use
with computers, video game program systems and computer networks; providing online non-downloadable game 
software; production of video and computer game software.
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Priority claimed from 18/05/2017; Application No. : 87456079 ;United States of America 

3940153    17/11/2017
[International Registration No. : 1421259]
ARTHUR J. GALLAGHER & CO.
2580 Golf Road Rolling Meadows IL 60008 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, namely, newsletters, pamphlets, white papers, and brochures in the field of 
insurance; computer programs for use in database management of insurance claims and insurance risk evaluation data in 
the field of insurance risk management; software, namely, computer software for use in processing, filing and managing 
insurance claims; downloadable computer application software for mobile phones, portable media players and handheld 
computers for use in accessing insurance claims information via the internet through a portal interface.

Cl.16;Printed materials namely, written articles in the field of insurance coverage.

Cl.35;Insurance claims auditing services; medical claims management services, namely, receiving, data entering, and 
re-pricing of transactions that are originated by physicians, hospitals, and ancillary medical care providers; business 
advisory services in the fields of international human resources and employee benefits; human resources management 
services; providing on-line business information regarding human resources management; customized business 
consultation regarding selection of workers compensation specialty provider networks and workers compensation 
specialty provider claims administration to employers in accordance with state worker's compensation laws and 
administrative rules for the treatment, diagnostic testing and specialist care of workers; business research, namely, 
providing data analysis of workers compensation medical providers and treatment plans; prepare business reports for 
others relating to workers compensation insurance claims from information obtained over a global communications 
network; business risk management consultation regarding business risk assessment evaluation, conducting business 
hazard surveys, business data analysis of insurance losses, business auditing and insurance claims auditing services for 
compliance with federal and state occupational safety and health administration regulations, property and liability 
business risk and cost assessment services; disaster recovery services, namely, business continuity consulting and 
planning; business investigations; crisis management in the nature of business risk management services; business and 
human reputation investigations and business and human reputation restoration in the nature of business risk 
management services and business risk consulting services; business risk management consultation services relating to 
cyber security and non-cyber security breaches and oversight of alternative business risk management strategies; 
financial record keeping for insurance risk management and regulatory compliance purposes related to evaluating and 
administering costs of crisis management, security breaches, institutional response costs, and targeted communications 
costs; business risk assessment services, namely, ergonomic risk evaluations relating to commercial matters and 
ergonomic risk statistical evaluations of insurance claims performance measures for others; business evaluation of 
worker safety programs and developing business risk management programs for others; preparing business reports for 
others relating to insurance claims; business consultation services, namely, financial accounting for regulatory 
compliance by management officers; business risk management consultation, namely, critical incident and loss 
prevention, international risk management, and risk management consulting; managed care services, namely, health care 
cost containment, health care utilization review and pre-certification services, health care cost review, computerized 
database management and electronic processing of health care information; business consulting services, namely, 
assisting evangelical organizations in the creation and oversight of alternative business risk strategies and conducting 
business audits for evangelical organizations with respect to their insurance alternative risk management vehicles; 
business administration of programs for corporate clients intended to lower health care costs and increase business 
productivity through employee health, wellness, and nutritional changes; healthcare analytics, namely, collection and 
analysis of quality metric data for a network of healthcare providers and employee health professionals for business 
purposes; providing an insurance exchange in the nature of a marketplace that offers purchasers of insurance and other 
benefits products a variety of plans and products from multiple providers; operating an online marketplace for sellers and 
buyers of insurance products and services; promoting the services of others by means of an online exchange featuring 
insurance plans, products and services; charitable services featuring the collection and charitable distribution of stuffed 
bears; charitable services, namely, organizing and conducting volunteer programs and community service projects; 
insurance claims administration; administering self-insurance programs for others; insurance administration services in 
the field of health insurance, general liability, accident insurance, dental insurance, vision insurance, life insurance, long 
term disability insurance, long term care insurance, critical illness insurance, insurance annuities, terrorism insurance, 
workers compensation insurance, real and personal property insurance, automobile insurance, professional liability and 
medical malpractice insurance.

Cl.36;Appraisals for insurance claims of real estate; providing a website featuring information in the field of 
management of employee insurance benefits (term considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); worker's compensation assessment evaluation, namely, claims administration in the field of 
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workers' compensation (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); insurance brokerage, and administration of self-insurance programs for others, namely, alternative financial 
risk transfer and captive management insurance and reinsurance, and property, casualty professional lines and workers' 
compensation insurance; insurance brokerage, namely, arrangements for fronting and reinsurance placement; insurance 
consulting; insurance claims processing; insurance services, namely, managing and processing claims for workman's 
compensation and OSHA injuries and liability insurance claims; appraisal of various types of insurance risks, namely, 
health insurance, general liability, accident insurance, dental insurance, vision insurance, life insurance, long term 
disability insurance, long term care insurance, critical illness insurance, insurance annuities, terrorism insurance, 
workers compensation insurance, real and personal property insurance, automobile insurance, professional liability and 
medical malpractice insurance appraisals of alternative risk and captives insurance pools, property, casualty, cyber 
liability, fine arts, management liability, terrorism, environmental liability, and trade credit and political risk; insurance 
agency services, insurance brokerage services and insurance administration services, namely, providing wrap-up or 
owner-controlled insurance programs for the construction industry via online computer software; financial planning 
consultation; insurance brokerage services, insurance agency services in the field of health insurance, general liability, 
accident insurance, dental insurance, vision insurance, life insurance, long term disability insurance, long term care 
insurance, critical illness insurance, insurance annuities, terrorism insurance, workers compensation insurance, real and 
personal property insurance, automobile insurance, professional liability and medical malpractice insurance; investment 
advisory services; investment brokerage; employee benefit advisory services for benefit plans concerning insurance and 
finance; consulting services in the field of employee financial benefit plans concerning insurance and finance; employee 
benefits insurance brokerage in the field of life, health and accident insurance; employee benefits consulting services, 
namely, management of employee financial benefits programs and insurance coverage; providing information in the field 
of employee insurance benefit plans via a website for the purpose of managing employee insurance benefit plans; 
medical insurance brokerage services for international travelers, namely, underwriting medical insurance; international 
financial risk management; management of international employee benefits insurance programs and insurance coverage 
actuarial services; providing insurance brokerage services in the field of business crisis management and related costs, 
namely, provision of insurance to restore the reputation of persons and businesses; providing insurance actuarial 
services for costs of restoring business reputation; insurance brokerage services, namely, providing insurance for the 
cost of managing business reputation damaged by cyber security and non-cyber security breaches, remediation response
costs and targeted communications response costs; management of international employee benefits insurance programs 
and insurance coverage; reporting service in the nature of providing information in the field of international pensions and 
other employee financial benefit plans; providing financial research services in the field of international pensions and 
other employee benefits; insurance underwriting for aviation, inland marine, automobile and ocean cargo insurance 
programs; claims adjustment in the field of insurance using insurance adjuster analytics; charitable fundraising services, 
by means of organizing and conducting fundraising events; insurance administration for travelers, namely, provision of 
insurance for medical expenses, emergency evacuation and repatriation, pre-departure trip cancellation, post-departure 
trip interruption, travel delay, loss, delay or damage to baggage and personal effects and accidental death and 
dismemberment while on trip; preparation of financial reports for others relating to workers compensation insurance 
claims from information obtained over a global communications network; preparing financial reports for others relating to 
insurance claims.

Cl.41;Providing non-downloadable on-line electronic newsletters in the field of insurance; publication of books, 
magazines and reference texts; educational services, namely, organization of conferences and seminars in the field of 
health insurance, general liability, accident insurance, dental insurance, vision insurance, life insurance, long term 
disability insurance, long term care insurance, critical illness insurance, insurance annuities, terrorism insurance, 
workers compensation insurance, real and personal property insurance, automobile insurance, professional liability and 
medical malpractice insurance appraisals of alternative risk and captives insurance pools, property, casualty, cyber 
liability, fine arts, management liability, terrorism, environmental liability, and trade credit and political risk; electronic 
publication of reference materials, namely, publishing of newsletters in the field of international pensions and other 
employee benefits; organizing and providing educational conferences and seminars in the field of international pensions 
and other employee benefits, insurance risk management for evangelical organizations; educational services, namely, 
providing non-downloadable webinars in the field of insurance risk management and insurance coverage for evangelical 
organizations; educational services, namely, providing online, customizable, training programs that teach best practices 
for reducing the risk of employee injury and illness caused by accidents, natural hazards, mechanical hazards, hazardous 
substances, and personal interactions; providing online guidelines in the field of risk management for human resources 
departments.

Cl.42;Safety engineering; occupational safety health act compliance inspection, namely, inspection of escape 
structure, disability accommodation structures, and building safety structures; providing a website featuring non-
downloadable software for managing insurance claims information in the fields of business and financial insurance risk 
management (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
providing temporary use of on-line non-downloadable computer software for processing, filing and managing insurance 
claims information data analytics relating to insurance; providing a website featuring computer applications and non-
downloadable software and information storage and retrieval services for managing insurance claims information in the 
fields of business and financial insurance risk management (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); providing temporary use of on-line non- downloadable computer software for 
decision intervention and analytics for processing, filing and managing insurance claims; design and provision of 
computer applications and online non-downloadable computer software for information storage and retrieval services in 
the field of insurance risk management; design and provide a website featuring online non-downloadable software for the 
administration of insurance claims (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations).

Cl.44;Health care services, namely, wellness programs; providing wellness services, namely, personal assessments, 
personalized routines, maintenance schedules, and counseling, all related to health and wellness; providing assistance, 
fitness evaluation and consultation to corporate clients to help their employees make health, wellness and nutritional 
changes in their daily living to improve health; consultation services in the field of wellness programs; providing on-line 
information in the fields of all of the foregoing services.

Cl.45;Consultancy on regulations on safety at work; patient advocacy services, namely, advocating in the field of long 
term care and health insurance for employees of third parties in the process of obtaining health care in medical facilities; 
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providing patient advocate services to hospital patients and patients in long-term care facilities in the field of health 
management; occupational safety and health compliance inspection, namely, inspection of factories for safety purposes; 
providing on-line information in the fields of all of the foregoing services.
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Priority claimed from 22/02/2018; Application No. : 017844391 ;European Union 

3940170    23/02/2018
[International Registration No. : 1421680]
OTLAV - S.P.A.
Via Angelo Padovan, 2 I-31025 SANTA LUCIA DI PIAVE (TV) Italy

Proposed to be Used
IR DIVISION
Cl.6;Safety fittings of metal for doors; door fittings of metal; door buffers of metal; door holding devices of metal, 
namely elastic brake of metal, buffers, stops; door fasteners of metal; metal locking mechanisms.

Cl.9;Safety, security, protection and signalling devices; safety apparatus [for the prevention of accident or injury].
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Priority claimed from 11/08/2017; Application No. : 017 096 009 ;European Union 

3940172    09/02/2018
[International Registration No. : 1421685]
Volume Graphics GmbH
Wieblinger Weg 92a 69123 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Data carriers for computers having software recorded thereon; computer programmes for data processing; 
industrial process control software; graphical user interface software; optical imaging, not for medical purposes 
(software); computer software packages; computer software for computer aided software engineering; data compression 
software; multimedia software recorded on CD-ROM; training manuals in the form of a computer program; computer 
programmes for image processing; computer programmes relating to local area networks; storage apparatus for 
computer programs; interactive multimedia computer programs; computer programs [downloadable software]; computer 
programs; computer programmes stored in digital form; recorded computer programs; computer software downloaded 
from the internet; recorded computer software.

Cl.41;Provision of instruction relating to computer programming; training in the development of software systems; 
training in the design of software systems; training in the operation of software systems; computer training; training in 
the operation of computerised systems; providing computer assisted courses of instruction; computer education training 
services; training services relating to the use of computer aided engineering systems; computer training; training 
services relating to computer-aided engineering design; training services relating to computer-aided manufacturing; 
training services relating to computer-aided testing; computer education training; provision of instruction relating to 
computer programming; provision of instruction relating to computer programming; training in the design of computer 
programs; training in the operation of computer programs; training relating to data processing techniques; consultancy 
services relating to the analysis of training requirements; electronic data processing training; provision of training 
courses; workshops (arranging and conducting of -) [training]; conducting workshops [training]; arranging of workshops; 
coaching [training].

Cl.42;Technological analysis services; technological analysis services; computer aided industrial analysis services; 
materials testing and analysing; calibration services relating to analytical apparatus; analysis of geological samples; 
industrial analysis and research services; analytical services relating to computers; development of computer programs 
for combustion process analysis inside an engine; analysis of human tissues for medical research; technological 
engineering analysis; analytical services relating to computer programmes; metallurgical analysis; computer aided 
analytical services; analysis of polymeric coatings; engineering services for the analysis of machinery; analysis of the 
structural behaviour of building materials; computer software design; design of audio-visual creative works; software 
development; rental of design equipment; updating of computer software; consultancy in the field of software design; 
computer hardware and software consultancy; consultancy in the field of software design; development of interactive 
multimedia software; technical project studies in the field of computer hardware and software; software engineering; 
consultancy and advice in the application of computer software and hardware; software customisation services; project 
studies relating to software; computer software design; design of computer programs and software relating to aircraft; 
software creation; creation, maintenance and adaptation of software; rental of computer hardware and computer 
software; computer programming and software design; design, development and implementation of software; 
consultancy services relating to computer networks using mixed software environments; custom design of software 
packages; computer hardware and software consultancy; computer hardware and software consultancy; maintenance 
and repair of software; rental of computer hardware and computer software; software development services; repair of 
software [maintenance, updating]; advisory services relating to computer programming; computer software research; 
computer software technical support services; services for the design of electronic data processing software; design and 
development of computer hardware and software; computer software design; software development; design and 
development of multimedia products; troubleshooting of computer hardware and software problems; rental of software; 
custom design of software packages; software design and development; development of computer programs recorded on 
data media (software) designed for use in construction and automated manufacturing (cad/cam); advisory services in the 
field of product development and quality improvement of software; updating of computer programs; modifying of 
computer programs; updating and maintenance of computer software and programs; provision of information relating to 
computer programs; rental of computers and computer software; provision of technical studies relating to computer 
programming; testing of computer programmes; computer programming; conversion of computer programs and data, 
other than physical conversion; computer programming; provision of information relating to computer programming; 
design services relating to computer hardware and to computer programmes; updating of computer programs; computer 
programming and maintenance of computer programs; research relating to computer programming; computer software 
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consultancy; writing of computer programs for medical applications; consultancy services relating to computer 
programming; editing of computer programs; computer program technical online support services for users; computer 
programming in the medical field; updating of computer programs; writing of computer programs; diagnosis of faults in 
computer software; duplicating computer programs; updating of computer programs for third parties; repair of damaged 
computer programs; testing of computer programs; research relating to computer programs; design services for 
computer programs; diagnosis of faults in computer software; copying of computer programs; development of computer 
programs; technological advisory services relating to computer programs; engineering consultancy relating to computer 
programming; maintenance of computer programs; design services relating to computer hardware and to computer 
programmes; editing of computer programs; technical consultancy services relating to computer programming; 
installation and maintenance of computer programs; development and creation of computer programmes for data 
processing; creation, updating and adapting of computer programs; providing back-up computer programs and facilities; 
engineering services relating to computer programming; installation of software; engineering and computer-aided 
engineering services; research relating to the computerised automation of industrial processes; computer aided 
diagnostic testing services; computer-assisted technical data analysis; computer-aided design of video graphics; 
computer-aided construction planning; computer aided design for manufacturing operations; computer aided graphic 
design; research relating to the computerised automation of technical processes; computer aided part and mould design 
services; computer aided design services.
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3940178    06/07/2018
[International Registration No. : 1421923]
logsolut AG
Provinostrasse 52 86153 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.35;Updating and maintenance of data in computer databases; computerised file management; computerised 
business information processing services; market assessment services; business management consultancy, also via the 
internet; advisory services for business management; consultancy relating to costing of sales orders; consultancy 
relating to data processing; advisory services relating to promotional activities; provision of information and advisory 
services relating to e-commerce; computerised business information services; data entry and data processing; provision 
of information relating to data processing; on-line data processing services; provision of space on web-sites for 
advertising goods and services; on-line advertising on a computer network; organisational consultancy regarding 
customer loyalty programmes; outsourcing services [business assistance]; management and compilation of 
computerised databases.

Cl.38;Providing user access to computer programmes in data networks; provision of access to electronic messaging 
systems; provision of access to content, websites and portals; providing access to and leasing access time to computer 
databases; providing online chatrooms for the transmission of messages, comments and multimedia content among 
users; providing online forums; computer aided transmission of messages, information and images; streaming audio and 
video material on the internet.

Cl.41;Providing on-line electronic publications, not downloadable; coaching; conducting of business conferences; 
providing online training seminars; arranging and conducting of conferences, congresses and symposiums; organisation 
of courses using distance learning methods; arranging of workshops and seminars.

Cl.42;Updating of smartphone software; updating of software for data processing; information technology [it] 
consultancy; consultancy in the field of industrial research; consultancy in the field of construction drafting; consultancy 
in the field of scientific research; advisory services relating to material testing; computer assisted engineering design 
services; industrial development services; chemical analysis services for use in the testing of material; metallurgical 
analysis; technological analysis services; working on and evaluation of chemical analyses; conducting technical project 
studies; development of new technology for others; development of measuring and testing methods; services for the 
development of methods of testing; development, updating and maintenance of software and database systems; design 
and development of homepages and websites; design and development of testing and analysis methods; design and 
development of virtual reality software; feasibility studies relating to material analysis; research in the field of materials 
science; research in the field of computer programs and software; hosting services and software as a service and rental 
of software; technological engineering analysis; construction drafting; data conversion of electronic information; 
conversion of images from physical to electronic media; design of software for multimedia data storing and recalling; 
software customisation services; laboratory services for analytical testing; textile testing; materials testing and 
evaluation; material testing for fault detection; providing online non-downloadable software for use in supply chain 
management; programming of software for e-commerce platforms; programming of software for internet platforms; 
quality control; styling [industrial design]; technical project planning in the field of engineering; conducting technical 
project studies; technological consultancy; technical writing; rental of laboratory apparatus and instruments; scientific 
research and analysis.
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Priority claimed from 16/02/2018; Application No. : 017819285 ;European Union 

3940193    11/06/2018
[International Registration No. : 1421266]
Henkel IP & Holding GmbH
Henkelstr. 67 40589 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; silicones; concrete preservatives, except paints and oils; preservatives 
for tiles, except paints and oils; cement-waterproofing preparations, except paints; corrosive preparations; adhesives for 
tiles; adhesives used in industry; polyurethane adhesives; unprocessed and synthetic resins.

Cl.9;Materials for electricity mains [wires, cables]; wire connectors [electricity]; wires, electric; cables, electric; 
connectors [electricity]; covers adapted for semi-conductors.

Cl.16;Adhesives (glues) for stationery and for household purposes.

Cl.17;Electrical insulating materials; acoustic insulating materials; electrical insulating rubber products; adhesive tapes
other than stationery and not for medical or household purposes; adhesive sealant and caulking compound; insulating 
materials; non-conducting materials for retaining heat; padding materials of rubber or plastics; packing [cushioning, 
stuffing] materials of rubber or plastics; thermally conductive insulators; non-metallic encapsulated seals; synthetic 
resins (semi-finished products); rubber packaging for use as insulators for semi-conductors.
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3940196    06/06/2018
[International Registration No. : 1421011]
KTM
ZI DES DRAGIEZ, 89 rue de Grébelin F-74800 LA ROCHE-SUR-FORON France

Proposed to be Used
IR DIVISION
Cl.37;Clothing repair, cleaning of clothing, disinfecting, washing of linen, washing, rental of cleaning machines, dry 
cleaning, steam pressing of clothing, linen ironing, renovation of clothing, laundering, degreasing, dyeing of clothing.

Cl.40;Treatment of materials, cloth edging, permanent-press treatment of cloths, cloth cutting, cloth fireproofing, cloth 
preshrinking, dyeing of fabrics, furs and clothing, mothproofing of fabrics, furs and clothing, waterproofing of fabrics, 
furs and clothing, dyeing of fabrics, applying finishes to fabrics, textile treating.
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Priority claimed from 19/01/2018; Application No. : 30 2018 100 593 ;Germany 

3940197    25/06/2018
[International Registration No. : 1420923]
Ranova GbR (vertretungsberechtigter Gesellschafter: Dr. Bertram Braun, 59199 Bönen)
Holbeinstraße 10a 59423 Unna Germany

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research relating to medicine; scientific 
investigations for medical purposes; provision of information and data relating to medical research and development; 
advise, consultancy and information for the aforesaid services, included in this class.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; medical examinations; services of a doctor; services of a radiologist; services of a 
radiology practice; medical consultations; medical screening; medical analysis services for cancer diagnosis and 
prognosis; medical, analysis for the diagnosis and treatment of persons; medical diagnostic services (carrying out tests 
and analysis); x-ray examinations for medical purposes; advise, consultancy and information for the aforesaid services, 
included in this class; medical analysis services relating to the treatment of persons provided by a medical laboratory.
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3940215    24/03/2018
[International Registration No. : 1421602]
Natamil GmbH
Schillerstr. 40B 80336 München Germany

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances for babies; food for babies, namely milk and milk products, milk powder (infant formula), fruit 
and vegetable purees and juices, also for babies with special dietary needs; beverages for babies; powdered milk for 
babies.

Cl.29;Milk; powdered milk; drinks made from dairy products; beverages consisting primarily of milk; fruit pulp; fruit 
purees; fruit-based snack food; processed vegetables, cooked vegetable purees.
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Priority claimed from 26/09/2017; Application No. : 017249814 ;European Union 

3940218    23/03/2018
[International Registration No. : 1421796]
King.com Limited
Aragon House Business Centre, Dragonara Road STJ 3140 ST. JULIANS

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and news reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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Priority claimed from 10/08/2017; Application No. : UK00003249491 ;United Kingdom 

3940258    07/02/2018
[International Registration No. : 1421500]
GFG ALLIANCE LTD
7 Hertford Street London W1J 7RH United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; steel bars; fasteners; pipes and connectors therefor; badges for vehicles; metal 
tubing; metal pipes; metal conduits; ducting conduit installations (non-electric-) of metal; ducting conduits (non-electric-) 
of metal; ducts made of metal for trunking conduits; metal building materials; materials of metal for railway tracks; pipes 
and tubes of metal; ores; vehicle registration plates; metal wires and cables for binding objects; tie wire and cables of 
metal; tie wire and cables of metal for binding; tie wire and cable of metal for wrapping; baling products and ties; wire for 
strands; strand wire; hinges, non-electric locks and latches; fasteners; pipes (not being boiler tubes or parts of machines) 
and connectors therefor; tanks for liquids; all of common metal; tow ropes of metal; hinges; metallic name badges; 
fasteners; keys; key blanks; metal boxes; parts and fittings for all the aforesaid.

Cl.12;Vehicles; apparatus for locomotion by land; vehicle axles; motor vehicle bodies; brake callipers, braking 
installations, draw bars, bumper bars, clutches, differential gears, drive gears, drive shafts, engines and motors, gear 
change selectors, transmissions, transmission shafts, hydraulic cylinders and motors, couplings, and carrying bearings 
for use in land vehicles (other than in motors or engines), all for land vehicles; chassis for motor vehicles; manual and 
power steering apparatus (other than automatic), personal safety restraints, seats, sliding roofs, steering columns, all for 
vehicles; vehicle wheel hubs; vehicle wheels; deflectors, direction indicators, doors, hatches, upholstery, handles for 
doors, horns, mirrors (retrovisors), mud-flaps, roof-racks, luggage carriers and nets, cycle carriers, sail board carriers, ski 
carriers, snow chains, shock absorbers, springs, stabiliser bars, steering wheels, steering linkages, suspensions, torsion 
bars, tow bars, windows, window winding mechanisms, windscreen wipers, all for vehicles; arm rests for motor vehicles; 
balance weights for vehicle wheels; spare wheels; shaped covers for steering wheels; brake pads and brake linings, all 
for land vehicles; cabs for trucks and for tractors; caps for vehicle fuel tanks; mechanical controls for brakes, clutches, 
accelerators and for transmissions, mountings for engines (structural parts of land vehicles), all for land vehicles; tanks, 
engine noise shields, protective covers, radiator grilles, reservoirs for fluids, stowage boxes and stowage compartments, 
wheel carriers, all being parts of vehicles; tilt mechanisms for vehicle cabs; trim panels for vehicle bodies; pumps for 
inflating vehicle tyres; sun blinds for vehicles; motor land vehicles; parts and fittings for motor land vehicles; bicycles; 
military vehicles; police vehicles; trailers; parts and fittings for all of the aforesaid goods.

Cl.36;Financial services; financial investment; provision of financial information; administration of funds and 
investments; insurance; financial affairs; monetary affairs; preparation of financial sponsorship; securities brokerage; 
fundraising; banking; financing; commodities insurance; commodities brokerage; commodities financing; securities and 
commodities trading services; commodities exchange services; property portfolio management; property investment 
services; rental of property; real estate property management; valuation of property; leasing of property; charitable fund 
raising organized by nursery schools; advisory services in relation to all of the aforementioned services.

Cl.37;Installation, laying, repair, maintenance and inspection of pipelines; construction, repair and maintenance of gas 
installations; construction and maintenance of natural gas fields; drilling of gas wells and laying of pipelines; installation, 
repair, and maintenance of gas installations; mining services; mining extraction; maintenance and repair of mining 
equipment; rental of mining machines and apparatus; repair of building equipment, tools, plant and equipment for 
construction and demolition; installation of building equipment, tools, plant and equipment for construction and 
demolition; oil extraction; gas extraction; mining extraction; quarrying services; oil-field exploitation for the extraction of 
oil; mine exploitation (mining extraction); construction; drilling of wells; drilling of deep oil or gas-wells; cleaning for 
maintenance of environmental sanitary conditions; property maintenance; renovation of property; property development 
services; construction services; advisory services relating to the renovation of property; construction of property; 
information and advisory services relating to the aforesaid services.

Cl.39;Transport; packaging and storage of goods; storage, distribution, transportation and delivery of gas, oil and 
electricity; metered supply of gas, oil and electricity; supply from source, service, storage, distribution and delivery of gas 
and oil; distribution of power and of electricity; transport services; vehicle rental; transport by vehicle or pipeline; 
transmitting and distributing electricity, oil or gas; transport and storage of goods; ship brokerage; transport brokerage; 
transportation of crude oil; freight and cargo transportation; removal services; transportation logistics; unloading cargo; 
collection of goods; consignment services, namely storage and delivery of goods; delivery of goods; distribution by 
pipeline and cable; cargo distribution services; storage, distribution, transportation, shipping, and delivery of gas, oil and 
chemicals; marine transport; air transport; railway and truck transport; cargo loading and unloading; freight forwarding; 
container rental; information regarding transportation and storage; logistics services relating to transportation and 
storage; towing; salvaging; management and operation of container terminals and of air cargo terminals; operation of 
ports; leasing and selling of vessels; cement bagging; information and advisory services relating to the aforesaid 
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services.

Cl.40;Treatment of metallic materials; forging; forging of metals; services for the forging of metal; treatment of 
materials, namely blacksmithing, abrasion, magnetisation, plating, soldering, coppersmithing, chromium plating, metal 
casting, metal cutting, metal slitting, metal shaping, metal drawing, metal forming, welding, metal straightening, 
machining, metal pressing, aluminising, metal end forming, heat treating, pickling, enamelling, embossing, metal 
finishing, metal coating, metal coiling, metal trimming, metal swaging, metal chamfering, metal bending, metal 
manipulating, metal annealing, fabrication, brazing, metal profiling, metal stress relieving, gilding, tin-plating, stamping, 
mill working, pre-galvanisation and galvanisation, engraving, laminating, grinding, nickel plating, metal plating, metal 
burnishing, soldering, metal tempering; metal machining; die forging; precision die forging; forging of industrial parts; 
treatment of metal surfaces, namely powder and paint coating; information and consultancy relating to the treatment of 
materials; generation of electricity; generation of power and of electricity; generating electricity, oil or gas; production of 
electrical power from renewable sources; production of electrical power from solar energy; chemical treatment of metallic 
building materials, non-metallic building materials, construction materials made of metal, construction materials [non-
metallic], solar collectors, apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity, photovoltaic apparatus and instruments, solar energy collectors, apparatus and instruments for 
lighting, heating, water supply and sanitation, and thermal storage apparatus and instruments; chemical treatment; waste 
disposal; generation of energy from renewable sources; energy production; generation of energy; production of energy 
by power plants; recycling services; recycling of metals; desalination; cement grinding; manufacturing plant operations, 
namely, custom manufacturing; treatment of metals, fuels, natural gas, hazardous gases, hazardous materials and 
substances, crude mineral oil, chemicals, coal and vulcanization; blast treatment; treatment and processing of ores and 
ore concentrates; chemical treatment of exhaust gases from fossil fuel combustion; refining services; refining of crude 
oil; refining of oil; metallurgical smelting; metallurgical processing; milling; mill working; flour milling; food milling; metal 
treatment services; custom manufacture and assembly services; information, advisory and consultancy services in 
relation to all of the aforesaid services.

Cl.41;Educational and training services; provision of recreation, sporting, leisure and entertainment facilities; booking 
agency services for concert and theatre tickets; organising of competitions for education and entertainment purposes; 
club entertainment services; entertainment services; cinema, concert hall and night-club services; health club and leisure 
centre services; education, provision of training, entertainment and sporting and cultural activities; provision of 
exhibitions for entertainment, recreation, sporting, leisure, cultural and/or educational purposes; organisation of events 
for cultural or educational purposes; lending libraries; presentation of live performances; organisation of educational, 
entertainment and/or cultural events to encourage and promote social enterprises; organisation of sponsored 
educational, entertainment and/or educational events; organisation and management of conferences, exhibitions and 
symposia for cultural and/or educational purposes; rental of sports equipment; theatre productions; rental of radio and 
television sets, video cassette recorders, audio equipment, video cameras, camcorders and video tapes; rental of sports 
facilities; information, consultancy and advisory services relating to all the aforementioned services.

Cl.42;Engineering consultancy services; engineering services; testing and inspection services; design services by way 
of prototyping, modelling and simulation; design services; scientific laboratory services; product, material and systems 
engineering; mechanical engineering; industrial analysis and research services; pressure testing; information, advisory 
and consultancy services in relation to all of the aforesaid services.

Cl.43;Services for providing food and drink; temporary accommodation; hotel reservations; hotel information; hotel 
services; arranging hotel accommodation; hotel restaurant services; hotel accommodation services; hotel room booking 
services; providing accommodation information relating to ratings and reviews of accommodations; providing hotel and 
motel services; making hotel reservations for others; information and advisory services relating to the aforesaid services.
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Priority claimed from 08/08/2016; Application No. : 015734429 ;European Union 

3940275    27/07/2018
[International Registration No. : 1354821]
Optibiotix Limited
Innovation Centre, Innovation Way Heslington, York YO10 5DG United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietetic preparations; food supplements; food supplements for dietetic use; health 
care preparations; herbal extracts for medical purposes; nutritional supplements; vitamin and mineral supplements; 
dietary supplements; dietary supplement formulations; dietary supplements for modifying metabolism; dietary 
supplement formulations for modifying metabolism; dietary supplements for loosing weight; dietary supplement 
formulations for loosing weight; dietary supplements in the form of dairy products; dietary supplements in the form of 
yogurts; dietary supplements in the form of beverages; meal replacement powders; carbohydrate supplements; protein 
supplements; nutritional powdered supplements.

Cl.29;Proteinaceous foodstuffs; proteinaceous preparations for human consumption; vitamin-enriched food and 
foodstuffs; protein-enriched food and foodstuffs; mineral-enriched food and foodstuffs; nutritional foodstuffs being 
microbe-enriched foodstuffs; dried milk-based products for meal replacements; dairy products; milk and milk products; 
yogurt; meat, fish, poultry and game products; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; 
edible oils and fats.

Cl.32;Non-alcoholic beverages; preparations for making non-alcoholic beverages; nutritional beverages; dietetic 
beverages, other than for medical use; beverages other than for medical use containing nutritional foodstuffs; protein-
enriched drinks; isotonic beverages; drinks with added vitamin, mineral, protein and/or sugar concentrates; protein 
drinks; vitamin-enriched drinks; mineral-enriched drinks; powders and mixes used in the preparation of non-alcoholic 
drinks.
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Priority claimed from 14/08/2017; Application No. : 87567251 ;United States of America 

3940315    07/02/2018
[International Registration No. : 1421541]
Woodward, Inc.
1000 East Drake Rd Fort Collins CO 80525 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Engine parts, namely, fuel injectors, air filters for engines, fuel filters, fuel mixers, hydraulic manifolds, and angle, 
planetary and spur gearheads and gearboxes; linear and rotary actuators; nozzles for fuel and water; electric motors, and 
their parts, not for land vehicles; pumps and compressors as parts of machines, motors and engines; pneumatic, 
hydraulic and hydro mechanical controls for machines, motors and engines; speed governors and speed sensors for 
machines, motors and engines; electrical machinery, namely, electrical power generators, electric motors, and converters 
comprised of electric generators and electric motors and having variable speeds and constant output frequencies for high
power application; valves being parts of machines operated pneumatically and by air; engine parts, namely, electronic 
fuel injection modules; fuel injection systems and parts thereof, comprised primarily of fuel pumps, injectors for injecting 
fuel, rails, pressure pipes, nozzles, sensors, harnesses, and control modules; gears for machines; electronic components 
in the nature of heat exchangers, carburetors, and spark plugs; wind turbines.

Cl.9;Electric, electronic and electromechanical controls for motors, turbines, turbomachinery, engines, generators 
munitions, weapons stations and machines; electric, electronic and electromechanical controls for aircraft, namely, flight 
control systems, integrated cockpit control systems, propeller controls, sensors for determining position, acceleration, 
and engine speed; electric and electrical controllers and integrated control systems for use in the field of electric power 
generation and distribution; automatic transfer switches (ats); electrical and electronic components for engine control 
systems for use in the defense, aerospace, power generation and distribution, transportation, oil and gas industries; 
solenoids; aircraft turbine engine controllers; industrial turbine engine controllers; wind turbine controllers; computer 
software and computer hardware for controlling engines, turbines, turbomachinery, weapons stations, power stations and 
aircraft.

Cl.37;Providing servicing, repair, and technical support services, namely, troubleshooting in the nature of the repair of 
computer hardware, machines, turbines, weapons stations, power stations, aircraft, motors, engines, power generation 
equipment, aircraft, munitions systems and control systems and parts therefor.

Cl.42;Technical consultation and research services in the field of aerospace; engineering services for gas and steam 
turbines; product development and engineering services for others; research and development of computer software; 
repair, troubleshooting and technical support services for computer hardware and software; repair of computer software.
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Priority claimed from 03/03/2018; Application No. : 4433757 ;France 

3940324    06/04/2018
[International Registration No. : 1420821]
REDER
6 rue Anatole de la Forge F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Candles (lighting); perfumed candles.

Cl.8;Table cutlery; knives; cutlery; spoons; table forks.

Cl.9;Downloadable electronic publications in the form of catalogs, journals, magazines, newspapers, available online 
from all types of electronic communication networks, the Internet or databases accessible online, with restricted or non-
restricted access; electronic publications (catalogs, journals, magazines, newspapers) recorded on computer media.

Cl.16;Printed publications; periodic publications; catalogs; newspapers; magazine supplements to newspapers; 
magazines [periodicals]; calendars; diaries (planners); posters; prospectuses; flyers; labels of paper; order forms; 
adhesives for stationery purposes; ribbons of paper for wrapping; wrapping paper; packing cardboard; plastic materials 
for packaging; plastic bubble packs for wrapping or packaging; cardboard boxes for delivering goods; bags, envelopes, 
pouches of paper or of plastic materials for packaging.

Cl.21;Kitchen utensils; tableware; table plates; kitchen containers; glasses (receptacles).

Cl.24;Bed linen; bed blankets; bed linen sets; bed covers; sheets; eiderdowns (down coverlets); pillowcases; covers 
for cushions; household linen; bath linen except clothing; face towels; bath towels; beach towels; table linen not of paper;
fabric tablecloths; table napkins of textile; wall hangings of textile materials, furniture coverings of textile materials.

Cl.25;Clothing; pullovers; vests; shirts; tee-shirts; polo shirts; skirts; dresses; trousers; Bermuda shorts; shorts; 
jackets; blousons; coats; parkas; anoraks; raincoats; belts; scarves; sashes for wear; neckties; suspenders; gloves; 
socks; stockings; tights; underwear; lingerie; hosiery; pajamas; dressing gowns (robes); nightgowns; dressing gowns; 
bathing suits; pareus; sports clothing; underwear for sports; clothing of leather; clothing of imitations of leather; 
footwear; footwear for sports; flip-flops; sandals; inner soles; boots; half-boots; bedroom slippers; headgear; caps.

Cl.35;Retail, wholesale, mail-order and online sale services for candles; retail, wholesale, mail-order and online sale 
services for cutlery, forks and spoons; retail, wholesale, mail-order and online sale services for utensils and containers 
for household or kitchen use, tableware, plates, glasses, cups, saucers, goblets, small dishes, bowls; retail, wholesale, 
mail-order and online sale services for textile materials, bed linen, household linen, bath linen, beach linen, table linen, 
tablecloths, tapestries of textile materials; retail, wholesale, mail-order and online sale services for articles of clothing, 
clothing, leather or imitation leather clothing, underwear, belts, suspenders, footwear, shoes, boots, insoles, headgear, 
caps; organization of exhibitions for commercial or advertising purposes; presentation of goods on all communication 
media, for retail sale; commercial information and advice for consumers (consumer advice shop); demonstration of 
goods; dissemination (distribution) of samples; advertising; dissemination of advertising material, leaflets, prospectuses, 
printed matter, samples; publication of advertising texts; advertising in periodicals, brochures and newspapers; provision 
of advertising space in periodicals, newspapers and magazines; arranging subscriptions to periodicals, newspapers and 
magazines for third parties; administrative processing of purchase orders; commercial administration services for 
processing mail-order or online sales; computerized administrative services for ordering by mail order or online; 
commercial management and administration in the field of transport and delivery; inventory management services; the 
bringing together for the benefit of others of a variety of goods excluding the transport thereof enabling customers to 
conveniently view and purchase those goods; presentation of goods on all communication media, for retail sale; 
commercial information and consultancy services; systematization of data in a central file.
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3940468    16/02/2018
[International Registration No. : 1421944]
Stefan Hunger
Dientzenhoferstraße 6 83620 Feldkirchen-Westerham Germany

Proposed to be Used
IR DIVISION
Cl.21;Mugs; cup holders; mug trees; tumblers; sake cups; cups and mugs; household containers; boxes for holding 
artificial teeth; beverageware; containers for household or kitchen use; bins for household refuse; biodegradable cups; 
cocktail shakers; double heat insulated containers for food; bottles; plastic bottles; bottle cradles; bottle stands; bottle 
buckets; bottle coolers; bottle coolers [receptacles]; jars for household use; spice grinders (non-electric -); spice sets; 
shakers for spices; cruet sets for oil and vinegar; heat-insulated containers for beverages; insulating sleeve holders for 
beverage cans; insulated containers for beverage cans, for domestic use; thermal insulated containers for food or 
beverage; heat-insulated containers; insulating flasks; thermally insulated flasks for household use; vacuum flasks for 
holding drinks; vacuum flasks for holding food; insulating jars; thermally insulated containers for food; jugs; decanters; 
cookie jars; compostable cups; compostable plates; compostable trays; compostable bowls; compostable trays for 
domestic purposes; kitchen containers; kitchen utensils; portable cooking kits for outdoor use; refrigerating bottles; 
shaker bottles sold empty; blenders for food [non-electric]; cups made of plastics; cups of paper or plastic; pepper pots; 
salad bowls; bowls [basins]; coin banks; coin banks (piggy banks); holders for tumblers; cups; tea caddies; funnels; 
plastic funnels; drinks containers; hip flasks; drinking vessels.

Cl.25;Berets; printed t-shirts; motorists' clothing; baby clothes; infant wear; sportswear; clothing for wear in judo 
practices; clothing; clothing for martial arts; clothing for wear in wrestling games; visors [headwear]; knitwear [clothing]; 
woven clothing; jackets [clothing]; jackets being sports clothing; jogging sets [clothing]; sweatpants; headgear; short-
sleeved or long-sleeved t-shirts; short-sleeved t-shirts; skull caps; sun visors [headwear]; caps [headwear]; cap peaks; 
polo shirts; polo knit tops; sweaters; slipovers [clothing]; cyclists' clothing; roll necks [clothing]; sun visors; shorts; 
sports jerseys; sports jerseys and breeches for sports; tee-shirts; yoga shirts; underwear.

Cl.35;Provision of on-line business and commercial information; provision of information and advice to consumers 
regarding the selection of products and items to be purchased; on-line auctioneering services via the internet; providing 
on-line auction services; on-line trading services in which seller posts products to be auctioned and bidding is done via 
the internet; telephone and television auctions; retail services in relation to recorded content; retail services in relation to 
food cooking equipment; retail store services in the field of clothing; retail services in relation to clothing; retail services 
connected with the sale of clothing and clothing accessories; retail services in relation to lighting; retail services in 
relation to cutlery; retail services in relation to furnishings; retail services in relation to festive decorations; retail services 
in relation to hygienic implements for humans; retail services in relation to tableware; retail services in relation to fabrics; 
retail services in relation to cookware; retail services in relation to headgear; retail services in relation to works of art; 
retail services in relation to art materials; retail services in relation to sewing articles; retail services in relation to 
umbrellas; retail services in relation to jewellery; retail services in relation to games; retail services in relation to toys; 
retail services in relation to sporting articles; retail services in relation to sporting equipment; retail services in relation to 
bags; retail services via global computer networks related to non-alcoholic beverages; retail services via global computer 
networks related to foodstuffs; television advertising; radio and television advertising; provision of online price 
comparison services; on-line advertising on a computer network; online retail store services relating to clothing; 
promoting the designs of others by means of providing online portfolios via a website; providing a searchable online 
advertising guide featuring the goods and services of other on-line vendors on the internet; arranging commercial 
transactions, for others, via online shops; promotion, advertising and marketing of on-line websites; provision of space 
on web-sites for advertising goods and services; advertisement and publicity services by television, radio, mail; 
advertising, including on-line advertising on a computer network; providing online commercial directory information 
services; presentation of goods on communication media, for retail purposes; radio advertising; online advertising; 
provision of an on-line marketplace for buyers and sellers of goods and services; online advertising network matching 
services for connecting advertisers to websites; advertising the goods and services of online vendors via a searchable 
online guide; provision of information and advisory services relating to e-commerce; commercial information and advice 
for consumers [consumer advice shop]; online retail store services relating to cosmetic and beauty products; retail 
services in relation to beauty implements for humans; commercial information and advice services for consumers in the 
field of cosmetic products; retail services in relation to clothing accessories; retail services in relation to domestic 
electrical equipment; retail services in relation to domestic electronic equipment; retail services relating to food; retail 
services relating to sporting goods; retail services relating to food preparation implements; retail services in relation to 
toiletries; wholesale services in relation to food cooking equipment; wholesale services in relation to headgear; wholesale 
services in relation to tableware; wholesale services in relation to food preparation implements; wholesale services in 
relation to sporting articles; wholesale services in relation to sporting equipment.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 30/11/2017; Application No. : 87703478 ;United States of America 

3940469    11/05/2018
[International Registration No. : 1421118]
Hewlett Packard Enterprise Development LP
11445 Compaq Center Drive West Houston TX 77070 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, providing online resources, in particular, classes, tutorials, and courses for 
developers of software programs for use in the creation and development of software and software applications, and 
distribution of printed instructional guides in connection therewith; provide online blogs in the field of software 
development.

Cl.42;Computer services, namely, hosting an interactive web site featuring technology that allows users to develop 
interactive web based user interfaces; software as a service (SaaS) services featuring software for developing interactive 
user interfaces.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

3940482    24/07/2018
[International Registration No. : 1421958]
The Lip Lab Pty Ltd
12 Broughton St CAMDEN NSW 2570 Australia

Proposed to be Used
IR DIVISION
Cl.3;Colour cosmetics for the skin; cosmetic goods for care of the skin; cosmetics; cosmetics for personal use; 
cosmetics preparations; skincare cosmetics; sun blocking lipsticks (cosmetics); sun protectors for lips (cosmetics); 
make-up; make-up products; lipstick cases; lipsticks; lip gloss; lip glosses; lip liners; lip pencils; non-medicated creams 
for the lips; non-medicated lip balms; non-medicated lip care preparations; non-medicated lip salves.

Cl.40;Custom preparation and blending of personal cosmetics; cosmetic make-up services being the custom blending 
of cosmetics for the lips.

Cl.44;Consultancy relating to cosmetics; consultancy services relating to personal appearance (hair, beauty, 
cosmetics); cosmetic make-up services; make-up services.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 09/02/2018; Application No. : UK00003289185 ;United Kingdom 

3940718    18/07/2018
[International Registration No. : 1421965]
GW Research Limited
Sovereign House, Vision Park, Chivers Way, Histon Cambridge CB24 9BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations and substances; pharmaceutical preparations and substances for the 
treatment of epilepsy; herbs for medicinal purposes; medicinal herbs; medicinal oils; medicinal infusions; pure extracts 
of medicinal plants and herbs; foodstuffs for medicinal purposes; herb teas for medicinal purposes; all of the aforesaid 
for the treatment of neurological diseases and conditions.

Cl.31;Agricultural and horticultural products; seeds; flowers; plants.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

 

Priority claimed from 08/03/2018; Application No. : UK00003295403 ;United Kingdom 

3940724    19/04/2018
[International Registration No. : 1420936]
Miniclip SA
Case Postale 2671 CH-2001 Neuchatel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Virtual currency and crypto currency for use in gaming; virtual currency and crypto currency for use in on-line 
community.

Cl.36;Providing a virtual currency and crypto currency for use by members of a gaming community; providing a virtual 
currency and crypto currency for use by members of an on-line community via a global computer network; issuance of 
tokens of value.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

 

Priority claimed from 20/06/2018; Application No. : 88007853 ;United States of America 

3940738    26/06/2018
[International Registration No. : 1421505]
Instart Logic, Inc.
450 Lambert Ave Palo Alto CA 94306 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for enabling, facilitating, improving and accelerating content delivery and computer network traffic 
management.

Cl.38;Delivery of data via electronic transmission, namely, delivering third party content, namely, rich-embedded media,
streaming media, computer applications, and dynamic web content from a web-based application and content delivery 
network.

Cl.42;Providing temporary use of online, non-downloadable software for improving delivery and computer performance 
of web and native applications, web content and content delivery.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 01/05/2018; Application No. : 719346 ;Switzerland 

3946677    26/07/2018
[International Registration No. : 1422582]
KEP Technologies International SA
Chemin du Pré-Fleuri 5, c/o KEP Innovation Center SA, CH-1228 Plan-les-Ouates Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, measuring, signaling and checking apparatus and instruments; laboratory apparatus and 
instruments; measuring apparatus and instruments; measuring and control apparatus and instruments; apparatus and 
instruments for physics; chemistry apparatus and instruments; heat regulating apparatus; electronic surveillance 
apparatus; counters; probes for scientific use; ovens for laboratory use; scales; laboratory robots; software.

Cl.42;Scientific and technological services as well as research and design services relating thereto; technical project 
studies; surveying (engineering work); research, testing and analysis services; analytical laboratory services; chemical 
analysis, scientific analysis, technical data analysis; design and development of testing and analysis methods; 
engineering; research and development of new products for others; testing of materials; all the aforesaid services not 
being in connection with fishing.

8853



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

3946688    23/04/2018
[International Registration No. : 1422060]
Reklamebüro Vogelfrei GesmbH
Rotholz 355 A-6220 Buch in Tirol Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus, equipment and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing 
equipment, computers; computer software; fire-extinguishing apparatus; downloadable image files; phototelegraphy 
apparatus; video telephones; biochips; black boxes [data recorders]; integrated circuit chips; magnetic encoders; 
computer and smartphone apps; encoded identification bracelets, magnetic; encoded magnetic cards; encoded key 
cards; computer hardware; computer keyboards; data processing apparatus; printers for computers; photocopiers; 
radiotelephony sets; computer operating programs, recorded; recorded computer programs; recorded computer 
software; computer programs [downloadable software]; global positioning system [GPS] apparatus; interactive touch 
screen terminals; interfaces for computers; interactive computer software enabling exchange of information; joysticks for 
use with computers, other than for video games; couplers [data processing equipment]; readers [data processing 
equipment]; cell phones; monitors [computer hardware]; monitors [computer programs]; notebook computers; scanners 
[data processing equipment]; commutators; security tokens [encryption devices]; computer memory devices; tablet 
computers; USB flash drives; vacuum tubes [radio].

Cl.35;Advertising; business management; business administration; office functions; updating and maintenance of data 
in computer databases; updating and maintenance of information in registries; updating of advertising material; cost 
price analysis; business inquiries; providing advice relating to the analysis of consumer buying habits; provision of an 
on-line marketplace for buyers and sellers of goods and services; providing business information via a web site; 
computerized file management; data search in computer files for others; design of advertising materials; business 
investigation; compilation of statistics; photocopying services; layout services for advertising purposes; public relations 
services; advertising, including by telephone, by email and using direct advertising, and via the internet; on-line 
advertising on a computer network; typing; systemization of information into computer databases; compilation of 
information into computer databases; compiling indexes of information for commercial or advertising purposes; 
collection of information and data from the internet; collection, systematization and compilation of data relating to goods, 
in particular chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry, 
paints, varnishes, lacquers, metals in foil form and metals, perfumery, bleaching preparations and other substances for 
laundry use, fuels (including motor spirit) and illuminants, preparations for destroying vermin, safes, small items of metal 
hardware, machines and machine tools, agricultural implements, scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, compact discs, dvds and other digital recording media, computers, computer software, orthopaedic articles, 
therapeutic and assistive devices adapted for the disabled, massage apparatus, razors, vehicles, firearms, jewellery, 
horological and chronometric instruments, musical instruments, plastics and resins in extruded form for use in 
manufacture, flexible pipes, tubes and hoses, not of metal, luggage and carrying bags, furniture, household or kitchen 
containers, articles for cleaning purposes, tents and tarpaulins, sails, household linen, clothing, footwear, headgear, 
carpets, rugs, mats and matting, linoleum and other coverings for existing floors, wall hangings (non-textile), games, toys 
and playthings, video game apparatus, household, diy and hobby requisites; creation and providing of data profiles 
relating to goods, in particular chemicals for use in industry, science and photography, and in agriculture, horticulture 
and forestry, paints, varnishes, lacquers, metals in foil form and metals, perfumery, bleaching preparations and other 
substances for laundry use, fuels (including motor spirit) and illuminants, preparations for destroying vermin, safes, small
items of metal hardware, machines and machine tools, agricultural implements, scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching 
apparatus and instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity, compact discs, dvds and other digital recording media, computers, computer software, 
orthopaedic articles, therapeutic and assistive devices adapted for the disabled, massage apparatus, razors, vehicles, 
firearms, jewellery, horological and chronometric instruments, musical instruments, plastics and resins in extruded form 
for use in manufacture, flexible pipes, tubes and hoses, not of metal, luggage and carrying bags, furniture, household or 
kitchen containers, articles for cleaning purposes, tents and tarpaulins, sails, household linen, clothing, footwear, 
headgear, carpets, rugs, mats and matting, linoleum and other coverings for existing floors, wall hangings (non-textile), 
games, toys and playthings, video game apparatus, household, diy and hobby requisites, retail services featuring a bonus 
incentive program for customers relating to goods, in particular chemicals for use in industry, science and photography, 
and in agriculture, horticulture and forestry, paints, varnishes, lacquers, metals in foil form and metals, perfumery, 
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bleaching preparations and other substances for laundry use, fuels (including motor spirit) and illuminants, preparations 
for destroying vermin, safes, small items of metal hardware, machines and machine tools, agricultural implements, 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, compact discs, dvds and other digital recording media, 
computers, computer software, orthopaedic articles, therapeutic and assistive devices adapted for the disabled, massage 
apparatus, razors, vehicles, firearms, jewellery, horological and chronometric instruments, musical instruments, plastics 
and resins in extruded form for use in manufacture, flexible pipes, tubes and hoses, not of metal, luggage and carrying 
bags, furniture, household or kitchen containers, articles for cleaning purposes, tents and tarpaulins, sails, household 
linen, clothing, footwear, headgear, carpets, rugs, mats and matting, linoleum and other coverings for existing floors, wall 
hangings (non-textile), games, toys and playthings, video game apparatus, household, DIY and hobby requisites, for 
users of online points collection programs; arranging of contracts, for others, namely arranging business contacts in 
relation to the online trading of goods, in particular chemicals for use in industry, science and photography, and in 
agriculture, horticulture and forestry, paints, varnishes, lacquers, metals in foil form and metals, perfumery, bleaching 
preparations and other substances for laundry use, fuels (including motor spirit) and illuminants, preparations for 
destroying vermin, safes, small items of metal hardware, machines and machine tools, agricultural implements, scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, compact discs, DVDs and other digital recording media, computers, 
computer software, orthopaedic articles, therapeutic and assistive devices adapted for the disabled, massage apparatus, 
razors, vehicles, firearms, jewellery, horological and chronometric instruments, musical instruments, plastics and resins 
in extruded form for use in manufacture, flexible pipes, tubes and hoses, not of metal, luggage and carrying bags, 
furniture, household or kitchen containers, articles for cleaning purposes, tents and tarpaulins, sails, household linen, 
clothing, footwear, headgear, carpets, rugs, mats and matting, linoleum and other coverings for existing floors, wall 
hangings (non-textile), games, toys and playthings, video game apparatus, household, DIY and hobby requisites.

Cl.38;Telecommunications; communication by electronic means relating to personal experiences relating to products 
and goods, in particular chemicals for use in industry, science and photography, and in agriculture, horticulture and 
forestry, paints, varnishes, lacquers, metals in foil form and metals, perfumery, bleaching preparations and other 
substances for laundry use, fuels (including motor spirit) and illuminants, preparations for destroying vermin, safes, small
items of metal hardware, machines and machine tools, agricultural implements, scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching 
apparatus and instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity, compact discs, DVDs and other digital recording media, computers, computer software, 
orthopaedic articles, therapeutic and assistive devices adapted for the disabled, massage apparatus, razors, vehicles, 
firearms, jewellery, horological and chronometric instruments, musical instruments, plastics and resins in extruded form 
for use in manufacture, flexible pipes, tubes and hoses, not of metal, luggage and carrying bags, furniture, household or 
kitchen containers, articles for cleaning purposes, tents and tarpaulins, sails, household linen, clothing, footwear, 
headgear, carpets, rugs, mats and matting, linoleum and other coverings for existing floors, wall hangings (non-textile), 
games, toys and playthings, video game apparatus, household, DIY and hobby requisites; information about 
telecommunication; providing internet chatrooms; providing user access to global computer networks; provision of on-
line forums; news agencies; wireless broadcasting; electronic bulletin board services [telecommunications services]; 
electronic data interchange services; telex services; communications by fibre optic networks; radio communications; 
communications by computer terminals; communications by telephone; telecommunications routing and junction 
services; communications by cellular phones; computer-aided transmission of messages and images; satellite 
transmission; voice mail services; streaming of data; facsimile transmission; telephone services; teleconferencing 
services; transmission of digital files; transmission of electronic mail; message sending and personal profile 
transmission; arranging access to databases on the Internet; providing online access to data and documentation on 
communication networks; electronic transfer of data and news; providing access to web sites on the internet; 
transmission of data and information using electronic means and computers; providing access to databases and 
directories; providing user access to computer programmes in data networks; providing access to information on the 
internet.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publication of texts, other than 
publicity texts; providing on-line electronic publications, not downloadable.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 07/09/2017; Application No. : 87600073 ;United States of America 

3946694    07/03/2018
[International Registration No. : 1423334]
Trialspark, Inc.
45 W 27th St., Floor 4 New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for recruiting patients for medical and scientific research and clinical trials and studies, namely, software 
for screening, selecting, and managing candidates for medical and scientific research and for clinical trials and studies; 
software for management of medical and scientific research and clinical trials and studies; software for the design and 
administration of clinical, medical, and biological research studies.

Cl.35;Recruitment of patients for medical and scientific research and clinical trials and studies; recruitment 
advertisement services, namely, posting of clinical trial notices for the purpose of recruiting patients for participation in 
clinical trials; business consultation services for clinical trials and research studies of others, namely, assisting in 
recruiting patients for participation in clinical trials for the testing of drugs; advertising, promotion, and marketing 
services in the nature of using social and digital media technology to find patients for medical providers and to connect 
patients to clinical studies; business consulting and management in the field of clinical trials, namely, management and 
compilation of computerized databases in the field of clinical trials for business purposes; business consulting and 
management in the field of clinical trials, namely, clinical data and regulatory submission management on behalf of 
medical, biopharmaceutical and biotechnology companies to assist them with clinical research, clinical trials and 
applications for drug approval.

Cl.42;Conducting clinical trials for others; conducting clinical trials for others in the field of pharmaceutical products; 
providing medical and scientific research information in the field of pharmaceuticals and clinical trials; scientific research 
and development; providing temporary use of on-line non-downloadable software for management of medical and 
scientific research and clinical trials and studies; providing temporary use of a web-based software application for 
tracking medical patients, patient records, patient biometrics, patient surgeries and outcomes of medical procedures for 
patients; software as a service (SAAS) services featuring software to recruit patients for medical and scientific research 
and clinical trials and studies, namely, software for screening, selecting, and managing candidates for medical and 
scientific research and for clinical trials and studies; software as a service (SAAS) services featuring software for 
enabling users to view, manage and report on patient-reported data in pharmaceutical industry clinical trials; providing a 
website featuring information in the field of clinical research (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations).
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 22/12/2017; Application No. : 017627381 ;European Union 

3946695    20/06/2018
[International Registration No. : 1423004]
MAGNAX BVBA
Groenevelddreef 15 B-9800 Deinze

Proposed to be Used
IR DIVISION
Cl.7;Generators of electricity and parts thereof; engines and motors for the generation of electricity and parts thereof; 
electric motors for machines and parts thereof; turbines for power generation; generators for wind turbines; wind-
powered electricity generators; wind turbines; wind turbines and their mechanical parts and fittings; wave-powered 
electricity generators; engines, machine parts and controls for the operation of machines and engines; moving and 
handling equipment; agricultural, earthmoving, construction, oil and gas extraction and mining equipment; all of the 
aforementioned not related to automotive products, except those related to electric motors for vehicles.

Cl.12;Electric motors for vehicles; turbines for land vehicles.
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Priority claimed from 31/08/2017; Application No. : 30 2017 108 776 ;Germany 

3946696    26/02/2018
[International Registration No. : 1423355]
Heliatek GmbH
Treidlerstr. 3 01139 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.9;Solar cells for power generation; solar cells [electric]; solar modules for power generation; solar panels; 
photovoltaic modules; photovoltaic devices for the conversion of solar radiation into electrical energy; photovoltaic solar 
modules; electronic devices and components of semiconductor electronics, namely semiconductor electronics, in 
particular organic semiconductor electronics; electronic devices and components with integrated solar cells or solar 
modules; electronic devices and components incorporating transparent or integrated opaque solar cells or solar 
modules; organic electronic devices and components for power generation purposes; organic optoelectronic 
components; organic solar cells; organic solar modules; organic solar panels consisting of organic solar cells or organic 
solar modules; organic photovoltaic devices; organic photovoltaic modules; flexible organic solar cells; flexible organic 
solar modules; flexible organic solar panels consisting of flexible organic solar cells or flexible organic solar modules; 
flexible organic photovoltaic devices; flexible organic photovoltaic modules; transparent organic solar cells; transparent 
organic solar modules; transparent organic solar panels consisting of transparent organic solar cells or transparent 
organic solar modules; transparent organic photovoltaic devices; transparent organic photovoltaic modules; opaque 
organic solar cells; opaque organic solar modules; opaque organic solar panels consisting of opaque organic solar cells 
or opaque organic solar modules; opaque organic photovoltaic devices; opaque organic photovoltaic modules; electronic 
devices and components with integrated organic solar cells or solar modules for power generation purposes; electronic 
devices and components incorporating transparent or integrated opaque solar cells or solar modules for power 
generation purposes; flexible organic solar cells, solar modules, solar panels or photovoltaic modules for integration in 
building materials, in facades, in facade elements, in roof systems, in roofs, in membranes for roofs, in flying 
constructions, in tarpaulins, in components of vehicles or in windows; flexible organic solar cells, solar modules, solar 
panels or photovoltaic modules for use, that is also for retrofittable application, on building materials, on facades, on 
facade elements, on roof systems, on roofs, on roofs, on flying buildings, on components of vehicles, on windows or on 
window frame.

Cl.17;Films with integrated solar cells or solar modules for windows or facades elements; films with integrated organic 
solar cells or solar modules for use in manufacture of facade elements, facade elements, facades, roof systems, roof 
system, roofing, membranes for roofs, flying constructions, tarpaulins, vehicle components or windows; flexible films 
incorporating organic solar cells, solar panels, solar panels or photovoltaic modules for integration into building 
materials, facades, facade elements, roof systems, roofing, membranes for roofs, flying constructions, tarpaulins, vehicle 
components or windows; flexible films with integrated organic solar cells, solar modules, solar panels or photovoltaic 
modules for use, also for retrofittable application, on building materials, on facades, on facade elements, on roof systems, 
on membranes, on roofs, on roofs, on flying buildings, on components of vehicles, on windows or on window frames; 
flexible films (of plastic, semi-finished) with integrated organic solar cells or solar modules; flexible membranes (made of 
plastic as semi-finished products) with integrated solar cells or solar modules for roofs or flying constructions or 
tarpaulins; insulating facade elements (made of plastic as semi-finished products) with integrated solar cells or solar 
modules.

Cl.19;Non-metallic flexible films incorporating organic solar cells or solar modules; flexible membranes, not of metal, 
with integrated solar cells or solar modules for roofs, flying constructions or tarpaulins; facade elements (not of metal) 
with integrated solar cells or solar modules.

8858
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Priority claimed from 29/11/2017; Application No. : 714992 ;Switzerland 

3946701    17/05/2018
[International Registration No. : 1422643]
STAUBLI INTERNATIONAL AG
Poststrasse 5 CH-8808 Pfäffikon Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Jacquard machine for shed formation.

Cl.9;Jacquard machine controller for shed formation; electronic card for controlling (piloting) selection devices for 
Jacquard machines for shed formation.
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Priority claimed from 04/12/2017; Application No. : 017562075 ;European Union 

3946709    15/12/2017
[International Registration No. : 1423027]
GIBSON INNOVATIONS BELGIUM NV
Grauwmeer 17 B-3001 LEUVEN

Proposed to be Used
IR DIVISION
Cl.9;Loudspeakers; data processing equipment; sound processors, amplifiers, pre-amplifiers, power-amplifiers, 
receivers, audio video receivers; microphones; wireless speakers; remote controls; soundbars; transducers, radios, 
signal processing equipment, digital signal processing equipment; power supplies; home theatre systems; recording 
discs; electric apparatus for recording, transmission or reproduction of sound and/or images; home cinema processors; 
high fidelity sound and video equipment; loudspeaker software; apparatus and instruments, all for recording, producing, 
transmitting, editing or processing audio and/or video signals; tuners; digital communications hardware and software; 
computer sound systems and apparatus; loudspeaker systems; audio compressors and processors; equalizers; 
headphones; magnetic data carriers; audio mixing consoles; in-ear headphones; integrated sound systems; software 
applications, and application programming interfaces; compact disc players; accessories, parts and fittings for all the 
aforesaid goods; audio processing apparatus; cables; crossover networks; dvd players; subwoofers.

Cl.35;Retail services and business mediation and consultancy regarding the sale through internet (so called e-
commerce activities) of integrated sound systems, home theatre systems, of audio mixing consoles, of audio 
compressors and processors, of equalizers, of power supplies, of cables, of accessories, parts and fittings for all the 
aforesaid goods, of software applications and application programming interfaces; publicity and sales promotion; retail 
services and business mediation and consultancy regarding the sale through internet (so called e-commerce activities) of 
home cinema processors, dvd players, compact disc players, remote controls, subwoofers, microphones, headphones, of 
in-ear headphones, of accessories, parts and fittings for all the aforesaid goods; retail services and business mediation 
and consultancy regarding the sale through internet (so called e-commerce activities) of electric apparatus for recording, 
transmission or reproduction of sound and/or images, of accessories, parts and fittings for all the aforesaid goods, all for 
recording, producing, transmitting, editing or processing audio and/or video signals, of audio processing apparatus; retail
services and business mediation and consultancy regarding the sale through internet (so called e-commerce activities) of 
magnetic data carriers, of recording discs, of data processing equipment, of digital communications hardware and 
software, of apparatus and instruments, of accessories, parts and fittings for all the aforesaid goods, all for recording, 
producing, transmitting, editing or processing audio and/or video signals, of audio processing apparatus; retail services 
and business mediation and consultancy regarding the sale through internet (so called e-commerce activities) of signal 
processing equipment, digital signal processing equipment, of sound processors, amplifiers, pre-amplifiers, power-
amplifiers, receivers, audio video receivers, of tuners, of accessories, parts and fittings for all the aforesaid goods; 
organization of fairs and exhibitions for commercial or advertising purposes; retail services and business mediation and 
consultancy regarding the sale through internet (so called e-commerce activities) of high fidelity sound and video 
equipment, of computer sound systems and apparatus, of loudspeaker systems, of loudspeakers, of loudspeaker 
software, of wireless speakers, of soundbars, of crossover networks, of transducers, radios, of accessories, parts and 
fittings for all the aforesaid goods; distribution of advertising matter; advertising services; on-line trading services to 
facilitate the sale of goods via a computer network.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 01/12/2017; Application No. : 017546268 ;European Union 

3946725    01/06/2018
[International Registration No. : 1422661]
TECNEA
5 Avenue des Prés F-94260 FRESNES France

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission, reproduction or processing of sound or images; magnetic recording media, optical or sound 
recording disks; heat regulating apparatus; temperature indicators; thermometers, not for medical use; thermostats.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air-conditioning apparatus or installations; freezers; heating or air-conditioning installations for 
vehicles; refrigerators; refrigerating cabinets.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; electric vehicles; tractors; handling carts.

Cl.21;Cold packs for cooling food and beverages; refrigerating bottles.

Cl.39;Transport; packaging and storage of merchandise; transport information; transport logistics services; 
distribution (delivery) of goods.

Cl.41;Education; training; publication of books; photography services; organization and conducting of colloquiums, 
conferences or congresses; organization of exhibitions for cultural or educational purposes; electronic publication of 
books and journals online; electronic desktop publishing.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; development (design), installation, maintenance, updating or rental of software; conversion of computer 
programs and data, other than physical conversion; energy auditing; calibration [measuring]; scientific information and 
advice relating to cold chain management.
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Priority claimed from 31/01/2018; Application No. : 017752775 ;European Union 

3946726    31/07/2018
[International Registration No. : 1423041]
Cashaa Holding OÜ
Valukoja 8 EE-11415 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Software for accessing secure electronic platform for providing electronic commerce services and facilitating 
financial affairs, in particular trading and arranging of virtual and digital currency.

Cl.36;Financial affairs, in particular trading and arranging of virtual and digital currency; monetary affairs; financial 
brokerage services.
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3946727    10/01/2018
[International Registration No. : 1422172]
Endress+Hauser Digital Labs GmbH
WeWork Sony Center Suite 848, Kemperplatz 1 10785 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for computers and mobile terminals; electronic application software; application software for mobile 
terminals; computer hardware for the data communication, data reproduction and data processing; electronic 
publications, contents, pictures and films in the field of process automation, downloadable via computer and 
communication networks.

Cl.35;Business information on process automation (B-to-B consultancy services); computer-supported processing of 
online ordering in the field of process automation; compilation of business information in the field of process automation 
in searchable databases which are available through worldwide data networks; arranging of commercial and business 
contacts for the sale and purchase of goods and services in the field of process automation; automated and computer-
supported arranging and processing of commercial transactions for others in the field of process automation; 
presentation of services in the internet in the field of process automation; advertising services, namely, promoting the 
goods and services of others in the field of process automation.

Cl.38;Telecommunications services; electronic transmission of streamed audio, text and video files related to process 
automation over computer and communication networks; electronic transmission of downloadable audio, text and video 
files over computer and telecommunication networks; providing access to a searchable database with audio, video, 
audiovisual and text contents, available over the internet, telecommunication networks and wireless networks in the field 
of process automation; providing access to websites, permitting users to assess technical product information and 
background information; providing interactive online forums; providing access to sales platforms of others in the field of 
process automation.

Cl.41;Providing electronic publications, not downloadable, relating to process automation, particularly drawings, 
specifications, manuals, videos, recommendations; multimedia publishing of electronic product and technology 
information relating to process automation; educational services provided for industry; writing and publishing of texts 
and pictures, also in electronic form, except for advertising purposes; electronic online publication of periodicals and 
books; online publication of electronic periodicals and books; online periodicals, particularly blogs; organization, 
arranging and conducting of conferences, congresses, symposiums, seminars, workshops and colloquiums.

Cl.42;Hosting and maintenance of websites that gives users the ability to review various printed publications, 
photographs, graphic images, audio, text and video contents, and utilize a custom template to provide input, likes, 
dislikes, edits, changes, modifications, opinions, suggestions and comments, and to engage in social, business and 
community networking; computer services, namely, creating websites for clients; computer server hosting services for 
creating an on-line community for registered users to participate in discussions, get feedback from their peers, to form 
virtual communities, and to engage in social networking all in the field of process automation; technological consultancy 
relating to usability and availability of measuring, analyzing, controlling and regulating apparatus; on demand testing of 
apparatus functionalities in the field of process automation; estimations related to apparatus in the field of process 
automation.
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Priority claimed from 26/01/2018; Application No. : 87771647 ;United States of America 

3946729    26/07/2018
[International Registration No. : 1423171]
Project Theia
1408 Beechwood Blvd Pittsburgh PA 15217 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising services to support access to health care.

Cl.44;Charitable services, namely, providing medical services to underdeveloped countries; health care and medical 
services, namely, the provision of eye exams, specialized surgical care, and blindness prevention.
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Priority claimed from 21/09/2017; Application No. : 30 2017 024 371 ;Germany 

3946731    19/03/2018
[International Registration No. : 1423351]
DHL International GmbH
Charles-de-Gaulle-Str. 20 53113 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.7;Robots [machines]; robotic mechanisms; robotic mechanisms used for transporting and delivering goods.

Cl.35;Retail services in relation to robots [machines], in particular robots used for transporting and delivering goods 
and transmitting digital content; retail services in relation to robot-controlled transportation and delivery machines as well
as robot-controlled machines for transmitting digital content; retail services in relation to robotic mechanisms used for 
transporting and delivering goods and transmitting digital content; business data collection and data analysis, in 
particular of geo-related data for third parties; marketing of geo related data; market research; market analysis; 
advertising; marketing; advertising for sales promotion; computerized file management; systematic ordering, collating, 
updating and maintenance of data in computer databases; arranging of commercial transactions, including within the 
framework of e-commerce; arranging of contracts, for others, for the buying and selling of goods; arranging of contracts, 
for others, for the providing of services; commercial consultancy services; negotiation and conclusion of commercial 
transactions for third parties; provision of information and advisory services relating to e-commerce.

Cl.37;Rental and leasing of robots for installation [machines] to be deployed in crisis and disaster areas; building, 
construction and demolition; varnishing; painting; masonry; plumbing; paper hanging; carpentry services; riveting; 
maintenance and repair of buildings; maintenance, installation, repair and cleaning of tools, toys, furniture, fences, 
scaffolding, vehicle parts, shop and home furnishings, interior and exterior fittings and devices of homes and buildings, 
doors and windows, heating installations, electrical apparatus, computers, computer hardware, computer peripheral 
devices, telecommunications equipment, mechanical equipment, office equipment, machines; Installation, in particular of 
furniture, fences, scaffolding, vehicle parts, shop and home furnishings, interior and exterior fittings and devices of 
homes and buildings, doors and windows, heating installations, electrical apparatus, computers, computer hardware, 
computer peripheral devices, telecommunications equipment, mechanical equipment, electrical equipment, office 
equipment, machines.

Cl.39;Transport; arranging of transport services, in particular arranging transportation of goods; transport services, in 
particular transport of goods by motor vehicle, lorry, rail, ship and aeroplane; packaging and storage of goods; transport 
of goods; transportation information; freight brokerage; transport brokerage; transportation logistics; courier services 
[messages or merchandise]; storage information; tracking and tracing services for letters and parcels; rental and leasing 
of industrial robots, namely robots for transportation of goods; rental of transportation robots.
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3946791    06/06/2018
[International Registration No. : 1422152]
Suzhou Leisger Vehicle Co., Ltd.
Zhangjiagang Free Trade Zone, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Cl.9;Speed checking apparatus for vehicles; anti-theft warning apparatus; batteries for vehicles; battery chargers; 
printed circuits; integrated circuits; transducers; sensors for electric vehicles.

Cl.12;Electric vehicles; bicycles; bicycle motors; mopeds; electric bicycles; trolleys; pushchairs; sleighs [vehicles].
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Priority claimed from 05/09/2017; Application No. : 1075363 ;New Zealand 

3946792    27/02/2018
[International Registration No. : 1422226]
SERKO LIMITED
Unit 14D, 125 The Strand, Parnell Auckland New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for personal information management; voice recognition software; 
computer software for accessing, browsing and searching online databases; computer software for the redirection of 
messages, internet e-mail, and/or other data to one or more electronic handheld devices from a data store on or 
associated with a personal computer or a server; computer software for scheduling appointments, reminders, and events 
on an electronic calendar; computer software for storing, organising, and accessing phone numbers, addresses, and 
other personal contact information; computer software programs for the travel industry; computer software relating to 
travel and expense management.

Cl.38;Communication services; delivery of messages by electronic transmission; electronic transmission and 
providing access for retrieval of data, images, audio, video and documents, including text, messages, and electronic mail, 
over local or global communications networks, including the internet, intranets, extranets, mobile communication, cellular 
and satellite networks; communication services provided via the internet and other global networks for the travel 
industry.

Cl.39;Travel agency services for booking travel; provision of travel booking services provided via the internet and other 
global computer networks, and provision of information related thereto.
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Priority claimed from 29/03/2018; Application No. : M-18-546 ;Latvia 

3946793    31/07/2018
[International Registration No. : 1416131]
PRINTFUL LATVIA, AS
Ojara Vacieša iela 6B LV-1004 Riga Latvia

Proposed to be Used
IR DIVISION
Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; business management of 
wholesale and retail outlets; online advertising; online ordering services; promotion, advertising and marketing of on-line 
websites; advertising; advertising services relating to clothing; tax filing services; tax preparation; marketing assistance; 
customer relationship management; outsource service provider in the field of customer relationship management; 
outsourced administrative management for companies; data processing for businesses; computerised business 
information processing services.

Cl.39;Warehouse storage; storage of goods in warehouses; packaging services; packaging of goods; packaging and 
storage of goods.

Cl.40;Dressmaking; applying finishes to clothing; custom imprinting of clothing with decorative designs; framing of 
works of art; digital printing; photographic printing; printing of books; pattern printing; printing of photographic images 
from digital media; printing of digitally stored pictures and photographs; picture-framing; printing of images on objects; 
T-shirt printing.

Cl.41;Photography; audio and video production, and photography; audio and video editing services; audio and video 
recording services.

Cl.42;Graphic arts design; clothing design services; on-line computer software updating, design and maintenance 
services; design services; product design; graphic design; design of clothing, footwear and headgear; design for others 
in the field of clothing; designing and developing webpages on the Internet; design, drawing and commissioned writing of 
computer software; advisory services relating to computer software used for printing; computer design; computer design 
and programming services; programming of software for e-commerce platforms; computer programming; creating of 
computer programs; computer programming and maintenance of computer programs; maintenance of websites; website 
development for others; maintenance of software used in the field of e-commerce; hosting of e-commerce platforms on 
the Internet; constructing an Internet platform for electronic commerce; consultancy relating to the creation and design of 
websites for e-commerce.
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Priority claimed from 05/12/2017; Application No. : 87709150 ;United States of America 

3946794    01/06/2018
[International Registration No. : 1422237]
WorleyParsons Group, Inc.
Energy Center II, 575 North Dairy Ashford Street Houston TX 77079 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; industrial robots for industrial process residue removal; industrial robots for industrial process 
catalyst removal; industrial robots for industrial process adsorbent removal; industrial robots for chemical process 
residue, catalyst, and adsorbent removal; remotely operated amphirol for industrial process residue, catalyst, and 
adsorbent removal; remotely operated screw propelled robot for removal of industrial process residue, catalyst, and 
adsorbent; remotely operated screw propelled robot for chemical process residue, catalyst, and adsorbent removal; 
industrial robots for removal of catalyst from industrial process; industrial robots for removal of adsorbent from industrial 
process tanks and vessels; industrial robots for removal of spent process material from industrial process tanks and 
vessels; remotely operated screw propelled robot for removal of sludge from tanks and beds; industrial robots for use in 
oil and gas industry; industrial robots for use in the mining industry; industrial robots for use in energy industry.

Cl.37;Cleaning services, namely, mechanically removing catalyst, adsorbent, and sludge, from industrial process beds, 
tanks, and vessels; cleaning services, namely, mechanically removing granular material from industrial process beds, 
tanks, and vessels; cleaning services, namely, operating industrial robots for removing process residue from industrial 
process beds, tanks, and vessels; industrial maintenance services, namely, removing catalyst from industrial process 
beds, tanks, and vessels; industrial maintenance services, namely, removing adsorbent from industrial process beds, 
tanks, and vessels; industrial maintenance services, namely, removing process residue from industrial process beds, 
tanks, and vessels; cleaning services, namely, remotely operating a screw propelled robot for removing catalyst, 
adsorbent, and process waste from industrial process beds, tanks, and vessels; industrial maintenance services, namely, 
remotely operating a screw propelled robot for removing catalyst, adsorbent, and process residue from industrial process 
beds, tanks, and vessels; cleaning service, namely, remotely operating industrial robots for industrial waste removal from 
process beds, tanks, and vessels; cleaning service for removal of industrial waste from process beds, tanks, and vessels 
in various industries, namely, oil and gas industry, mining industry, chemical, petrochemical and energy industry.
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Priority claimed from 29/12/2017; Application No. : 4416300 ;France 

3946797    29/06/2018
[International Registration No. : 1422687]
CENTRALP
21 rue Marcel Pagnol F-69200 VENISSIEUX France

Proposed to be Used
IR DIVISION
Cl.9;Software, embedded software, software packages, computer programs; scientific (other than for medical use), 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission, reproduction or processing of 
sound or images; magnetic recording media, optical or sound recording disks; floppy disks; equipment for data 
processing and computers; computer peripheral devices; electric batteries; detectors; electric wires; electric relays; 
integrated circuit cards [smart cards].

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; development (design), installation, maintenance, updating or rental of software; programming for computers; 
consultancy relating to computers; conversion of computer programs and data, other than physical conversion; 
conversion of data or documents from physical to electronic media; vehicle roadworthiness testing.
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3946808    25/04/2018
[International Registration No. : 1422228]
Erich Stallkamp ESTA GmbH
In der Bahler Heide 4 49413 Dinklage Germany

Proposed to be Used
IR DIVISION
Cl.6;Structures and transportable buildings of metal; transportable buildings of metal.

Cl.7;Electric pumps; electric pumps (machines); electric motors with gearbox, except for land vehicles; elevators; 
elevators for agriculture; filter machines, separators and centrifuges; gearboxes for machines; gearboxes, except for land 
vehicles; geared motors, except for land vehicles; agricultural machinery; impellers for pumps; mechanical equipment for 
the agriculture, earthworks, construction work, oil and gas extraction work and mining work; machines for agriculture; 
agricultural machinery purposes; pumps; pumps [machines]; pumps for the extraction of liquids [machines]; pump 
systems; agitators for circulating liquid media; separators [machines].

Cl.19;Non-metallic transportable buildings; monuments, not of metal.

Cl.37;Installation of roofs; repair or maintenance of electronic equipment and devices; repair or maintenance of 
agricultural machinery and equipment; repair or overhaul of agricultural machinery and equipment; maintenance of diving 
machines and equipment; repair and maintenance of electronic equipment; repair and maintenance of electronic 
equipment; repair and maintenance of filling and feed pumps; repair and maintenance of transmissions; repair and 
maintenance of agricultural machinery; repair and maintenance of pumps; repair and maintenance of collection tanks; 
repair and maintenance of storage tanks; repair and maintenance of storage tanks; repair of biogas plants and machines; 
maintenance and repair of storage tanks (for wastewater treatment); maintenance and repair of storage tank containers; 
maintenance and repair of storage tanks (for food processing industry); maintenance and repair of collection containers; 
maintenance and repair of storage tanks (for agricultural manure and slurry); maintenance and repair of storage tanks; 
maintenance and repair of storage tanks.
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Priority claimed from 30/01/2018; Application No. : 1368915 ;Benelux 

3946885    25/07/2018
[International Registration No. : 1422168]
Atécé Beheer B.V.
Molenwerf 14 NL-1911 DB Uitgeest Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used for printing or for the printing of texts, images, words or graphics; offset printing plates; sensitized 
plates for offset printing; chemicals for off-set presses; water additives for offset printing; anti-static sprays for electronic 
equipment; anti-static preparations for industrial purposes.

Cl.2;Coatings; paints and washes; lacquers and varnishes; printing ink; printing inks for use in the graphic arts 
industry; coatings for use in the graphic arts industry; pigments for use in the graphic arts industry; toner for offset 
printing; dispersion paints; paints for use in the printing industry; anti-rust preparations; colorants; wood preservatives; 
raw natural resins; mordants; metal foil for painters, decorators, printers and artists; ultra violet light-cured printing inks; 
foils of lead alloys for painters, decorators, printers and artists.
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3946889    14/02/2018
[International Registration No. : 1422994]
Bragi GmbH
Sendlinger Straße 7 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images, in particular headphones, headphone-
microphone combinations, headphone amplifiers, headphone consoles, stereo headphones, two-way plugs for 
headphones, mobile phones, portable phones, carriers adapted for mobile phones, cases adapted for mobile phones, 
cases for mobile phones, devices for hands-free use of mobile phones, holders adapted for mobile phones, keyboards for 
mobile phones, leather cases for mobile phones; apparatus for recording, transmission or reproduction of sound or 
images, in particular straps for mobile phones, mobile phone docks, docking stations for mobile phones, headsets, 
wireless headsets, headsets for telephones, headsets for use with computers, telephone headsets, loudspeakers, 
loudspeakers with built-in amplifiers, loudspeaker systems, loudspeaker installations, loudspeaker housings, 
loudspeaker cabinets, horns for loudspeakers, soundbars, sound bars, set-top boxes, acoustic couplers; apparatus for 
recording, transmission or reproduction of sound or images, in particular amplifiers, chargers for electric batteries, 
compact disc players, DVD players, computer peripheral devices, data processing apparatuses, interfaces for computers, 
microphones, portable media players, audio and video receivers, telephone receivers, telephone transmitters, remote 
controls, remote control apparatuses, television apparatuses, walkie-talkies, ear phones, earphones, ear buds, telephone 
ear pieces; apparatus for recording, transmission or reproduction of sound or images, in particular apparatus for the 
reproduction of sound, apparatus for the processing of sound, audio electronic apparatus, audio players, audio 
processing apparatus, high fidelity apparatus, high fidelity audio apparatus, noise suppression apparatus; apparatus for 
recording, transmission or reproduction of sound or images, in particular portable sound reproducing apparatus, sound 
generation apparatus, sound processors, sound reproducing apparatus, sound reproduction apparatus, voice processing 
systems, voice recognisers; communications equipment, in particular apparatus for the transmission of data, data 
communications apparatus, data communications hardware, data communication receivers, data transmission apparatus, 
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data transmitters, data transmitting apparatus, mobile data apparatus, mobile data communications apparatus, wireless 
computer peripherals; measuring, detecting and monitoring instruments, level indicators and controllers, in particular 
electronic speed recorders, temperature indicators, distance recorders, kilometer recorders, mileage recorders, pressure 
recorders, electronic blood oxygen saturation sensors, not for medical use; magnetic data carriers, recording discs, in 
particular hard drives, solid state discs, USB discs; compact discs, DVDs and other digital recording media.

Cl.10;Diagnostic, examination, and monitoring equipment, in particular medical probes, electronic medical apparatus, 
electronic medical instruments, medical analysis instruments, medical testing instruments, medical hearing instruments, 
pulse counters, pulse meters, pressure monitors, electronic monitoring instruments, measuring instruments adapted for 
medical use, medical instruments for recording physiological data, electronic temperature recorders, electronic 
temperature monitors; diagnostic, examination, and monitoring equipment, in particular oxygen concentration monitors, 
oxygen concentration analyzers, electronic blood pressure monitors, electronic heart rate monitors, electronic blood 
pressure recorders, electronic heart rate recorders, electronic blood oxygen saturation recorders, electronic blood 
oxygen saturation monitors, medical apparatus for measuring the oxygen content of blood, medical apparatus for testing 
the level of glucose in the blood; instruments for recording heart activity; noise reduction ear plugs; electronic 
temperature monitors for medical purposes; oxygen monitors for medical purposes.

Cl.35;Retail services in relation to apparatus for recording, transmission or reproduction of sound or images, in 
particular headphones, headphone-microphone combinations, headphone amplifiers, headphone consoles, stereo 
headphones, two-way plugs for headphones, mobile phones, portable phones, carriers adapted for mobile phones, cases 
adapted for mobile phones, cases for mobile phones, devices for hands-free use of mobile phones, holders adapted for 
mobile phones, keyboards for mobile phones, apparatus for recording, transmission or reproduction of sound or images, 
in particular leather cases for mobile phones, straps for mobile phones, mobile phone docks, docking stations for mobile 
phones, headsets, wireless headsets, headsets for telephones, headsets for use with computers, telephone headsets, 
loudspeakers, loudspeakers with built-in amplifiers, loudspeaker systems, loudspeaker installations, loudspeaker 
housings, loudspeaker cabinets, horns for loudspeakers, soundbars, sound bars, apparatus for recording, transmission 
or reproduction of sound or images, in particular set-top boxes, acoustic couplers, amplifiers, chargers for electric 
batteries, compact disc players, DVD players, computer peripheral devices, data processing apparatuses, interfaces for 
computers, microphones, portable media players, audio and video receivers, telephone receivers, telephone transmitters, 
remote controls, remote control apparatuses, television apparatuses, walkie-talkies, ear phones, earphones, apparatus for 
recording, transmission or reproduction of sound or images, in particular ear pieces, telephone ear pieces, apparatus for 
the reproduction of sound, apparatus for the processing of sound, audio electronic apparatus, audio players, audio 
processing apparatus, high fidelity apparatus, high fidelity audio apparatus, noise cancelling apparatus, noise 
suppression apparatus, apparatus for recording, transmission or reproduction of sound or images, in particular portable 
sound reproducing apparatus, sound generation apparatus, sound processors, sound reproducing apparatus, sound 
reproduction apparatus, voice processing systems, voice recognisers, communications equipment, in particular 
apparatus for the transmission of data, data communications apparatus, data communications hardware, data 
communication receivers, data transmission apparatus, data transmitters, data transmitting apparatus, mobile data 
apparatus, mobile data communications apparatus, wireless computer peripherals, measuring, detecting and monitoring 
instruments, indicators and controllers, in particular electronic heart rate recorders, electronic speed recorders, 
electronic temperature recorders, instruments for recording heart activity, distance recorders, kilometer recorders, 
mileage recorders, pressure recorders, electronic blood pressure recorders, electronic blood oxygen saturation 
recorders, magnetic data carriers, recording discs, in particular hard drives, solid state discs, USB discs, compact discs, 
DVDs and other digital recording media, diagnostic, examination, and monitoring equipment, in particular medical probes, 
electronic medical apparatus, electronic medical instruments, medical analysis instruments, medical testing instruments, 
medical hearing instruments, pulse counters, pulse meters, pressure monitors, electronic monitoring instruments, 
measuring instruments adapted for medical use, medical instruments for recording physiological data, electronic 
temperature recorders, electronic temperature monitors, diagnostic, examination, and monitoring equipment, in particular 
oxygen concentration monitors, oxygen concentration analyzers, electronic blood pressure monitors, electronic heart 
rate monitors, electronic blood pressure recorders, electronic heart rate recorders, electronic blood oxygen saturation 
recorders, electronic blood oxygen saturation monitors, medical apparatus for measuring the oxygen content of blood, 
medical apparatus for testing the level of glucose in the blood.
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Priority claimed from 27/09/2017; Application No. : 87624048 ;United States of America 

3946892    26/03/2018
[International Registration No. : 1422241]
Fink O'Molony Labs, Inc.
134 Spring Street, Suite 601 New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; lotions for skin, face, hands, and body; creams for skin, face, hands, and body; perfume.

Cl.14;Jewelry.

Cl.18;Bags, namely, gym bags, tote bags, hand bags, travel bags, backpacks; wallets.

Cl.25;Clothing, namely, underwear, bras, panties, bralettes, shapewear, hosiery, sleepwear, loungewear, nightgowns, 
pyjamas, bridal veils, leggings, tank tops, sweaters, sweatshirts, pants, jackets, coats, hats, gloves, socks, shorts, 
bodysuits, leotards, yoga pants, yoga shirts, dresses, camisoles, maternity pants, maternity shirts, t-shirts, lingerie, 
swimwear; footwear.
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Priority claimed from 16/02/2018; Application No. : 2018-019412 ;Japan 

3946901    23/02/2018
[International Registration No. : 1423195]
ALPS ELECTRIC CO., LTD.
1-7, Yukigaya-otsukamachi, Ota-ku Tokyo 145-8501 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; ceramic glazings; nonferrous metals; industrial non-metallic minerals other than purposes of building 
or construction; chemical compositions for developing, printing and enlarging photographs; reagent paper [not for 
medical purposes]; paper pulp.

Cl.2;Dyestuffs; pigments; printing toner; paints; printing ink; colors for painting pictures; nonferrous metals in foil or 
powder form for painters, decorators, printers and artists; precious metals in foil or powder form for painters, decorators, 
printers and artists; filled toner cartridges for printers; ink cartridges, filled, for inkjet printers; ink cartridges, filled, for 
computer printers; filled toner cartridges for photocopiers.

Cl.3;Paint stripping preparations; polishing preparations; soaps and detergents; dentifrices; cosmetics; aromatic oils; 
perfume and perfume oils for the manufacture of cosmetic preparations; incense.

Cl.4;Grease for shoes and boots; leather preserving oil and grease; fuels; mineral oils and greases for industrial 
purposes [not for fuel]; non-mineral oils and greases for industrial purposes [not for fuel]; waxes [raw material]; candles.

Cl.5;Pharmaceutical preparations; preparations for destroying vermin, fungicides, herbicides; reagent paper for medical 
purposes; diapers; diaper covers; mothproof paper; dental materials; lacteal flour for babies; dietary supplements for 
humans; beverages for babies; food for babies.

Cl.6;Pipework of metal; common metals, unwrought or semi-wrought; iron and steel; magnetized steel; nonferrous 
metals and their alloys; metallic materials consisting primarily of magnetized amorphous alloys; metal materials for 
building or construction; containers of metal for transport; hardware of metal, small; wire rope; industrial packaging 
containers of metal; metal nameplates and door nameplates; tool boxes of metal, empty.

Cl.7;Crushing machines; cutting machines; industrial robots; agitators; mixers [machines]; kneading machines; high 
pressure washers; metalworking machines and tools; power driven polishers, wrenches and grinders; mining machines 
and apparatus; construction machines and apparatus; loading-unloading machines and apparatus; industrial fishing 
machines; chemical processing machines and apparatus; mixing machines for use in the manufacture of 
pharmaceuticals; machines for manufacturing pharmaceutics as well as their parts and fittings as far as included in this 
class; textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, 
or veneer or plywood making machines and apparatus as far as included in this class; pulp making, papermaking or 
paper- working machines and apparatus; printing or bookbinding machines and apparatus; glassware manufacturing 
machines and apparatus; painting machines and apparatus; packaging or wrapping machines and apparatus; plastic 
processing machines and apparatus; semiconductor manufacturing machines and systems; machines and mechanical 
systems for inserting electronic components into printed boards automatically; electronic component manufacturing 
machines and mechanical systems; electronic component assembling machines and mechanical systems; electronic 
circuit assembling machines and mechanical systems; machines and apparatus for manufacturing rubber goods; stone 
working machines and apparatus; vehicle washing installations; food mixing machines for commercial use; food peeling 
machines for commercial use; food cutting, chopping and slicing machines for commercial use; dishwashers; machines 
and apparatus for wax-polishing, electric; lawnmowers; waste compacting machines and apparatus for industrial 
purposes; waste crushing machines for industrial purposes; electric food blenders for household purposes; agricultural 
machines and agricultural implements, other than hand-operated; non-electric prime movers, not for land vehicles; parts 
of non-electric prime movers; mufflers for motors and engines; parts and fittings of mufflers for motors and engines; 
pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; automatic stamping machines; 
washing machines [laundry]; machine elements, not for land vehicles; curtain drawing devices electrically operated; 
electric door openers; 3D printers; starters for motors and engines; current generators; motors, electric, other than for 
land vehicles; starters for automobile engines; actuators for valves; linear actuators; linear motors.

Cl.8;Electric razors and electric hair clippers; bladed or pointed hand tools, hand operated; swords; hand tools, hand 
operated, other than bladed or pointed hand tools; egg slicers, non-electric; non-electric planes for flaking dried bonito 
blocks [Katsuo-bushi planes]; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, non-electric; 
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forks [cutlery]; vegetable slicers; braiders [hand tools]; electric flat irons; shaving cases; pedicure sets; eyelash curlers; 
manicure sets; hair-removing tweezers.

Cl.9;Toner cartridges, unfilled, for printers and photocopiers; blueprint apparatus; cash registers; coin counting or 
sorting machines; photo-copying machines; mathematical instruments; time and date stamping machines; time clocks 
[time recording devices]; punched card office machines; voting machines; postage stamp checking apparatus; fire 
alarms; gas alarms; anti-theft warning apparatus; simulators for the steering and control of vehicles; sports training 
simulators; chromatography columns; apparatus for automatic chromatography; laboratory apparatus and instruments; 
chromatography columns for laboratory experimental machines and apparatus; laboratory ovens and laboratoy apparatus 
as well as their parts; biochips; virus testing apparatus for laboratory use; measuring or testing machines and 
instruments; bacteria testing apparatus not for medical use; liquid analysis apparatus; gas testing instruments; 
chromatography columns for measuring or testing machines and instruments; microfluidic chips; pedometers; 
temperature sensors; humidity sensors; biochip sensors; sensors as being measurement apparatus, other than for 
medical use; encoders as being measurement apparatus; wearable activity trackers; diagnostic apparatus, not for medical
purposes; 3D spectacles; thermal imaging cameras; sound recording apparatus; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; optical lenses; automatic control apparatus 
and remote monitoring apparatus for measuring, monitoring and controlling air condition; event recorders; solar 
batteries; power distribution or control machines and apparatus; rotary converters; phase modifiers; electric switches; 
regulating apparatus, electric; control panels [electricity]; electrical controlling devices; connectors [electricity]; switches, 
electric; contacts, electric; connections, electric; electrical adapters; electric transformers; battery chargers; DC/DC 
converters; converters, electric; automatic control apparatus for electrical power supplies; variable electric resistors; 
electric resistors; accumulators, electric; fuses; batteries and cells; electric or magnetic meters and testers; oscillators; 
electric wires and cables; telecommunications apparatus and instruments; parts and accessories for telecommunications 
apparatus and instruments; audio speakers and their accessories; CD and DVD audio players and recorders; CD and DVD 
video players and recorders; optical disc video players and recorders; CD and DVD disc changers; optical disc changers; 
audio amplifiers; audio players and video players incorporating hard disk drives; audio players and video players 
incorporating IC memory; television receivers [TV sets]; radio receivers; equalisers [audio apparatus]; navigation 
apparatus for vehicles [on-board computers]; parts and fittings of navigation apparatus for vehicles [on-board 
computers]; controllers for navigation apparatus for vehicles; navigational instruments; parts and fittings for navigational 
instruments; loudspeakers; camera modules for mobile phones; lens actuators for camera modules of mobile phones; 
radio beacon machines and apparatus; digital cameras; digital video cameras; radio wave transmitting and receiving 
machines and instruments for use in the locating of lost pets; video surveillance systems; radio remote control apparatus 
for starting automobile engines; car stereos; audio transmitter units for automobiles; controllers for car audio equipment; 
sound amplifiers; diaphragms [acoustics]; portable vibration speakers; limiters [electricity]; speakers utilizing bone 
conduction technology; headphones utilizing bone conduction technology; frequency converters for actuators; frequency 
converters for motors; remote controls for telecommunication machines and apparatus; controllers for 
telecommunication machines and apparatus; remote control apparatus; remote control telemetering machines and 
instruments; data communication apparatus and instruments; electric coils for telecommunication apparatus; protective 
covers and cases for tablet computers; computer cases; integrated circuit modules for telecommunication devices and 
apparatus; personal digital assistants in the shape of a watch; smartphones; cases or covers adapted for smartphones; 
liquid crystal display [LCD] protection sheets for smartphones; touch panels; touch screens; touch panels for personal 
digital assistants; magnetic encoders; electronic display units; electronic machines, apparatus and their parts and 
fittings; electronic animal identification apparatus; computers; computer peripheral devices; computer programs; 
electronic identification tags; electronic tags; optical mouse; scanners [data processing equipment]; visual display units 
for computers; hard disk drives; printers; electrostatic copying machines; electronic dictionaries; word processors; 
electronic control apparatus and instruments for automobiles; electronic control apparatus and instruments for steering 
wheels for automobiles; electronic control apparatus and instruments for automobile pedals; electronic control apparatus 
and instruments for gear shifts for automobiles; electronic control apparatus; computer programs for vibration control; 
computer programs for telecommunication; parts for electronic control apparatus and instruments for automobiles; touch 
pads; thermal printers; touch-sensing input devices; computer software for use with touch-sensing input devices; 
computer software for use with touch pads, touch panels and touch screens; chips [integrated circuits]; integrated circuit 
cards [smart cards]; IC tag readers; electronic pens; inductors [electricity]; magnetic cores; resistance wires; electrodes; 
satellites for scientific purposes; dust protective masks; spectacles [eyeglasses and goggles]; prerecorded CD-ROMs; 
prerecorded DVDs; prerecorded magnetic data carriers; game programs for arcade video game machines; game 
programs for home video game machines; electronic circuits and CD-ROMs recorded with programs for hand-held games 
with liquid crystal displays; metronomes; electronic circuits and CD-ROMs recorded with automatic performance 
programs for electronic musical instruments; effecters for electric or electronic musical instruments; electric and 
electronic effects units for musical instruments; phonograph records; downloadable music files and audio files; sound 
recordings; downloadable image files and video files; video recordings; visual and written data about magazines, books, 
newspaper, maps, photographs and drawings, downloadable; electronic publications, downloadable; exposed 
cinematographic films; exposed slide films; slide film mounts; vehicle-mounted devices for electronic toll collection; 
electronic locks; control apparatus for electronic locks; electronic locks for security purposes; keyless entry systems.

Cl.10;Ear plugs for sleeping; ear plugs for soundproofing; esthetic massage apparatus for commercial use; medical 
apparatus and instruments; electric massage apparatus for household purposes; gloves for medical purposes; ear picks; 
finger guards for medical purposes; teething rings; ice bag pillows for medical purposes; triangular bandages; supportive 
bandages; surgical catguts; feeding cups for medical purposes; dropping pipettes for medical purposes; teats; medical 
ice bags; medical ice bag holders; nursing appliances; nursing bottles.

Cl.11;Sanitary apparatus and installations; toilet bowls and seats sold as a unit; prefabricated bathroom installations 
sold as a unit; toilet stool units with a washing water squirter; disinfectant dispensers for toilets; toilet bowls; seats for 
use with Japanese style toilet bowls; bath fittings; desiccating apparatus; drying apparatus; drying apparatus for 
chemical processing; recuperators for chemical processing; steamers for chemical processing; evaporators for chemical 
processing; distillation apparatus for chemical processing; heat exchangers for chemical processing; chromatography 
columns for industrial purposes; parts of chromatography columns for industrial purposes; chromatography apparatus 
for industrial purposes; parts and fittings of chromatography apparatus for industrial purposes; milk sterilizers; ice-cream 
making machines for industrial purposes; bread-making machines for industrial purposes; drying apparatus for harvest; 
forage drying apparatus; towel steamers for hairdressing purposes; hair drying machines for beauty salon use; hair 
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steamers for beauty salon use; shampoo basins for barbers' shop use; cooking apparatus and installations for 
commercial use; dish drying machines for commercial use; dish disinfectant apparatus for commercial use; kitchen sinks 
for commercial use; household electrothermic appliances; heat exchangers, other than parts of machines; industrial 
furnaces; nuclear reactors [atomic piles]; boilers, other than parts of non-electric prime movers or engines; air 
conditioners for industrial purposes; air conditioners for vehicles; parts and fittings of air conditioners for vehicles; 
ventilation [air-conditioning] installations for vehicles; parts and fittings of ventilation [air-conditioning] installations for 
vehicles; defrosters for vehicles; parts and fittings of defrosters for vehicles; freezing machines and apparatus for 
industrial purposes; waste water treatment tanks for industrial purposes; septic tanks for industrial purposes; garbage 
incinerators; gas water heaters for household purposes; electric lamps and other lighting apparatus; light bulbs for 
directional signals for vehicles; lights for vehicles; anti-dazzle devices for vehicles [lamp fittings]; non-electric cooking 
heaters for household purposes; kitchen sinks for household purposes; household tap-water filters; stoves for household 
purposes, non-electric; chromatography columns for pharmaceutical manufacturing purposes.

Cl.12;Tilting-carts; traction engine; ropeways for cargo or freight handling; rickshaws; sleighs and sleds [vehicles]; 
trolleys; carts; horse drawn carriages; carts [Riyakah]; shopping carts; vehicle joysticks; vessels and their parts and 
fittings; aircraft and their parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts 
and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings; push scooters [vehicles]; side cars; 
wheelchairs; non-electric prime movers for land vehicles, not including their parts; machine elements for land vehicles; 
anti-theft alarms for vehicles; motors, electric, for land vehicles; baby carriage [prams]; couplings for land vehicles; 
clutches for land vehicles; driving chains for land vehicles; mobility scooters; hydroplanes; remote control vehicles, other
than toys; space vehicles; electric vehicles; carrier tricycles; delivery tricycles; tricycles; drink holders for automobiles.

Cl.13;Firearms; ammunition; gunpowder; explosive powders; pyrotechnic products; cartridges for pyrotechnic 
products; tanks [weapons].

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; key rings; wristwatches; 
clocks; watches; parts and accessories for clocks and watches; commemorative shields; trophies [prize cups]; personal 
ornaments [jewellery, jewelry (Am.)]; jewellery; jewellery boxes.

Cl.15;Tuning apparatus for musical instruments; musical instruments; music stands; conductors' batons; tuning forks.

Cl.16;Office requisites, except furniture; pastes and other adhesives for stationery or household purposes; addressing 
machines; ink ribbons; automatic stamp affixing machines; electric staplers for offices; envelope sealing machines for 
offices; stamp obliterating machines; drawing instruments; typewriters; checkwriters; mimeographs; relief duplicators; 
paper shredders for office use; franking machines; rotary duplicators; ink ribbon cartridges; ink ribbons and ink ribbon 
cartridges for computer printers; ink ribbons and ink ribbon cartridges for hand-held label printers; stationery; wrapping 
paper; industrial packaging containers of paper; paper and cardboard; hygienic hand towels of paper; towels of paper; 
table napkins of paper; hand towels of paper; handkerchiefs of paper; baggage tags; printed matter; photographs 
[printed]; photograph stands; iron-on transfer sheets.

Cl.17;Electrical insulating materials; insulating gloves; rubber cords and laces; industrial packaging containers of 
rubber; plastic semi-worked products; plastic in the form of bars, blocks, pellets, sheets, films, plates and tubes in further 
manufacture for general industrial use; rubber [raw or semi-worked]; soundproofing materials of rock wool, not for 
building purposes; asbestos boards; asbestos powder.

Cl.19;Non-metallic minerals for building or construction; non-metal mooring bollards; stone sculptures; concrete 
sculptures; sculptures of marble; non-metallic minerals for building or construction; buildings, not of metal; water-pipe 
valves, not of metal or plastics; rainwater reservoirs of masonry.

Cl.20;Containers, not of metal, for storage or transport; containers for transport, not of metal; industrial packaging 
containers of wood, bamboo or plastics; cushions; pillows; mattresses; Japanese floor cushions [Zabuton]; nameplates 
and door nameplates, not of metal; tool boxes, not of metal, empty; picture frames; poles, not of metal; rice hulls.

Cl.21;Brush goods; cosmetic and toilet utensils; electric toothbrushes; clothes brushes; crystal [glassware]; kitchen 
utensils and containers, not including gas water heaters for household use, non-electric cooking heaters for household 
purposes, kitchen worktops and kitchen sinks; piggy banks; industrial packaging containers of glass or porcelain; 
cleaning tools and washing utensils; chamber pots; ceramic tissue box covers; cattle hair for brushes, raccoon dog hair 
for brushes, pig bristles for brushes and horsehair for brushes; tissue box covers of vinyl chloride; tissue box covers of 
wood; tissue box covers of plastic.

Cl.22;Tarpaulins for ships; sails; cotton waddings for clothes; hammocks; cotton batting for Futon; bindings, not of 
metal; wrapping or binding bands, not of metal; string; cordage; elastic bands for binding; packing [cushioning, stuffing] 
materials, not of rubber, plastics, paper or cardboard; industrial packaging containers of textile; packing, of straw, for 
bottles; sawdust; kapok; wood shavings; wood wool; wax waste for stuffing; cattle hair, raccoon dog hair, pig bristles and 
horsehair [raw material]; feathers and downs.

Cl.27;Bath mats for wet places; rugs; mats; carpets; floor coverings; wall hangings, not of textile; gymnastic mats; 
wallpaper; floor mats for automobiles; floor carpets for automobiles; artificial turf.

Cl.28;Amusement machines and apparatus for use in amusement parks; controllers for game consoles; video game 
machines; joysticks for video games; toys for domestic pets; games; toys; dolls; Go games; Japanese chess [Shogi 
games]; Japanese playing cards [Utagaruta]; dice; Japanese dice games [Sugoroku]; dice cups; Chinese checkers 
[games]; chess games; checkers [checker sets]; conjuring apparatus; dominoes; playing cards; Japanese playing cards 
[Hanafuda]; mah-jong; game machines and apparatus; billiard equipment; sports equipment; fishing tackle.

Cl.35;Business management analysis; business consultancy; market analysis and research services; providing 
information concerning commercial sales; business management services; preparation, auditing or attesting of financial 
statements; employment agencies; import-export agencies; document reproduction; compilation of information into 
computer databases; office functions, namely filing, in particular documents or magnetic tapes; providing business 
assistance to others in the operation of data processing apparatus namely, computers, typewriters, telex machines and 
other similar office machines; providing employment information; retail services or wholesale services for automobiles 
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and parts and fittings therefor; retail services or wholesale services for electrical machinery and apparatuses; retail 
services or wholesale services for printed matter; retail services or wholesale services for paper and stationery; retail 
services or wholesale services for sports goods; retail services or wholesale services for toys, dolls, game machines and 
apparatus; retail services or wholesale services for parts and fittings of measuring or testing machines and instruments; 
retail services or wholesale services for measuring or testing machines and instruments; retail services or wholesale 
services for parts and fittings of medical machines and apparatus; retail services or wholesale services for parts and 
fittings of kerosene fan heaters; retail services or wholesale services for aspheric glass lenses used for optical 
communication; retail services or wholesale services for parts and fittings of air conditioners; retail services or wholesale 
services for vehicle-mounted devices for electronic toll collection.

Cl.36;Financial information; financial consultancy; financial analysis; financial management; loan financing; 
management of buildings; agency services for the leasing or rental of buildings; leasing or renting of buildings; real 
estate agency services relating to the purchase and sale of buildings; real estate agency services relating to the purchase 
and sale of land; real estate appraisal; providing information on buildings or land [real estate affairs]; land management; 
agency services for the leasing or rental of land; leasing of land; financial assessment of company credit; issuance of 
tokens of value; agencies for collecting gas or electric power utility payments; collection of payments for goods; agencies
for commodity futures trading; antique appraisal; art appraisal; precious stone appraisal; charitable fund raising; 
insurance underwriting; marine insurance underwriting; insurance consultancy; insurance information.

Cl.37;Machinery installation; telecommunication wiring; construction; repair of buildings; vehicle repair services; 
vehicle breakdown repair services; vehicle maintenance; vehicle cleaning; anti-rust treatment for vehicles; shipbuilding; 
repair or maintenance of vessels; repair or maintenance of air vehicles; repair of bicycles; repair or maintenance of 
automobiles; repair or maintenance of rail vehicles; repair or maintenance of two-wheeled motor vehicles; repair or 
maintenance of fire alarms; repair or maintenance of burglar alarms; repair or maintenance of electronic machines and 
apparatus; repair or maintenance of telecommunication machines and apparatus; repair or maintenance of consumer 
electric appliances; repair or maintenance of integrated circuit manufacturing machines and systems; repair or 
maintenance of semiconductor manufacturing machines and systems; repair and maintenance of electronic component 
manufacturing machines and systems; repair and maintenance of electronic component assembling machines and 
systems; repair and maintenance of electronic circuit assembling machines and systems.

Cl.38;Telecommunication, other than broadcasting; broadcasting; news agencies; rental of telecommunication 
equipment including telephones and facsimile apparatus.

Cl.39;Transportation logistics; transport; transportation information; collection of recyclable goods [transport]; 
tracking of passenger or freight vehicles using computers or global positioning systems [transport information]; railway 
transport; car transport; marine transport; air transport; vehicle breakdown towing services; towing; porterage; hauling; 
freight forwarding; delivery of goods; message delivery; transport and storage of trash; freight brokerage; cargo 
unloading; warehousing services; temporary safekeeping of personal belongings; temporary storage of deliveries; 
storage; storage information; freight brokerage; transport reservation; brokerage for rental, selling, purchasing or 
chartering of vessels; conducting of travel tours; escorting of travel tours; travel arrangement and reservation services, 
excluding those for lodging; providing road and traffic information; packaging of goods; rental of warehouse space; 
parking lot services; vehicle rental.

Cl.40;Treatment or processing of cloth, clothing or fur, including drying; sawing of materials; metal treating; 
processing of rubber; processing of plastics; ceramic processing; wood-working; paper treating and working; stone 
treating; processing of bamboo, tree barks, rattan, vines or other natural materials other than processing of ingredients; 
planing of materials; laminating; engraving; recycling of waste; rental of metal treating machines and tools; providing 
material treatment information; recycling, sorting and disposal of industrial waste and trash; custom assembling of 
electric and electronic components; processing of metal surfaces using precision grinding techniques.

Cl.41;Club services [entertainment or education]; educational services relating to operation of computers; educational 
services relating to computers and computer software; educational services utilizing computer terminals; educational and 
instruction services relating to arts, crafts, sports or general knowledge; entertainment services; entertainment 
information; movie theatre presentations or movie film production and distribution; provision of on-line videos and 
images, not downloadable; presentation of live show performances; direction or presentation of plays; presentation of 
musical performances; provision of on-line sound and music, not downloadable; organization, arranging and conducting 
of sports competitions; organization of entertainment events excluding movies, shows, plays, musical performances, 
sports, horse races, bicycle races, boat races and auto races; organization, arranging and conducting of auto races; 
providing amusement facilities; arranging, conducting and organization of seminars; providing electronic publications; 
services of reference libraries for literature and documentary records; book rental; provision of on-line informational 
texts, not downloadable; art exhibitions; exhibition of documents and materials relating to industry, natural science, 
construction, architecture and machinery for educational purposes; exhibition of academic documents and materials; 
providing sports facilities; providing facilities for movies, shows, plays, music or educational training; rental of television 
sets; rental of radio sets; rental of audio devices, video cameras and video cassette recorders.

Cl.42;Engineering; providing information on computer technology and programming via a web site; computer 
technology consultancy; information technology [IT] consultancy; scientific laboratory services; conducting technical 
project studies; technical research; technical writing; providing research information in the fields of science and 
technology; research and development of new products for others; vehicle roadworthiness testing; architectural services; 
surveying; designing of machines, apparatus, instruments [including their parts] or systems composed of such 
machines, apparatus and instruments; computer software design, computer programming, or maintenance of computer 
software; providing information or advice relating to computer software design, computer programming, or maintenance 
of computer software; configuration of computer networks; providing information or advice relating to configuration of 
computer networks; monitoring of computers and computer systems by remote access; installation, duplication, 
configuration and updating of computer programs; providing information or advice relating to installation, duplication, 
configuration and updating of computer programs; conversion of text, image and audio information to text, image and 
audio signals or data processing of these information for recording media; information processing by means of 
computers; computer data conversion for others; computer data encryption and decoding services; providing information 
or advice relating to computer data encryption and decoding services; providing search engines for the internet; creating 

8879



or maintaining web sites for others; providing information or advice relating to creating or maintaining web sites for 
others; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; research on building construction or 
city planning; testing or research on prevention of pollution; testing or research on electricity; testing or research on civil 
engineering; material testing for others; quality control for others; testing, inspection or research on agriculture, livestock 
breeding or fisheries; testing or research on machines, apparatus and instruments; calibration [measuring]; designing, 
other than for advertising purposes; technological advice relating to computers, automobiles and industrial machines; 
rental of measuring apparatus; providing computer application software; software as a service [SaaS]; rental of access 
time to computer database and providing information or advice relating thereto; rental of computers; providing programs 
for computers and mobile phones; cloud computing; hosting computer sites [web sites]; server hosting.

Cl.44;Providing medical information; health consultancy; health care information services; managed health care 
services; physical examination; dietary and nutritional guidance; animal breeding and care; veterinary services; animal 
grooming; health care services for pets; providing medical information for pets; providing information relating to health 
maintenance of pets; nursing care; farming equipment rental; medical equipment rental.

Cl.45;Assisting in the locating of lost pets; assigning identifying information to affix to luggage and other property to 
facilitate its recovery following loss; lost pets investigation and recovery services; investigation or surveillance services 
for checking background profiles; pet sitting; providing location information of persons, articles or animals; providing 
location information of persons, articles or animals by means of communication terminals; providing location information 
of telecommunication devices and radio beacon devices for radio signal sources and radio access points; providing 
information from a computer database about investigation services relating to lost or stolen vehicles; stolen vehicle 
recovery services; stolen vehicle tracking; alarm response and verification services; monitoring of alarms; security 
guarding for facilities; personal body guarding; security screening of baggage; surveillance services; providing 
information about intellectual property rights; intellectual property consultancy; rental of fire alarms; rental of fire 
extinguishers.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 20/12/2017; Application No. : 30 2017 113 170 ;Germany 

3946902    22/12/2017
[International Registration No. : 1422229]
nora systems GmbH
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for floor coverings; adhesive materials for the building industry.

Cl.2;Primers; lacquers for floor coverings; coatings for use as primers; primers in the nature of coatings.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum and substitutes for all these materials; goods of 
semi-processed resins; plastics and resins in extruded form for use in manufacture; goods of semi-processed plastic 
substances; elastomers; sheets and sheetings made of rubber or gum; sheets and sheetings made of plastic; sheets and 
sheetings made of thermoplastic elastomers; rubber; rubber sheets; elastomer sheets; stair edgings of rubber or plastic; 
plastics materials in the form of profiles [semi-finished products]; semi-finished rubber in the form of profiles; seals, 
sealants and fillers; sealing and insulating materials; sealing compounds; sealants for joints; sealant compounds for 
joints; waterproofing and moisture proofing articles and materials; insulation and barrier articles and materials; adhesive 
tapes, other than stationary and not for medical or household purposes; adhesive materials in the form of strips [other 
than for household, medical or stationary use]; adhesive bands, others than stationary and not for medical or household 
purposes; adhesive coated films, for use in manufacture; adhesive tapes for use with floor coverings.

Cl.19;Building materials, non-metallic; building and construction materials and elements, not of metal; non-metallic 
flooring materials; non-metallic flooring; floors, not of metal; rubber flooring; plastic flooring; flooring made of 
thermoplastic elastomers; tiles; tile floorings, not of metal; floor tiles; rubber floor tiles; flooring tiles of synthetic 
materials; tile flooring made of thermoplastic elastomers; floor tiles, not of metal; non-metallic surfacings for stairs; 
construction materials, namely, non-metal flooring materials; skirtings for floors, not of metal; stair components (non-
metallic); stair treads, not of metal; profiles for building construction (non-metallic); mouldings, not of metal, for building; 
spackling compound; cement; cement mixes; cementitious protective coatings; filling cement; mortar; mortar mix; 
levelling preparations [cement or mortar]; building materials of plastics; epoxy grout.

Cl.27;Carpets; rugs; mats, linoleum; floor coverings and artificial ground coverings; carpets, rugs and mats; wall and 
ceiling coverings; floor coverings; floors coverings of rubber; floor coverings of plastic; floor coverings of thermoplastic 
elastomers.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 22/12/2017; Application No. : 4020170165067 ;Republic of Korea 

3946905    14/06/2018
[International Registration No. : 1422029]
VIROMED CO., LTD.
(Sillim-dong) Bldg. 203, Research Institute of Basic Science, College of Natural Science, Seoul National University, 1 Gwanak-ro, 
Gwanak-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Genetic treatment preparations; reagents for use in veterinary genetic testing; reagents for use in medical genetic 
testing; diagnostic preparations for medical purposes for detecting mutation in prion genes; preparations for medical 
purposes for detecting mutation in prion genes; chemical preparations for pharmaceutical purposes; drugs for medical 
purposes; pharmaceutical drugs; medicines for human purposes; pharmaceutical preparations for diagnosis; ethical 
medicinal preparations; pharmaceutical preparations for the treatment; pharmaceutical preparations for the treatment of 
immune system related diseases and disorders; chemical preparations for use in medical DNA analysis.

Cl.42;Pharmaceutical research and development; consultancy as to pharmaceutical research and development; 
research and development of vaccines and medicines; scientific research in the fields of biomedicine; research and 
testing services in the fields of bacteriology and virology; drug discovery services; research and development in 
biotechnology fields; providing medical and scientific research information in the field of pharmaceuticals and clinical 
trials; consultancy in analysis of biology sequence processing for medical research purposes; consultancy in analysis of 
genomics for medical research purposes; scientific research in the fields of medicine, health and pharmacology; analysis 
of human serum for medical research; analysis of human tissues for medical research; blood analysis.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

3946909    17/05/2018
[International Registration No. : 1422220]
Limited Liability Company «RPE BIOTUM»
Noyabrskaya str., 144, mkr. Yuryevets RU-600901 g. Vladimir Russian Federation

Proposed to be Used
IR DIVISION
Cl.17;Acrylic resins [semi-finished products]; adhesive bands, other than stationery and not for medical or household 
purposes; anti-dazzle films for windows [tinted films]; asbestos; asbestos cloth; asbestos coverings; asbestos fabrics; 
asbestos felt; asbestos fibers [fibres]; asbestos millboards; asbestos packing; asbestos paper; asbestos safety curtains; 
asbestos sheets; asbestos slate; bags [envelopes, pouches] of rubber, for packaging; balata; bark coverings for sound 
insulation; boiler composition to prevent the radiation of heat; brake lining materials, partly processed; canvas hose 
pipes; carbon fibers [fibres], other than for textile use; caulking materials; cellulose acetate, semi-processed; chemical 
compositions for repairing leaks; clack valves of rubber; clutch linings; compositions to prevent the radiation of heat; 
connecting hose for vehicle radiators; cords of rubber; cotton wool for packing [caulking]; cylinder jointings; dielectrics 
[insulators]; door stops of rubber; duct tapes; ebonite [vulcanite]; ebonite [vulcanite] molds [moulds]; elastic threads, not 
for use in textiles; expansion joint fillers; fiberglass [fibreglass] fabrics, for insulation; fiberglass for insulation; filtering 
materials [semi-processed foams or films of plastic]; fittings, not of metal, for compressed air lines; fittings, not of metal, 
for flexible pipes; fittings, not of metal, for rigid pipes; flexible hoses, not of metal; floating anti-pollution barriers; foam 
supports for flower arrangements [semi-finished products]; foils of metal for insulating; gaskets; glass wool for 
insulation; gum, raw or semi-worked; gutta-percha; hoses of textile material; insulating fabrics; insulating felt; insulating 
gloves; insulating materials; insulating oil for transformers; insulating oils; insulating paints; insulating paper; insulating 
plaster; insulating refractory materials; insulating tapes; insulating varnish; insulators; insulators for cables; insulators 
for electric mains; insulators for railway tracks; junctions, not of metal, for flexible pipes; latex [rubber]; liquid rubber; 
lute; mica, raw or partly processed; mineral wool [insulator]; non-conducting materials for retaining heat; packing 
[cushioning, stuffing] materials of rubber or plastics; padding materials of rubber or plastics; paper for electrical 
capacitors; pipe gaskets; pipe muffs, not of metal; plastic fibers [fibres], not for textile use; plastic film, other than for 
wrapping; plastic sheeting for agricultural purposes; plastic substances, semi-processed; reinforcing materials, not of 
metal, for pipes; rings of rubber; rubber material for recapping tires [tyres]; rubber, raw or semi-worked; rubber seals for 
jars; rubber solutions; rubber stoppers; sealant compounds for joints; self-adhesive tapes, other than stationery and not 
for medical or household purposes; sheets of regenerated cellulose, other than for wrapping; shock-absorbing buffers of 
rubber; slag wool [insulator]; sleeves of rubber for protecting parts of machines; soundproofing materials; stops of 
rubber; substances for insulating buildings against moisture; synthetic resins [semi-finished products]; synthetic rubber; 
threads of plastic for soldering; threads of plastic materials, not for textile use; threads of rubber, not for use in textiles; 
valves of india-rubber or vulcanized fiber [fibre]; viscose sheets, other than for wrapping; vulcanized fiber [fibre]; washers 
of rubber or vulcanized fiber [fibre]; watering hose; waterproof packings; water-tight rings; weatherstripping; 
weatherstripping compositions; window stops of rubber.

Cl.19;Advertisement columns, not of metal; agglomerated bagasses of cane [building material]; agglomerated cork for 
building; alabaster; alabaster glass; angle irons, not of metal; aquaria [structures]; aquarium gravel; aquarium sand; 
arbours [structures], not of metal; armored doors, not of metal; armour-plating, not of metal; artificial stone; asbestos 
cement; asbestos mortar; asphalt; asphalt paving; aviaries [structures], not of metal; balustrades, not of metal; beacons, 
not of metal, non-luminous; beams, not of metal; bicycle parking installations, not of metal; binding agents for making 
briquettes; bitumen; bitumen paper for building; bituminous coatings for roofing; bituminous products for building; 
brackets, not of metal, for building; branching pipes, not of metal; bricks; building glass; building materials, not of metal; 
building panels, not of metal; building paper; buildings, not of metal; building stone; buildings, transportable, not of 
metal; building timber; burial vaults, not of metal; busts of stone, concrete or marble; cabanas, not of metal; caissons for 
construction work under water; calcareous marl; casement windows, not of metal; cask wood; ceilings, not of metal; 
cement; cement for blast furnaces; cement for furnaces; cement posts; cement slabs; chicken-houses, not of metal; 
chimney cowls, not of metal; chimney pots, not of metal; chimney shafts, not of metal; chimneys, not of metal; cladding, 
not of metal, for building; clay; clinker ballast; clinker stone; coal tar; coatings [building materials]; concrete; concrete 
building elements; cornices, not of metal; crash barriers, not of metal, for roads; diving boards, not of metal; door frames, 
not of metal; door panels, not of metal; doors, not of metal; drain pipes, not of metal; drain traps [valves], not of metal or 
plastic; duckboards, not of metal; ducts, not of metal, for ventilating and air-conditioning installations; earth for bricks; 
enamelled glass, for building; fair huts; felt for building; fences, not of metal; figurines [statuettes] of stone, concrete or 
marble; fire burrs; fireplace mantles, not of metal; fireproof cement coatings; flagpoles, not of metal; flashing, not of 
metal, for building; floating docks, not of metal, for mooring boats; floors, not of metal; floor tiles, not of metal; folding 
doors, not of metal; foundry molds [moulds], not of metal; framework, not of metal, for building; furrings of wood; gates, 
not of metal; geotextiles; glass granules for road marking; granite; gravel; grave slabs, not of metal; gravestones; 
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greenhouse frames, not of metal; greenhouses, transportable, not of metal; grog [fired refractory material]; gutter pipes, 
not of metal; gypsum; hips for roofing; huts; insect screens, not of metal; insulating glass for building; jalousies, not of 
metal; joists, not of metal; laths, not of metal; lengthening pieces, not of metal, for chimneys; letter boxes of masonry; 
lime; limestone; linings, not of metal, for building; lintels, not of metal; luminous paving blocks; macadam; magnesia 
cement; manhole covers, not of metal; manufactured timber; marble; masts [poles], not of metal; materials for making and
coating roads; memorial plaques, not of metal; moldable wood; moldings, not of metal, for building; moldings, not of 
metal, for cornices; monuments, not of metal; mooring bollards, not of metal; mortar for building; mosaics for building; 
non-luminous and non-mechanical signs, not of metal; olivine for building; outdoor blinds, not of metal and not of textile; 
paint spraying booths, not of metal; palisading, not of metal; pantiles, not of metal; paperboard for building; parquet floor 
boards; parquet flooring; partitions, not of metal; paving blocks, not of metal; paving slabs, not of metal; penstock pipes, 
not of metal; perches; pigsties, not of metal; pillars, not of metal, for building; pitch; planks of wood for building; plaster; 
plastic landscape edgings; plate glass [windows] for building; platforms, prefabricated, not of metal; plywood; poles, not 
of metal, for power lines; porches [structures], not of metal; porphyry [stone]; posts, not of metal; potters' clay; potters' 
clay [raw material]; prefabricated houses [kits], not of metal; props, not of metal; quartz; railway sleepers, not of metal; 
raw chalk; reeds for building; refractory construction materials, not of metal; reinforcing materials, not of metal, for 
building; rigid pipes, not of metal, for building; road coating materials; road marking sheets and strips of synthetic 
material; road signs, non-luminous and non-mechanical, not of metal; rock crystal; rocket launching platforms, not of 
metal; roof coverings, not of metal; roof flashing, not of metal; roof gutters, not of metal; roofing, not of metal, 
incorporating solar cells; roofing shingles; roofing tiles, not of metal; rubber bearings for seismic isolation of buildings; 
rubble; safety glass; sand, except foundry sand; sandstone for building; sandstone pipes; sawn timber; scaffolding, not 
of metal; scantlings [carpentry]; schists; sheet piles, not of metal; shuttering, not of metal, for concrete; shutters, not of 
metal; signalling panels, non-luminous and non-mechanical, not of metal; silica [quartz]; sills, not of metal; silos, not of 
metal; silver sand; skating rinks [structures], not of metal; slabs, not of metal, for building; slag [building material]; slate; 
slate powder; stables, not of metal; stained-glass windows; staircases, not of metal; stair-treads [steps], not of metal; 
statues of stone, concrete or marble; stone; street gutters, not of metal; stringers [parts of staircases], not of metal; 
swimming pools [structures], not of metal; tanks of masonry; tar; tarred strips for building; telegraph posts, not of metal; 
telephone booths, not of metal; terra cotta; tile floorings, not of metal; tiles, not of metal, for building; tomb or grave 
enclosures, not of metal; tombs [monuments], not of metal; tombs, not of metal; tombstone plaques, not of metal; 
tombstone stelae, not of metal; trellises, not of metal; tufa; turnstiles, not of metal; veneer wood; vinyl siding; 
wainscotting, not of metal; wall claddings, not of metal, for building; wall linings, not of metal, for building; wall tiles, not 
of metal; water-pipes, not of metal; water-pipe valves, not of metal or plastic; window frames, not of metal; window glass 
for building; window glass, other than vehicle window glass; windows, not of metal; wooden floor boards; wood for 
making household utensils; wood panelling; wood paving; wood pulp board for building; wood, semi-worked; wood 
veneers; works of art of stone, concrete or marble; works of stonemasonry; xylolith.

Cl.37;Airplane maintenance and repair; anti-rust treatment for vehicles; artificial snow-making services; asphalting; 
boiler cleaning and repair; bricklaying; building construction supervision; building insulating; building of fair stalls and 
shops; building sealing; burglar alarm installation and repair; burner maintenance and repair; carpentry services; 
chimney sweeping; cleaning of buildings [exterior surface]; cleaning of buildings [interior]; cleaning of clothing; clock 
and watch repair; clothing repair; construction; construction consultancy; construction information; demolition of 
buildings; diaper cleaning; disinfecting; drilling of deep oil or gas wells; drilling of wells; dry cleaning; electric appliance 
installation and repair; elevator installation and repair; factory construction; film projector repair and maintenance; fire 
alarm installation and repair; freezing equipment installation and repair; fur care, cleaning and repair; furnace installation 
and repair; furniture maintenance; furniture restoration; harbour construction; heating equipment installation and repair; 
hydraulic fracturing services; installation and repair of air-conditioning apparatus; installation, maintenance and repair of 
computer hardware; installation of doors and windows; interference suppression in electrical apparatus; irrigation 
devices installation and repair; kitchen equipment installation; knife sharpening; laundering; laying of cable; leather care, 
cleaning and repair; linen ironing; machinery installation, maintenance and repair; masonry; mining extraction; motor 
vehicle maintenance and repair; office machines and equipment installation, maintenance and repair; painting, interior 
and exterior; painting or repair of signs; paper hanging; parasol repair; pest control services, other than for agriculture, 
aquaculture, horticulture and forestry; photographic apparatus repair; pier breakwater building; pipeline construction and 
maintenance; plastering; plumbing; pressing of clothing; pumicing; pump repair; quarrying services; rat exterminating; 
rebuilding engines that have been worn or partially destroyed; rebuilding machines that have been worn or partially 
destroyed; refilling of toner cartridges; renovation of clothing; rental of bulldozers; rental of cleaning machines; rental of 
construction equipment; rental of cranes [construction equipment]; rental of dish drying machines; rental of dish washing 
machines; rental of drainage pumps; rental of excavators; rental of laundry washing machines; rental of road sweeping 
machines; repair information; repair of power lines; repair of security locks; restoration of musical instruments; 
restoration of works of art; re-tinning; retreading of tires [tyres]; riveting; road paving; roofing services; rustproofing; safe 
maintenance and repair; sanding; scaffolding; shipbuilding; shoe repair; sterilization of medical instruments; street 
cleaning; strong-room maintenance and repair; swimming-pool maintenance; telephone installation and repair; tire 
balancing; tuning of musical instruments; umbrella repair; underwater construction; underwater repair; upholstering; 
upholstery repair; varnishing; vehicle battery charging; vehicle breakdown repair services; vehicle cleaning; vehicle 
lubrication [greasing]; vehicle maintenance; vehicle polishing; vehicle service stations [refuelling and maintenance]; 
vehicle washing; vermin exterminating, other than for agriculture, aquaculture, horticulture and forestry; vulcanization of 
tires [tyres] [repair]; warehouse construction and repair; washing; washing of linen; window cleaning.
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Priority claimed from 22/11/2017; Application No. : 201715690 ;Norway 

3946914    07/05/2018
[International Registration No. : 1422076]
Akvadesign AS
Havnegata 46 N-8900 BRØNNØYSUND Norway

Proposed to be Used
IR DIVISION
Cl.22;Ropes and string; tents and tarpaulins; net pens for fish farming; fish farming installations; fishing nets.

Cl.29;Fish, not live; salted fish; dried fish; smoked fish; preserved fish; fish prepared as foodstuffs, namely, fish 
burgers and fish cakes; prepared meals primarily consisting of fish.

Cl.31;Fish, live.

Cl.37;Constructions services, namely, planning and construction of buildings, tanks, containers and installations for 
keeping organisms within the aquaculture; repair services for buildings, tanks, containers and installations for keeping 
organisms within the aquaculture; installation services for buildings, tanks, containers and installations for keeping 
organisms within the aquaculture.

8885



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 26/10/2017; Application No. : 40201720980W ;Singapore 

3946916    19/04/2018
[International Registration No. : 1422061]
ASCENDAS PTE LTD
1 Fusionopolis Place, 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; business management assistance; business management and organization consultancy; 
business management consultancy; business consulting services; business development services; promoting the goods 
and services of others; service to assist in establishing a network of business contacts; assistance to industrial or 
commercial enterprises in the running of their business; business administration services; business intermediary 
services relating to the matching of potential private investors with entrepreneurs needing funding; business referrals 
services; call centre services [customer service]; commercial intermediation services; conducting, arranging and 
organizing trade shows and trade fairs for commercial and advertising purposes; office functions; office administration 
services for others; office management services for others; operational business assistance to enterprises; provision of 
commercial and business contact information; rental of office machinery and equipment; business advisory services; 
registered office services; personnel management consultancy; economic forecasting; publicity; business appraisals; 
corporate management assistance; business investigations; arranging of business introductions; procurement of 
contracts for others.

Cl.36;Financial affairs; real estate affairs; international fund investment; financial services; hire-purchase financing; 
capital investment; real estate investment; administration of trusts; financial trust management; investment trust 
management; investment trust services; trusteeship; real estate management; rental of offices [real estate]; financial 
evaluation [insurance, banking, real estate]; financial analysis; financial consultancy; venture capital fund management; 
rental of offices for co-working; rental of serviced offices [real estate]; rental of real estate; venture capital financing; 
venture capital fund management; venture capital management; investment services; funds investment; capital 
investment; investment of funds; financial sponsorship.
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Priority claimed from 07/02/2018; Application No. : 017786112 ;European Union 

3947044    21/02/2018
[International Registration No. : 1423281]
TCC GLOBAL N.V.
World Trade Centre, Tower H 10th Floor NL-1077 XV Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software applications; software for use in advertising; computer programmes (downloadable 
software); computer e-commerce software; computer software for use in connection with affinity programmes and loyalty 
programmes; computer software for use in connection with sales and promotional incentive schemes; magnets; sound, 
image and data transmission, recording and reproducing apparatus; projectors; computers; computer software; computer
games programmes; computer game cartridges; computer game discs; video games software; video game cartridges; 
games cartridges for use with electronic games apparatus; sound and video recordings; DVDs, CDs, records, discs, 
magnetic tapes, cassettes, data cartridges, memory cards and other carriers, all bearing or for use in bearing sound 
recordings, video recordings, data, images, games, graphics, text, programs or information; magnetic data carriers; 
downloadable electronic publications provided on-line from databases or the Internet; interactive compact discs and CD-
ROMs; cases and holders for CDs, records, discs, magnetic tapes, cassettes and data cartridges; radios; mobile 
telephones; mobile telephone fascias; stands for telephones; walkie-talkies; calculators; refrigerator magnets; lenses, 
clips, parts and accessories for all the aforesaid goods; data recordings including audio, video, still and moving images 
and text; downloadable electronic publications; mouse mats; downloadable electronic instructional material and teaching 
apparatus and instruments; protective knee pads and protective elbow pads for workers; egg timers.

Cl.16;Printed matter; printed publications; magazines; books; bookbinding material; photographs; stationery; plastic 
materials for packaging not included in other classes; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; printed invitations; photograph albums; prints; paper coasters; book ends; height charts; 
crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; bunting (paper); 
folders; albums; sticker albums; stickers.

Cl.28;Playing cards; bath toys and games; toys, cast toy vehicles; toy sets (miniature); toys, games and doll 
accessories for children; toys, games, playthings; board games; electronic games; magic tricks; soft toys; plush toys; toy 
and novelty face masks; toy musical boxes; toy musical instruments; toy models; puzzles; kites; play balloons; diving 
flippers; swim floats and inflatable toys for play purposes; playing cards; puppets; plastic toys; bath toys; developmental 
toys; wheeled toys; scooters and tricycles [toys]; sit on rides; costumes being children's playthings; indoor and outdoor 
games, party games, board games, cardboard games, educational games, puzzles, jigsaw puzzles, games of skill, wooden 
games, dominoes, construction toys; soft toys, puppets; targets and darts; PVC balls, leather balls, metallised inflatable 
helium balloons, for games, punchballs; inflatable toys, games and playthings for the beach; toy figurines; stacking toys.

Cl.35;Presentation of goods on communication media, for retail purposes; retail services in relation to jewellery, 
clothing, footwear, headgear; retail services in relation to cutlery, knives, hand tools and implements, furniture; retail 
services in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes; retail services in relation to printed matter, household or kitchen utensils and containers, 
glassware, porcelain and earthenware; retail services in relation to umbrellas, luggage, bags; retail services in relation to 
furnishings, tableware, cookware, textiles and textile goods; retail services in relation to toys, games, playthings, 
toiletries, sporting articles, musical instruments; retail services in relation to computer hardware, computer software, 
computer game programs; retail services in relation to horticulture equipment, cleaning preparations, dietary 
preparations, stationery supplies, educational supplies; retail services in relation to furniture, audio-visual equipment, 
clocks, electric shavers, photo frames; retail services in relation to jellies, jams, compotes, oils, milk drinks containing 
fruit, meat, fish, poultry and game; retail services in relation to non-alcoholic beverages; advertising; organisation, 
operation and supervision of sales and promotional incentive schemes; promotional services; business consultancy; 
operation and administration of affinity programmes and loyalty programmes; organisation of rewards schemes relating 
to the redemption of allocated promotional schemes for the benefit of customers and members of the award scheme; 
business information; compilation of data into computer databases; compilation of information onto computer databases; 
organisation of exhibitions or trade fairs for commercial advertising purposes.

Cl.41;Entertainment; education; training; organising, conducting and providing workshops, courses, seminars and 
conferences; providing information in the field of education and entertainment; publication of texts and books including 
online publishing; providing online electronic publications (not downloadable); organisation of competitions; publication 
of texts, images, computer games and electronic newspapers accessible via databases or a global computer network, 
video production, film production, audio production, production of animated cartoons; publication of production of sound 
recordings, production of radio and television programmes, presentation of musical performances, films, movies, 
cartoons and live performances, film distribution, distribution of animations, provision of games, all of the aforesaid 
provided via computer networks and global communication networks; film, video, audio-visual and music production; 
presentation of live performances; organisation of exhibitions for cultural or educational purposes; information, consultancy, 
advisory and training services relating to the aforesaid. 
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Priority claimed from 18/09/2017; Application No. : 1873898 ;Australia 

3947059    12/03/2018
[International Registration No. : 1422128]
IMDEX Ltd
216 Balcatta Road Balcatta WA 6021 Australia

Proposed to be Used
IR DIVISION
Cl.1;Drilling fluid additives, substances, compounds and preparations for industrial drilling processes.

Cl.4;Lubricants for use in industrial processes, including oils and greases; preparations for absorbing or binding dust, 
and lubricating drilling fluids and lubricants for machines.

Cl.7;Apparatus for use in drilling, well drilling, milling, mining, pressing, cutting and construction, and the hydraulic or 
pneumatic control of machines, including machines for use in geochemistry and mineralogical processes, machine 
couplings for industrial processes, and machines relating to solids removal and drilling fluid recycling.

Cl.8;Hand-operated tools and implements for use in industrial processes, including mining, well drilling, drilling and 
repair.

Cl.9;Surveying, measuring and scientific apparatus and instruments, including geophysical apparatus and measuring 
instruments for geophysics; computer software and data processing software for use in the mining, equipment, 
technology and services industry.

Cl.35;Business management, administration and consultation in the mining, equipment, technology and services 
industry.

Cl.37;Drilling services, repair of machines and industrial repair services, repair services relating to scientific apparatus, 
instruments and equipment and parts and accessories therefore, installation and servicing of machines; rental of 
construction equipment, earth-moving and excavating machines and rental of machines and apparatus for use in drilling, 
milling, mining, pressing, cutting and construction; advisory and consultancy services in relation to mining extraction.

Cl.38;Telecommunications relating to the mining, equipment, technology and services industry, including providing 
access to databases, message sending and transmission of digital files.

Cl.42;Scientific and technological services and research and design for the oil, gas or mining industries and in 
connection with mining exploration, boring, drilling and tunnelling; advisory and consultancy services in relation to 
industrial processes.
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3947087    06/06/2018
[International Registration No. : 1422223]
KINGCLEAN ELECTRIC CO., LTD
No.1 Xiangyang Road, New District, Suzhou 215009 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Internal combustion engine (except the engine of automobile, tractor, grain combine harvester, motorcycle, 
gasoline chain saw and steam locomotive); dynamos; pumps [machines]; valves [parts of machines]; compressed air 
machines; machines and apparatus for cleaning, electric; motors, other than for land vehicles; kitchen machines, electric; 
washing machines [laundry]; shoe polishers, electric; dust exhausting installations for cleaning purposes; electric waxing 
machine for household purpose; food preparation machines, electromechanical; fruit presses, electric, for household 
purposes; soyabean milk maker for household purposes; mixing machines.

Cl.10;Medical apparatus and instruments; massage apparatus; sphygmomanometers; body rehabilitation apparatus for 
medical purposes; testing apparatus for medical purposes; physiotherapy apparatus; electric acupuncture instruments; 
orthopedic articles; hearing aids for the deaf; thermometers for medical purposes.

Cl.11;Lamps; cooking utensils, electric; refrigerating apparatus and machines; heating apparatus; bath fittings; 
radiators, electric; hair dryer; water purification installations; heating installations; air purifying apparatus and machines; 
air humidification facility; microwave ovens [cooking apparatus]; coffee machines, electric; kettles, electric; cooking 
apparatus and installations.
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Priority claimed from 01/11/2017; Application No. : 709991 ;Switzerland 

3947090    18/04/2018
[International Registration No. : 1422692]
Wenger S.A.
Route de Bâle 63 CH-2800 Delémont Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Cutlery, knives (hand tools), multi-function knives, pocket knives, folding knives; hand-operated hand tools and 
implements; pliers, saws, screwdrivers, awls, chisels, hex wrenches, drills (hand tools), fish scalers, files, nail files, nail 
clippers, tweezers, scissors, knife sharpeners, spatulas, strippers; multi-function knives and multi-function hand tools 
and implements (hand-operated); multi-function knives and multi-function hand tools and implements (hand-operated), 
comprising blades for knives and/or pliers and/or saws and/or screwdrivers and/or awls and/or chisels and/or hex key 
wrenches and/or drills (hand tools) and/or fish scalers and/or fish hook removers and/or files and/or nail files and/or nail 
clippers and/or tweezers and/or scissors and/or knife blade sharpening instruments and/or spatulas and/or wire strippers 
and/or needles and/or can openers and/or bottle openers and/or corkscrews and/or toothpicks and/or multi-purpose 
hooks and/or cigar cutters and/or ball-point pens and/or magnifying glasses (optical) and/or gauges for measuring and/or 
thermometers (not for medical use) and/or barometers and/or altimeters and/or compasses and/or MP3 players and/or 
USB Flash Drives and/or LED lamps; forks and spoons; blade sharpening instruments; knife covers, sheaths for knives 
and hand-operated tools and implements; all the aforesaid goods being of Swiss origin.

Cl.14;Timepieces and chronometric instruments; all the aforesaid goods being of Swiss origin.

Cl.18;Trunks and suitcases; bags, briefcases (leather goods), wallets, beach bags, bags for campers, shopping bags, 
handbags, travel bags, school bags, backpacks; umbrellas, parasols and walking sticks; all the aforesaid goods being of 
Swiss origin.

Cl.25;Clothing, including sportswear, footwear, including sports footwear, headgear; all the aforesaid goods being of 
Swiss origin.
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Priority claimed from 26/06/2017; Application No. : 710668 ;Switzerland 

3947092    11/12/2017
[International Registration No. : 1422673]
Tyco Fire & Security GmbH
Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Inventory management services; inventory services, namely computerized inventory control; tracking and 
monitoring of business transactions; tracking of sales volume for others; stock control services; provision of advice and 
information in the field of asset tracking in cloud computing and without cloud computing, namely, monitoring and 
tracking of inventory consignments and inventory control at the depot and at the retail store; provision of analyses for the 
inventory of a retail store and for sales data; analysis of business data; business advice services relating to company 
performance; procurement services for others; administrative, management and business support services for 
companies; analysis, research and commercial information services; market studies; collection and systemization of 
business data; commercial information services; data collection; provision of commercial statistical information; 
preparation of business reports; business advisory services relating to quality management services; inventory 
management services for companies; advertising; commercial management; company management; Advice to 
businesses; business research and market research services; administrative services; business research and market 
research services in the field of retail sales and sales in commercial centers and in the industry of games and 
entertainment; compilation and systematization of statistics and index levels relating to sales and influx of customers in 
retail stores, commercial centers, gaming and entertainment industry ; providing commercial information about sales and 
influx of customers via the Internet, telephone, fax and e-mail in retail stores, commercial centers, gaming and 
entertainment industry; providing business analyses, customized business designs, management of supply chains, 
including the management of a program of protection of goods for others in the form of labeling, tracking and analyses of 
goods; provision of demographic data, namely, provision of data on pedestrian traffic for marketing purposes; 
preparation of business reports on pedestrian traffic; business research services in the field of pedestrian traffic; 
business information on business performance based on pedestrian traffic and provision of an index of performance 
based on pedestrian traffic; equipment management services, monitoring and analyses and reporting on the loss of 
inventory; business appraisals; market studies and business analyses; surveys regarding market and business research; 
data processing; automated data processing; computerized data processing; electronic data processing; data input and 
data processing; compilation of statistics; online advertising on a computerized network; business advisory services for 
companies; business advice relating to revisions; business advice for management; business management advice, also 
via the Internet; business research and market studies for the analysis of new retail sale opportunities in the field of retail 
sale, real estate, hotels, catering and in the banking sector; provision of business information on new sales opportunities 
in the field of retail, real estate, hotels, catering and in the banking sector via the Internet; business research and market 
studies in the field of statistics relating to traffic in retail stores and index levels relating to traffic in retail stores; 
provision of business information on traffic in retail stores via a computerized network; provision of a business computer 
database in the field of trends relating to customer traffic and behavioral patterns in public places; compilation of 
information on computer database services; compilation of statistical services; data collection and analysis relating to 
pedestrian traffic; preparation of reports relating to pedestrian traffic; commercial information services relating to 
pedestrian traffic; providing commercial information relating to pedestrian traffic; providing commercial information on 
the number of pedestrians; providing information in the field of the trends relating to customer traffic and behavioral 
patterns in public places from an online database; providing non-downloadable information for analyzing traffic in retail 
stores from an online database .

Cl.37;Installation and maintenance of surveillance devices for articles; installation, repair and maintenance of computer 
hardware and peripheral devices, anti-theft alarms, inventory control systems, anti-theft devices, devices for tracking 
people and assets; installation of surveillance devices including electronic video surveillance cameras as well as 
computer hardware and software; repair, installation and maintenance services, all relating to anti-theft alarms, anti-theft 
alarm keyboards and control panels for anti-theft alarms, magnetic and electromagnetic object detectors, transponders, 
antennas, encoded micro particles, electronic article detection equipment, radio frequency identification (RFID), 
microwave, electromagnetic, radio-frequency and acousto-magnetic labels, electric labels, readers, sensors, transmitters, 
receivers and monitors, apparatus for customer tracking and monitoring, apparatus for electronic tracking and 
monitoring, detachers and deactivators for use with inventory control and anti-theft labels, label deactivators, including 
hooks, label detachers, including hooks; repair, installation and maintenance services, all relating to video surveillance 
systems, detection devices, stands, all sensors in retail premises, including traffic sensors; remote troubleshooting and 
repair of devices for loss prevention, store performance management and inventory management; troubleshooting of 
devices for loss prevention, store performance management and inventory management; installation, repair and 
maintenance services for devices for loss prevention, store performance management and inventory management by 
sending a technician.

Cl.42;Remote diagnosis and monitoring of devices for loss prevention, store performance management and inventory 
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management; software as a service [SaaS] featuring a software for analyzing customer behavior and decision-making and 
for monitoring, viewing, recording, analyzing, managing and transmitting data relating to customer activity and 
interactions, personnel functions, marketing impact and purchase decisions in retail stores; providing application hosting 
services, namely, providing software for use in analyzing customer behavior and decision making, for monitoring, 
viewing, recording, analyzing, managing and transmitting data relating to customer activity and interactions, personnel 
functions, marketing impact and purchase decisions in retail stores; providing online temporary non-downloadable 
software used for analyzing customer behavior and decision-making and for monitoring, viewing, recording, analyzing, 
managing and transmitting data relating to customer activity and interactions, personnel functions, marketing impact and 
purchase decisions in retail stores; technical support, namely, monitoring of network systems in the fields of supervision, 
monitoring, detection, analysis and electronic reporting of articles, objects and people; providing online non-
downloadable software for analyzing traffic in stores; providing non-downloadable software and data for analyzing traffic 
in stores via a computer network; providing online non-downloadable software for analyzing new sales opportunities in 
the field of retail, real estate, hotels, catering and in the banking sector; software as a service [SaaS] for recording and 
reporting traffic of buyers on the basis of people counting sensors and monitoring cameras as traffic analysis services in 
stores; software as a service [Saas] for analyzing data from sensors and monitoring cameras; providing software as a 
service [Saas]; design services relating to anti-theft alarms, anti-theft alarm keyboards and control panels for anti-theft 
alarms, magnetic and electromagnetic object detectors, electronic article detection equipment, radio frequency 
identification (RFID), microwave, electromagnetic, radio-frequency and acousto-magnetic labels, electric labels, readers, 
sensors, transmitters, receivers and monitors, apparatus for customer tracking and monitoring, apparatus for electronic 
tracking and monitoring, detachers and deactivators for use with inventory control and anti-theft labels, label 
deactivators, including hooks, label detachers, including hooks; design and development of computer hardware and 
software; design and development of anti-theft alarms, inventory control systems, theft prevention devices, people 
tracking devices and asset tracking devices; technical advice relating to computer hardware, peripherals and software; 
technological advice in the technological field of monitoring, tracking and electronic detection of articles and objects ; 
technical support services, namely, troubleshooting of computer hardware and software and problems relating to anti-
theft alarms, inventory control systems, anti-theft devices, devices for tracking people and assets; providing temporary 
use of online non-downloadable software for the management of alarms, inventory monitoring and analysis, theft 
prevention and detection, asset tracking, analysis of a retail store and counting and tracking of people; technical support, 
namely, monitoring of network systems in the field of electronic monitoring, tracking and detection of articles and 
objects; technical research in the field of pedestrian traffic; custom computer programming; computer programming 
relating to checking of information on pedestrian traffic, computer programming relating to monitoring, supervision and 
processing of images; scientific services, namely, computer programming relating to the collection of business 
information, analysis and consulting services on pedestrian traffic in the commercial, retail and entertainment sectors; 
cloud computing services; providing temporary use of online non-downloadable operational software for accessing and 
using a cloud computing network; process monitoring for quality control; services for monitoring industrial processes; 
design of technical solutions for retail stores; software design for retail stores; computer programming relating to 
monitoring, supervision and image processing; scientific services, namely, computer programming relating to the 
collection of business information, analysis and consulting services relating to pedestrian traffic; design, development, 
programming, maintenance, assistance, rental, implementation of software, advisory services relating thereto; rental of 
computer hardware and software for the collection of information relating to the management of inventory and assets, for 
the fight against shoplifting and loss prevention, monitoring of the condition of devices, consumer traffic and buyer 
behavior, personnel management, price optimization, inventory optimization, space management, operational compliance,
analysis of a point-of-sale transactions, video-based applications and functions of implementation in stores; rental of 
software for analysis and reporting for the management of inventory and assets, for the fight against shoplifting and loss 
prevention, monitoring of the condition of devices, consumer traffic and buyer behavior, personnel management, price 
optimization, inventory optimization, space management, operational compliance, analysis of point-of-sale transactions, 
video-based applications and functions of implementation in stores; rental of electronic devices, namely, data recorders 
for counting, recording and storing data relating to buyers, traffic in retail stores and personnel and operational functions 
in retail stores; rental of computer software for analyzing the behavior and decision-making of customers and for 
monitoring, viewing, recording, analyzing, managing and transmitting of data relating to customer activity and 
interactions, personnel functions, marketing impact and purchase decisions in retail stores; rental of an electronic 
computerized system including an optical module, a computer and a software for counting people and for correlating 
such information with the transaction data of a point-of-sale; rental of electric and electronic inspection, optic, signaling, 
checking (supervision), monitoring apparatus and instruments; rental of systems for counting traffic and customers; 
computer rental; rental of computer hardware; rental of computer software; rental of apparatus for recording, 
transmission and reproduction of data; rental of equipment, apparatus and instruments for data processing; rental of 
magnetic data carriers; rental of parts and accessories for all the aforesaid goods; rental of computer hardware and 
computer software for use in monitoring, supervision, image processing and security systems, namely, analytical 
software relating to pedestrian traffic; rental of space management devices for the control of functions relating to building 
surroundings, building security and access thereto, namely, electronic motion and presence detectors; rental of computer
software which provide information on business management in real-time and in integrated time by combining 
information from various databases and presenting them on an easy-to-understand user interface; rental of electronic 
sensors for counting and recording the pedestrian traffic; rental of a monitoring, supervision, security system adapted for 
use with computer hardware and software for image processing; rental of components, devices, instruments and 
equipment for electronic detection, detection, monitoring, counting and calculation; rental of software relating to building 
security and facility management for the control of access devices ; rental of integrated business management software 
that provides information; rental of electronic sensors; rental of apparatus for monitoring the size, number, flow and 
direction of objects moving in an area; rental of image processing apparatus; rental of ultrasonic equipment, equipment 
with electromagnetic radiation, video and laser, computer hardware and software, all for use in monitoring, supervision, 
image processing and security systems, including analytical software relating to pedestrian traffic; rental of equipment 
for electronic monitoring and detection of objects, namely, electric sensors, transmitters, receivers and monitors for the 
detection of traffic and for the detection of metal bands with integrated radio frequency identification technologies (Radio 
Frequency identification, RFID), for ultra-high frequency detection (Ultra-High Frequency, UHF) and acousto-magnetic 
(AM) detection; rental of computer software; rental of downloadable computer software applications; rental of software 
applications for cloud computing services; rental of devices for monitoring of computer data; rental of apparatus for the 
monitoring of computer data; rental of instruments, indicators and controllers for measurement, detection and monitoring 
of computer data.
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Priority claimed from 14/03/2018; Application No. : 30 2018 102 878 ;Germany 

3947121    28/06/2018
[International Registration No. : 1423366]
COBEX GmbH
Werner-von-Siemens-Straße 18 86405 Meitingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry, namely graphite for industrial purposes, mixtures containing carbon 
and/or graphite with tar, pitch, raw [unprocessed] synthetic resins or other bonding agents for industrial purposes, 
especially for the manufacture of other bonding agents and the manufacture of linings; graphite for industrial use, 
especially for the manufacture of cathode blocks, corbels, ramming mixtures and -pastes, graphite blocks, (amorphous) 
carbon blocks.

Cl.4;Lubricating graphite; anthracite; coke.

Cl.9;Scientific, surveying, optical, weighing, measuring, signalling, checking (supervision), apparatus and instruments, 
especially for conducting measurements inside of electrolytic cells; software for electronic evaluation of measurements; 
software for data processing.

Cl.11;Heating- and steam generating apparatus as well as parts of the aforementioned goods for heat generation in 
industrial furnaces; parts and fittings for industrial furnace, namely, carbon and graphite stones.

Cl.19;Refractory construction materials for furnace linings (non-metallic-), refractory blocks for use as furnace linings 
(non-metallic), stones for furnaces; fireproof cement coatings; coal tar.

Cl.40;Ceramic processing providing information relating thereto; processing of materials, namely finishing of carbon 
and graphite feedstock by mechanical tooling methods, namely grinding, sawing and milling processes.

Cl.42;Science and technology services, namely measurement services, especially in electrolytic cells; measurement 
evaluation services; scientific and technological consultancy, especially in electrolytic cells; creation of control programs 
for automated measurement, especially in electrolytic cells.
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Priority claimed from 02/02/2018; Application No. : 017769928 ;European Union 

3947140    21/06/2018
[International Registration No. : 1422063]
William Sami Etienne Grigahcine
p/o Leeuwenveldseweg 12 NL-1383 LX Weesp Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Perfume, eau de parfum, toilet water, cosmetic products for cleansing and care of the skin, hands, feet and body; 
body mist; body lotion; shower gel; body butter; body scrub; soap; personal deodorant; lip balm; shampoo and 
conditioner; bath foam.

Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs; interactive compact discs (cd-i); LP records, magnetic tapes, cassette tapes, videotapes, audio 
players and audio apparatus; apps (software); software; headphones; loudspeakers; audio equipment; microphones; 
spectacles, sun glasses; musical sound recordings; audio-visual recordings, namely, compact discs and digital music 
[downloadable] provided from MP3 websites on the Internet; digital data carriers; DVDs, usb-sticks; record playing 
turntables; cases for phones.

Cl.14;Jewelry, precious and semi-precious stones; horological and chronometric instruments; watches; key chains, 
ornamental pins.

Cl.25;Clothing, footwear, headgear.

Cl.41;Providing entertainment; sporting and cultural activities; services of disc jockeys, artists and dancers; 
organization and performing of music, dance and entertainment shows and events (impresario services); organization of 
parties; recording services; organization of dance parties; production and compiling of music; music publishing, 
including running a record label; artists' services, services of a record company, namely recording and publishing music; 
services of a night club; entertainment services provided by discotheques.
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3947150    16/05/2018
[International Registration No. : 1422240]
Limited Liability Company «Producer Center «Nashi»
2nd Spasonalivkovsky per., Building 6 RU-119049 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.39;Air transport; motor coach rental; boat rental; garage rental; rental of vehicle roof racks; aircraft rental; parking 
place rental; rental of warehouses; rental of tractors; booking of seats for travel; travel reservation; transport reservation; 
towing; vehicle breakdown towing services; bottling services; water distribution; delivery of newspapers; message 
delivery; parcel delivery; delivery of goods; delivery of goods by mail order; flower delivery; launching of satellites for 
others; traffic information; transportation information; storage information; transportation logistics; rescue operations 
[transport]; arranging of cruises; organization of tours; armored-car transport; hauling; carting; transport and storage of 
trash; transporting furniture; lighterage services; ferry-boat transport; removal services; transport of travellers; guarded 
transport of valuables; bus transport; car transport; barge transport; boat transport; railway transport; marine transport; 
passenger transport; river transport; ambulance transport; streetcar transport; porterage; refloating of ships; cash 
replenishment of automated teller machines; shipbrokerage; transport brokerage; freight brokerage [forwarding (Am.)]; 
providing driving directions for travel purposes; car rental; railway truck rental; rental of diving bells; rental of diving 
suits; rental of motor racing cars; rental of aircraft engines; railway coach rental; rental of wheelchairs; rental of storage 
containers; horse rental; rental of freezers; rental of navigational systems; refrigerator rental; vehicle rental; rental of 
electric wine cellars; stevedoring; unloading cargo; electricity distribution; distribution of energy; packaging of goods; 
collection of recyclable goods [transport]; ice-breaking; piloting; water supplying; escorting of travellers; transport by 
pipeline; wrapping of goods; operating canal locks; car parking; chauffeur services; pleasure boat transport; car sharing 
services; courier services [messages or merchandise]; salvaging; salvage of ships; gift wrapping; underwater salvage; 
taxi transport; transport; transport services for sightseeing tours; franking of mail; freight [shipping of goods]; freighting; 
physical storage of electronically stored data or documents; boat storage; storage of goods; storage; freight forwarding.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand services; providing films, not downloadable, via video-on-demand services; 
providing golf facilities; providing sports facilities; providing amusement arcade services; cinema presentations; 
presentation of circus performances; presentation of variety shows; presentation of live performances; theatre 
productions; conducting fitness classes; educational examination; film production, other than advertising films; rental of 
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audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Priority claimed from 09/01/2018; Application No. : 87748520 ;United States of America 

3947151    27/06/2018
[International Registration No. : 1422100]
Sigilon Therapeutics, Inc.
100 Binney Street, Suite 610 Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical agents for coating of medical devices and medical materials; reagents for research purposes; reagents 
for scientific or medical research use.

Cl.5;Chemical, pharmaceutical, biopharmaceutical and biomedical agents for medical use, namely, pharmaceutical 
agents for modulating immune response; chemical agents for pharmaceutical or medical purposes, namely, 
pharmaceutical agents for modulating immune response; pharmaceutical agents for encapsulating transplanted cells to 
prevent the risk of rejection from immune attack, for medical purposes; pharmaceutical preparations for the prevention 
and treatment of fibrosis, inflammation, cancer or infection; drug delivery agents in the form of coatings for capsules that 
facilitate the tolerance and delivery of pharmaceutical preparations; chemical agents, namely, drug delivery agents in the 
form of coatings that facilitate the delivery of pharmaceutical agents and cells.
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3947167    16/04/2018
[International Registration No. : 1422426]
Yunnan Zhong Yi Ding Dong Energy Technology Development Co., Ltd
Office building, jinfu garden, shengfeng road, Qujing city, Yunnan province China

Proposed to be Used
IR DIVISION
Cl.25;Tie.

Cl.39;Transportation and storage of waste; transport information; packaging of gift; automotive transport; pipeline 
transport.

Cl.40;Energy production.
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3947172    18/04/2018
[International Registration No. : 1422869]
EduChange, Inc.
130 Seventh Avenue, Suite 308 New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing educational consulting services, namely, providing curriculum visioning, development, analysis, and 
assessment; training educators in pedagogy, classroom management, time management, assessment, and planning; 
aligning educational standards to educational programs concerning museum exhibits and all other school subject areas; 
evaluating the design/implementation of such exhibits/programs; whole school reform visioning, planning and 
implementation; creating and implementing teacher recruitment and retention plans; creating and implementing district- 
and school-wide long-term teacher improvement plans; providing demonstrations of educational techniques and 
strategies; facilitating meetings of large and small groups of educators about reforms in teaching and learning; facilitating
large and small community meetings and school leadership team meetings; conducting educational research; conducting 
classes, workshops in the field of K-16 education and distribution of course materials in connection therewith; developing 
and disseminating educational materials for others in the field of K-16 education, including educational trade 
publications, research, and curricula.

Cl.42;Educational and public relations proposal and copy writing for others.
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Priority claimed from 26/02/2018; Application No. : 718576 ;Switzerland 

3947196    11/07/2018
[International Registration No. : 1422531]
HFC Prestige International Holding Switzerland Sàrl
Chemin Louis-Hubert 1-3 CH-1213 Petit-Lancy Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industrial use intended for the production of cosmetic preparations, namely preparations for hair 
care and hair styling preparations.

Cl.3;Hair care preparations, hair styling preparations, hair coloring preparations.
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Priority claimed from 27/09/2017; Application No. : 4391565 ;France 

3947210    08/03/2018
[International Registration No. : 1422548]
ENVIRONNEMENT SA
111 boulevard Robespierre F-78300 POISSY France

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for extracting dust, aerosols, particles, air, gas, liquids or waste; suction machines for industrial use; 
industrial blowing machines for removing dust, aerosols, particles, air, gas, liquids or waste; apparatus intended for 
extracting dust, aerosols, particles, air, gas, liquids or waste.

Cl.9;Scientific, optical, weighing, measuring, signaling, inspection devices and instruments; electric monitoring 
apparatus; sensors; testing apparatus not for medical use; control, measuring and analysis apparatus; apparatus for 
analyzing gases, particles, aerosols, liquids, solids, waves, sound, nuisances (including odors), radioactivity; apparatus 
and devices for gas, particle, liquid, solid, sound, nuclear calibration; flow meters; meteorological instruments; calipers; 
chemistry apparatus and instruments; chromatography apparatus; electric installations for remote control of industrial 
operations; comparators; boiler control instruments; detectors; gasometers [measuring instruments]; indicators or 
instruments for measuring quantity, flow rate, speed, pressure, temperature, position, distance, vibration; precision 
measuring apparatus; measures; measuring instruments; mirrors [optics]; connected objects, namely measuring 
apparatus, analyzers, sensors and systems for acquiring and processing data; smartwatches; levels [instruments for 
determining the horizontal]; photometers; apparatus and instruments for physics; electric connections, electric 
couplings; integrated circuit cards [smart cards]; printed circuit boards; photovoltaic cells; printed circuits; integrated 
circuits; microprocessors; monitors [computer programs]; recorded computer operating system programs; processors 
[central processing units]; apparatus for collecting and processing data; data acquisition devices; equipment for the 
acquisition, transmission and processing of information, computers; software; systems and software for processing data, 
apparatus for recording, transmission or reproduction of sound or images; all recording media.

Cl.11;Chromatography apparatus for industrial use; apparatus and machines for filtering, purifying, air, water and gas 
purification; apparatus for ventilating or drying used in industry; disinfectant apparatus; cooling apparatus; waste water 
treatment apparatus.

Cl.37;Installation, maintenance and repair of machines; installation, maintenance and repair of computer hardware; 
maintenance of sensors and scientific apparatus and instruments for controlling, analyzing and measuring gases, 
particles, aerosols, solids, liquids, sound, nuisances (including odors), physical sizes (including pressure, flow rate).

Cl.42;Scientific and technological research; environmental protection-related research; audits relating to energy and 
environmental solutions; technological consultancy services; chemical analysis; water analysis; chemistry services; 
chemical research; measurement and analysis of gas, dust, of particles, solids, nuisances, radioactivity, (including 
temperature, pressure, flow rate); information technology (IT) consultancy; quality control; calibration [measuring]; 
meteorological information services; scientific information and advice on carbon offsetting; scientific laboratory services; 
software development [design]; computer system analysis; computer system design; information technology consultancy 
services; software consultancy; information relating to information technology and programming by means of websites; 
cloud computing; software installation; maintenance of computer software; recovery of computer data; electronic data 
storage.

8901



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 20/02/2018; Application No. : 714940 ;Switzerland 

3947213    06/06/2018
[International Registration No. : 1423199]
Green Motion SA
Chemin de Maillefer 61 CH-1052 Le Mont-sur-Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.37;Construction; repair; installation services.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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Priority claimed from 01/11/2017; Application No. : 87668663 ;United States of America 

3947229    20/04/2018
[International Registration No. : 1423006]
TrueBlue, Inc.
1015 A Street Tacoma WA 98401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for human resources and recruiting, namely, managing and streamlining the recruitment process, 
recruitment workflow, and screening, ranking, filtering, scheduling, and searching candidates; software for use by 
employers to post job openings across multiple platforms; computer software for management, automation, and analysis 
of employee recruitment, job posting, and job candidate response activities; software for use by potential workers to 
search for, review, and select jobs posted to an online system; computer software for conducting video interviews.

Cl.35;Employment recruitment services, namely, candidate management services; temporary employment staffing 
services.

Cl.42;Provision of online non-downloadable software used for human resources and recruiting, namely, managing and 
streamlining the recruitment process, recruitment workflow, and screening, ranking, filtering, scheduling, and searching 
candidates; provision of online non-downloadable software for use by employers to post job openings across multiple 
platforms; provision of online non-downloadable computer software for management, automation, and analysis of 
employee recruitment, job posting, and job candidate response activities; provision of online non-downloadable software 
for use by potential workers to search for, review, and select jobs posted to an online system.
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Priority claimed from 14/11/2017; Application No. : 2017-149708 ;Japan 

3947235    11/05/2018
[International Registration No. : 1423185]
Nissan Chemical Industries, Ltd.
7-1, Kanda-Nishiki-cho 3-chome, Chiyoda-ku Tokyo 101-0054 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemicals used in industry, science and photography; chemical reagents, other than for medical or 
veterinary purposes; glue and adhesives for industrial purposes; plant growth regulating preparations; fertilizers; reagent 
paper [not for medical purposes]; chemical compositions for developing photographs; unprocessed plastics [plastics in 
primary form]; active chemical ingredients for use in the manufacture of pharmaceuticals; agricultural chemicals, except 
fungicides, herbicides, insecticides and parasiticides.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; fumigants [only for agricultural purposes]; 
fungicides [only for agricultural purposes]; rodenticides [only for agricultural purposes]; insecticides [only for agricultural
purposes]; herbicides [weedkillers]; insect-repellents [only for agricultural purposes]; antiseptics [only for agricultural 
purposes]; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; 
menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; 
bandages for dressings; liquid bandages; breast-nursing pads; cotton swabs for medical purposes; dental materials; 
mothproofing paper; dietary supplements for humans; medicines for veterinary purposes; chemical reagents for medical 
or veterinary purposes; diagnostic test reagents for medical or veterinary purposes.
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Priority claimed from 11/07/2017; Application No. : 4375619 ;France 

3947245    11/01/2018
[International Registration No. : 1422569]
Capgemini
11 rue de Tilsitt F-75017 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Recorded software and software packages, software for remote transmission of data, recorded software packages 
and computer programs relating to all manner of fields of activity.

Cl.35;Advisory services for business management; assistance in the management of industrial and/or commercial 
companies; professional business consultancy; business management and organization consultancy; advisory services 
for business management; commercial management of IT infrastructures on behalf of industrial or commercial companies 
(outsourcing); advice on information system management for companies; business consultancy in design, 
implementation of information systems and computer technologies; commercial consulting in the realization and 
management of information systems and computer technologies; consultancy pertaining to personnel issues; personnel 
recruitment; computer file management; organization of exhibitions for commercial or advertising purposes; business 
consultancy and information services on commercial companies provided online from a computer database or the 
Internet network; production of advertisements used as web page on the Internet network; online presentation of 
advertising texts; database management.

Cl.37;Computer equipment installation services; computer installation, maintenance and repair services; maintenance 
services for computers, computer peripherals, information processing apparatus and telephone apparatus; maintenance 
of computer hardware and telecommunication equipment; services for the opening of telephone lines, namely installation, 
configuration, connection, maintenance and repair of telecommunication systems.

Cl.38;Communications by computer terminals, by fiber-optic networks; providing telecommunication connections for 
telephone call centers; electronic messaging; telecommunication services for the dissemination of information (including 
web pages), telecommunication services provided via the Internet, electric and computer mail and messaging services; 
providing access by telecommunication and connection to a computer database or the Internet; transmission of 
information, texts, graphics, images, audiovisual and multimedia information, documents, databases, address files, 
glossaries, practical information provided online from a computer database or the Internet; providing access to and rental 
of access time to a computer database; provision of access to databases.

Cl.39;Physical storage of electronically stored databases; rental of data storage spaces; services for the supply and 
distribution [transport] of computer hardware, namely telecommunication apparatus and instruments, data processing 
equipment, computers and software.

Cl.41;Organization and conducting of colloquiums, conferences, congresses, seminars, symposiums; organization of 
exhibitions for cultural or educational purposes; professional training; advisory and information services in the fields of 
education, training provided online from a computer database or the Internet; publication in electronic form of journals 
and articles in the fields of computer science, business management provided by any means on the Internet; career 
counseling.

Cl.42;Consulting services relating to IT infrastructure and architecture, development of computer technology strategies 
for businesses; technical advice services and analysis in the field of IT infrastructure and architecture and computer 
technologies; computer programming; conception (design) and development of software and software packages; update 
of software and software packages; computer consultancy services; technical support in connection with information 
technology; Provision of on-line, non-downloadable operating software for accessing and using a cloud computing 
network; providing online non-downloadable software for operation and maintenance of computer networks and servers; 
providing, hosting, management, development and maintenance of applications, software and websites; hosting, 
development of databases and database software maintenance; providing a full range of non-downloadable online 
application software for general and professional purposes; providing of application service providers, namely, providing, 
hosting, management, development and maintenance of applications, software and websites; providing application 
service providers, namely, hosting, development of databases and maintenance of database software; IT consulting 
services; computer integration services; assistance services in the field of software as a service; information technology 
(IT) support services; consultancy and information services relating to information technologies, namely, transformation, 
integration, modernization, migration, design, development, implementation, testing, optimization, operation and 
management of information technologies and applications; assistance relating to cloud computing and large data; 
temporary provision of online non-downloadable cloud software for data management and electronic data storage; design 
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and development of computer hardware and software; software as a service [SaaS]; providing Internet service providers; 
Platform as a Service [PaaS]; infrastructure as a service [IaaS]; electronic storage of files, documents and data; rental of 
electronic data storage space [web space] on the Internet.
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Priority claimed from 15/12/2017; Application No. : 716657 ;Switzerland 

3947247    28/05/2018
[International Registration No. : 1422578]
Nexus Automotive International SA
Chemin du Château-Bloch 11 CH-1219 Le Lignon - Geneva Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Motors and engines for land vehicles; coupling and transmission components for land vehicles; hydraulic circuits
for automobiles; turbines for land vehicles; vehicle bodies; vehicle parts and interior and exterior accessories for 
vehicles.

Cl.35;Providing on-line sale spaces for buyers and sellers of parts of vehicles and accessories; commercial 
intermediary services; administrative processing of purchase orders of parts of vehicles and accessories; online 
advertising on a computer network; commercial information via websites; organization of exhibitions and fairs for 
commercial or advertising purposes.
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Priority claimed from 23/01/2018; Application No. : 017721151 ;European Union 

3947272    05/07/2018
[International Registration No. : 1422185]
Armaturenbau GmbH
Manometerstraße 5 46487 Wesel Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; electrical, mechanical or optical checking 
(supervision) apparatus and instruments; barometers; manometers; manometer testing apparatus; thermometers; 
temperature indicating apparatus; pressure measuring apparatus; diaphragm seals; pressure transmitters; calipers; 
calibrating apparatus; graduation checkers [calibration checkers]; contact pressure gauges; aerometers; dynamometers; 
galvanometers; hydrometers; hygrometers; variometers; viscosimeters; accessories for all of the aforesaid goods, 
included in this class; alarms; railway traffic safety appliances; breathing apparatus for underwater swimming; respirators
for artificial respiration; chemistry apparatus and instruments; densimeters; pressure indicators; measuring devices, 
electric; commutation (electric apparatus for -); altimeters; diaphragms for scientific and industrial apparatus; measuring 
apparatus; measuring instruments; precision measuring apparatus; precision balances; thermometers, not for medical 
purposes; temperature controlling apparatus; vacuum gauges.

Cl.42;Calibration and function testing of measuring apparatus; consultancy in the field of measuring technology.
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3947274    12/04/2018
[International Registration No. : 1422961]
OMRON Corporation
801, Minamifudodo-cho, Horikawahigashiiru, Shiokoji-dori, Shimogyo-Ku, Kyoto-Shi Kyoto 600-8530 Japan

Proposed to be Used
IR DIVISION
Cl.9;Sensors [measurement apparatus], other than for medical use; position sensors; temperature sensors; 
acceleration sensors; thermal sensors for surveillance cameras; infrared sensors for surveillance cameras; motion 
sensors for surveillance cameras; optical sensors; humidity sensors; speed sensors; vibration sensors; infrared sensors; 
velocity sensors; motion sensors; thermal sensors; measuring or testing machines and instruments; inverters 
[electricity]; power distribution or control machines and apparatus; rotary converters; phase modifiers; electric or 
magnetic, meters and testers; devices for wireless radio transmission; electrical communication machines and 
instruments; application software; computer software for data and document capture, transmission, storage and 
indexing; computer programs; digital assistants for storing or transmitting data measured by remote monitoring; LCD 
monitors; electronic machines, apparatus and their parts; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; downloadable music files; downloadable image files; 
recorded video discs and video tapes; electronic publications.

Cl.35;Advertising and publicity services; issuance and administration of reward cards; providing information on 
issuance of reward cards; promoting the goods and services of others through the administration of sales and 
promotional incentive schemes involving trading stamps; compilation of statistical information; assistance, consultancy, 
providing information, research, analysis and evaluations services relating to business; providing customer information 
based on the data collected from customers by mobile phones and electronic computer terminals for the purpose of 
promoting the goods and services; providing database information on business; business management, companies, 
economics and commercial information services; business management analysis or business consultancy; marketing 
research or analysis; providing information concerning commercial sales; business management of hotels; office 
functions, namely filing, in particular documents or magnetic tapes; input, systemization and compilation of information 
into computer databases; retail services or wholesale services for electrical machinery and apparatus; collection, 
systematization, compilation and analysis of business data and information stored in computer databases.

Cl.39;Providing information relating to railway transport; providing information relating to car transport; provision of 
road and traffic information; providing information relating to ship transport; providing information relating to time table, 
transportation charge and seat reservation of air plane; providing information relating to air transport; GPS navigation 
services; providing information relating to vehicle parking services; providing tourist and travel information; providing 
information relating to supply of electrical energy, gas, water and district heating.

Cl.42;Providing weather information; designing of machines, apparatus, instruments [including their parts] or systems 
composed of such machines, apparatus and instruments; data conversion of electronic information; computer 
programming services; technological advice relating to computers, automobiles and industrial machines; research on 
building construction or city planning; testing or research on prevention of pollution; testing or research on electricity; 
testing or research on civil engineering; testing or research on machines, apparatus and instruments; providing computer 
programs on data networks and providing information relating thereto; cloud computing; rental of computers; providing 
computer programs on data networks.

Cl.44;Providing information relating to hairdressing and beauty salon services; provision of medical information; 
providing information relating to dietary and nutritional guidance; dietary and nutritional guidance; providing information 
relating to animal breeding; veterinary services and providing information relating thereto; providing information 
regarding plant and flower identification for horticultural purposes; providing information relating to weed killing; 
providing information relating to nursing care services.
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Priority claimed from 08/11/2017; Application No. : 2017-146746 ;Japan 

3947278    13/11/2017
[International Registration No. : 1422129]
BRIDGESTONE CORPORATION
1-1, Kyobashi 3-chome, Chuo-ku 104-8340 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Tire pressure monitoring systems; tire pressure and temperature monitoring and measuring machines and 
instruments; electronic machines and apparatus for measuring, monitoring and transmitting tire pressure and 
temperature; measuring or testing machines and instruments; telecommunication machines and apparatus; electronic 
machines and apparatus; electronic machines and apparatus for technological and scientific use comprising sensors, 
antennas, GPS antennas, transmitters, receivers and computer software; computer software for vehicle drive information, 
vehicle kinetic information and tire pressure information; terminal devices for collecting information which have saving 
data measured by remote monitoring and transmitting saved data on demand functions; data transmitting devices for 
telecommunication.

Cl.37;Information service on maintenance of automobile tires, by telecommunication, relating to tire pressure and 
temperature; providing information for vehicle repair and maintenance of tire rotating and balancing through monitoring 
of vehicle kinetic condition in driving by telecommunication so that the user of the tires can manage the vehicles 
efficiently.

Cl.42;Providing computer programs for vehicle drive information, vehicle kinetic information and tire pressure 
information.
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3947280    28/03/2018
[International Registration No. : 1423177]
ZhongLingShiNeng Technology Co., Ltd.
No. 10 LiaoHe North Road, BeiChen District TianJin China

Proposed to be Used
IR DIVISION
Cl.9;Electric loss indicators; measuring devices, electric; collectors, electric; integrated circuits; semi-conductors; light-
emitting diodes [led]; triodes; electric apparatus for commutation; batteries, electric, for vehicles; wires, electric.

Cl.11;Lights for vehicles; lamps; lighting apparatus and installations; filaments for electric lamps; luminous tubes for 
lighting; light-emitting diodes [led] lighting apparatus; air conditioners for vehicles; heat accumulators; heating filaments, 
electric; solar thermal collectors [heating].

Cl.35;Demonstration of goods; advertising; advertising agency services; on-line advertising on a computer network; 
presentation of goods on communication media, for retail purposes; production of advertising films; import-export 
agencies; sales promotion for others; marketing; providing business information via a web site.

Cl.37;Repair information; upholstering; electric appliance installation and repair; rebuilding engines that have been 
worn or partially destroyed; rebuilding machines that have been worn or partially destroyed; office machines and 
equipment installation, maintenance and repair; machinery installation, maintenance and repair; heating equipment 
installation and repair; vehicle battery charging; fire alarm installation and repair.
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3947290    30/01/2018
[International Registration No. : 1423286]
Xiaodong Tang
818 Shiji Jintian Mansion, 593 Tongjiang Road 213022 Changzhou China

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audio-visual, multimedia and photographic devices; magnets, 
magnetizers and demagnetizers; scientific and laboratory devices for treatment using electricity; apparatus, instruments 
and cables for electricity; optical devices, enhancers and correctors; safety, security, protection and signalling devices; 
diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; spectacle cases.

Cl.12;Vehicles and conveyances; coverings for car seats, convertible roofs; motorcycle seats.

Cl.18;Umbrellas and parasols; walking sticks; luggage, bags, wallets and other carriers; leather and imitations of 
leather, fur and animal skins, and goods made therefrom, namely bags, travelling bags, briefcases, handbags and pocket 
wallets, purses, tool bags and special-purpose bags, driving licence cases, haversacks, briefcase-type portfolios, 
document cases, certificate cases, condolence card cases, travelling sets, luggage tags, saddles, halters, bridoons and 
curb bits, lunging and vaulting reins, whips, rollers and collars for horses, harness, suitcases, carrying cases, key cases, 
leather for the leatherware industry, straps, carrying harnesses, whips, all of the aforesaid goods being of leather, 
imitations of leather or animal skins; fur; saddlery, whips and apparel for animals.

Cl.20;Non-metallic hardware, namely nuts; statues, figurines, works of art, ornaments and decorative goods made of 
wood, wax, plaster or plastic, included in the class; furniture and furniture parts; animal housing and beds; unworked or 
semi-worked bone, horn, whalebone or mother-of-pearl, included in the class; containers and container closures, non-
metallic; ladders and movable steps, non-metallic; display boards, signboards of wood or plastics, holders of wood or 
plastic for signboards and display boards.

Cl.22;Raw textile fibers and substitutes therefor; awnings of textile and textile fibers; padding and stuffing materials; 
marine sails.

Cl.25;Headgear; clothing; footwear.

Cl.28;Sporting articles and equipment; Christmas tree decorations and artificial Christmas trees; fairground and 
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playground apparatus; toys, games, playthings and novelties; golf club bags; sporting and gymnastic equipment; balls; 
sports equipment; cases for playing cards.
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Priority claimed from 16/05/2018; Application No. : 302018000017193 ;Italy 

3947297    18/05/2018
[International Registration No. : 1422886]
NOR.MEC. S.R.L.
Via IV Novembre, Frazione San Giuseppe I-12050 CASTAGNITO (CN) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; buildings, transportable, of metal; railway material of 
metal; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of 
metal; safes [strong boxes]; ores of metal; drain traps [valves] of metal; manually operated metal valves, other than parts 
of machines; couplings and joints of metal for pipes; steel, unwrought or semi-wrought; ring-shaped fittings of metal; 
aluminium; steel in the form of sheets, plates, foils and reels; rings of metal; spring-retracted hose reels of metal; barrels 
of metal; metal bars for further manufacture; general purpose metal storage bins; armor-plating; refractory blocks of 
metal; buoys of metal; street gutters of metal; sealing caps of metal; barrel hoops of metal; hinges of metal; closures of 
metal for containers; water-pipes of metal; penstock pipes of metal; containers of metal for transport; containers of metal 
[storage, transport]; roof flashing of metal; manhole covers of metal; internal floating lids of aluminium for use with gas or
liquefied gas storage tanks; lids of metal; roofing of metal; door openers, non-electric; steel wire; aluminium wire; 
soldering wire of metal; aluminium foil; metal forgings; ferrules of metal; couplings of metal for fire hoses; metal 
expansion joints for piping and ducting; cable joints of metal, non-electric; elbows of metal for pipes; ironwork for doors; 
fittings of metal for building; steel sheets; steel alloys; steel alloys, unwrought or semi-wrought; padlocks; sleeves [metal 
hardware]; cable junction sleeves of metal; pipe muffs of metal; common metals, unwrought or semi-wrought; steel strip; 
bolts of metal; pegs of metal; shims; swimming pools [structures] of metal; metallic doors, windows, shutters and slatted 
shutters; doors of metal; metal pulleys, springs and valves [not including machine elements]; junctions of metal for pipes;
tanks of metal; containers of metal for storing acids; containers of metal for compressed gas or liquid air; containers of 
metal for liquid fuel; packaging containers of metal; rivets of metal; sheet metal linings; washers of metal; faucets of 
metal for casks; fluid storage tanks of metal; metal storage tanks and roofs therefor; binding screws of metal for cables; 
locks of metal for vehicles; silos of metal; props of metal; casks of metal; vats of metal; hoppers of metal, non-
mechanical; pipework of metal; steel pipes; branching pipes of metal; gutter pipes of metal; drain pipes of metal; metal 
hoses for plumbing use; steel pipes and tubes; tubes of stainless steel; pipes of metal for liquid and gas transfer; pipes of 
metal; water-pipe valves of metal; valves of metal, other than parts of machines.

Cl.8;Hand tools, hand-operated.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
software; fire extinguishing apparatus; fiber optic couplings; plug adapters; electrical adapters; high-frequency switching 
power supplies; high-voltage power supplies; DC input power supplies; power adapters; AC/DC power supplies; 
electronic power supplies; electrical power supplies; security alarms; gas leak alarms; ammeters; power amplifiers; radio 
frequency amplifiers; optical semi-conductor amplifiers; residual gas analyzers; data storage apparatus; high-frequency 
apparatus; electrical and electronic control apparatus and instruments; measuring apparatus and instruments; measuring 
and control apparatus and instruments; remote control apparatus and instruments; data communication apparatus and 
instruments; radio apparatus and instruments; scientific, optical, measuring, signalling and checking apparatus and 
instruments; computer apparatus; apparatus for monitoring and recording the performance of machinery; heat regulating 
apparatus; measuring devices, electric; vehicle dipsticks; feeder cables; cables, electric; fiber optic cables; electronic 
circuits; counters; contacts, electric; flowmeters; gasometers [measuring instruments]; temperature indicators; water 
level indicators; level indicators; fuel gauges; gasoline gauges; circuit breakers; power switches; measuring and testing 
machines and instruments; pressure gauges; pressure measuring apparatus; measuring apparatus; monitors [computer 
hardware]; computer programs, recorded; control panels [electricity]; heat detectors; detectors; level sensors; gas 
sensors; liquid level sensors; oil level sensors; pressure sensors; temperature sensors; optical sensors; locks, electric; 
solenoid valves [electromagnetic switches].
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3947326    12/04/2018
[International Registration No. : 1423299]
WLAB LTD
20 Ropemaker Street London EC2Y9AR United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Air quality measurement apparatus, namely, particle identifier; electronic-based instruments for measuring 
environmental parameters including humidity, mold, bacteria, air quality, water quality, allergens, and harmful gases; 
downloadable mobile applications for monitoring air quality.

Cl.42;Providing information about monitoring of air quality via a website; providing non-downloadable software for 
monitoring air quality.
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3947329    24/05/2018
[International Registration No. : 1422560]
ABLE C & C CO., LTD.
13F, 12, Seocho-daero 38-gil, Seocho-gu Seoul 06655 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Lipsticks; mascaras; make-up; body lotions; shampoos; sunscreen preparations; hand cleansers; nail art stickers; 
skin lotions; eye shadows; eye creams; dentifrices; make-up foundations; cosmetic creams and lotions for face and body 
care; perfumes; hair conditioners; mask packs for cosmetic purposes; nail varnishes for cosmetic purposes; make-up 
removing preparations; cosmetics.

Cl.21;Eyebrow brushes; liquid soap dispensers; mist sprayers; sponges for applying body powders; powder puffs; 
fitted face powder cases; non-electric makeup brushes; sponges used for applying make-up; lip brushes; cosmetic 
brushes; puffs for preparing make-up; face powder compacts, sold empty; facial sponges for applying make-up; cosmetic 
spatulas; cosmetic palettes, sold empty; fitted vanity cases; cosmetic utensils; make-up removing appliances; electric 
brushes for removing make-up.
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Priority claimed from 04/01/2018; Application No. : 2018-001313 ;Japan 

3947332    14/02/2018
[International Registration No. : 1423287]
MURATA KIKAI KABUSHIKI KAISHA (also trading as MURATA MACHINERY, LTD.)
3 Minami Ochiai-cho, Kisshoin, Minami-ku, Kyoto-shi Kyoto 601-8326 Japan

Proposed to be Used
IR DIVISION
Cl.7;Construction machines and apparatus; loading-unloading machines and apparatus; cranes [lifting and hoisting 
apparatus]; conveyor; lifting apparatus; lift operating apparatus; handling apparatus for loading and unloading; 
automated warehousing system and parts and fittings thereof, comprised primarily of handling apparatus for loading and 
unloading; automated warehousing systems comprised primarily of cranes and stacking machines.

Cl.9;Computer programs and computer software; computer programmes [programs], recorded; computer programs and 
computer software for use in warehouse management; computer programs and computer software for managing, 
monitoring, controlling and directing of an automated warehousing system; computer software for managing, monitoring, 
controlling and directing of logistics system; electronic machines, apparatus and their parts; electronic machines, 
apparatus and their parts for remote monitoring system; electronic machines, apparatus and their parts for remote 
monitoring system for controlling and monitoring of an automated warehousing system; electronic machines, apparatus 
and their parts for remote monitoring system for controlling and monitoring of conveying machines; electronic machines, 
apparatus and their parts for remote monitoring system for controlling and monitoring of logistics system; 
telecommunication machines and apparatus; telecommunication machines and apparatus for remote monitoring system; 
remote control apparatus; monitoring apparatus, electric.

Cl.42;Design, development, and maintenance of computer programmes; monitoring of computer systems by remote 
access for managing and maintaining logistics system and consultancy related thereto; rental of computers; providing 
computer programs on data networks; providing computer programs on data networks relating to logistics system and 
consultancy related thereto; providing computer programs on data networks for managing, monitoring, controlling and 
directing of an automated warehousing system and consultancy related thereto; rental of memory space on internet 
servers; designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments.
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Priority claimed from 12/01/2018; Application No. : 4419163 ;France 

3947386    25/06/2018
[International Registration No. : 1422528]
HUTCHINSON
2, rue Balzac F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, communication service (public relations), dissemination of advertising material, on-line advertising 
on a computer network, organization of exhibitions for commercial or advertising purposes; communication (public 
relations and advertising).

Cl.41;Training, organization of exhibitions for cultural or educational purposes.
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Priority claimed from 24/01/2018; Application No. : UK00003285022 ;United Kingdom 

3947387    09/07/2018
[International Registration No. : 1422877]
Selentus Science Limited
3 Castlegate, Grantham Lincolnshire NG31 6SF United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Wound dressings; absorbent dressing materials; medical and veterinary dressings; surgical dressings; dressing 
materials for surgery; dressing materials for wounds; materials for medical use in covering [dressing] wounds; materials 
for protecting [dressing] wounds; adhesive dressing strips; adhesive film for medical purposes; adhesive plasters.

Cl.10;Adhesive sutures; suture materials; surgical sponges; haemostatic sponges for surgical and medical use; 
sponge material for surgical use.
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Priority claimed from 06/10/2017; Application No. : UK00003261785 ;United Kingdom 

3947394    05/04/2018
[International Registration No. : 1422121]
Scottish Qualifications Authority
The Optima Building, 58 Robertson Street Glasgow G2 8DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programmes; computer programs; computer software and computer programs 
relating to education and training including vocational education and training; computer software platforms; sound and 
video recordings; instructional and teaching apparatus and instruments; CDs; DVDs; CD-ROMs; MP3s; software for online
messaging; downloadable electronic media; software to enable uploading, posting, downloading, displaying, blogging, 
sharing or otherwise providing electronic media and information over the Internet and other communications networks; 
pre-recorded media carrying electronic recordings of data including images, text, graphics and sound; downloadable 
electronic media for telephones; downloadable video and sound recordings for telephones; electronic publications 
provided on-line from databases or the Internet; electronic publications (downloadable); digital media; videos, images, 
text and information provided by on-line delivery and by way of the Internet or the world-wide web or other 
communications network; interactive electronic training packages; computer based training apparatus; training manuals 
and guides in electronic format; electronic teaching devices; electronic examination, test, assessment and accreditation 
papers and examination certificates (downloadable); parts and fittings for all the aforesaid goods.

Cl.16;Paper; printed matter and printed applications; prospectuses; instructional and teaching materials; examination, 
test, assessment and accreditation papers; examination certificates; leaflets; pamphlets; magazines; programmes; 
brochures; newspapers; overhead transparencies; books, text books; manuals and journals; stationery; binders, reports, 
worksheets, notebooks, booklets and newsletters; writing instruments; pens; pencils; pencil cases; erasers; rulers; 
document files; lever arch files; periodical publications and magazines; photographs, diaries and calendars; stickers; 
bookmarks.

Cl.41;Education and training services; vocational education; vocational training courses; developing and devising of 
educational courses, examinations and qualifications; arranging organising and conducting examinations; development 
of educational syllabuses; setting, conducting, authorising, controlling, examining and supervising educational courses, 
examinations and qualifications; publication of books, printed matter and texts; publication of electronic books and 
journals on-line; production of course material distributed at vocational courses; provision of correspondence courses; 
certifying and issuing qualifications and examination certificates; vocational education and vocational skills training 
services; higher education services; college education services; arranging, organizing and conducting seminars, 
conferences, conventions, congresses, meetings, workshops, and symposiums for educational purposes; development 
and devising of vocational qualification courses and examinations; provision of training facilities and instructional 
materials; provision of educational examination facilities; education and instruction courses for accessing via 
communication and computer networks; distance learning services; production and distribution of educational films and 
video recordings; career and vocational counselling; career advisory services; information, consultancy and advisory 
services relating to all of the aforesaid services.

Cl.42;Research and development services; research services relating to academic subjects and vocational skills; 
approval, monitoring and quality control of centres and bodies in the fields of academic and vocational qualifications; 
quality control of syllabuses, testing, examination, assessment and accreditation in the fields of education and training 
including vocational education and training; accreditation and approval of learning centres and educational courses and 
materials; quality control of educational syllabuses and examinations provided by educational centres; development and 
design of educational computer software; accreditation of candidates who meet the required standard in academic and 
vocational qualifications.
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Priority claimed from 21/09/2017; Application No. : 4390328 ;France 

3947402    15/03/2018
[International Registration No. : 1422235]
DECATHLON
4 boulevard de Mons F-59665 Villeneuve d'Ascq France

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; scissors, shears, spanners (tools), tube cutters (tools), knives, hand-
operated lifting jacks, levers (tools), files, hammers (tools), handoperated hand drills, punches (tools), pliers, pliers, 
pincers, hand-operated guns for the extrusion of mastics, hand pumps, hand-operated air pumps, saws (tools), 
screwdrivers, tire removers (tools), pedal removers (tools).

Cl.9;Scientific, photographic, cinematographic, optical, measuring, signaling apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, data processing equipment; 
computers; software; spectacles, sunglasses, spectacle cases, spectacles for sports, protective helmets for sports, teeth 
protectors, counters, revolution counters, speedometers, batteries for electric bicycles, battery chargers, electric 
batteries, electric navigational instruments, satellite navigational apparatus, connected straps (measuring instruments) 
activity sensors to be worn.

Cl.11;Apparatus for lighting, light bulbs, electric light bulbs, light bulbs for indicating the direction of vehicles, anti-
glare devices for vehicles (lamp fittings), diffusers (lighting), sockets for electric lamps, lighting apparatus for vehicles, 
light-emitting diodes (LED), bicycle lights, electric lamps, lamps of lighting, pocket lamps, lanterns for lighting, lamp 
casings, lamp sleeves, vehicle headlights, flashlights, lamp tubes, luminous tubes for lighting.

Cl.12;Vehicles; apparatus for locomotion by land, motors for land vehicles; electric motors for bicycles, bicycles; inner 
tubes for pneumatic tires, repair outfits for inner tubes, adhesive rubber patches for repairing inner tubes; pneumatic 
tires, non-skid devices for vehicle tires; anti-glare devices for vehicles; antitheft devices for vehicles; covers for baby 
carriages; luggage carriers for vehicles; safety seats for children, for vehicles; covers for vehicles and saddle covers; 
seat covers for vehicles; hubs for vehicle wheels; gearing for land vehicles and horns for vehicles; kickstands for cycles, 
bicycles; bicycles; cycle frames; frame bags, handlebar bags, saddle bags, bottle carriers, all these goods intended for 
bicycles and cycles; brakes, handlebars, direction indicators, pedals, pumps for bicycles, spokes, saddles; mudguards, 
tubeless tires for bicycles and cycles; bicycle forks; shock absorbers; bicycle racks; saddlebags for bicycles; anti-theft 
devices for cycles; cranks for cycles; trailers for bicycles.

Cl.21;Brushes (except paintbrushes); brush-making materials; cleaning material; steel wool; cleaning brushes for 
bicycles and motorcycles; cleaning brushes for bicycle chains, snacktins, bottles, insulating flasks, refrigerating bottles, 
oil cans, shoe horns, non-electric dust collectors, swabs for cleaning receptacles, sponges for household purposes, cans,
chamois leather for cleaning, glue-pots, drinking receptacles, isothermic bags, cleaning cloths.

Cl.25;Clothing, footwear, headgear, headbands, bandanas, caps, bonnets, underpants, pullovers, socks, sports socks, 
socks for cycling, knickers, sport tank tops, underwear, scarves, gloves, vests, skirts, skorts, sport tops, pants, dresses, 
insoles, soles, braziers, t-shirts, jackets, waterproof clothing, shorts, cycling shorts.

Cl.28;Games, toys, gymnastics and sporting articles not included in other classes, protective paddings (parts of sports 
clothing), elbow guards (sports articles), knee guards (sports articles), shin guards (sports articles), foot guards (sports 
articles), wrist guards (sports articles), shoulder guards (sports articles), forearm guards (sports articles), back protectors 
(sports articles), guards (sports articles), stationary exercise bicycles; rollers for stationary exercise bicycles, push 
scooters, scooters.
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Priority claimed from 22/03/2018; Application No. : 30 2018 007 695 ;Germany 

3947893    12/04/2018
[International Registration No. : 1422304]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, in particular for the treatment of allergies; biological and chemical preparations for 
medical and pharmaceutical purposes; vaccines; diagnostic preparations for medical purposes, in particular diagnostic 
preparations for allergies.

Cl.9;Scientific apparatus and instruments; computer programs (recorded, downloadable); measuring apparatus; 
measuring instruments.

Cl.10;Medical apparatus and instruments; diagnostic apparatus for medical purposes; syringes for medical purposes; 
hypodermic syringes; specially adapted protective covers for mattresses, duvets and pillows for medical purposes.

Cl.24;Textiles and substitutes for textiles; covers for mattresses, duvets and pillows.

Cl.44;Medicinal services; medical laboratory services; conducting of medical and clinical examinations; medical 
assistance consultancy provided by doctors and other specialized medical personnel.
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Priority claimed from 01/09/2017; Application No. : 017165242 ;European Union 

3947904    06/02/2018
[International Registration No. : 1423028]
Foundation for Environmental Education
74 The Close Norwich, Norfolk NR1 4DR United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;CDs and DVDs; downloadable electronic publications; e-books; software.

Cl.16;Printed matter; books; pamphlets; publications (printed -); brochures; leaflets; posters; flyers; newsletters; 
manuals; handbooks; instructional and teaching materials.

Cl.35;Compilation of statistical data relating to the protection and conservation of the environment; sponsorship 
search; business auditing and advisory services on environmental management and protection.

Cl.36;Charitable fundraising in relation to the protection and conservation of the environment.

Cl.39;Marina services; boat rental; arranging of cruises; rental of diving suits; provision of information and advice 
relating to transportation or travel for use in the operation of boat trips and boating operation management.

Cl.41;Educational and teaching services and information; cultural activities; arranging and conducting of workshops, 
seminars and symposiums; organization of competitions; all of aforesaid in relation to the protection and conservation of 
the environment and environmental responsibility; provision of educational information and advice relating to the 
operation of beaches and pool clubs; leisure services.

Cl.42;Research and evaluation in the field of environmental protection; quality control; quality audits; certification 
[quality control]; all of aforesaid in relation to beaches, marinas, beach clubs and tourism operators.
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Cl.43;Temporary accommodation; rental of temporary accommodation.
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Priority claimed from 25/06/2018; Application No. : 017922822 ;European Union 

3947909    27/06/2018
[International Registration No. : 1422064]
Argentum Apothecary Limited
No. 7 Quadrant Business Centre, 135 Salusbury Road London NW6 6RJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; cosmetic preparations for skin care; creams for the care of the skin; non-medicated skin care 
products; non-medicated skin care beauty products; cosmetic skin care creams; skin care creams, lotions, oils and 
preparations; creams (non-medicated) for the face; beauty creams; skin creams [cosmetic]; skin creams [non-medicated].

Cl.5;Medicated skin creams; medicated creams for the care of the skin; medicated skin care products; medicated skin 
care creams; medicated skin care creams, lotions, oils and preparations; creams (medicated) for the face; skin creams 
[medicated]; medicated cosmetics; medicated toiletries; medicated skin care beauty products; medicated beauty creams.

Cl.35;Retail services in connection with cosmetics, toiletries, skin care products, skin care preparations, skin creams, 
face creams, beauty creams, and medicated versions of all the aforesaid; the bringing together, for the benefit of others, 
of a variety of cosmetics, toiletries, skin care products, skin care preparations, skin creams, face creams, beauty creams, 
and medicated versions of all the aforesaid, enabling customers to conveniently view and purchase those goods, 
including from a retail outlet and/or via an Internet website and/or via mail order/telecommunications; electronic shopping 
retail services connected with cosmetics, toiletries, skin care products, skin care preparations, skin creams, face creams, 
beauty creams, and medicated versions of all the aforesaid; mail order retail services connected with cosmetics, 
toiletries, skin care products, skin care preparations, skin creams, face creams, beauty creams, and medicated versions 
of all the aforesaid; consultancy, advisory and information services for or in relation to any or all of the aforesaid services 
in this class.

Cl.44;Beauty salon services; beauty consultancy; beauty treatment services; beauty care services; beauty therapy 
treatments; facial beauty treatment services; hygienic and beauty care services; hygienic and beauty care for human 
beings; skin care salon services; services for the care of the skin; consultancy, advisory and information services for or 
in relation to any or all of the aforementioned services in this class.
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Priority claimed from 01/11/2017; Application No. : 715778 ;Switzerland 

3947917    30/04/2018
[International Registration No. : 1422772]
AF Racing AG
Schönenbüelstrasse 1 CH-9053 Teufen AR Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Tools (parts of machines); engine parts for vehicles; exhaust silencers for engines; electronics for vehicles.

Cl.11;Lighting systems for vehicles.

Cl.12;Vehicles, parts and components of vehicles; vehicle windows; motors and engines for vehicles; chassis, 
headlining, interior lining, gearboxes and transmission housings, gearbox components for vehicles; interior fittings of 
vehicles; shock springs, brakes and wheels for vehicles.

Cl.35;Advertising, promotion and marketing relating to vehicles; business management; company management; office 
functions.

Cl.36;Financing of vehicles.

Cl.37;Application of ornamental decorative lines to vehicles; conversion and overhaul of existing vehicles; repair, 
servicing, maintenance, dismantling, assembly, cleaning and painting of vehicles and their components; installation, 
maintenance and repair of chassis parts and vehicle bodies; engine installation and engine upgrade; fine tuning 
(adjustment) of vehicles.

Cl.40;Material processing, in particular overhaul and assembly of vehicles, production and installation of vehicle parts 
and installation of engines and engine upgrade; contract manufacturing of vehicles, parts and engines of vehicles and 
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their installation; window tinting services for vehicles.

Cl.41;Entertainment; sports and cultural activities, in particular organization and holding of races, racing and motor 
sports events, organization and holding of events; planning and organization of social events.

Cl.45;Support for administrative procedures for third parties, in particular with regard to the road registration of 
refurbished vehicles.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 07/01/2018; Application No. : 87746221 ;United States of America 

3947918    05/07/2018
[International Registration No. : 1422838]
WatchGuard Technologies, Inc.
505 Fifth Avenue South, Suite 500 Seattle WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely downloadable computer programs and computer application software for mobile 
phones, namely, software for network security and authentication in the fields of security monitoring, access control, 
information flow control, and facilitating computer connections for local area, wide area and global computer networks; 
computer software for use in the field of network management, security and authentication; computer software for use 
with multi-factor authentication; downloadable computer software, namely, software used for enforcing, restricting and 
controlling access privileges of users of computing resources for cloud, mobile or network resources based on assigned 
credentials.

Cl.42;Providing temporary use of non-downloadable computer programs for protecting cybersecurity assets, for 
network defense and for monitoring, assessing and implementing improvements in security of network infrastructure and 
data; providing online non-downloadable software providing protection to cybersecurity assets and computer networks 
from malware, phishing and malicious advertising; providing online non-downloadable software for gathering information 
from malicious computer hosts, providing alerts on malware attacks, and for reporting of phishing emails.
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 11/06/2018; Application No. : 2018-076963 ;Japan 

3947928    14/06/2018
[International Registration No. : 1422708]
Nintendo Co., Ltd.
11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; downloadable video 
game programs; video game cartridges; cases for smartphones; computer game software; computer programmes 
[programs], recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic 
publications, downloadable.

Cl.28;Games; toys; stuffed toys; dolls; portable games with liquid crystal displays; protective films adapted for screens 
for portable games; video game machines; controllers for game consoles; apparatus for games; arcade video game 
machines; board games; playing cards.

Cl.41;Entertainment services; entertainment information; providing on-line electronic publications, not downloadable; 
providing on-line videos, not downloadable; providing on-line music, not downloadable; games equipment rental; toy 
rental; game services provided on-line from a computer network; organization of competitions [education or 
entertainment]; providing amusement arcade services.
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Priority claimed from 08/06/2018; Application No. : 2018-076352 ;Japan 

3947931    14/06/2018
[International Registration No. : 1422707]
Nintendo Co., Ltd.
11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; downloadable video 
game programs; video game cartridges; cases for smartphones; covers for smartphones; computer game software; 
computer programmes [programs], recorded; compact discs [audio-video]; downloadable image files; downloadable 
music files; electronic publications, downloadable; electrical adapters; chargers for electric batteries; batteries, electric.

Cl.28;Games; toys; portable games with liquid crystal displays; protective films adapted for screens for portable 
games; protective carrying cases specially adapted for handheld video games; handheld electronic games; video game 
machines; controllers for game consoles; joysticks for video games; apparatus for games; arcade video game machines.

Cl.41;Entertainment services; entertainment information; providing on-line electronic publications, not downloadable; 
providing on-line videos, not downloadable; providing on-line music, not downloadable; games equipment rental; toy 
rental; game services provided on-line from a computer network; organization of competitions [education or 
entertainment]; providing amusement arcade services; amusement park services.
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3947934    18/06/2018
[International Registration No. : 1422031]
BRIEF COMMUNICATIONS INC.
245 5TH AVE., SUITE 1102 NEW YORK NY 10016 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for application and database integration; software for use in task management, information 
retrieval and search, calendar management, and integration with third party services; software for person to person, 
person to group, person to organization, and person to service two-way and one-way communication; software for team 
organization, enforcement and disclosure of team policies, and enforcement of permission settings for team participants; 
software for development and use of third party applications; software for the organization, storage, and execution of 
notifications for third party services.

Cl.42;Providing technology and online non-downloadable software for application and database integration via a 
website; providing technology and online non-downloadable software for use in task management, information retrieval 
and search, calendar management, and integration with third party services via a website; providing technology and 
online non-downloadable software for person to person, person to group, person to organization, and person to service 
two-way and one-way communication via a website; providing technology and online non-downloadable software for team
organization, enforcement and disclosure of team policies, and enforcement of permission settings for team participants 
via a website; providing technology and online non-downloadable software for development and use of third party 
applications via a website; providing technology and online non-downloadable software for the organization, storage, and 
execution of notifications for third party services via a website.
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3947935    26/07/2018
[International Registration No. : 1423217]
Nano Global Corp.
1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 16/02/2018; Application No. : 714060 ;Switzerland 

3947937    10/07/2018
[International Registration No. : 1422650]
Givaudan SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in the manufacture of perfumes and cosmetics; chemical products used for the manufacture of 
compositions for perfumery, cosmetics, soaps, detergents, deodorants for personal use and deodorizers other than for 
personal use; plant extracts intended for the manufacture of perfumes and cosmetics.

Cl.3;Plant extracts for cosmetic use.

8933



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

 

Priority claimed from 03/07/2018; Application No. : 88025203 ;United States of America 

3947938    11/07/2018
[International Registration No. : 1422028]
Scribd, Inc.
333 Bush Street, Suite 2400 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile software application and downloadable software for purchasing, accessing, viewing and streaming 
audiobooks via the internet and global communications networks; mobile software application and downloadable 
software for purchasing, accessing and viewing books, magazines, news, documents and sheet music via the internet 
and global communications networks; computer software for creating and providing user access to searchable databases 
of information and data; computer software for wireless content delivery.

Cl.35;On-line retail store services featuring entertainment and educational content, namely, subscriptions to books, 
audiobooks, magazines, news, documents and sheet music; subscription-based order fulfillment services in the fields of 
books, audiobooks, magazines, news, documents and sheet music.

Cl.42;Providing temporary use of non-downloadable computer software for purchasing, accessing, viewing and 
streaming audiobooks via the internet and global communications networks; providing temporary use of non-
downloadable computer software for purchasing, accessing, and viewing books, magazines, news, documents and sheet 
music via the internet and global communications networks; providing temporary use of non-downloadable computer 
software for providing user access to searchable databases of information and data; providing temporary use of non-
downloadable computer software for wireless content delivery.
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Priority claimed from 08/01/2018; Application No. : 017668997 ;European Union 

3947956    26/06/2018
[International Registration No. : 1422716]
HOPPE Holding AG
Via Friedrich Hoppe CH-7537 Müstair Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for windows; window handles of metal; lockable window handles of metal.

Cl.20;Window fittings, not of metal; window fittings, not of metal; lockable window handles, not of metal.
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Priority claimed from 08/09/2017; Application No. : 26322879 ;China 

3947957    13/02/2018
[International Registration No. : 1422342]
ALPHA GROUP CO., LTD.
Auldey Industrial Area, Wenguan Rd., Chenghai District, Shantou City 515800 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuit cards [smart cards]; computer game software; computer software applications, downloadable; 
computer peripheral devices; pedometers; measures; covers for smartphones; cabinets for loudspeakers; electronic 
book readers; electronic sound devices containing talking books; virtual reality headsets; measuring instruments; fire 
extinguishers; downloadable image files; data processing apparatus; downloadable mobile applications; holograms; 
plotters; neon signs; smartphones; optical discs; audio- and video-receivers; pocket PC for learning purpose; projection 
apparatus; alarms; eyeglasses; smart glasses [data processing]; electronic publications, downloadable; interactive touch 
screen terminals; scales; wearable activity trackers; cell phone straps; telescopes; remote control apparatus; animated 
cartoons; cinematographic film, exposed; smart watches [data processing]; computers; humanoid robots with artificial 
intelligence; face recognition equipments; navigational instruments; portable media players; baby monitors; electronic 
chips; life buoys; batteries, electric; helmets for children.

Cl.16;Books; bags [envelopes, pouches] of paper or plastics, for packaging; pencil sharpeners; drawing boards; toilet 
paper; printed matter; posters; printed publications; stamps [seals]; adhesives [glues] for stationery or household 
purposes; teaching materials [except apparatus]; paper; booklets; drawing instruments; children's books incorporating 
an audio component; periodicals; pictures; stationery; office requisites, except furniture; writing instruments.

Cl.18;School satchels; trunks [luggage]; umbrellas; leather, unworked or semi-worked; bags; pocket wallets; clothing 
for pets; reins for guiding children; walking sticks; trimmings of leather for furniture.

Cl.20;Playpens for babies; furniture; beds; high chairs for babies; infant walkers; chests for toys; ladders of wood or 
plastics; mirrors [looking glasses]; fans for personal use, non-electric; works of art of wood, wax, plaster or plastic; 
display boards; decorations of plastic for foodstuffs; kennels for household pets; bumper guards for cots, other than bed 
linen; pillows; bolsters; neck pillows; mats for infant playpens; baby changing mats; indoor window blinds [shades] 
[furniture].

Cl.25;Clothing; clothing for children; ponchos; sports jerseys; underwear; underpants; pajamas (Am.); layettes 
[clothing]; bibs, not of paper; bathing suits; bathing caps; rainwear; waterproof clothing; dance clothing; shoes; boots; 
hats; hosiery; gloves [clothing]; shawls; neckties; scarfs; girdles; belts [clothing]; shower caps; sleep masks; wedding 
dresses.

Cl.28;Fairground ride apparatus; toy figures; toy robots; baby gyms; rackets; body-building apparatus; swimming 
pools [play articles]; swimming pools [play articles]; grip bands for rackets; artificial Christmas trees; plush toys; board 
games; archery implements; plastic track (toys); building blocks [toys]; playing cards; board games; games; toys; 
tricycles for infants [toys]; dolls; jigsaw puzzles; drones [toys]; toy watches; balls for games; machines for physical 
exercises; roller skates; in-line roller skates; ornaments for Christmas trees, except illumination articles and 
confectionery; scooters [toys]; spinning tops [toys]; apparatus for games; kites; parlor games; toy whistles; fishing 
tackle; toy vehicles; intelligent toy.

Cl.41;Entertainer services; zoological garden services; modelling for artists; teaching; organization of competitions 
[education or entertainment]; lending library services; production of shows; film production, other than advertising films; 
providing on-line videos, not downloadable; amusement park services; game services provided on-line from a computer 
network; presentation of live performances; health club services [health and fitness training]; toy rental; games 
equipment rental; organization of shows [impresario services]; providing on-line electronic publications, not 
downloadable; television entertainment; cinema presentations; conducting guided tours; organization of fashion shows 
for entertainment purposes; entertainment services.
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3947984    09/03/2018
[International Registration No. : 1422676]
ORANO
1 Place Jean Millier, Tour Areva F-92400 Courbevoie France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, preparations and compositions for the energy industries; chemical materials usable in the 
nuclear fuel cycle, nuclear materials, uranium ore, uranium, plutonium, thorium, actinides and lanthanides, in any 
chemical form or isotopic composition; chemicals for extracting and separating actinides or lanthanides from aqueous or 
organic solutions or suspensions or gases; chemical products resulting from nuclear fission; chemicals derived from 
treatments carried out in the nuclear fuel cycle, namely, xenon, krypton, platinoids, in particular ruthenium, palladium, 
rhodium and platinum; chemical products, namely, neutron resins, materials for protection against ionizing radiation, 
neutron shielding materials, corrosion-resistant materials, compositions for the immobilization of radioactive materials 
and nuclear waste, in particular cementitious compositions and concretes, glass compositions and ceramics for the 
immobilization of radioactive materials and nuclear waste; fuel for nuclear reactors.

Cl.4;Fuels, combustible compositions, in particular in the form of nuclear fuel assemblies.

Cl.5;Pharmaceutical and radio-pharmaceutical products for medical imaging, nuclear medicine and cancer treatment; 
diagnostic products for medical use, in particular for the localization of cancerous tumors.

Cl.6;Unworked and semi-worked metals and their alloys for use in the energy industries; all machined, laminated, cast, 
shaped, finished or semi-finished products made of steel, aluminum, copper, lead, tin, zirconium and their alloys, sintered 
materials; metal materials, tanks and containers for the packaging, transport, storage, warehousing, handling of 
radioactive, radio-pharmaceutical products, component parts of radio-pharmaceutical products or other chemical or 
nuclear products; metal building materials and metal transportable buildings for nuclear power plants and reactors, 
uranium mines, factories and facilities for storage, warehousing, conversion, isotope separation, treatment, reprocessing 
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and recycling of fuels, ores, nuclear materials, uranium, plutonium and nuclear waste, under construction, in service or in 
decommissioning.

Cl.7;Non-electric couplings (other than for land vehicles); transmission parts and belts (other than for land vehicles); 
pumps (machines); mechanical equipment (machines) used for and in the nuclear field and the field of the fight against 
climate change; robots (machines), as well as all their spare parts; robot arms, telescopic arms, remotely-operated arms, 
their components and spare parts; robots for the intervention, control, measurement, collection, sampling or inspection in
a contaminated environment including land robots and underwater robots; electrically or electronically controlled hand 
tools; electrically or electronically controlled cutting tools; electrically controlled energy production tools; machine tools; 
machines, machine tools and apparatus used in the nuclear energy industry or the production of radioisotopes, for soil 
survey, drilling, extraction, fabrication, handling, processing, storage, isotopic separation, immobilization and storage of 
ores, metals, nuclear materials, nuclear fuels, plutonium, uranium, thorium, actinides, lanthanides, xenon, krypton, 
platinoids in particular ruthenium, palladium, rhodium and platinum and nuclear waste; control centers for engines; 
rotating and static electric machines, jacks especially pneumatic and hydraulic jacks, regulators (machine parts); speed 
governors for machines and motors, voltage regulators, electric motors (machines); machines, machine tools, industrial 
robots or remote-controlled robots for carrying out measurements, inspections, sampling or analyses, for the collection, 
treatment, recycling of nuclear material, spent nuclear fuel, nuclear waste and remediation and decommissioning of 
nuclear sites or facilities; industrial devices and robots for the manufacture and preparation of radio-pharmaceuticals.

Cl.9;Optical and electro-optical equipment; luminous, mechanical, acoustic and optical signs; data processing 
equipment; computers, computer peripheral devices; scientific, surveying, optical, weighing, measuring, signaling, 
checking (supervision), calculating, monitoring (surveillance) and rescue, teaching components, apparatus, instruments 
and devices for use in the energy industry; ground prospecting apparatus; mapping apparatus, in particular radiological 
apparatus; apparatus for recording, transmission, receiving, storage, reproduction and processing of sound, images or 
data; materials and equipment for recording, monitoring, analyzing, communicating, measuring, monitoring, controlling, 
conducting and supervising of industrial installations, equipment and automated processes for the industry in the energy 
fields, vehicles for the transport of nuclear material and equipment, tanks and containers containing nuclear material; 
topographical apparatus and instruments; computer interfaces; IT programs, computer programs, software, firmware, 
alarms, used in the field of energy; radioactivity detection apparatus, Geiger counters; sensors, apparatus and system for 
measuring or analyzing radioactivity; protective masks, clothing and footwear for nuclear or fire protection for 
intervention in a hostile environment; electric couplings.

Cl.11;Apparatus for heating, steam production, heat exchange, heat and steam storage, heat and steam regulation, 
cooking, refrigeration, drying and ventilation, in particular for nuclear power stations and reactors, factories and facilities 
for storage, warehousing, conversion, isotope separation, treatment, reprocessing and recycling of fuels, ores, nuclear 
materials, uranium, plutonium and nuclear waste, under construction, in service or decommissioning; heating apparatus 
using solid, liquid or gaseous fuels; decentralized power production stations; apparatus for lighting, heating and 
ventilation for mining purposes; apparatus, machines and installations for purification, cleansing and treatment of air, 
water, gases; energy generating apparatus, in particular thermal or electrical, using nuclear materials such as actinides.

Cl.19;Non-metallic building materials, and non-metallic transportable constructions for nuclear power plants, nuclear 
reactors, uranium mines, factories and facilities for storage, warehouse, conversion, isotopic separation, treatment, 
reprocessing and recycling of fuels, ores, nuclear materials, uranium, plutonium and nuclear waste, under construction, 
in service or being dismantled.

Cl.35;Consolidation services for nuclear fuel, ores, nuclear materials, uranium, plutonium and nuclear waste; 
consolidation of radio-pharmaceuticals, components of radio-pharmaceuticals or other chemicals or nuclear products.

Cl.37;Construction, installation and maintenance services for infrastructures, plants, installations, equipment and 
apparatus in the fields of energy and the fight against climate change; construction, installation and maintenance 
services for mines, factories and facilities for storage, warehouse, conversion, isotopic separation, treatment, 
reprocessing and recycling of fuels, ores, nuclear materials, uranium, plutonium and nuclear waste; sanitation, 
dismantling, maintenance, renovation and rehabilitation services for soil and mining sites, sites contaminated by radio-
nuclides, nuclear installations, equipment and apparatus in the nuclear field; construction, installation and maintenance 
services for nuclear power plants, nuclear reactors, research and engineering facilities and equipment in the fields of 
nuclear energy and the fight against climate change; construction, installation and maintenance of facilities and 
equipment used for transporting materials in the field of nuclear energy; mining operation, extraction of uranium 
deposits, mining, extraction of uranium, extraction of nuclear materials, mineral drilling in particular of nuclear materials; 
inspection of construction sites, supervision of construction works, information relating to construction in the fields of 
nuclear energy and the fight against climate change.

Cl.38;Communication by computer terminals and transmission of information in the fields of energy and the fight 
against climate change; remote communication related to the control, adjustment, measurement, signaling, regulation, 
conducting, protection and monitoring of plants or installations in the field of energy and the fight against climate change;
dissemination and transmission of messages, data and information via extranet, Internet or intranet networks in the fields 
of energies and the fight against climate change; networking for data transmission and on-line information.

Cl.39;Collection, conditioning, packaging, ground transport (rail, road), water and air transport, warehousing and 
storage of nuclear fuel, ores, nuclear materials, uranium, plutonium and nuclear waste; collection, packing, packaging, 
transportation by land (rail, road), water and air, storage and storage of radio-pharmaceutical products, components of 
radio-pharmaceuticals or other chemical or nuclear products.

Cl.40;3D printing services; processing of nuclear fuel cycle materials; conversion, treatment, reprocessing, isotopic 
separation, recycling and transformation of ores, nuclear materials, uranium, plutonium, thorium, actinide and lanthanide, 
nuclear fuel, materials used in the field of nuclear energy or from processes carried out in the nuclear fuel cycle, namely, 
xenon, krypton, platinoids, in particular ruthenium, palladium, rhodium and platinum, and nuclear waste; treatment of 
solid, liquid or gaseous materials including radio-elements; treatment services for liquid and gaseous nuclear effluents; 
nuclear solid waste treatment; remediation, decontamination, sanitation, deconstruction and dismantling of soil and mine 
sites, nuclear installations, radionuclide contaminated sites, nuclear equipment and apparatus; destruction, incineration, 
vitrification, disposal, immobilization and packaging of waste from the nuclear industry and nuclear waste; assembling of 
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materials commissioned by others; treatment of materials in the energy sector.

Cl.41;Training and education services in the fields of energy and the fight against climate change; training, education 
and assistance (training, teaching) to personnel and operators of mining sites and of nuclear facilities, plants, centers and 
infrastructures; organizing and conducting of colloquiums, conferences, congresses, exhibitions, forums, seminars, 
symposia, teleconferences, video conferences in the fields of energy and the fight against climate change.

Cl.42;Engineering, engineering works, laboratory works and management of scientific or technological projects in the 
fields of energy and the fight against climate change; research, development, analysis, study and design works in the 
fields of energy and the fight against climate change; research, development, analysis, study and design works relating to 
pharmaceuticals, radio-pharmaceuticals and components of pharmaceutical and radio-pharmaceutical products; advice, 
expertise and material testing in the fields of energy and the fight against climate change; simulation and control services 
in the fields of energy and the fight against climate change; scientific, technological and industrial research, design, 
studies, surveys, advice and information services related to environmental protection, sustainable development, and the 
fight against climate change; prevention of pollution risks in connection with activities developed in the fields of energy; 
environmental auditing services for sites, facilities and equipment in the fields of energy; design, programming, updating, 
maintenance and rental of software applied to the energy and climate change fields; analysis, design, production and 
management of information and computer technology systems; professional consultations and drawing up of plans (not 
related to business conduct) in the fields of energy and the fight against climate change; mine prospecting in particular 
for nuclear materials; inspection of nuclear materials, inspection and surveillance of nuclear facilities and equipment; 
control and inspection services for mines, nuclear power plants, nuclear reactors, factories and facilities for warehouse, 
storage, conversion, treatment, isotopic separation, reprocessing, recycling and packaging of ores, nuclear materials, 
uranium, plutonium, nuclear waste, nuclear fuels and materials used in the nuclear field.

Cl.45;Security consultancy in the fields of energy; security and surveillance services for mines, nuclear power plants, 
nuclear reactors, factories and facilities for warehouse, storage, conversion, treatment, isotopic separation, reprocessing, 
recycling and packaging of ores, nuclear materials, uranium, plutonium, nuclear waste, nuclear fuels and materials used 
in the nuclear field.
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Priority claimed from 06/02/2018; Application No. : 017780156 ;European Union 

3947990    06/08/2018
[International Registration No. : 1422625]
Goodx Technologies LP
Suite 110, 12 South Bridge Edinburgh United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Monetary and financial services, internet banking, financial consulting.

Cl.42;Software design and development, computer hardware design and development.
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3947992    22/05/2018
[International Registration No. : 1423025]
Sperre Industri AS
Ellingsøyveien 740 N-6057 Ellingsøy Norway

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); compressors.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; propulsion machines for land vehicles.

Cl.37;Building construction; repair and installation of machine tools, motors and engines (except for land vehicles), 
machine couplings and transmission components (except for land vehicles), compressors, vehicles, apparatus for 
locomotion by land, air, or water, propulsion machines for land vehicles.
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Priority claimed from 12/01/2018; Application No. : 4020180005200 ;Republic of Korea 

3947993    10/07/2018
[International Registration No. : 1422865]
YANG, HONG SUN
B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
program for downloadable wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Financial trading; processing of financial transactions; consultancy services relating to finance; financial 
assistance; brokerage services relating to financial instruments; financing services; financial wealth management 
services; provision of information in the field of financing; financial brokerage; financial investment management; 
financial investment brokerage; electronic financial trading services; brokerage services relating to electronic money 
[bitcoin] exchange; provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money 
[bitcoin]; administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 20/10/2017; Application No. : UK00003264990 ;United Kingdom 

3947996    18/04/2018
[International Registration No. : 1422857]
Nasmyth Group Limited
Nasmyth House, Coventry Road Exhall, Coventry CV7 9FT United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; unprocessed and semi-processed materials of metal; 
metal hardware; metal building materials; non-electric cables and wires of common metal; ironmongery, small items of 
metal hardware; nuts, bolts and fasteners of metal; pipes, tubes, hoses and valves of metal; ores; additive common 
metals and their alloys for use in the production of iron or steel; common metals and their alloys; common metals and 
their alloys in powder form; metals in powder form; metal powders used in manufacturing; metals in foil, wire or powder 
form for additive manufacturing machines.

Cl.7;Machines and machines tools for the treatment of materials and for manufacturing; cutting, drilling, abrading, 
sharpening and surface treatment machines and apparatus; machines, tools and apparatus for fastening and joining; 
precision machine tools; precision parting tools [machines]; welding machines; fusion welding machines; casting 
machines; assembly machines; sheet metal assembly machines; automated assembly machines; machine tools; 
machines for machining and shaping metals and plastics; machines for solid machining; tool setting systems and tool 
setting arms for machine tools; boring bars; additive manufacturing machines (3D printers); casting and moulding 
machines; vacuum casting machines; injection moulding machines; blow moulding machines; industrial robots; vacuum 
mixers; selective laser melting and sintering machines; rapid manufacturing and rapid prototyping machines for 
fabricating metal and plastics components; filters and filter housings for additive manufacturing machines; filters for 
machines; robotic handling apparatus; milling machines; multi-access milling machines; grinding machines; hydraulic 
presses for metalworking; parts and fittings for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus, measuring apparatus and instruments; scanning apparatus, 
instruments and machines, coordinate measuring machines, gauging machines, other than for medical use; measuring 
probes, scanning probes, surface finish probes, surface measurement probes other than for medical use; machine 
checking gauges; gauges; computer aided design (CAD) apparatus and software; computers and computer software for 
industrial design and for product design; computer aided manufacturing (CAM) apparatus and software; computers and 
computer software for controlling manufacturing processes; computer hardware; computer software; computer firmware; 
software downloadable from the internet; downloadable electronic publications; application software; computer 
application software; parts and fittings for all the aforesaid goods.

Cl.37;Maintenance and repair of industrial and technical apparatus and instruments; maintenance and repair of 
measuring apparatus and instruments; maintenance and repair of machine tools; maintenance and repair of tool setting 
systems and tool setting arms for machine tools; machinery retrofit services; retrofit services for coordinate measuring 
machines and machine tools; information and advisory services relating to the aforementioned services.

Cl.40;Custom manufacturing services; custom manufacture and assembly services; machining parts for others; solid 
machining parts for others; sheet metal assembly services; casting services; metal casting services; water jet cutting 
services; contract manufacturing services; sub-contracted manufacturing services; custom manufacture of goods; metal 
fabrication and finishing services; metal manipulation services; fabrication of metal and plastic components using 
additive manufacturing, casting, moulding, shaping, rapid manufacturing, rapid prototyping, selective laser melting and 
selective laser sintering techniques; welding services; fusion welding services; rental of industrial and technical 
machines; rental of assembly machine equipment; information and advisory services relating to the aforementioned 
services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; engineering services; precision engineering services; industrial design services; product design services; 
design of products for fabrication by additive manufacturing; design of additive manufacturing and rapid prototyping 
machines; design of machines for casting, moulding and shaping metals and plastics materials; design of selective laser 
melting and sintering machines and heating and melting apparatus; design and development of computer hardware and 
software; calibration services; computer diagnostic services; testing, authentication and quality control services; 
consultancy services relating to metrology; information and advisory services relating to the aforementioned services.
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Priority claimed from 26/10/2017; Application No. : 30 2017 110 919 ;Germany 

3948000    20/04/2018
[International Registration No. : 1423309]
EMG Automation GmbH
Industriestrasse 1 57482 Wenden Germany

Proposed to be Used
IR DIVISION
Cl.7;Brake lifting apparatuses, brake triggers for machines, feeders, machine tools, drive belts for conveying machinery,
thrusters and hydraulic actuators for machinery, electrohydraulic control apparatuses for machines.

Cl.9;Measuring, signalling, checking (supervision) apparatus and instruments, electric, electromechanical and 
electrohydraulic apparatus for drive technology, control technology and regulation technology in particular apparatus and
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity.
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Priority claimed from 09/07/2018; Application No. : 1938288 ;Australia 

3948006    01/08/2018
[International Registration No. : 1422825]
DealDocs Pty Ltd
L43 600 Bourke St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer firmware; computer hardware; computer software; databases (electronic 
publications); electronic publications (downloadable); electronic publications including those sold and distributed online.

Cl.42;Hosting of software as a service (saas); software as a service (saas); computer software advisory services; 
computer software consultancy; computer software design; computer software development; computer software 
engineering; consultancy in the design and development of computer software; design of computer software; 
development of computer software; development of computer software application solutions; diagnosis of faults in 
computer software; installation and maintenance of computer software; rental of computer software; repair of computer 
software; updating of computer software; upgrading of computer software; computer security consultancy; computer 
security engineering; computer security services (design and development of secure computer hardware, software and 
systems); computer security services (programming and software installation repair and maintenance services); 
computer security services (testing and risk assessment of computer networks); computer security services in the nature 
of providing authentication, issuance, validation and revocation of digital certificates; information technology (IT) 
services (computer hardware, software and peripherals design and technical consultancy); outsource service providers in 
the field of information technology; provision of information relating to information technology; online provision of web-
based software (non-downloadable).
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Priority claimed from 31/08/2017; Application No. : 30 2017 021 656 ;Germany 

3948008    22/02/2018
[International Registration No. : 1423209]
Fyber N.V.
Johannisstraße 20 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Advice relating to online advertising and online marketing; advice on the planning, organization and 
implementation of online advertising campaigns; advice on economic project management; preparation of business 
analyses and statistics; procurement of contracts concerning the lease and sale of goods and services for others, namely 
virtual goods and virtual currency; procurement of advertising contracts for third parties; mediation of advertising; direct 
marketing for others; advertising and marketing, namely marketing for advertising space on the Internet; advertising, 
promotion and marketing services provided by means of methods of indirect marketing communications, namely for 
social media, search engine marketing, inquiry marketing, Internet marketing, mobile marketing, blogging and other forms 
of passive, sharable or viral communication channels; advertising, promotion, and marketing services for others in the 
form of advertising campaigns on Internet pages, banners and videos on mobile devices, mobile and web applications 
and websites; dissemination of advertising for others via wireless networks for display on mobile devices; marketing, 
promotional and advertising services provided via mobile telephone connections; services in the field of Internet 
advertising related to digital video players over IAB's [Interactive Advertising Bureau] Video Ad Serving Template [VAST]; 
provision of advertising space on electronic media, namely rental of digital signage systems and digital advertising 
systems; business monitoring and consulting services, namely, tracking websites and applications of others to provide 
strategies, insights, marketing, sales, operation and product design through the use of analytical and statistical models 
for the understanding and predicting of consumer behavior, business and market trends, and marketing campaigns; 
advertising optimization services, namely, optimization of exposure and distribution of advertisements by means of 
targeting and revenue optimization of advertising campaigns and activities; rental of advertising space on the Internet; 
consumer strategy business consulting in the fields of marketing, sale, operation and product design, namely specialized 
on the use of analytical models for the understanding and predicting of consumer behavior, for behavioral and 
demographic targeting, for advertising analysis, and for market trends and marketing campaigns.

Cl.38;Electronic order-transmission; providing access to an electronic marketplace on computer networks; providing 
access to online portals on the Internet; providing discussion forums on the Internet, namely, the providing of online 
forums for transmission of messages among computer users; providing Internet chatrooms; providing access to Internet 
websites with online games; providing access to mobile websites and mobile applications; providing access to online 
multimedia content; providing access to web portals offering information on the procurement of contracts concerning the 
lease and sale of virtual goods and services for others via Internet online games; providing electronic platforms on the 
Internet for premiums advertising and value-exchange advertising; providing on-line facilities for real-time interaction of 
online marketplace, namely, for publishers to receive real-time leads and bidding offers.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software; installation and maintenance of software; information technology [IT] consulting and 
advisory services; providing on-line non-downloadable software and game software; providing on-line non-downloadable 
software for the optimization of dealer imprints; providing on-line non-downloadable software online for participation in 
online advertising campaigns and online exchanges with the possibility to make offers in real-time; electronic storage of 
data for online and virtual worlds and social networks; electronic storage of data on usage history, namely, data about 
users, events and transactions during the course of use; temporary electronic storage of information and data.
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3948010    29/05/2018
[International Registration No. : 1422302]
Nata da Nata, Lda
Rua de São Caetano No. 4 P-1200-829 Lisboa Portugal

Proposed to be Used
IR DIVISION
Cl.30;Bakery goods; pastry and confectionery; malt biscuits; pastries containing creams.

Cl.43;Provision of food and drink.

8947



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 06/11/2017; Application No. : 1080055 ;New Zealand 

3948252    04/05/2018
[International Registration No. : 1422196]
BITCACHE LIMITED
Anderson Creagh Lai Limited, Level 1, 110 Customs Street West Auckland 1010 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Application software; communication software; communications software; computer e-commerce software to allow 
users to perform electronic business transactions via a global computer network; computer software for business 
purposes; computer software for encryption; computer software platforms; computer software programs; downloadable 
computer software; downloadable software; software; telecommunications software; application software for processing 
financial transactions; application software for processing micropayments; application software for processing 
cryptocurrency transfers; application software for processing cryptocurrency payments; application software for 
cryptocurrency storage; application software for the provision of cryptocurrency wallets; software for block chain based 
platforms; application software for block chain-based platforms; software for distributed applications; application 
software for distributed applications; software for distributed computing platforms; application software for distributed 
computing platforms.

Cl.35;Advertising services; business administration services; business management services; marketing services; 
promotional services; computerised online retail store services; the bringing together, for the benefit of others, of a 
variety of goods, excluding the transport thereof, enabling customers to conveniently view and purchase those goods; 
the bringing together, for the benefit of others, of a variety of digital goods, excluding the transport thereof, enabling 
customers to conveniently view and purchase those goods; procurement of contracts for others, namely, block chain 
smart contracts; procurement of contracts for others, namely, block chain-based contracts; online retail services using 
cryptocurrency; online retail services using micro-payments; provision of information, advisory and consultancy services 
relating to the forgoing.

Cl.36;Financial services; financing services; funds transfer services; currency transfer services; electronic funds 
transfer services; investment services; financial services, namely, providing a decentralised virtual currency on a global 
computer network utilising a block chain; issue of tokens of value; payment processing services; micro-payment 
services; micro-payment transfer services; micro-payment processing services; financial services using cryptocurrency; 
financial services in relation to cryptocurrency; provision of block chain cryptocurrencies; provision of block chain 
alternative currencies; issuance, transfer and provision of block chain tokens of value; provision of block chain virtual 
currencies; issuance and provision of pseudo-anonymous currencies and tokens of value; provision of block chain 
payment systems; payment verification services; electronic commerce payment services; provision of information, 
advisory and consultancy services relating to the forgoing.

Cl.38;Data transfer; data transfer services; data transmission; data transmission and telecommunication services; 
delivery of digital music by electronic transmission; digital transmission of data; digital transmission services for audio 
and video data; electronic transfer of data; electronic transmission of audio, video and other data and documents among 
computers; electronic transmission of audio, video and other data and documents via a peer-to-peer network; electronic 
transmission of data; electronic transmission of data and documents; electronic transmission of data and documents 
among computer users; electronic transmission of encrypted data; providing electronic telecommunication connections; 
telecommunication and communication services; telecommunication services; transfer and dissemination of information 
and data via computer networks and the Internet; transfer of data by telecommunication; transfer of data by 
telecommunications; transfer of data via online services; transfer of information and data via computer networks; transfer 
of information and data via online services; transfer of information and data via online services and the Internet; 
transferring and disseminating information and data via computer networks and the Internet; transferring information and 
data via computer networks and the Internet; transmission and distribution of data via a global computer network; 
transmission of computerized data; transmission of data via the Internet; transmission of data, audio, video and 
multimedia files; transmission of data, audio, video and multimedia files, including downloadable files and files streamed 
over a global computer network; transmission of data, sound and images; transmission of electronic data; streaming of 
data; streaming of audio; streaming of video; streaming of data online and on the internet; streaming of audio content 
online and on the internet; streaming of video content online and on the internet; provision of information, advisory and 
consultancy services relating to the forgoing.

Cl.42;Advisory and consultancy services relating to computer software; cloud computing; cloud computing services; 
computer programming; computer software design; computer software development; data encryption services; design, 
development and programming of computer software; development of computer software; software as a service [SaaS]; 
software design; software design and development; software development; software development services; software 
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engineering; software as a service [SaaS], namely software as a service for the provision of distributed ledger technology;
software as a service [SaaS], namely software as a service for the provision of block chain technology programming and 
services; providing platform as a service for publishing digital content; electronic storage of data; providing platform as a 
service for monetizing digital content; hosting of a website featuring technology that enables users to publish digital 
content; hosting of a website featuring technology that enables users to monetize digital content; providing platform as a 
service for encrypting data and files; providing platform as a service for encrypting digital content; providing platform as 
a service for encrypted data and file transfer; providing platform as a service for encrypted digital content transfer; 
hosting of a website featuring technology that enables users to transfer encrypted files and data; hosting of a website 
featuring technology that enables users to transfer encrypted digital content; providing platform as a service for 
uploading and downloading digital content; providing platform as a service for streaming digital content; providing 
platform as a service for processing micropayments; provision of information, advisory and consultancy services relating 
to the forgoing.

Cl.45;Providing user authentication services in e-commerce transactions; providing authentication of personal 
identification information [identification verification services]; provision of information, advisory and consultancy 
services relating to the forgoing.
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Priority claimed from 12/07/2017; Application No. : 016979536 ;European Union 

3948257    04/01/2018
[International Registration No. : 1422190]
Wolfgang Hildebrand
Asternweg 11 65201 Wiesbaden Germany
Wiesmeier Anja
Hans-Bredow-Straße 42A 65189 Wiesbaden Germany

Proposed to be Used
IR DIVISION
Cl.35;Aeroplane management services, in particular the business management of aeroplanes, for others, administration
of aeroplanes and airlines; providing advertising information.

Cl.38;Telecommunications services for aircraft passengers, providing of Internet access on aeroplanes, providing of 
mobile communications access or telephone lines on aeroplanes; providing Internet access via wifi networks.

Cl.39;Airline services, in particular airline services for passenger transport, hiring and rental of aeroplanes and parts 
therefor, aeroplane timesharing, chartering of aeroplanes, freighting of aeroplanes; dissemination of information for the 
rental of aeroplanes, providing of information for the rental of aeroplanes; booking of tickets for travel, reservation of 
airline tickets; airport services, baggage handling services, in particular individualised/personalised baggage handling; 
airline ticket reservation services, airline ticket reservation services, seat reservation services for travellers, transport of 
passengers by air, services for arranging the transportation of travellers, transportation of travellers' baggage; travel and 
passenger transportation, escorting of travellers, providing information relating to airline travel, via electronic means, 
support for travellers and providing of information for air travellers, in particular at airports (travel information); providing 
of individualised/personalised aeroplanes, providing of personalised/individualised seating on aeroplanes; passenger 
transport; air cargo transport, freight forwarding by air, air cargo transport, arranging for the transport of air freight, 
postal services, transport of airmail.

Cl.41;Providing of audio and visual media for aeroplane passengers, in particular entertainment, entertainment in the 
nature of television news shows, in-flight entertainment information, real-time transmitted video recordings of views, 
health exercises and online non-downloadable magazines; providing entertainment in the nature of prerecorded 
messages for aeroplane passengers; providing of entertainment for air travellers.

Cl.42;Exterior and interior design for aeroplanes; information and consultancy in relation to offsetting CO2 emissions, 
in particular payment of a climate protection contribution; providing of environmental protection information, providing of 
information and consultancy in relation to offsetting CO2 emissions.

Cl.43;Services for providing food and drink to air travellers, hospitality for air travellers, tourist homes, providing of 
personalised/individualised food and drink services.
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Priority claimed from 23/08/2017; Application No. : 40201716248U ;Singapore 

3948266    12/02/2018
[International Registration No. : 1423208]
CELLRESEARCH CORPORATION PTE. LTD.
137 Market Street, 08-02 Grace Global Raffles Building Singapore 048943 Singapore

Proposed to be Used
IR DIVISION
Cl.42;Scientific and industrial research in the field of biochemistry or pharmaceuticals, in particular research in the field
of regenerative medicine, research in the field of tissue repair and regeneration, research in the field of wound healing, 
research in the field of metabolic diseases, research in the field of degenerative disease, research in the field of 
cardiovascular diseases, research relating to pharmaceutical uses of stem cells, in particular pharmaceutical uses of 
stem cells isolated from the amniotic membrane of umbilical cord and pharmaceutical uses of conditioned media derived 
from cultivation of stem cells isolated from the amniotic membrane of umbilical cord; services of a biochemical or 
pharmaceutical laboratory.

Cl.44;Blood bank services; medical services relating to processing, testing and analysis of cord tissue; medical 
services relating to isolation, processing, testing, proliferation and analysis of stem cells, in particular stem cells of the 
amniotic membrane of umbilical cord; providing advice relating to all of the aforesaid.
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Priority claimed from 15/01/2018; Application No. : UK00003282707 ;United Kingdom 

3948273    13/07/2018
[International Registration No. : 1423107]
N4 Pharma UK Limited
Weston House, 1 Bradgate Park View Chellaston, DERBY DE73 5UJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations, namely nano particles to improve delivery of plasmid DNA and 
messenger RNA molecules for vaccines, oncology vaccines, oncology therapeutics, immunotherapy and drug resistance; 
nano particles, nano spheres, nano shells, hollow nano particles and hollow nano spheres, for the delivery of 
pharmaceutical or veterinary agents and preparations; hollow nano spheres containing nucleic acids; nano particles, 
nano spheres, nano shells, hollow nano particles, hollow nano spheres, nano shells for the delivery of pesticides, 
herbicides and fungicides; nano particles for drug delivery.

Cl.42;Research and development services relating to nano particles, nano spheres and nano shells for drug delivery; 
research and development services relating to nano particles, nano spheres and nano shells containing nucleic acids for 
drug delivery; pharmaceutical services, namely research and development of pharmaceutical drugs utilizing nano 
particles to improve delivery of plasmid DNA and messenger RNA molecules for oncology vaccines and oncology 
therapeutics; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 09/10/2017; Application No. : UK00003262156 ;United Kingdom 

3948330    20/02/2018
[International Registration No. : 1422296]
Midatech Limited
65 Innovation Drive, Milton Park, Abingdon, Oxfordshire OX13 4RQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Nanoparticles ingredients for use in the manufacture of pharmaceuticals, medicines and cosmetics; nano-particles 
for use as carriers for pharmaceuticals, medicines and cosmetics (terms considered too vague by the International 
Bureau - Rule 13 (2) (b) of the Common Regulations).

Cl.5;Pharmaceuticals and medicines containing nano-particles; vaccines incorporating nano-particles.

Cl.40;Custom manufacture of nano-particles; custom manufacture of pharmaceuticals and medicines containing nano-
particles; custom manufacture of nano-particle devices.

Cl.42;Scientific research services in the field of nano-particle technology; pharmaceutical and drug development and 
discovery services (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
testing, efficiency and advisory services in the field of nano-particles, pharmaceuticals and nano-medicine; nano-particle 
laboratory services.
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Priority claimed from 24/11/2017; Application No. : 40201723479Y ;Singapore 

3949116    18/05/2018
[International Registration No. : 1423089]
DEGEM INTERNATIONAL PTE. LTD.
50 Raffles Place, 13-05 Singapore Land Tower Singapore 048623 Singapore

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; imitation jewellery; precious stones; semi-precious stones; precious metals and their alloys; jewellery 
coated with precious metal alloys; jewellery made of plated precious metals; ornaments of precious metal in the nature of 
jewellery; horological and chronometric instruments.

Cl.35;The bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), enabling 
customers to conveniently view and purchase those goods; retail services; online retail services; wholesale services; 
telephone order services for goods; direct mail advertising; advertising, marketing and promotional services; 
dissemination of advertising, marketing and publicity materials; organisation and management of customer loyalty 
programs; administration of a discount program for enabling participants to obtain discounts on goods and services 
through use of a discount membership card; sponsorship search consultancy services.
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3949121    29/01/2018
[International Registration No. : 1422848]
Belassi GmbH
Im Südpark 183 A-4030 Linz Austria

Proposed to be Used
IR DIVISION
Cl.7;Engines for water vehicles.

Cl.12;Vehicles for travel by land and by water; engines for land vehicles.
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3949123    21/06/2018
[International Registration No. : 1423214]
Apeldoornse Messenfabriek Amefa B.V.
Boogschutterstraat 52 NL-7324 BA Apeldoorn Netherlands

Proposed to be Used
IR DIVISION
Cl.8;Kitchen knives; table cutlery; knives; forks; spoons; cheese knives; scissors; kitchen scissors; vegetable and fruit 
peelers, parers and corers; can openers; kitchen tools; tongs; meat tenderizers in the form of kitchen mallets.

Cl.21;Kitchen utensils; beaters; non-electric whisks; garlic presses; egg separators; mixing spoons; moulds; spatulas; 
stirrers; salad drainers; hand operated vegetable peelers other than knives; non-electric kitchen devices for cutting, 
grating, shredding, slicing or peeling; chopping boards; carving boards; cheese boards; containers for household and 
kitchen use; containers for soap solutions; cooking utensils for use with barbeques; skewers for use in cooking; bottle 
openers; jar openers; tea strainers; strainers; saucepans; cooking dishes; non-electric steamers; casserole dishes; 
glasses; crockery; picnic crockery; picnic utensils; fish slices.
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Priority claimed from 11/12/2017; Application No. : 2017-162162 ;Japan 

3949142    22/01/2018
[International Registration No. : 1423236]
UEYAKATO LANDSCAPE Co., Ltd.
45, Nishiteranomae-cho, Shishigatani, Sakyo-ku, Kyoto-shi 606-8425 Kyoto Japan

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, namely, newspapers, magazines, books, periodicals, newsletters, calendars, posters, picture 
postcards, catalogues and pamphlets; photographs [printed]; photograph stands; paintings and calligraphic works.

Cl.37;Building construction; construction management for landscape construction, landscape gardening and tree 
planting; supervision and consultancy for landscape construction, landscape gardening and tree planting; construction 
consultancy; operation and maintenance of building equipment; repair or maintenance of amusement machines and 
apparatus; garden cleaning; street cleaning; cleaning of building exteriors; window cleaning; cleaning of carpets and 
rugs; floor polishing.

Cl.44;Landscape gardening design for others; landscape design; garden or flower bed care; garden tree planting; 
spreading of fertilizers; rental of potted plants; weed control; vermin exterminating for agriculture, aquaculture, 
horticulture and forestry; rental of lawnmowers; nursing care; landscape gardening; tree planting.
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Priority claimed from 18/01/2018; Application No. : 40201801151S ;Singapore 

3949144    17/07/2018
[International Registration No. : 1422768]
BG Bridal Gallery Pte. Ltd.
11 Collyer Quay, 10-16 The Arcade Singapore 049317 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones; computer software for processing digital images; downloadable 
computer graphics; facial recognition software; gesture recognition software; image recognition software; virtual reality 
software; computer software for wireless content delivery; computer software for wireless network communications; 
communication software for connecting computer network users; augmented reality software; games software; computer 
game software downloadable from a global computer network; computer game software for use on mobile and cellular 
phones; interactive video software; computer software; application software; communication software; computer 
joysticks; trackballs [computer apparatus]; computer keyboards; computer keypads; touchpads for computers; computer 
mice; software drivers; computer memory devices; computer peripherals; computer components; computer firmware; 
computer hardware; wearable computers; computer communication apparatus.

Cl.28;Games, toys and playthings; dolls; doll accessories; doll costumes; doll furniture; doll houses; doll house 
furnishings; doll playsets; articles sold in kit form for making dolls; articles sold in kit form for making dolls' clothes; 
models [toys or playthings]; activity sets [toys or playthings]; action toys; electronic toys; mechanical toys; plush toys; 
soft toys; toy figurines; toy jewellery; toy cosmetics [not usable]; articles of clothing for toys; toy clocks and watches; toy 
robots; toy vehicles; toy weapons; controllers for toys; remote control toys; board games; card games; electronic games; 
game consoles; portable games; amusement game machines; arcade game machines; apparatus for use in playing 
games; balls for games; body protectors for sports use; computer games apparatus; video game apparatus; video game 
joysticks; video game machines; electronic hand-held game units; play apparatus; playground apparatus; inflatable play 
equipment; inflatable swimming pools [play articles]; costumes being children's playthings; face masks being playthings; 
protective padded articles for use in playing a specific sport; sporting apparatus; gymnastic and sporting articles; novelty 
toys for parties; protective carrying cases specially adapted for handheld video games; bags specially adapted for 
handheld video game apparatus; protective films adapted for screens for portable games; bags adapted for sporting 
articles; shaped covers for sporting articles.

Cl.41;Providing on-line computer games; video game entertainment services; arranging and conducting of games; 
electronic games services provided by means of the Internet; games services provided via computer networks and global 
communication networks; game services provided by means of communications by computer terminals or mobile 
telephone; organisation of games and competitions; providing online electronic publications, not downloadable; 
providing information on-line relating to computer games and computer enhancements for games; video production; 
entertainment services; entertainment information; advisory services relating to entertainment; organising events for 
entertainment purposes; rental of video games; hire of equipment for games.
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Priority claimed from 29/11/2017; Application No. : 017539867 ;European Union 

3949183    28/03/2018
[International Registration No. : 1423231]
MS TRADEMARKS Sp. z o.o.
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; sports bags; bags for campers; rucksacks; hiking poles.

Cl.25;Clothing; footwear; headgear; sport shoes and walking shoes; leisurewear; sports clothing, including sports 
jackets, ski and snowboard trousers; caps being headwear for use during skiing and snowboarding; gloves [clothing].

Cl.28;Sporting articles and equipment; body-building apparatus; sports training apparatus; gloves made specifically for
use in playing sports; ice skates; roller skates; skis; ski bindings; ski sticks; bags for skis; snowboards; bindings for 
snowboards; bags for snowboards; parts for ski and snowboard bindings; flippers for swimming, foam floats for 
swimming, inflatable floats for swimming, inflatable pool toys, swimming aids, swimming jackets, swimming kick boards.
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Priority claimed from 29/11/2017; Application No. : 27766492 ;China 

3949193    28/05/2018
[International Registration No. : 1422912]
M. Braun Inertgas-Systeme GmbH
Dieselstr. 31 85748 Garching Germany

Proposed to be Used
IR DIVISION
Cl.7;Vacuum pumps [machines]; machines for producing batteries; electronic industrial equipment; valves [parts of 
machines]; organic molecular source evaporators (evaporators for organic materials); electronic industry devices for 
vacuum sublimation and film deposition; electronic industry devices for material purification.

Cl.9;Computer software (recorded); surveying apparatus and instruments; material testing instruments and machines; 
sensors; crucibles [laboratory].

Cl.37;Machinery installation, maintenance and repair.

Cl.42;Material testing; physics research; mechanical research; maintenance of computer software; scientific laboratory 
services; technological research services; technical project studies; research and development (for others); scientific 
research; quality control; chemistry analysis.
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Priority claimed from 16/01/2018; Application No. : 30 2018 000 567 ;Germany 

3949195    03/07/2018
[International Registration No. : 1423257]
Hyglos Invest GmbH
Am Neuland 1 82347 Bernried Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biological products and preparations for use in industry, science and for research 
purposes; reagents and media for detecting as well as for quantifying, monitoring, identifying, binding, removing or 
characterizing microorganisms, components or derivatives products thereof in the fields of environment, pharmaceutical 
industry, cosmetics industry, food and beverage industry including agricultural products; diagnostic and analysis 
reagents and media other than for medical or veterinary purposes.

Cl.5;Chemical, biochemical and biological products and preparations for use in the pharmaceutical field, in the medical 
and in the veterinary field; reagents and media for medical and veterinary diagnostic and analytical purposes.

Cl.9;Scientific and measuring apparatus, devices and instruments for detecting as well as for quantifying, monitoring, 
identifying, binding, removing or characterizing microorganisms, components or derivatives products thereof in the fields 
of environment, pharmaceutical industry, cosmetics industry, food and beverage industry including agricultural products; 
laboratory devices and instruments; diagnostic and analysis apparatus, devices and instruments not for medical or 
veterinary purposes; computer software; parts and fittings of all the aforesaid goods, included in this class.

Cl.42;Computer software design; computer software development; advice, consultancy and information for the 
aforesaid services, included in this class.
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3949205    31/07/2018
[International Registration No. : 1423084]
Headspace Meditation Limited
Unit B-C, 7 Papermill Building, City Garden Row London N1 8DW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for meditation instruction in the field of health and wellness; audio-books contained on disc or 
in electronic format such as MPEGs or other prerecorded audio formats in the field of meditation; timers to be used for 
meditation purposes; computer application software for mobile phones, namely, software for meditation instruction.

Cl.38;Electronic transmission of data and documents via the Internet; data transmission by electronic mail; delivery of 
data and messages by electronic transmission; providing online forums concerning meditation for the transmission of 
messages between computer users concerning meditation; providing online forums concerning meditation for the 
transmission of messages between users of a mobile phone application concerning meditation; providing online forums 
concerning meditation for the transmission of messages between users of mobile phones or other Internet enabled 
devices using computer applications concerning meditation; transmitting audio and video data by electronic 
communications networks.

Cl.44;Meditation services being alternative medicine services; healthcare services; provision of meditation services 
online, namely, providing information about alternative medicine online; provision of meditation services online by means 
of a mobile phone application, namely, providing information about alternative medicine online via mobile computer 
software applications.
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Priority claimed from 05/07/2017; Application No. : 0016950883 ;European Union 

3949211    22/08/2018
[International Registration No. : 1384243]
TRERE' INNOVATION S.r.l.
Via Modena, 18 I-46041 ASOLA (Mantova) Italy

Proposed to be Used
IR DIVISION
Cl.25;Socks for men, women and children; tights; knee-high socks; socks; sports socks for men, women and children; 
underwear; sportswear; rainproof clothing; casualwear; clothing for men, women, and children; articles of sports 
clothing; articles of leisure clothing; coats; jackets [clothing]; heavy jackets; trousers; trousers shorts; sweat shirts; 
jumpers; sweaters; undershirts; tee-shirts; sashes for wear; gloves [clothing]; headscarves; berets; bonnets; hats; waist 
belts; shoes; footwear for men and women; children's footwear; footwear.

Cl.35;Online sales in relation to socks and clothing; consumer information; retailing and wholesaling of socks and 
clothing; internet sales of socks and clothing; sales in relation to socks and clothing; presentation of goods on 
communications media; internet sales of socks and clothing; presentation of socks and clothing on the internet.
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Priority claimed from 30/04/2018; Application No. : 87900433 ;United States of America 

3949225    21/06/2018
[International Registration No. : 1422245]
Bigfoot Biomedical, Inc.
1561 Buckeye Drive Milpitas CA 95035 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for collection, transmission, and display of medical data for management of diabetes and 
delivery of diabetic supplies; downloadable computer software application used in conjunction with blood glucose meter 
and insulin delivery devices for management of diabetes including, capturing, measuring, monitoring, and tracking blood 
glucose, and providing recommendations for insulin dosage requirements; computer software for collection, 
transmission, and display of medical data for management of diabetes.

Cl.10;Medical devices for use in managing diabetes, namely, replacement caps for insulin injection devices capable of 
capturing, measuring, and monitoring insulin dosage amounts; blood glucose meters; infusion and injection devices for 
administering drugs; infusion sets consisting of catheters and cannula for injection of insulin; carrying case specifically 
adapted for carrying diabetic supplies, namely, blood glucose meter, testing strips and also including insulin and other 
related apparatus; medical apparatus, namely, system for use in artificial organ support; medical devices, namely, 
infusion pumps for delivering measured amounts of solutions into the bloodstream over time.
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Priority claimed from 02/03/2018; Application No. : 017868043 ;European Union 

3949226    09/07/2018
[International Registration No. : 1422755]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer game software; downloadable computer software and computer game software; 
data storage media; game software adapted for use with television receivers; pre-recorded motion picture, television, and 
animation films; bags, cases and sleeves for storing and carrying telephones, computers, headphones and cameras; 
covers for mobile phones, portable computers and tablets; headphones; downloadable publications; decorative magnets; 
memory sticks; belts and straps for telephones, computers, headphones and cameras; electric power units.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books, printed periodicals, 
newsletters, notebooks, and brochures; computer game instruction manuals; writing paper and envelopes; calendars; 
bookmarks; notebook and calendar covers; packing paper, wrapping paper and packaging materials; cardboard boxes; 
party decorations made of paper; pens, erasers; posters, paper banners; figures made of paper; paper bags; sticker 
albums, stickers; cards, post cards, collectable cards, trading cards; paper signs.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys, 
games and playthings; board games; game cards; play sets for action figures; game cards and playing cards; soft dolls; 
plush toys; stuffed toys, water toys, wooden toys, toys made of plastics; children's multiple activity toys; puzzles; 
balloons; bags, cases and sleeves for storing and carrying apparatus for games.

Cl.41;Electronic game services; providing on-line computer games; on-line gaming services; providing on-line 
computer games, multi-player matching services, and on-line entertainment in the nature of tournaments, cyber or virtual 
sports leagues and games shows; providing information on-line relating to computer games; provision of games by 
means of a computer based systems; providing interactive social games in a virtual environment; providing entertainment
information relating to computer games via information network; entertainment services; sporting and cultural activities; 
providing on-line publications; presentation of movies, films, animations, and television programs; entertainment 
services in the nature of creation, development, and production of movies, films, animations, and television programs; 
organising events and conferences for entertainment purposes; organising of competitions; providing entertainment 
information relating to computer games via a web site; providing computer games and gaming services through an 
internet website portal; organising and conducting video and computer game matches and tournaments; organising of 
electronic sports events.
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Priority claimed from 12/12/2017; Application No. : 1893182 ;Australia 

3949234    17/05/2018
[International Registration No. : 1422201]
Mebrom Research & Development Pty Ltd
PO BOX 80 PORT ADELAIDE SA 5015 Australia

Proposed to be Used
IR DIVISION
Cl.6;Connectors of metal for hoses; connectors of metal for pipes; connectors of metal for tubes; connectors of metal 
for use in plumbing; hydraulic connectors (pipes) of metal (other than parts of vehicles, machines or motors); metallic 
connectors for watering hoses; couplings of metal for flexible pipes; couplings of metal for hoses; couplings of metal for 
pipes; couplings of metal for tubes; couplings of metal for use with high pressure hoses; hose couplings of metal; 
articles of metal for use in the garden, namely metal hose fittings and hand-operated metal garden hose reels; 
accessories of metal for irrigation pipelines, namely manifolds of metal for pipelines, branching tubes of metal for 
pipelines; valves (taps) of metal for controlling flow; valves of metal (other than parts of machines); nozzles of metal; 
water pipe valves of metal.

Cl.17;Non-metallic connectors for hoses; non-metallic connectors for pipes; non-metallic connectors for tubes; non-
metallic hose fittings; connectors, not of metal, for pipes and hoses; non-metallic couplings for flexible pipes; non-
metallic couplings for hoses; non-metallic couplings for pipes; non-metallic couplings for tubes; non-metallic couplings 
for use with high pressure hoses; accessories of plastic for irrigation pipelines namely, manifolds of plastic for irrigation 
pipelines; hydraulic connectors in the nature of flexible pipes of non-metallic materials (other than parts of vehicles, 
machines or motors); non-metallic hose connectors.
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Priority claimed from 16/05/2018; Application No. : 1926938 ;Australia 

3949236    22/05/2018
[International Registration No. : 1422990]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs; computer game software; computer games programs downloaded via the internet 
namely software; computer software; computer recorded software; downloadable computer software applications; 
computer software downloaded from the internet; game programs and software for use with electronic games of all kinds; 
downloadable software applications namely apps.

Cl.16;Craft kits for painting or posters; craft kits for papier mâché model construction; craft paper; paper articles for 
use in relation to craft; paper crafts materials; adhesive backed films namely stationery for use as decorative trim; 
adhesive backed films for stationery purposes; adhesive backed films for use as decalcomanias; adhesive 
decalcomanias; stickers for use as decalcomanias; stickers namely stationery; booklets relating to games; printed matter 
for use with board games; rule books for playing games; printed rules of play for games; trading cards namely printed 
matter; trading cards, other than for games; stationery; adhesive stickers.

Cl.28;Apparatus for electronic games; board games; card games; craft kits for games and playthings; electronic 
educational teaching games; electronic games other than software; electronic games incorporating their own visual 
display facilities; games; games adapted for use with an external display screen or monitor; games adapted for use with 
dot matrix liquid crystal displays; hand held electronic games; toy card games; trading cards namely card games; 
playthings; toys namely playthings; dolls; plush dolls; plush toys; action figures namely toys or playthings; action toys; 
construction toys; educational toys; toy playsets; toy robots; toy vehicles; craft toys sold complete; craft toys sold in kit 
form; puzzles; ride-on toys; toy building block sets; electronic activity toys; electronic toys namely playthings.
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Priority claimed from 04/06/2018; Application No. : 87946626 ;United States of America 

3949246    11/06/2018
[International Registration No. : 1422984]
Delaware Capital Formation, Inc.
501 Silverside Road Suite 5 Wilmington, DE 19809 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Winches, hoists, capstans, hydraulic pump drives, gear drives, rotators and slewing ring bearings.

Cl.9;Safety devices, namely, crane load sensors for use in preventing overloading or turning over of construction 
cranes; electronic components for construction cranes, namely, load moment indicators for use in preventing 
overloading or turning over of construction cranes; electronic rated capacity indicators for monitoring the load moment 
or tipping point of construction cranes; crane operator warning systems primarily comprised of emergency warning 
lights, electronic warning bells, and mounted video display monitors showing load information; crane load limiters for use
as a safety device to prevent overloading or turning over of construction cranes; anti-two block devices, namely, sensors 
for detecting and preventing a load hook from being pulled into the boom, and computers for calculating the load moment 
or tipping point of the crane; hoist monitoring system, comprised of printed circuit boards, a rotary encoder, a shaft, seals
and a housing; switches, indicators and electronic monitoring devices for the energy, infrastructure and recovery 
markets.
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Priority claimed from 22/08/2017; Application No. : 17 135 062 ;European Union 

3949251    20/02/2018
[International Registration No. : 1423055]
bitop AG
Stockumer Str. 28 58453 Witten Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemicals used in science; chemical products for the preparation of 
odorous products; chemicals for use as ingredients in the course of manufacture; chemical products for diagnostic use; 
chemical products for biotechnological purposes; chemicals for use in the agrochemical industry; chemical products for 
the manufacture of cosmetics; chemical products for the manufacture of toilet preparations; chemical products for the 
preparation of perfumes; chemical preparations for use in the food industry; chemicals used for the formulation of hair 
treatment products; chemicals for use in the pharmaceutical industry; chemicals for use in agriculture, horticulture and 
forestry; chemical substances for preserving solvents.

Cl.3;Preparations for body and beauty care; cosmetics; cosmetic preparations; sun care preparations; sun-tanning 
preparations [cosmetics]; skin care preparations; moisturising preparations; cosmetic moisturisers; cosmetic 
preparations for baths; hair nourishers; tooth care preparations; soap; perfumery; ethereal oils; cosmetics containing 
hyaluronic acid; cosmetics containing panthenol; after-sun preparations; skin cleansers; anti-aging moisturisers used as 
cosmetics; cosmetic preparations for the hair and scalp; cosmetic preparations for the care of mouth and teeth; face 
creams for cosmetic use; facial washes [cosmetic]; face oils; face gels.

Cl.5;Pharmaceutical preparations and substances; pharmaceuticals; veterinary preparations; medicated throat sprays; 
pharmaceutical moisturising creams and moisturising lotions; pharmaceutical drugs; pharmacological preparations for 
skin care; dermatological pharmaceutical products; pharmaceutical preparations for skin care; pharmaceutical 
preparations for hair care; pharmaceutical preparations for the prevention and treatment of allergies; pharmaceutical 
preparations for the prevention and treatment of inflammatory diseases; tissue-regenerative pharmaceutical preparations; 
ocular pharmaceuticals; pharmaceutical preparations for the prevention and treatment of eye disorders and eye diseases; 
pharmaceutical preparations for the prevention and treatment of respiratory diseases; pharmaceutical preparations for 
the prevention and treatment of asthma; pharmaceutical preparations for the prevention and treatment of viral diseases; 
pharmaceutical preparations for use in organ transplantation; pharmaceutical preparations and substances with anti-
inflammatory properties; pharmaceutical preparations for the prevention and treatment of allergic rhinitis; pharmaceutical 
preparations for the prevention and treatment of gastro-intestinal diseases; ointments for pharmaceutical purposes; 
pharmaceutical preparations for animals; pharmaceutical preparations for inhalers; body gels and body creams for 
pharmaceutical use; lotions for pharmaceutical purposes; pharmaceutical preparations for treating sunburn; 
dermatological pharmaceutical substances; pharmaceutical preparations for veterinary use; dietary supplements for 
humans and animals; medical dressings.

Cl.35;Commercial information and advice services in the field of preparations for body and beauty care; commercial 
information and advice services in the field of pharmaceutical products; retail services in relation to cosmetic products; 
retail services in relation to preparations for body and beauty care; retail services in relation to pharmaceutical products; 
retail services in relation to chemical products; wholesale services in relation to cosmetic products; wholesale services in 
relation to preparations for body and beauty care; wholesale services in relation to pharmaceutical products; wholesale 
services in relation to chemical products; online retail services in relation to cosmetic products; online retail services in 
relation to preparations for body and beauty care; online retail services in relation to pharmaceutical products; online 
retail services in relation to chemical products; business management.

Cl.42;Research and development services; medical and pharmacological research services; biomedical research 
services; medical research; biological research; scientific research; pharmaceutical research services; research relating 
to biotechnology; chemical technological research; research laboratories; cosmetic research; chemical research; 
advisory services relating to research in the field of science; scientific laboratory services; scientific research relating to 
skin care preparations and hair care preparations; scientific analysis; providing technical advice in the field of scientific 
research; preparation of expert evaluations and reports relating to chemical, pharmaceutical and cosmetic research.

Cl.44;Medical services; veterinary services; dental services; medical counseling; provision of medical services; 
consultancy services relating to cosmetics; consultancy in the field of body and beauty care; cosmetic body care 
services.
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Priority claimed from 11/06/2018; Application No. : 87956740 ;United States of America 

3949253    13/07/2018
[International Registration No. : 1422977]
Botkeeper Inc.
745 Atlantic Ave. Boston MA 02111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Accounting services; bookkeeping.

Cl.42;Software as a service (SAAS) services featuring software for use in accounting, bookkeeping, account record 
keeping, virtual accounting, automated bookkeeping, machine learning, process automation and automated data entry.
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Priority claimed from 05/04/2018; Application No. : 302018000012646 ;Italy 

3949259    27/04/2018
[International Registration No. : 1422118]
BONFIGLIOLI RIDUTTORI S.P.A.
Via Giovanni XXIII, 7/A - Frazione Lippo I-40012 Calderara di Reno (Bologna) Italy

Proposed to be Used
IR DIVISION
Cl.7;Units and/or apparatus for movement transmission for any application namely, reduction gears, motor reducers, 
variable-speed reducers, either mechanical or hydraulic, and components thereof, joints, hoists, gear attachments, 
chains.

Cl.9;Electronic apparatus and instruments, monitoring software and systems for applications using machines and 
machine-tools and motors, electronic components for controlling and monitoring motors, converters and controllers for 
electronic frequencies for applications using electric motors; variable speed drives.

Cl.12;Brakes, couplings, speed change gears for land vehicles.
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Priority claimed from 01/06/2017; Application No. : 016787699 ;European Union 

3949261    30/11/2017
[International Registration No. : 1423042]
Dana Brevini Power Transmission S.P.A.
Via Luciano Brevini, 1/A I-42124 Reggio Emilia Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in agriculture, construction, mining, earth moving, marine, material handling and waste 
management; machine tools; motors and engines [except for land vehicles]; machine coupling and transmission 
components [except for land vehicles]; agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; speed gear reducers and overdrives; speed gear boxes; gears, other than for land vehicles; winches; 
mechanical and hydraulic winches; winch drives; windlasses; cam shafts; crank shafts; axial pumps; hydraulic pumps; 
oleodynamic pumps, being machines and parts of machines; oleodynamic motors and engines; oleodynamic power units;
oleodynamic speed reducers; reduction gears; speed increasers; harvesting machines; cattle feeders; recycling 
machines; lifts; universal joints and drive shaft assemblies for stationary equipment; universal joints, end, slip, ball, weld 
and tube housings, needle bearings, tapered roller bearings, remanufactured coupling assemblies (except for land 
vehicles), including shafts, constant velocity universal joints for passenger car; transmission mechanisms and fittings 
therefor; drive shafts and chains; transmission bands and belts; transmission wires; clutches and fittings therefor; push 
rods [vehicle engine parts]; transmission control mechanisms; sprockets for machines; ball bearings; pinions for 
machines; air expellers and ejectors; brakes and fittings therefor; bearings; worm gears for machines; hydraulic control 
fittings; speed changers; motors and engines (except for land vehicles) and components therefor; filters [parts of 
machines or engines]; air, oil, fuel, transmission, hydraulic and emission filters for engines; air-oil separation devices for 
motors and engines; covers for motors and engines; oil pans for motors and engines; components of the transmission 
systems for motors and engines; plastic components for motors and engines, namely, valve covers, oil pans, 
transmission oil pans, front covers, air-oil separation modules, air pipes, oil pipes, wiring frames [plastic sealing structure 
incorporating an electrical conductor in the context of motors and engines], oil cooling modules; automotive heat 
exchangers including radiators; air conditioning system components, including evaporators, condensers, orifice tubes 
and lines, fans, fan shrouds and fan blades, being parts of machines; oil coolers including transmission oil coolers, 
engine oil coolers, power steering oil coolers, and integrated oil coolers and filters; hydraulic fan oil coolers; fuel coolers; 
exhaust gas coolers and heater cores; machine parts, namely, joints, universal joint shaft, flexible shafts, double joint 
shafts, hooke's joint shafts, constant velocity joints, cardan joints, double joints, quick disconnect couplings, wobblers, 
clamping hubs, universal shafts supports, couplings for universal shafts, angular motion couplings, overload clutches, 
and parts therefor; transmissions and parts and components thereof, as included in this class; powershift transmissions; 
metal engine gaskets for vehicles; axles [machine parts], shafts, clutches, gearings, pivots, couplings, joints, propellers, 
transmissions, their parts and fittings, all for machines; non-metal engine gaskets for vehicles; windmills; turbines, 
including wind turbines; boat lifts; cranes; drilling machines; road rollers; roller conveyors; machines for making edible 
pastes; machines for mineral processing; machinery for working plastic material; rubber forming machines; rubber 
mixing machines; rubber manufacturing machines; feeders for machines; alternators; grinding machines; generators of 
electricity; waste compacting machines; crushing machines; motorized cultivators; hoists; turbocompressors; presses; 
hydraulic motors; axial motors; orbital motors; gear motors; pumps [parts of machines, engines or motors]; slew drives; 
slew rings; splitter boxes; valves [parts of machines]; gear boxes other than for land vehicles; electric drives for motors 
[other than for land vehicles]; plastic and rubber drives being parts of machines; parts and fittings for the aforesaid goods
(included in this class).

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electrochemical process control apparatus and their components; fuel 
cells and their components; separator plates for fuel cells and other electrochemical process control apparatus; 
electronic control systems; electronic control units; electric power units; power units [batteries]; power units 
[transformers]; electronic controls for motors.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicle parts, included in this class; land vehicle 
transmissions and parts and components thereof; universal joints for land vehicles; kits consisting primarily of a journal 
cross, bearings, ball joints, bearing caps and associated hardware for use with land vehicles for refurbishing universal 
joints; drive shafts for land vehicles, drive shaft assemblies, and associated hardware; axles for land vehicles and parts 
therefor; end, slip, ball, weld and tube housings [parts for land vehicles]; land vehicle parts, namely, transfer cases, 
transmissions, gear boxes, gear shift covers, housing shafts, bolt sets, links, arms, tie rod ends, sleeves, shims, 
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camshafts, crankshafts, push rods, chains, valves, and manifold sets; land vehicle parts, namely, general purpose 
pneumatic controls, clutches, and clutch discs, and parts therefor; needle bearings for land vehicles, tapered roller 
bearings for land vehicles; remanufactured coupling assemblies including shafts and constant velocity universal joints 
for passenger cars, and coil springs for vehicles; land vehicle parts, namely, clutches and fittings, brakes and fittings, 
speed changers, worm gear steering mechanisms; hydraulic brake shocks; tractors; industrial vehicles; reduction gears 
for land vehicles; suspension shock absorbers for vehicles; propulsion mechanisms for land vehicles; engines for land 
vehicles; motors, electric, for land vehicles; gear motors for land vehicles; screw propellers; turbines for land vehicles; 
slew drives for land vehicles; slew rings for land vehicles; splitter boxes for land vehicles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and substitutes for all these materials; plastics and resins in extruded 
form for use in manufacture; packing, stopping and insulating materials; flexible pipes, tubes and hoses, not of metal; 
semi-processed materials made of rubber or plastics for use in manufacture of machines and motors; flexible pipes, not 
of metal; insulating materials; seals; duct tape; gaffer tape; flexible hoses, not of metal; adhesive tapes for industrial use; 
adhesive tapes, for technical purposes; semi-processed brake lining materials; clutch linings; cylinder jointings; gaskets; 
insulating gloves; pipe coupling and joints, not of metal; sealing rings of rubber or plastic; rubber material for recapping 
tyres; rubber sealing materials; parts and fittings for all the aforesaid goods.
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Priority claimed from 08/11/2017; Application No. : 2017-146609 ;Japan 

3949264    27/04/2018
[International Registration No. : 1423128]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; Katsuo-bushi planes; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, 
non-electric; table forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; towel steamers for beauty 
salon use; hair drying machines for beauty salon use; hair steamers for beauty salon use; shampoo basins for barbers' 
shop use; shampoo basins; household electrothermic appliances; household electrothemic appliances, other than for 
beauty or sanitary purposes; electric water purifying apparatus for household purposes; electric fans; household 
electrothermic appliances for beauty or sanitary purposes, namely, facial equipment using ultrasonic waves for 
household purposes, electric facial care devices for household purposes, facial beauty devices for household purposes, 
facial equipment using ultrasonic waves for beauty salon use, electric facial care devices for beauty salon use, facial 
beauty devices for beauty salon use, steam facial sauna apparatus, electric hair steamers for household purposes; 
electric hair dyeing apparatus for household purposes, electric automatic hair washing apparatus for household 
purposes; bath tubs; showers; solar water heaters; water purifiers for household purposes, non-electric; electric lamps; 
apparatus for lighting; electric rice cookers; cooking apparatus and installations for commercial use; dish drying 
machines for commercial use; dish disinfectant apparatus for commercial use; kitchen sinks for commercial use.

Cl.44;Beauty care services provided by beauty salons; providing information relating to beauty care and beauty salon 
services; beauty salons; beauty care services; hairdressing; barbershops; providing bath houses; massage and 
therapeutic Shiatsu massage; chiropractics; moxibustion; treatment of dislocated joints, sprains or bone fractures; 
acupuncture; provision of medical information; dietary and nutritional guidance; rental of machines and apparatus for use 
in beauty salons or barbers' shops; rental of medical apparatus and instruments.
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Priority claimed from 30/01/2018; Application No. : 30 2018 101 054 ;Germany 

3949306    26/06/2018
[International Registration No. : 1423140]
Ottobock SE & Co. KGaA
Max-Näder-Straße 15 37115 Duderstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Elevating apparatus; lifting apparatus; non-medical exoskeleton systems worn by humans for hydraulic, 
mechanical, pneumatical, electric and electronic support of human movements.

Cl.8;Hand tools and implements; hand operated elevating apparatus; hand operated lifting apparatus; hand operated 
non-medical exoskeleton systems worn by humans for support of human movements.

Cl.9;Protective work clothing, for protection against accident or injury.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs; orthopedic articles; medical 
exoskeleton systems worn on the body for support of human movements; orthoses for support of human movements.
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Priority claimed from 08/11/2017; Application No. : 2017-146610 ;Japan 

3949307    27/04/2018
[International Registration No. : 1423133]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; Katsuo-bushi planes; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, 
non-electric; table forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; towel steamers for beauty 
salon use; hair drying machines for beauty salon use; hair steamers for beauty salon use; shampoo basins for barbers' 
shop use; shampoo basins; household electrothermic appliances; household electrothermic appliances, other than for 
beauty or sanitary purposes; electric water purifying apparatus for household purposes; electric fans; household 
electrothermic appliances for beauty or sanitary purposes, namely, facial equipment using ultrasonic waves for 
household purposes, electric facial care devices for household purposes, facial beauty devices for household purposes, 
facial equipment using ultrasonic waves for beauty salon use, electric facial care devices for beauty salon use, facial 
beauty devices for beauty salon use, steam facial sauna apparatus, electric hair steamers for household purposes; 
electric hair dyeing apparatus for household purposes, electric automatic hair washing apparatus for household 
purposes; bath tubs; showers; solar water heaters; water purifiers for household purposes, non-electric; electric lamps; 
apparatus for lighting; electric rice cookers; cooking apparatus and installations for commercial use; dish drying 
machines for commercial use; dish disinfectant apparatus for commercial use; kitchen sinks for commercial use.

Cl.44;Beauty care services provided by beauty salons; providing information relating to beauty care and beauty salon 
services; beauty salons; beauty care services; hairdressing; barbershops; providing bath houses; massage and 
therapeutic Shiatsu massage; chiropractics; moxibustion; treatment of dislocated joints, sprains or bone fractures; 
acupuncture; provision of medical information; dietary and nutritional guidance; rental of machines and apparatus for use 
in beauty salons or barbers' shops; rental of medical apparatus and instruments.
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Priority claimed from 08/11/2017; Application No. : 2017-146608 ;Japan 

3949311    27/04/2018
[International Registration No. : 1423134]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; Katsuo-bushi planes; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, 
non-electric; table forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; towel steamers for beauty 
salon use; hair drying machines for beauty salon use; hair steamers for beauty salon use; shampoo basins for barbers' 
shop use; shampoo basins; household electrothermic appliances; household electrothermic appliances, other than for 
beauty or sanitary purposes; electric water purifying apparatus for household purposes; electric fans; household 
electrothermic appliances for beauty or sanitary purposes, namely, facial equipment using ultrasonic waves for 
household purposes, electric facial care devices for household purposes, facial beauty devices for household purposes, 
facial equipment using ultrasonic waves for beauty salon use, electric facial care devices for beauty salon use, facial 
beauty devices for beauty salon use, steam facial sauna apparatus, electric hair steamers for household purposes; 
electric hair dyeing apparatus for household purposes, electric automatic hair washing apparatus for household 
purposes; bath tubs; showers; solar water heaters; water purifiers for household purposes, non-electric; electric lamps; 
apparatus for lighting; electric rice cookers; cooking apparatus and installations for commercial use; dish drying 
machines for commercial use; dish disinfectant apparatus for commercial use; kitchen sinks for commercial use.

Cl.44;Beauty care services provided by beauty salons; providing information relating to beauty care and beauty salon 
services; beauty salons; beauty care services; hairdressing; barbershops; providing bath houses; massage and 
therapeutic Shiatsu massage; chiropractics; moxibustion; treatment of dislocated joints, sprains or bone fractures; 
acupuncture; provision of medical information; dietary and nutritional guidance; rental of machines and apparatus for use 
in beauty salons or barbers' shops; rental of medical apparatus and instruments.
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3949316    22/01/2018
[International Registration No. : 1422208]
RIX Corporation
15-15, 1-chome, Sanno, Hakata-ku, Fukuoka-shi 812-8672 Fukuoka-ken Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal junctions for pipes; metal flanges; metal pulleys, springs and valves [not including machine elements].

Cl.7;Rotary joints being parts of machines; swivel joints being parts of machines; washing apparatus [not for 
metalworking machines]; washing apparatus for automobile parts; resin mold burr removing and washing device for ICs 
lead frame using high pressure water jet; washing device for ICs lead frame deburring, wafer cleaning apparatus; 
electrolytic cleaning device of ICs lead frame; stacking apparatus for ICs lead frame; fluid couplings being parts of 
machines; high-pressure pumps; shaft couplings as parts of machines; valves being parts of machines; other machine 
elements, not for land vehicles; chemical processing machines and apparatus; pumps [machines].
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3949347    09/04/2018
[International Registration No. : 1422464]
FUJIAN NEW YIFA GROUP CO., Ltd
Xinhan Industrial Area, Hanjiang District, Putian City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; sanitary tampons; sanitary pads; sanitary towels; absorbent wadding; babies' napkin-pants; 
disinfectant wipes; diapers for incontinents; pants, absorbent, for incontinents; babies' napkins [diapers].

Cl.16;Paper; copying paper [stationery]; toilet paper; handkerchiefs of paper; tissues of paper for removing make-up; 
table napkins of paper; face towels of paper; towels of paper; paper sheets [stationery]; wrapping paper.
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3949356    25/06/2018
[International Registration No. : 1422451]
PRENSOLAND, S.A.
Calle Industria, 5-9 E-08592 Sant Martí de Cantelles (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; machines for the manufacture of cement and cement products, concrete, mortar, lime 
and plaster; machines for manufacturing cement, concrete and mortar parts; motors and engines (other than for land 
vehicles); couplings and transmission components (other than for land vehicles); concrete mixers; mixers, stirrers, 
vibrators (machines) for industrial purposes; presses; presses (machines) for industrial use; spraying machines; hoppers 
for mechanical discharge.

Cl.35;Import-export of machines and machine tools; retail sale and wholesale of machinery for the manufacture of 
cement and cement products, concrete, mortar, lime and plaster as well as machinery for manufacturing cement, concrete 
and mortar parts.
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Priority claimed from 14/11/2017; Application No. : 1887036 ;Australia 

3949357    14/05/2018
[International Registration No. : 1422635]
SwitchDin Pty Ltd
L1 Building B, 91 Parry St NEWCASTLE NSW 2302 Australia

Proposed to be Used
IR DIVISION
Cl.9;Software, hardware, firmware; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity.

Cl.42;Hosting software as a service (saas); application service provider (asp) services; advisory services relating to 
energy efficiency; advisory services relating to the use of energy; consultancy in the field of energy-saving; energy use 
and conservation consultancy; advisory services relating to environmental pollution; advisory services relating to 
environmental protection; provision of information relating to environmental sustainability; development of software for 
web portal services; information and consultancy services related to the aforementioned services.
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Priority claimed from 31/08/2017; Application No. : 30 2017 108 777 ;Germany 

3949364    26/02/2018
[International Registration No. : 1423378]
Heliatek GmbH
Treidlerstr. 3 01139 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.9;Solar cells for power generation; solar cells [electric]; solar modules for power generation; solar panels; 
photovoltaic modules; photovoltaic devices for the conversion of solar radiation into electrical energy; photovoltaic solar 
modules; electronic devices and components of semiconductor electronics, namely semiconductor electronics, in 
particular organic semiconductor electronics; electronic devices and components with integrated solar cells or solar 
modules; electronic devices and components incorporating transparent or integrated opaque solar cells or solar 
modules; organic electronic devices and components for power generation purposes; organic optoelectronic 
components; organic solar cells; organic solar modules; organic solar panels consisting of organic solar cells or organic 
solar modules; organic photovoltaic devices; organic photovoltaic modules; flexible organic solar cells; flexible organic 
solar modules; flexible organic solar panels consisting of flexible organic solar cells or flexible organic solar modules; 
flexible organic photovoltaic devices; flexible organic photovoltaic modules; transparent organic solar cells; transparent 
organic solar modules; transparent organic solar panels consisting of transparent organic solar cells or transparent 
organic solar modules; transparent organic photovoltaic devices; transparent organic photovoltaic modules; opaque 
organic solar cells; opaque organic solar modules; opaque organic solar panels consisting of opaque organic solar cells 
or opaque organic solar modules; opaque organic photovoltaic devices; opaque organic photovoltaic modules; electronic 
devices and components with integrated organic solar cells or solar modules for power generation purposes; electronic 
devices and components incorporating transparent or integrated opaque solar cells or solar modules for power 
generation purposes; flexible organic solar cells, solar modules, solar panels or photovoltaic modules for integration in 
building materials, in facades, in facade elements, in roof systems, in roofs, in membranes for roofs, in flying 
constructions, in tarpaulins, in components of vehicles or in windows; flexible organic solar cells, solar modules, solar 
panels or photovoltaic modules for use, that is also for retrofittable application, on building materials, on facades, on 
facade elements, on roof systems, on roofs, on roofs, on flying buildings, on components of vehicles, on windows or on 
window frame.

Cl.17;Films with integrated solar cells or solar modules for windows or facades elements; films with integrated organic 
solar cells or solar modules for use in manufacture of facade elements, facade elements, facades, roof systems, roof 
system, roofing, membranes for roofs, flying constructions, tarpaulins, vehicle components or windows; flexible films 
incorporating organic solar cells, solar panels, solar panels or photovoltaic modules for integration into building 
materials, facades, facade elements, roof systems, roofing, membranes for roofs, flying constructions, tarpaulins, vehicle 
components or windows; flexible films with integrated organic solar cells, solar modules, solar panels or photovoltaic 
modules for use, also for retrofittable application, on building materials, on facades, on facade elements, on roof systems, 
on membranes, on roofs, on roofs, on flying buildings, on components of vehicles, on windows or on window frames; 
flexible films (of plastic, semi-finished) with integrated organic solar cells or solar modules; flexible membranes (made of 
plastic as semi-finished products) with integrated solar cells or solar modules for roofs or flying constructions or 
tarpaulins; insulating facade elements (made of plastic as semi-finished products) with integrated solar cells or solar 
modules.

Cl.19;Non-metallic flexible films incorporating organic solar cells or solar modules; flexible membranes, not of metal, 
with integrated solar cells or solar modules for roofs, flying constructions or tarpaulins; facade elements (not of metal) 
with integrated solar cells or solar modules.
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Priority claimed from 23/02/2018; Application No. : UK00003292297 ;United Kingdom 

3949365    03/07/2018
[International Registration No. : 1423249]
London Stock Exchange plc
10 Paternoster Square London EC4M 7LS United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business information services and appraisals, computer-assisted business information and research services, 
statistical information services, business information storage and retrieval, all relating to, or connected with, the trading 
of financial instruments, securities, shares, options and other derivative products.

Cl.36;Financial information management and analysis services, stock exchange quotation and listing services; 
preparation and quotation of stock exchange prices and indices, share price information services, provision of financial 
market for the trading of securities, shares, options and other derivative products, automated trading of financial 
instruments, shares, options and other derivative products; electronic financial trading services, financial services, 
recording and registering the transfer of stocks, shares and securities, maintaining and recording the ownership of 
stocks, shares and securities, settlement services, trade matching services, all relating to, or connected with, the trading 
of financial instruments, securities, shares, options and other derivative products.

Cl.38;Transmission of data, messages and information by computer, electronic mail and similar technologies, 
computer communication services, all relating to, or connected with, the trading of financial instruments, securities, 
shares, options and other derivative products.
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Priority claimed from 21/09/2017; Application No. : 3020170239475 ;Germany 

3949366    15/03/2018
[International Registration No. : 1423363]
ŠKODA AUTO a.s.
Tr. Václava Klementa 869, Mladá Boleslav II CZ-293 01 Mladá Boleslav Czech Republic

Proposed to be Used
IR DIVISION
Cl.1;Filtering media of chemical and non-chemical substances included in the class; chemical preparations and 
materials used in industry, science and photography, as well as in agriculture, horticulture and forestry; unprocessed 
artificial resins; unprocessed plastics; tempering and soldering preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry; lithium; aldehydes; fissionable chemical elements; brake 
fluid; antifreeze; auxiliary fluids for use with abrasives; agricultural and horticulture chemicals, except fungicides, 
weedkillers, herbicides, insecticides and parasiticides; detergents for use in manufacture and industry; manure for 
agriculture; chemical preparations for scientific purposes, other than for medical or veterinary purposes; diazo paper; 
wood pulp; fire extinguishing compositions; metal tempering preparations; welding chemicals; chemical substances for 
conservation foodstuff; tire repairing compositions; salts for industrial purposes; putties, and fillers and pastes for use in 
industry; chemical and organic compositions for use in the manufacture of food and beverages; benzene; benzol; xylol 
[dimethylbenzene]; xylol [hydrocarbon].

Cl.2;Dyes, colorants, pigments and inks; lacquers; paints; varnishes; coatings; thinners for lacquers; wood 
preservatives; natural resins, raw; metal foils and metals in powder form for painters, decorators, printers and artists; 
mordants; food dyes; ink for leather; undercoating for chassis of vehicles; anti-rust preparations for preservation; gum 
resins; metals in foil and powder form for use in painting, decorating, printing and art; additives in connection with the 
aforesaid, included in this class.

Cl.3;Laundry preparations and laundry bleach; furbishing preparations; polishing preparations; degreasing 
preparations; grinding preparations; cleaning and fragrancing preparations; tailors' and cobblers' wax; rust removing 
preparations; abrasive paper; air fragrancing preparations; non-medicated soap; perfumes; essential oils; non-medicated 
cosmetics; aromatics [essential oils]; tissues impregnated with cosmetic lotions; non-medicated hair lotions; non-
medicated dentifrices; polish for cars and bicycles; toiletries; potpourris [fragrances]; animal grooming preparations; 
shampoos for pets.

Cl.4;Automotive engine oils; industrial greases; motor oil; industrial oil; oleine; oil-gas; paraffin; rape oil for industrial 
purposes; stearine; sunflower oil for industrial purposes; industrial wax; candles and wicks for lighting; lubricants; 
mazut; grease for belts; non-slipping preparations for belts; belting wax; lubricating grease; lubricating oil; dust removing 
preparations; dust absorption preparations; dust laying compositions; fuel including motor fuel; lighting fuel; gas for 
lighting; fuels including power fuels, carburants, petrol, fuel gas, firewood, fuel oil, methylated spirit, fuel with an 
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alcoholic base, vaporized fuel mixtures, ethanol, diesel oil, gasoline, kerosene, mineral fuel, naphtha, non-chemical 
additives to motor fuel, petroleum, raw or refined; petroleum ether; producer gas; coal naphtha; solidified gases; 
firelighters; electrical energy; additives in connection with the aforesaid, included in this class.

Cl.5;Pharmaceutical preparations; dietary supplements and dietetic preparations; dental preparations and articles; 
hygienic preparations and articles; pest control preparations and articles; preparations for destroying noxious animals; 
fungicides; herbicides; medical and veterinary preparations and articles; food for babies; plasters for medical purposes; 
medical dressings; filled portable medicine cases; first aid boxes; surgical dressings; teeth filling material and dental 
impression materials; disinfectants for hygiene purposes and for chemical toilets; antiseptics; air deodorizing 
preparations; animal washes; insecticides.

Cl.6;Building and construction materials and elements of metal; unwrought and semi-wrought common metals; metal 
materials for building and construction; metal hardware; doors, gates, windows and outdoor blinds of metal; structures 
and transportable buildings of metal; statues and works of art of common metals; metal containers for storage or 
transport; common metals and their alloys; railway material of metal; cables and wires of metal, non-electric; 
ironmongery; small items of metal hardware; badges of metal for vehicles; locks of metal for vehicles; registration plates 
of metal; signboards of metal; wheel clamps [denver boots]; rings of common metal for keys; empty tool boxes of metal; 
empty tool chests of metal; tubes of metal; safes (strong boxes); ores; foils of metal for wrapping and packaging; ducts of 
metal for ventilating and air conditioning installations; building materials of metal; materials of metal for funicular railway 
permanent ways; steel wire; binding screws of metal for cables; shims; door closers, non-electric; chests of metal; cattle 
chains; rods of metal for brazing and welding; anchors; handcuffs; weather vanes of metal; tree protectors of metal; traps 
for wild animals; bronzes for tombstones; signboards of metal; parts and fittings of all the aforesaid goods, included in 
this class.

Cl.7;Plastics working machines, machines for production, repair and dismantling of land, air and water vehicles; 
machines for the chemical industry; machines for agriculture; machines for mining; machines for the textile industry; 
machines for the food industry; machines for the beverage industry; machines for the construction industry; machines 
for the packaging industry; agricultural, earthmoving, construction, oil and gas extraction and mining equipment; 
machine tools; motors, other than for land vehicles; motors, electric, other than for land vehicles; motor parts for motors 
of all kind, other than for land vehicles; parts for electric motors of all kind; diesel engines; glow plugs for diesel engines; 
gas engines; gasoline engines (not for land vehicles); hydraulic engines and motors; turbocompressors; turbochargers; 
pumps, compressors and fans for motors; robots; vehicle oil pumps; lubricators [parts of machines]; clutches other than 
for land vehicles; machine transmissions, except for land vehicles; parts of machine couplings and transmissions, 
included in this class; moving and handling equipment; generators of electricity; machines and machine tools for 
treatment of materials and for manufacturing; dispensing machines; sweeping, cleaning, washing and laundering 
machines; agricultural machines; shredders [machines] for industrial use; motorized lawn mowers; agricultural 
implements, other than hand-operated; wind turbines; automatic distribution machines; woodworking machines; 
papermaking machines; printing machines for use on sheet metal; friezing machines; sizing machines; mechanical tea 
processing equipment; sausage machines; bottle washing machines; cigarette machines for industrial purposes; leather-
working machines; rotary steam presses, portable, for fabrics; bicycle assembling machines; potters' wheels; engraving 
machines; cord making machines; enamel production machinery; bulb production machinery; adhesive tape dispensing 
machinery; briquette making machine; mixing machines; washing machines; disintegrators; superheaters; glass working 
machines; electromechanical machines for chemical industry; rinsing machines; puddling machines; oil refining 
machines; agitators; jacks [machines]; power-operated jacks; metalworking machines; foundry machines; steam engines; 
thumbtack machines; fastener machines; electric screwdrivers; spectacle lens processing equipment, other than hand-
operated; air brushes for applying color; filters for cleaning cooling air, for engines; welding machines, electric; washing 
installations for vehicles; automobile maintenance equipment, other than hand-operated; incubators for eggs; ironing 
presses; parts and fittings of all the aforesaid goods, included in this class.

Cl.8;Hygienic and beauty implements for humans and animals; edged and blunt weapons; hand-operated implements 
for chopping, dicing or slicing food, kitchen knives and table cutlery [knives, forks and spoons]; hand-operated tools and 
implements for treatment of materials and for construction, repair and maintenance; lifting tools; hand tools and hand 
operated implements for use in agriculture, horticulture and forestry, for the construction of machines, apparatus and 
vehicles and for the building industry; hand-operated scraping tools; hand-operated spanners; cutlery; table forks and 
spoons; knives; forks; shears; side arms, other than firearms; swords; razors; razor cases; manicure sets; sharpening 
stones; insecticide vaporizers [hand tools]; livestock marking tools; harpoons; hand tools, hand-operated; lifting jacks, 
hand-operated; trowels; parts and fittings of all aforesaid goods, included in this class; tool handles of metal.

Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in this class; contact 
lenses; spectacles; spectacle cases; binoculars; magnifying glasses; sunglasses; vehicle breakdown warning triangles; 
vehicle breakdown warning lamps, other than parts of vehicles; electric batteries and their parts; electric accumulators 
and their parts; fuel cells and their parts; solar batteries; electric batteries for vehicles; electric accumulators for vehicles; 
chargers for electric batteries; burglar alarms; fire alarms; smoke alarms; gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; rulers (measuring instruments), acid 
hydrometers; quantity indicators; electronic control mechanisms and power and voltage supply units for vehicle 
headlights and their parts; light-emitting diodes [LEDs]; electronic power controllers; electrical and electronic control 
apparatus and instruments; simulators for the steering and control of vehicles; voltage regulators for vehicles; speed 
indicators; revolution counters; measuring apparatus and instruments; lifesaving apparatus and equipment, namely life-
saving rafts, fire escapes, safety nets, safety tarpaulins, life belts, life buoys, life jackets; electric fuses; electric relays; 
lasers not for medical purposes; laser pointers; remote controlling apparatus; remote controls; aerials; navigation 
apparatus for vehicles; mobile telephones; telephone apparatus; television apparatus; video telephones; radios; 
compasses; navigation systems; navigational instruments; telematic apparatus; telematic terminal apparatus; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; apparatus 
for recording, transmission and/or reproduction of sound and images; magnetic, electronic and optical data carriers; 
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phonograph records; compact discs; DVDs; digital recording apparatus; sound carriers; coin-operated juke-boxes; 
compact discs [read-only memory]; downloadable music files; audio headphones; loudspeakers; cabinets for 
loudspeakers; illuminated signs; compact disc players; DVD players; video telephones; phototelegraphy apparatus; 
projection apparatus; cameras [photography]; exposed films; cinematographic cameras; photocopiers; electronic 
translation apparatus (computer); pocket translators, electronic; encoded magnetic cards; integrated circuit cards (smart 
cards); encoded telephone cards; mechanisms for coin operated apparatus; automatic banking machines; cash registers; 
calculators; data processing apparatus; computers; electronic calendars and organizers; facsimile apparatus; monitors 
(computer hardware and computer programs); computer periphery devices; computer programs for use in autonomous 
driving of vehicles; computer programs for use in the autonomous navigation of vehicles; computer programs for use in 
autonomous control of vehicles; recorded and downloadable computer programs, especially collected data recorded on 
data carriers; computer software; application software; pocket calculators; downloadable electronic publications; 
downloadable image files; crash test dummies; microscopes; electric cables; sockets, plugs and other contacts [electric 
connections]; igniting apparatus, electric, for igniting at a distance; radiological apparatus for industrial purposes; 
protective helmets; electric locks; electronic controllers; electronic control systems; electronic controllers for machines, 
motors, internal combustion engines, electric motors and servo motors; parts and fittings of all aforesaid goods, included 
in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; physical therapy equipment; hearing 
protection devices; feeding aids and pacifiers; babies' bottles; sex aids; medical furniture and bedding, equipment for 
moving patients; medical clothing; contraceptives, non-chemical; prosthetics and artificial implants; orthopedic and 
mobility aids; orthopedic bandages, corsetry, stockings, panty-hoses and footwear; suture materials; roentgen apparatus 
for medical purposes; hearing aids for the deaf; surgical implants [artificial materials]; orthopedic articles; parts and 
fittings of all aforesaid goods, included in this class.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; flues and installations for conveying exhaust gases; sun tanning appliances; sanitary installations, 
water supply and sanitation equipment; burners, boilers; lighting reflectors; food and beverage cooking, heating, cooling 
and treatment equipment; fireplaces; filters for industrial and household use; industrial treatment installations, namely 
gas cleaners and purifiers, industrial ovens and furnaces [not for food or beverages], distillation apparatus for chemical 
processing; drying apparatus for chemical processing; evaporators for chemical processing; recuperators for chemical 
processing; stills for chemical processing; industrial installations for filtering liquids, ionization apparatus for the 
treatment of gases or liquids for industrial, commercial or agricultural use, launders for trapping impurities in molten 
metal, biological reactors for clarifying industrial effluents, apparatus for dehydrating food waste; drying installations; 
refrigerating and freezing equipment; regulating and safety accessories for water and gas installations; nuclear 
installations; heating, ventilating and air conditioning and purification equipment (ambient); lighting apparatus and 
installations; lamps; light-emitting diodes [LED] lighting apparatus; lighting installations for air vehicles; lighting 
apparatus for vehicles; light bulbs for directional signals for vehicles; light-emitting diodes [LED] lighting apparatus for 
vehicles; anti-glare devices for vehicles [lamp fittings]; anti-dazzle devices for automobiles [lamp fittings]; searchlights; 
arc lamps; electric coffee machines; electric fans for personal use; electric discharge tubes for lighting; bicycle lights; 
vehicle lights and their parts; vehicle reflectors and their parts; vehicle headlights and their parts; sockets for electric 
lights; friction lighters for igniting gas; lighters; light bulbs; electric light bulbs; incandescent burners; filaments for 
electric lamps; miners' lamps; heating apparatus for solid, liquid or gaseous fuels; electric heating apparatus; heating 
installations; heaters for vehicles; air conditioning apparatus; cooling installations and machines; refrigerators; air 
conditioners for vehicles; electric lamps; acetylene generators; gas lamps; lamp glasses; lamp mantles; lamp globes; 
lamp chimneys; lamp shades; lampshade holders; luminous tubes for lighting; discharge tubes, electric, for lighting; light 
diffusers; air reheaters; filters for air conditioning; air filtering installations; filters [parts of household or industrial 
installations]; deodorizing apparatus, not for personal use; defrosters for vehicles; ventilation [air-conditioning] 
installations for vehicles; heating apparatus for defrosting windows of vehicles; air cooling apparatus; air purifying 
apparatus and machines; germicidal lamps for purifying air; spa baths [vessels]; air sterilisers; air driers [dryers]; 
ventilation [air-conditioning] installations and apparatus; lamp reflectors; safety lamps; solar collectors [heating]; pocket 
torches, electric; ultraviolet ray lamps, not for medical purposes; water conduits installations; level controlling valves in 
tanks; radiators, electric; polymerization installations; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts; motorized land 
vehicles; driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion mechanisms for land 
vehicles; vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers for vehicles; shock 
absorbing springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle 
wheels; vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes; adhesive 
rubber patches for repairing inner tubes; spikes for tires; anti-skid chains; non-skid devices for vehicle tires; vehicle 
seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles; anti-theft devices for vehicles; 
cigar lighters for automobiles; motor cars; automobiles; trucks; trailers and semi-trailers for vehicles; trailer hitches for 
vehicles; omnibuses; motorcycles; mopeds; bicycles; cable transport apparatus and installations; carts; trolleys; air 
vehicles; boats; ships; locomotives; motor buses; caravans; tractors; cycles, scooters [vehicles]; chairlifts; funiculars; 
wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.13;Explosive substances and devices, other than arms; weapons; ammunition; projectiles; firearms; ammunition 
and projectiles; explosives; fireworks; sprays for personal defense purposes; parts and fittings of all aforesaid goods, 
included in this class.

Cl.14;Gemstones, pearls and precious metals, and imitations and artistically designed goods made of thereof, included 
in class 14; jewellery; time instruments; chronometrical instruments; wristwatches; stop-watches; pocket watches; 
housings for clocks and watches; jewellery boxes and watch boxes; tie pins; cuff links; pins (jewellery); other articles of 
precious metals and precious stones, and imitations thereof, namely statues and figurines, made of or coated with 
precious or semi-precious metals or stones, or imitations thereof, coins and tokens, works of art of precious metal, key 
rings [trinkets or fobs]; jewelry cases; parts and fittings of all aforesaid goods, included in this class; rosaries.

Cl.15;Musical instruments; guitars; trumpets; saxophones.

Cl.16;Paper, cardboard; printed matter; works of art and figurines of paper and cardboard, and architects' models; 
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decoration and art materials and media; filtering materials of paper; bags and articles for packaging, wrapping and 
storage of paper, cardboard or plastics; bookbinding material; photographs; stationery; adhesives (glues) for stationery 
or household purposes; artists' materials; paintbrushes; typewriters, pens and office articles excluding furniture; 
instructional and teaching material except apparatus; packaging material made of plastics, included in class 16; printing 
type; printing blocks; atlases; calendars; geographical maps; printed publications; printed advertising articles and printed
advertising materials; photographs [printed]; document holders [stationery]; pens [office requisites]; ball-point pens; 
pencils; flags of paper; table napkins of paper; copying paper [stationery]; toilet paper and hygienic hand towels of paper; 
packing paper; ink; stamps [seals]; drawing instruments; drawing materials; teaching materials [except apparatus]; 
modeling materials; signboards of paper; parts and fittings of all aforesaid goods, included in this class.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; seals, sealants and 
fillers; insulation and barrier articles and materials; sealing and packing materials; flexible pipes, tubes, hoses, and 
fittings therefor, including valves; anti-dazzle foils for windows, tinted; brake lining material, partly processed; connecting 
hose for vehicle radiators; soundproofing materials; insulating materials; padding materials of rubber or plastics; non-
metallic sealing strips; unprocessed and semi-processed materials for use in manufacture, included in this class, namely 
polyester fibers, mineral fibers, extruded plastics, elastomer polymers, synthetic and composite plastics materials, 
cellulose acetate films, fibers impregnated with synthetic resins; finished or semi-finished goods, of rubber or plastics, 
included in the class, namely ebonite molds, shock-absorbing buffers and packing materials, vibration dampers, statues 
and works of art of rubber, asbestos coverings, mountings made of rubber for exhausts, engines and transmission 
assemblies, cylinder jointings, pipe connectors and spacers, insulating waterproofing membranes, semi-processed 
synthetic filtering materials, adhesive tapes, strips, bands and films for industrial use, clutch linings and partly-processed 
friction materials for brake linings, rubber material for recapping tires, insulating tape having anti-corrosion properties, 
foam supports for flower arrangements, polyurethane film for use as building insulation; finished or semi-finished goods, 
of plastic or rubber, included in the class, namely glass tapes and strips for use as an insulating material, electrical 
insulating tape having marking properties, pouches of rubber for packaging, rubber insulation covers for industrial 
machinery, asbestos coverings, rubber bands for industrial uses, rubber grips and pads for industrial uses, soldering 
threads of plastic; parts and fittings of all aforesaid goods, included in this class.

Cl.18;Umbrellas and parasols; walking sticks; trunks (luggage); luggage included in this class; bags included in this 
class, in particular sports bags and briefcases; wallets, purses; key cases; goods made from leather and imitations of 
leather included in this class, namely umbrellas and parasols, trunks (luggage), luggage, bags, wallets, purses, key cases, 
handbags, travelling bags, rucksacks; leather, unworked or semi-worked; handbags; travelling bags; rucksacks; imitation 
leather; animal skins; fur; animal skins; saddlery, whips and animal apparel; parts and fittings of all aforesaid goods, 
included in this class.

Cl.19;Building and construction materials and elements, not of metal; doors, gates, windows and window coverings, 
not of metal; structures and transportable buildings, not of metal; unprocessed and semi-processed materials, included in
this class, namely pitch, tar, bitumen and asphalt, stone, rock, clay, minerals for building, wood and artificial wood; 
plaster; cement; concrete building elements; tiles, not of metal; refractory construction materials, not of metal; 
geotextiles; building glass; coatings [building materials]; binding agents for making briquettes; busts of stone, concrete 
or marble; grave or tomb enclosures, not of metal; statues and works of art made of stone, concrete and marble, included 
in the class; non-metallic rigid pipes for building; cat flaps, not of metal; letter-box flaps of masonry; parts and fittings of 
all aforesaid goods, included in this class.

Cl.20;Furniture and furniture parts; mirrors; picture frames; beds; racks; cupboards; tables; desks; seats; armchairs; 
sofas; high chairs for babies and infant walkers; coat hangers; bolsters; goods included in this class of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials, or of plastics, namely mooring buoys, non-metallic, locks and keys, door, gate, and window fittings, water-pipe 
valves, non-metal valves for containers, drain traps [valves] of plastic, valves of plastics, other than machine parts, angle 
valves of plastics, other than parts of machines, manually operated ceramic valves, other than parts of machines, valves, 
not of metal, other than parts of machines, door fasteners, window fasteners, bottle fasteners, sash fasteners, non-metal 
threaded fasteners, pipe and cable clips, structure joint connectors, lockers, grab bars, hooks, identification bracelets, 
plastic molds for making soap, furniture moldings, mouldings for picture frames, molds of plaster for casting ceramic 
materials, holders for pennants, plugs [dowels], tree protectors and supports, winding spools, not of metal, non-
mechanical, for flexible hoses; goods of wood, wax, beeswax, plastic or plaster bone, ivory or plaster, included in this 
class, namely split rings for keys, poles, saw horses, sink mats, curtain rings, sink liners, box springs, staves of wood, 
poles, suction cup hooks, hose hangers, tent pegs, tent poles, tent stakes, towel dispensers, trays, not of metal, computer 
keyboard trays, plastic inserts [trays] for tool boxes; casks, not of metal; packaging containers of plastic; containers, not 
of metal, for liquid fuel; inflatable publicity objects included in this class; chests, not of metal; ladders of wood or 
plastics; bamboo; works of art, of wood, wax, plaster or plastic; display boards; decorations of plastic for foodstuffs; 
animal housing and beds; identification bracelets, not of metal, for hospitals; coffins and funerary urns; coat hooks; 
curtain rings; statues, figurines, works of art and ornaments and decorations, included in this class; unprocessed and 
semi-processed materials, included in this class, namely yellow amber, unworked or semi-worked bone, horn, claws, 
hooves, teeth, whalebone or mother-of-pearl, shells, meerschaum; containers and container closures, non-metallic; 
ladders and movable steps, not of metal; display boards, signboards of wood or plastics, holders of wood or plastic for 
signboards and display boards; stoppers of plastic; nesting boxes; statues and works of art of plastic; letter-box flaps, 
not of metal or masonry; parts and fittings of all aforesaid goods, included in this class.

Cl.21;Statues, figurines, plaques and works of art, included in the class; articles for animals, namely aquaria and 
vivaria, electric devices for attracting and killing insects, bird baths, cages, feeding and drinking articles, fish bowls, 
grooming brushes, decanter tags, waste disposal scoops; articles for clothing and footwear, namely boot jacks and 
shoehorns, buttonhooks, clothes drying racks, clothes stretchers, presses for clothing, shoe polishing mitts, cloths for 
polishing shoes, non-electric wax-polishing appliances for shoes, shoe stretchers and shapers; household or kitchen 
utensils and containers; portable coldboxes, non- electric; coolers [non-electric containers]; fitted picnic baskets, 
including dishes; toilet cases, boxes of metal for dispensing paper towels; combs and toilet sponges; brushes except 
paintbrushes, material for brush-making; cleaning articles; glass, unworked or semi-worked, except building glass; waste 
paper baskets; piggy banks; straws for drinking; chamois leather for cleaning; self-adhesive cleaning pads, cleaning 
wipes and cleaning cards for screens; cleaning pads, cleaning wipes and cleaning cards for screens; glassware, 
porcelain and earthenware included in this class; signboards of porcelain or glass; vases for flowers; heat insulated 
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containers for beverages, thermally insulated containers for food; glassware for daily use, including mugs, table plates, 
kettles and jugs; porcelain ware; works of art, of porcelain, terra-cotta or glass; tea services [tableware]; brush goods; 
toothbrushes; toothpicks; insulated bottles; mangers for animals; fly swatters; signboards of glass or porcelain.

Cl.22;Nets; tents; tarpaulins; ropes; string; sails; bags for the transport and storage of materials in bulk; silage bags; 
mail bags; laundry bags; body bags; bags of textile for packaging; canvas bags for storage; cloth bags for storage; fabric 
gift bags; mesh bags for storage; multipurpose cloth bags; packaging bags of textile; shoe bags for storage; packaging 
bags made of textile; padding materials, not of rubber or plastics; raw fibrous textile; hammocks; bags of textile, for 
packaging; car towing ropes; vehicle covers, not fitted.

Cl.23;Yarns and threads, for textile use.

Cl.24;Fabrics; textile goods, and substitutes for textile goods; filtering materials of textile; bed blankets; table cloths; 
table linen, not of paper; bed linen; towels of textile; bed covers; table napkins of textile; mosquito nets; flags not of 
paper; non-woven fabrics; felt; washing mitts; sleeping bags for camping; tapestries of textile; wall hangings of textile.

Cl.25;Headgear; clothing, footwear; polo-shirts; jumpsuits; t-shirts; coats; jackets; neckerchiefs; pants; trousers; 
layettes [clothing]; bathing suits; raincoats; theatrical costumes; shoes; football shoes; hats; caps; stockings; gloves 
[clothing]; scarfs; shawls; neckties; girdles; shower caps; parts and fittings of all aforesaid goods, included in this class.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; sewing 
baskets; sewing boxes; sewing kits; sewing needles; sewing thimbles; fusible web for sewing purposes; sewing needles 
with an oval eye; sewing machine needles; patches for repairing textile articles; heat adhesive patches for decoration of 
textile articles; heat adhesive patches for repairing textile articles; arm bands [clothing accessories]; brooches [clothing 
accessories]; buckles, not of precious metal [clothing accessories]; hair ornaments, hair rollers, hair fastening articles, 
and false hair; artificial fruit, flowers and vegetables; lanyards [cords] for wear, not of metal; lanyards for holding access 
badges; lanyards for holding badges; lanyards for holding identity badges; lace; embroidery, ribbons and braid; buttons; 
hooks and eyes; needles; traveling sewing kits; wigs; shoulder pads for clothing; heat adhesive patches for repairing 
textile articles; letters for marking linen; borders of textile for clothing.

Cl.27;Carpets; door mats; mats; linoleum; artificial ground coverings; floor coverings; carpets for automobiles; wall 
and ceiling coverings; wallpapers not of textile; textile wallpaper; paper borders being wall decorations in the nature of 
wall coverings; parts and fittings of all aforesaid goods, included in this class; textile wallpaper.

Cl.28;Sporting articles and equipment; gymnastic articles; decorations and ornaments for Christmas trees and artificial 
Christmas trees; fairground and playground apparatus; toys, games, playthings and novelties; scale model kits [toys]; 
stuffed toy animals and other stuffed toys; automatic amusement machines (coin-operated machines); arcade video game 
machines; video game machines; scale model vehicle; toy vehicles; scooters (toys for children); scale model 
automobiles; toy cars; radio-controlled toy vehicles; balls for games; kaleidoscopes; board games; playing cards; playing 
balls; exercise bicycles; archery implements; appliances for gymnastics; plastic race tracks; gloves for games; floats for 
fishing; camouflage screens [sports articles].

Cl.29;Meat; fish; poultry; game; meat extracts; preserved, dried and cooked fruits and vegetables; meat, fish, fruit and 
vegetable jellies; jams; eggs; milk; milk products; butter; cheese; cream; yoghurt; powdered milk for alimentary 
purposes; edible oils and fats; meat, fish, fruit and vegetable preserves; sausage skins and imitations thereof.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; artificial coffee; flour and preparations made from cereals, except 
foodstuffs for animals; bread; pastry; confectionery, ices; honey; treacle; fruit sauces; yeast; baking-powder; table salt; 
mustard; vinegar, sauces (seasonings); spices; ice.

Cl.31;Agricultural, horticultural and forestry products and grains included in this class; living animals; fresh fruits and 
vegetables; seeds; natural plants; flowers; foodstuffs for animals; malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks; fruit juices; smoothies; syrups and
other preparations for making beverages.

Cl.33;Alcoholic beverages, except beers.

Cl.34;Tobacco; smokers' articles, ashtrays for smokers, lighters for smokers, tobacco pouches; tobacco jars; cigarette 
cases; cigar cases; matches.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, chassis for land vehicles, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-
order business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles; vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
handling of orders (office work); negotiation of contracts for the benefit of others about sale and purchase of goods; 
consultancy and assistance in organization and management of retail and business companies; advertising; business 
management; business administration; office work; personnel management consultancy; business management 
consultancy; radio and television advertising; organization of trade fairs for commercial or advertising purposes; 
presentation of goods on communication media, for retail purposes; public relations; auctioneering; sales promotion for 
others; personnel recruitment; relocation services for businesses; administrative processing of purchase orders; account 
auditing; business auditing; financial auditing; tax auditing; account auditing services; auditing of accounts; auditing of 
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financial statements; auditing utility rates for others; sponsorship; appointment reminder services [office functions].

Cl.36;Insurance services; real estate services; pawn brokerage; issuance of prepaid cards and tokens of value; safe 
deposit services; financial and monetary services and banking; fundraising and sponsorship; valuation services; 
insurance brokerage; financial affairs; monetary affairs; issuance of credit cards; loans (financing); installment loans; 
credit bureaus; financial consultancy; banking; financing services; financial leasing; automobile lease financing; 
financing of vehicles, lease-purchase of vehicles; financial sponsorship; repair costs evaluation [financial appraisal]; 
instalment loans for land vehicles; saving bank services; real estate affairs; real estate appraisal; renting of flats; real 
estate agencies; accommodation bureau (apartments); rental of real estate; services of an insurance agent; services of a 
financing broker; services of an estate agent; stocks and bonds brokerage; brokerage of carbon credits; insurance 
consultancy; health insurance underwriting; accident insurance underwriting; antique appraisal; real estate brokerage; 
real estate management; apartment house management; rental of offices [real estate]; brokerage; surety services; 
charitable fund raising; factoring; lending against security; advice, consultancy and information for the aforesaid, 
included in this class.

Cl.37;Building, construction and demolition; rental of tools, plant and equipment for construction and demolition; 
mining, oil and gas extraction; extermination and pest control (except for agriculture, horticulture and forestry purposes) 
as well as disinfection; reconstruction, repair, dismantling, maintenance and servicing of vehicles; vehicle repair in the 
course of vehicle breakdown service; customized carrying out of alterations on body, chassis and motor of motor 
vehicles (tuning), included in this class; varnishing of vehicles; vehicle polishing; anti-rust treatment for vehicles; vehicle 
maintenance; vehicle cleaning; retreading of tires; boiler and burner maintenance, cleaning and repair; repair information; 
construction information; installation of doors and windows; quarrying services; machinery installation, maintenance and 
repair; airplane maintenance and repair; shipbuilding; photographic apparatus repair; clock and watch repair; repair of 
security locks; rust proofing; furniture maintenance; leather care, cleaning and repair; disinfecting; burglar alarm 
installation and repair; advice, consultancy and information for the aforesaid, included in this class.

Cl.38;Telecommunication services; telecommunication; collecting and providing news [news agencies]; services of 
news agencies; telecommunication via platforms and portals and the Internet; provision of access to the Internet; 
electronic exchange of messages via chatlines, chatrooms and electronic bulletin boards; email services; rental of 
telecommunication equipment; radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing access to computer programs on data networks; providing chatrooms on the internet; 
videoconferencing; wireless mobile phone services; computer aided transmission of messages and images; paging 
services by radio, telephone or other electronic communications systems; satellite transmission; telephone services; 
telephone exchange services; message transmission services; rental of telecommunications equipment; leasing access 
time to global computer networks; providing access to databases; telematics services; telematic communication 
services; data transmission and transfer via telematic networks; advice, consultancy and information for the aforesaid, 
included in this class.

Cl.39;Transport; packaging and storage of goods; travel arrangement; towing; taxi transport; car transport; 
transportation logistics; rental of vehicles, especially automobiles; transport of people, especially by motor buses; 
services of a freight agent; delivery of goods and parcels; traffic information services; tracking of vehicle fleets using 
electronic navigation and location devices; rescue services [transport].

Cl.40;Material treatment, namely treatment of metal, plastics, wood and glass; waste treatment (transformation); metal 
treating; custom production of vehicles, motors and their parts for others; contract manufacturing of vehicles, motors and
their respective parts for others.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; providing of 
training; sporting and cultural activities; organization and presentation of cultural and/or sporting events; training and 
further education for the purpose of promotion of young talents; presentation of live performance; presentation of games 
in computer networks and on the Internet; academies [education]; education information; organization of competitions 
[education or entertainment]; organization, arranging and conducting of colloquiums, conferences, symposiums, 
seminars and workshops [training]; organization of exhibitions for cultural or educational purposes; coaching [training]; 
vocational retraining; organization of sports competitions; lending libraries; publication of books; publication of 
electronic books and journals on-line; club services [entertainment or education]; animal training; operating lotteries; 
advice, consultancy and information for the aforesaid, included in this class.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services, software as a service [SaaS] and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security services in the nature of protection and recovery of computer 
data, data duplication and conversion services, data coding services, computer analysis and diagnostics, research, 
development and implementation of computers and systems; IT services, namely computer project management services, 
data mining, digital watermarking, computer design and development services, computer engineering services, computer 
leasing services, computer rental services, computer security consultancy services, computer software and hardware 
design services, technological services relating to computers, computer network services, updating of memory banks of 
computer systems, data migration services, updating websites for others, monitoring of computer systems by remote 
access; science and technology services; testing, authentication and quality control; design services; industrial analysis 
and research services; styling [industrial design]; research and development of new products for others; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; digitization of documents [scanning]; 
technical research; surveying; chemical research; biological research; weather forecasting; physics [research]; 
architecture; dress designing; authenticating works of art; cloud seeding; computer software design; advice, consultancy 
and information for the aforesaid, included in this class.

Cl.43;Services for providing food and drink; temporary accommodation.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; tree planting for carbon offsetting purposes.

Cl.45;Security services for the physical safety and protection of property and individuals; personal and social services, 
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especially astrology consultancy and spiritual consultancy services, detective services, dating agency services, funerary 
services, conducting religious ceremonies, rental of clothing, security services for the protection of children, security 
guard services for homes, consulting and information services relating to security guard, personal shopping for others, 
lost property return [lost and found services], online social networking services, writing of private letters, animal sitting 
services, lobbying, personal body guarding services, marriage agency services; legal services; alternative dispute 
resolution services; registration of domain names [legal services]; licensing of computer software [legal services]; 
inspection of factories for safety purposes; rental of fire alarms; consulting and information services relating to the above 
mentioned services (included in this class).
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Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

3949560    28/03/2018
[International Registration No. : 1422112]
Pflitsch GmbH & Co. KG
Ernst-Pflitsch-Straße 1 42499 Hückeswagen Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for sanitary installations, namely cable and hose glands and parts thereof in the form of reducers, 
closure screw plugs, flange angles, couplings, clamps; building materials of metal; transportable buildings of metal; 
metal pipes.

Cl.9;Electrical installation materials, namely cables, electrical plug connectors, cable ducts [electrical]; electrical cable 
glands, including fittings adapted therefor namely, threaded nipples, pressure screws, seals, clamping parts, nuts.

Cl.17;Fittings not of metal for sanitary installations, namely hose glands including parts thereof in the form of reducers, 
flange angles and couplings.
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Priority claimed from 05/03/2018; Application No. : 87819938 ;United States of America 

3949561    17/07/2018
[International Registration No. : 1423326]
BTC Media, LLC
Suite 1820, 150 3rd Ave. S. Nashville TN 37201 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Issue of tokens of value.

Cl.42;Cloud computing featuring software for use in recording, authenticating, and licensing in the field of creative 
digital assets.

Cl.45;Legal administration of licenses; licensing of intellectual property in the field of creative digital assets.
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Priority claimed from 09/03/2018; Application No. : 017870891 ;European Union 

3949563    26/07/2018
[International Registration No. : 1423360]
Zyagnum AG
Reißstr. 1 64319 Pfungstadt Germany

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations for medical purposes.

Cl.10;Testing apparatus for medical purposes; apparatus for blood tests [for medical use]; blood testing apparatus; 
medical diagnostic apparatus for medical purposes; apparatus for tumour diagnosis; apparatus for blood analysis.
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Priority claimed from 15/01/2018; Application No. : UK00003282718 ;United Kingdom 

3949568    03/05/2018
[International Registration No. : 1422046]
Manchester United Football Club Limited
Sir Matt Busby Way Old Trafford, MANCHESTER M16 0RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery; precious stones; horological and chronometric instruments; watches 
and clocks; watch straps; watch boxes; costume jewellery; imitation jewellery; semi-precious stones; rings; ear rings; 
bracelets; brooches; necklaces; key rings and key chains and charms therefor; key fobs; key holders [trinkets or fobs]; 
pins and pendants; jewellery charms; lapel pins; tie pins; tie clips; cuff links; jewellery cases; badges, key rings and key 
chains, cases, boxes, works of art, busts, statues and trophies, all being made wholly or principally of precious metal and 
their alloys or coated therewith; coins; copper tokens; silver ornaments in the nature of jewellery; medals and medallions; 
parts and fittings for all of the aforesaid goods.

Cl.25;Clothing, footwear, headgear; articles of outer clothing; articles of sports clothing; leisurewear; football shirts; 
football shorts; football socks; tracksuits; training clothing; training pants; sweatshirts; sweatpants; jackets; coats; 
parkas; fleeces; shirts; t-shirts; vests; singlets; blouses; knitwear; jerseys; jumpers; sweaters; cardigans; hooded tops; 
waistcoats; suits; trousers; jeans; pants; dungarees; shorts; leggings; skirts; ties; articles of underclothing; underwear; 
boxer shorts; nightwear; pyjamas; night shirts; dressing gowns; bathrobes; beach clothes; swimwear; swim suits; 
bathing trunks; bathing caps; hosiery; socks; garters; gloves; mittens; scarves; ear muffs; wristbands; headbands; belts; 
braces; overalls; aprons; collars; articles of clothing, footwear and headgear for babies and children; bodysuits; romper 
suits; baby pants; sleep suits; bibs; baby boots; footwear being articles of clothing; boots; shoes; sandals; slippers; 
sports shoes; training shoes; football boots and shoes; hats; caps; visors; ready-made clothes linings; uniforms; 
waterproof clothing.
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Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment services relating to 
sport; football entertainment services; organisation and production of entertainment and events; organisation, production 
and presentation of shows, staged events, concerts, live performances, musical performances, theatrical performances, 
dancing displays, audience participation events and talent shows; organisation and presentation of screenings of 
sporting events and films; organisation of parties and social events; entertainment in the nature of live performances and 
personal appearances by sports persons and entertainers; arranging, organising and conducting of conferences, 
workshops, seminars, conventions and exhibitions; arranging, organising and conducting of games, contests and 
competitions; arranging, organising and conducting of award ceremonies; hospitality services (entertainment); 
organisation of sporting events; provision of entertainment, training, recreational, sporting and cultural activities and 
facilities; sport and holiday camp services (in the nature of entertainment); rental of sporting equipment; operating 
lotteries; gaming services; gambling services; provision of museum facilities; provision of stadium facilities and services; 
rental of stadium facilities; sports club services; provision of information relating to football; fan club services in the 
nature of entertainment; entertainment services through fan club membership schemes; booking and ticketing services 
for sports, entertainment, cultural and educational events; box office services; reservation services for sporting and 
entertainment event tickets; ticket information services for sporting and entertainment events; instruction and 
educational services; provision of practical training and demonstrations; football coaching, football schools and 
schooling; arranging and conducting of education and training in relation to football; arranging, conducting and provision 
of football instructional courses; entertainment, training, recreational, and sporting information services provided via the 
Internet and other computer and communications networks; entertainment and education services provided by means of 
television, radio, telephony, the Internet and online databases; entertainment and educational services featuring 
electronic media, multimedia content, audio and video content, movies, pictures, photographs, graphics, images, text and 
related information provided via the Internet and other computer and communications networks; film production; 
production of video recordings and sound recordings; production, presentation and distribution of television and radio 
programmes; production of sporting events for television and radio; publishing services; publication of magazines, 
books, texts and printed matter; publishing by electronic means; providing non-downloadable electronic publications 
online; provision of television programmes, radio programmes, films, audio and/or visual material and games online (not 
downloadable); publication of news online; provision of information relating to sport and entertainment; information, 
advisory and consultancy services relating to all of the aforesaid.
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Priority claimed from 25/08/2017; Application No. : 00401/2017 ;Switzerland 

3949569    21/02/2018
[International Registration No. : 1422815]
RCM Holding & Management AG
Bahnhofstrasse 54 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; public relations; commercial lobbying services; commercial 
administration; business assistance, personnel management and marketing, business management, administrative 
services; personnel management, personnel recruitment; business consultancy for companies; operational support for 
employees, customers and business partners (coaching and mentoring); professional business consulting and business 
advice for companies, in particular in the context of creating companies in the field of energy (renewable energy); 
services relating to business networking; business project management; business services in connection with the 
management of buildings and construction services, business analysis, research and information services, market 
appraisals, marketing research; office functions; all the aforesaid services originating from Switzerland.

Cl.36;Insurance underwriting; real estate affairs; real estate management; management of financial services for the 
development of construction sites and projects; project financing and financial planning services relating to construction 
projects; services provided by consultants relating to the financing of civil engineering works and infrastructure projects, 
particularly in the field of renewable energy; financial services in the context of the management of buildings and 
construction services (financial facility management); financial, monetary and banking transactions; assistance in the 
context of real estate transactions, assistance in the context of financial transactions; financial consulting for energy 
projects; financial consulting for energy projects in the field of renewable energy; brokerage of financial investments in 
companies in the field of renewable energy; Services provided by consultants regarding financing of civil engineering 
work and infrastructure projects; financial advice relating to infrastructure investments; services relating to customer 
loyalty, bonus and incentive programs by issuing of tokens of value; all the aforesaid services originating from 
Switzerland.

Cl.37;Construction; building projects; construction project development; construction supervision services for building
projects, construction and repair of buildings; building maintenance; repair of buildings; concierge services (maintenance
and cleaning work); building construction supervision; all the aforesaid services originating from Switzerland.

Cl.38;Telecommunications; telecommunication and communication services; providing of platforms for the exchange 
of (electronic) data and information on the Internet; providing Internet platforms for the exchange of data in digital form; 
electronic exchange of messages via chat lines, chat rooms and Internet forums; all the aforesaid services originating 
from Switzerland.

Cl.39;Transport; consulting in logistics; transport services; logistics services consisting of transport and warehousing 
of merchandise; packaging and storage of merchandise; merchandise storage services for others; rental of warehouses 
and lockers; delivery services; distribution of renewable energy; provision of information in the field of energy 
distribution; information services and provision of advice in relation to the distribution of energy; all the aforesaid 
services originating from Switzerland.

Cl.41;Basic and advanced training, education, sporting activities and entertainment; arranging and conducting of 
meetings of researchers and those practicing in various fields, new development projects in culture, economics, science, 
and society in shared projects and developing innovative solutions (Denkfabrik); conducting and organizing conferences, 
events and other events for cultural, sporting, educational, learning, teaching or entertainment purposes; all the aforesaid 
services originating from Switzerland.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; services provided by technological consultants in the field of energy production and use; advice 
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relating to energy production technology; technological consulting in the field of the production and use of energy; 
development of systems for energy management; development of software for logistics, development of logistics service; 
controlling energy efficiency and advice relating to energy savings; design and development of systems for renewable 
energy production; architectural planning and consultation services; all the aforesaid services originating from 
Switzerland.

Cl.45;Legal services for creating and registering companies; security services for the protection of property; all the 
aforesaid services originating from Switzerland.
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3949570    04/05/2018
[International Registration No. : 1422446]
SOLAR GUITARS, S.L.
Ctra. Les Planes, s/n E-17150 San Gregori Spain

Proposed to be Used
IR DIVISION
Cl.9;Information technology, audiovisual, multimedia and photographic equipment; recordings; audiovisual and 
information technology equipment; audio apparatus; audio processing apparatus; digital sound processors; electrical 
amplifiers for sound signals; electronic pedals for use with sound amplifiers; equalizers [audio apparatus]; instruments 
for reducing noise in systems for recording audio signals; audio recordings; apparatus for recording; sound recording 
apparatus; cabinets for loudspeakers; loudspeakers; loudspeaker system; computer software.

Cl.15;Musical instruments; woodwind instruments; percussion instruments; keyboard musical instruments; metal 
musical instruments; string tuners [tuners]; tuners for electronic musical instruments; apparatus for tuning musical 
instruments; special bags for holding musical instruments; mouthpieces of musical instruments; bridges; keys for 
musical instruments; rosin for stringed musical instruments; tuning forks; cases for musical instruments; cases for 
music keyboards; reeds [music]; drumsticks; pedals for musical instruments; plectrums; music rolls; guitar saddles; 
music tuners; stands for musical instruments; muffler for musical instruments; caps for converting open-hole flutes to 
closed-hole flutes; keys for musical instruments; tuning hammers for musical instruments; stops for stringed musical 
instruments; valves for musical instruments.

Cl.41;Education, entertainment and sporting activities; publication of periodicals and non-periodicals, other than 
publicity texts; publication of electronic books and periodicals on the Internet; editing of publications; publication of 
audio books; video recording research services; publication of musical texts; publication of music books; publication of 
lyrics in the form of sheets; publication of lyrics in the form of books; tutoring services [instruction]; production of 
shows; recording studio services; organization and conducting of concerts; organization and conducting of seminars; 
organization and conducting of training workshops; photographic services; organization of shows; rental of audio 
equipment; production of motion pictures; production of music; production of music concerts; music composition 
services.
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Priority claimed from 19/01/2018; Application No. : UK00003283900 ;United Kingdom 

3949577    10/07/2018
[International Registration No. : 1422875]
Xeros Limited
Unit 2, Evolution Advanced Manufacturing Park, Whittle Way, Catcliffe Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for treating, colouring, dyeing, and stonewashing fabrics; filtration machines; portable filtration units; 
parts and fittings for the aforesaid goods.

Cl.24;Textiles; fabrics; cotton fabric.

Cl.37;Installation, repair and maintenance of appliances and apparatus for the treatment of fabrics, for stone washing 
fabrics, and for colouring and dyeing fabrics.
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3949589    21/02/2018
[International Registration No. : 1422967]
Matica Technologies AG
Theresienhöhe 30 80339 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Printers; laser beam printers; ink jet printers; thermal printers; dye-sub printers; photo printers; copying machines; 
colour copiers; fax devices; image scanning apparatus; devices for reading and writing data carriers, in particular for 
magnetic or electronic credit and debit cards and identification and security cards; memory chips; apparatus for the input 
and output of digital and analog data; recorded content; information technology and audiovisual equipment; safety, 
security, protection and signalling devices; photographic, holographic, optical, physical, electric, electronic, optical image
processing, measuring, signalling, checking (supervision), detecting and monitoring instruments, devices, apparatus and 
electric regulating apparatus; apparatus, instruments and cables for electricity; apparatus for recording, transmission or 
reproduction of images; magnetic data carriers; magnetic tape units; data processing apparatus; data storage apparatus; 
exposure meters; computers; devices for operating, controlling and communicating with communication and 
telecommunication equipment; safety and control devices for computers, computer networks and telecommunication 
equipment; software and firmware for operating printer hardware and peripherals; application programs; software drivers; 
printer drivers; it management software; card reading equipment; encoded cards; read only memory [rom] cards; 
electronic card readers; usb card readers; printed cards [encoded]; printed cards [magnetic]; encoded cards for use in 
point of sale transactions; smart cards [integrated circuit cards]; smart cards [integrated circuit cards]; cards bearing 
electronically recorded data; encoded integrated circuit cards; electronic cards for processing images; card operated 
electronic locks; encoded cards for use in relation to the electronic transfer of funds; cards encoded with security 
features for identification purposes; cards encoded to access computer software; encoded cards for use in relation to the 
electronic transfer of financial transactions; augmented reality software for creating maps; software for the operational 
management of portable magnetic and electronic cards; electronic and magnetic id cards for use in connection with 
payment for services; parts, fittings and replacement parts for all of the aforesaid apparatus, devices, instruments, 
computer programs and components; printheads; retransfer films; cables; plugs; sorters, being parts of printers; data 
carriers, passport printers, embossers for plastic cards.

Cl.16;Ink; ink ribbons.
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Priority claimed from 14/05/2018; Application No. : 302018000016899 ;Italy 

3949591    22/05/2018
[International Registration No. : 1422854]
OERLIKON GRAZIANO S.P.A.
Via Cumiana, 14 Rivoli I-10098 Torino Italy

Proposed to be Used
IR DIVISION
Cl.7;Gears, other than for land vehicles; transmission shafts other than for land vehicles; steering gear casings for cars;
hydraulic, mechanical and electric gear changing devices other than for land vehicles; torque converters other than for 
land vehicles; axles other than for land vehicles, reduction gears [parts of cars] other than for land vehicles; motor 
reducers other than for land vehicles; synchronizers other than for land vehicles; clutches, other than for land vehicles; 
differentials other than for land vehicles.

Cl.12;Gears for land vehicles; transmission shafts for land vehicles; steering gear casings for land vehicles; hydraulic, 
mechanical, automatic, hybrid and electric gear changing devices for land vehicles; torque converters for land vehicles; 
axles for land vehicles; reduction gears [parts of cars] for land vehicles; reduction gears and motor reducers for land 
vehicles; synchronizers for land vehicles; differentials for land vehicles.
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Priority claimed from 06/10/2017; Application No. : UK00003261783 ;United Kingdom 

3949592    05/04/2018
[International Registration No. : 1422357]
Scottish Qualifications Authority
The Optima Building, 58 Robertson Street Glasgow G2 8DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programmes; computer programs; computer software and computer programs 
relating to education and training including vocational education and training; computer software platforms; sound and 
video recordings; instructional and teaching apparatus and instruments; CDs; DVDs; CD-ROMs; MP3s; software for online
messaging; downloadable electronic media; software to enable uploading, posting, downloading, displaying, blogging, 
sharing or otherwise providing electronic media and information over the Internet and other communications networks; 
pre-recorded media carrying electronic recordings of data including images, text, graphics and sound; downloadable 
electronic media for telephones; downloadable video and sound recordings for telephones; electronic publications 
provided on-line from databases or the Internet; electronic publications (downloadable); digital media; videos, images, 
text and information provided by on-line delivery and by way of the Internet or the world-wide web or other 
communications network; interactive electronic training packages; computer based training apparatus; training manuals 
and guides in electronic format; electronic teaching devices; electronic examination, test, assessment and accreditation 
papers and examination certificates (downloadable); parts and fittings for all the aforesaid goods.

Cl.16;Paper; printed matter and printed applications; prospectuses; instructional and teaching materials; examination, 
test, assessment and accreditation papers; examination certificates; leaflets; pamphlets; magazines; programmes; 
brochures; newspapers; overhead transparencies; books, text books; manuals and journals; stationery; binders, reports, 
worksheets, notebooks, booklets and newsletters; writing instruments; pens; pencils; pencil cases; erasers; rulers; 
document files; lever arch files; periodical publications and magazines; photographs, diaries and calendars; stickers; 
bookmarks.

Cl.41;Education and training services; vocational education; vocational training courses; developing and devising of 
educational courses, examinations and qualifications; arranging organising and conducting examinations; development 
of educational syllabuses; setting, conducting, authorising, controlling, examining and supervising educational courses, 
examinations and qualifications; publication of books, printed matter and texts; publication of electronic books and 
journals on-line; production of course material distributed at vocational courses; provision of correspondence courses; 
certifying and issuing qualifications and examination certificates; vocational education and vocational skills training 
services; higher education services; college education services; arranging, organizing and conducting seminars, 
conferences, conventions, congresses, meetings, workshops, and symposiums for educational purposes; development 
and devising of vocational qualifications courses and examinations; provision of training facilities and instructional 
materials; provision of educational examination facilities; education and instruction courses for accessing via 
communication and computer networks; distance learning services; production and distribution of educational films and 
video recordings; career and vocational counselling; career advisory services; information, consultancy and advisory 
services relating to all of the aforesaid services.

Cl.42;Research and development services; research services relating to academic subjects and vocational skills; 
approval, monitoring and quality control of centres and bodies in the fields of academic and vocational qualifications; 
quality control of syllabuses, testing, examination, assessment and accreditation in the fields of education and training 
including vocational education and training; accreditation and approval of learning centres and educational courses and 
materials; quality control of educational syllabuses and examinations provided by educational centres; development and 
design of educational computer software; accreditation of candidates who meet the required standard in academic and 
vocational qualifications.
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3949593    28/09/2017
[International Registration No. : 1422942]
TKM GmbH
In der Fleute 18 42897 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; flat bars of special steel for reactors; pre-sanded tool steel.

Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; incubators for eggs; saws, in particular circular saws; 
wearing parts for mechanical engineering, in particular folding-press dies, guide rails, machine elements, wearing parts, 
hold-downs, pressure pads; knives for the paper industry (other than hand-operated), in particular crosscutting knives, 
circular knives, perforating knives, paper-cutting knives; knives for the wood industry (other than hand-operated), in 
particular veneer knives, wood shearing knives, pressure bars, rotary peeling knives, cleavers, counter knives, planer 
knives, blade holders, wearing parts and disposable knives; saws (other than hand-operated) for the wood industry, in 
particular reciprocating saws, segments and base bodies; knives (other than hand-operated) for the metal industry, in 
particular guillotine shears, slab-shearing knives, hot shear knives, circular shears, rubberised ejector rings, separator 
discs, intermediate rings, scrapping knives and chopper knives; knives (other than hand-operated) for the plastics 
industry, recycling industry and rubber industry, in particular steel-cord shears, circular knives, granulator knives and 
disposable knives; other parts for machines, in particular saw blades, base bodies for masonry saws, dispersal discs, 
asbestos cement knives and other flat knives (all being other than hand-operated); machine parts; blades [parts of 
machines]; cutting tools (including mechanical blades).

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors.
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Priority claimed from 25/10/2017; Application No. : 2017-141222 ;Japan 

3949619    24/04/2018
[International Registration No. : 1422336]
KOBELCO CONSTRUCTION MACHINERY CO., LTD.
2-1, Itsukaichikou 2-chome, Saeki-ku, Hiroshima-shi Hiroshima 731-5161 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; mining machines and apparatus; agitators for chemical processing; filtering 
machines for chemical processing; oil centrifuges; presses for chemical processing; blending machines for chemical 
processing; dust collecting machines for chemical processing; dust separators; sintering machines for chemical 
processing; sorting machines for chemical processing; granulating machines for chemical processing; extracting 
machines for chemical processing; electromechanical machines for chemical industry; separating machines for chemical 
processing; grinding mills for chemical processing; kneading machines for chemical processing; construction machines 
and apparatus; excavators; hydraulic excavators; loading and unloading machines; mobile cranes; cranes; engines not 
for land vehicles; filters for motors and engines; waste compacting machines; waste crushing machines.

Cl.9;Photographic apparatus and instruments; cinematographic machines and apparatus; optical apparatus and 
instruments; telecommunication machines and apparatus; GPS navigation device; computers; computer programs and 
software; visual display units; meters; wavemeters; frequency meters; measuring apparatus and instruments; power 
distribution or control machines and apparatus; rotary converters; phase modifiers; monitors and cameras for vehicles; 
sensors for detecting and avoiding objects at the blind spots of hydraulic excavators, construction machines and 
apparatus, cranes and loading-unloading machines and apparatus; sensor system comprised of terminal device sold as a 
component part of hydraulic excavator, constructions machines and apparatus, crane and loading-unloading machines 
and apparatus.
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Priority claimed from 30/12/2017; Application No. : 1897742 ;Australia 

3949620    29/06/2018
[International Registration No. : 1423073]
AQUAQUEEN AUSTRALIAN SPRING WATER PTY LTD
aka AQUAQUEEN GROUP, PO BOX 1116 ROSEBERY NSW 2018 Australia

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; trunks; handbags and wallets; backpacks, beach bags and carrying bags; 
umbrellas, parasols and walking sticks; whips and saddlery; leather leads, clothing for animals.

Cl.25;Clothing, including aprons, gloves, swimwear and lingerie; footwear, including sandals and socks; headgear, 
including scarves, sleep masks and caps, including shower caps.
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Priority claimed from 31/05/2018; Application No. : 87943290 ;United States of America 

3949629    20/06/2018
[International Registration No. : 1422837]
TripAdvisor LLC
400 1st Avenue Needham MA 02494 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing marketing services to the travel industry via business listings for tours, activities and attractions; 
promoting the goods and services of others via the preparation and placement of business listings on the internet.

Cl.39;Travel information services; providing travel information via an on-line computer database; providing information 
on tours, activities and attractions via a global computer network; providing reviews of travel service providers, tours, 
activities and attractions via a global computer network; travel agency services, namely, making reservations and 
bookings for tours activities and attractions.

Cl.42;Computer services, namely, providing search engines for obtaining travel data via a global computer network; 
hosting a website featuring search engines for reserving and booking tours, activities and attractions.
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Priority claimed from 24/07/2015; Application No. : 1314532 ;Benelux 

3949742    17/08/2018
[International Registration No. : 1287533]
INTERNATIONAL CHEMICAL INVESTORS XII S.A.
Rue des Capucins 2 A L-1313 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography as well as agriculture, horticulture and forestry; 
chemical products for use in the plastics industry; chemical products for use in the manufacture and handling of 
polyvinyl chloride; chemical products and intermediate chemical products for use in the plastics industry; chemical raw 
materials and monomers for the manufacturing of plastics, synthetic resins and polyvinyl chloride; vinyl chloride; 
unprocessed plastics; plastic materials of polyvinyl chloride and raw component parts for polyvinyl chloride, ready-to-use 
treated plastics of polyvinyl chloride, particularly in combination with additives for polyvinyl chloride; thermoplastic and 
synthetic resins, raw and ready-to-use thermoplastic and synthetic resins, particularly in combination with additives, 
plastic and synthetic resin in raw form, plastic in raw granular, pulver, chip, flake form, in liquid form, as a paste, 
emulsion, dispersion, solution and foam; plastic moulding of polyvinyl chloride for use in the process of forming plastic 
articles, sheets and foils each of polyvinyl chloride; polyvinyl chloride; chlorinated polyvinyl chloride; polyvinyl chloride-
foils, except for packaging purposes; hard polyvinyl chloride, soft polyvinyl chloride; polyvinyl chloride in raw form; 
polyvinyl chloride in raw granular, pulver, chip, flake form, in liquid form, as a paste, emulsion, dispersion, solution and 
foam; polyvinyl chloride mixed plastic granules; polyvinyl chloride cement; treated polyvinyl chloride for the production 
of polyvinyl chloride goods; treated blends of polyvinyl chloride and additives; polyvinyl chloride adhesives, particularly 
for industrial purposes in the form of powder, chip, granulate, paste, dispersion and solution, particularly adhesives for 
textiles, paper, cardboard, metal and plastic; non-fluorinated polyvinyl chloride, comprised in class 1; plastisol 
polyvinylchloride; chemical additives for use in the production and processing of polyvinyl chloride; plasticizers, 
stabilizers and auxiliaries each for the production of polyvinyl chloride; plasticizers, auxiliaries and stabilizers each for 
the production of soft PVC, foils and seals from polyvinyl chloride and plastics; chemical additives for polyvinyl chloride 
and plastic as lubricants, stabilizers, dyes and colourants, foaming agent, bonding agent, processing aid, filler and 
softener, suspending agent, emulsifying agent, modifying and anti-static agent each in the preparation and processing of 
polyvinyl chloride and plastics; heat stabilizers for use in the production and processing of polyvinyl chloride; plastic 
additives and auxiliaries for the production of plastic foams, in particular polyvinyl chloride foam production; chemical 
compounds for the manufacture of foils, films and sheets of polyvinyl chloride and plastics.

Cl.17;Articles of plastic (semi-finished products); plastic semi- finished products; plastic components (semi-finished 
products); plastic fibers, not for textile use; partially processed plastics; synthetic resins as semi-finished products; 
sealing material, insulating material, flexible plastic piping; plastics in the form of rods, sheets, foils, tubes, hoses, belts, 
industrial belts, permanent plugs and fittings and articles thereof; flexible plastic pipes for drainage and irrigation, for use 
in installation work and beverage dispensers; pipe couplings and pipe fittings made of plastic; extruded plastics in the 
form of bars, blocks, pellets, rods, plates and tubes (semi-finished products); tinted, reflective and laminated plastic foils 
for fitting to windows, particularly in buildings and motor vehicles; polyvinyl chloride and articles thereof comprised in 
this class (semi-finished products); semi-processed polyvinyl chloride resins; polyvinyl chloride semi-finished products, 
polyvinyl chloride semi- finished products in the form of granules, powders, chips, flakes; polyvinyl chloride in the form 
of rods sheets, foils tubes, hoses, belts, industrial belts, permanent plugs, floor and wall coverings, membranes, coatings,
and mouldings, and goods made thereof (semi-finished products); extruded polyvinyl chloride (semi-finished products) 
particularly for production purposes; polyvinyl chloride compounds (semi-finished products); seals made of polyvinyl 
chloride; rigid polyvinyl chloride profiles (semi-finished products); non- fluorinated polyvinyl chloride (semi-finished 
products), comprised in this class.

Cl.45;Licensing of industrial property rights, management of industrial property rights and trade licenses, legal license 
management and monitoring of contracts, particularly licensing agreements for legal advice purposes.
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3949744    30/04/2018
[International Registration No. : 1422214]
Crisis Text Line, Inc.
24 West 25th Street, 6th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, electronic communication and information system services, namely, 
instant messaging, e-mail, text messaging and short message (SMS) services, that facilitate access to personal 
counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, sexual assault and 
suicide and follow-up support related thereto.

Cl.45;Personal counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, 
sexual assault and suicide and follow-up support related thereto.
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Priority claimed from 22/05/2018; Application No. : UK00003292070 ;United Kingdom 

3953375    16/07/2018
[International Registration No. : 1423936]
Dotcom Retail Limited
Level 12 Number 5, Exchange Quay Manchester M5 3EF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Fragrances and perfumery; toiletries and personal care products; soaps, bath preparations, shampoos, 
conditioners; hair care preparations; skin care preparations; cosmetics; sun care and sun tanning preparations; essential 
oils; make-up; make-up removal preparations; artificial eyelashes and eyebrows; adhesives for affixing artificial eyelashes
and eyebrows; artificial nails; adhesives for affixing artificial nails; abrasive boards for use on nails; hair removal and 
shaving preparations; air fragrancing preparations; preparations for cleaning cosmetic brushes.

Cl.35;Retail, online retail, mail order and wholesale services connected with the sale of fragrances and perfumery, 
toiletries and personal care products, soaps, bath preparations, shampoos, conditioners, hair care preparations, skin care 
preparations, cosmetics, sun care and sun tanning preparations, essential oils, make-up, make-up removal preparations, 
artificial eyelashes and eyebrows, adhesives for affixing artificial eyelashes and eyebrows, artificial nails, adhesives for 
affixing artificial nails, abrasive boards for use on nails, hair removal and shaving preparations, air fragrancing 
preparations, preparations for cleaning cosmetic brushes, cosmetic preparations for medical purposes, sanitary 
preparations for medical purposes, medicated preparations for the treatment of the skin and scalp, medicated bath 
preparations, air fresheners, plasters, materials for dressings, material for stopping teeth, dental wax, dietary and 
nutritional supplements, hygienic and beauty implements, hair styling appliances, curling tongs, curling irons, crimping 
irons, electric rollers for hair, diffusers for hair, body art tools, emery files, eyelash curlers, eyelash separators, flat irons, 
hair cutting and removal implements, hair clippers, cutters, trimmers and scissors, razors, manicure and pedicure tools, 
cuticle nippers, tweezers, nail buffers, clippers, files and scissors, manicure and pedicure sets, cases for manicure and 
pedicure instruments, electrical apparatus and instruments used as an aid to slimming, electrical apparatus and 
instruments for toning and firming the face and body, apparatus and instruments for treating the skin, massage 
apparatus, hairdressing and hair drying appliances, light emitting apparatus and instruments for drying nails, sun tanning 
appliances, jewellery, clocks and watches, gemstones, pearls and precious metals, and imitations thereof, cosmetic 
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pencil sharpeners, cosmetic blotting paper, bedding, pillows and cushions, mirrors, hand-held mirrors, make-up mirrors, 
make-up mirrors for travel use, cosmetic and toiletry utensils and applicators, cosmetic brushes and sponges, hair 
brushes and combs, tanning mitts, exfoliating mitts, cosmetic bags, holders, containers, cases, boxes, vanity cases, wash
bags, shaving brushes, sponges, dishes, stands, face cloths and face towels, disposable wash cloths, make-up removal 
cloths, washing mitts, furniture coverings, pillow cases and pillow covers, duvet covers, bed coverings, bed linen, 
blankets, cushion covers, underwear and underclothing, hosiery, lingerie, shapewear, hair ornaments, hair rollers, hair 
fastening articles and false hair; information, advisory and consultancy services relating to all of the aforesaid.

Cl.44;Cosmetic and beauty care services; information, advisory and consultancy services relating to all of the 
aforesaid.
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Priority claimed from 03/07/2018; Application No. : 1938333 ;Australia 

3953377    11/07/2018
[International Registration No. : 1423573]
Princess Polly IP Pty Ltd
PO BOX 5984 GOLD COAST QLD 9726 Australia

Proposed to be Used
IR DIVISION
Cl.25;Women's and girls' clothing, footwear, and headgear; dresses, tops, pants, casual wear, swimwear, underwear, 
lingerie, scarves, socks, tights, belts.

Cl.35;Retail services for women's and girls' clothing, fashion accessories and cosmetics and perfumery; presentation 
of goods via the Internet for retail purposes; online retail services connected with the sale of women's and girls' clothing, 
footwear, and headgear; dresses, tops, pants, casual wear, swimwear, underwear, lingerie, scarves, socks, tights, belts, 
bags and wallets, jewellery, sunglasses, covers for mobile phones and cosmetics and perfumery; sales promotion 
services.
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Priority claimed from 28/02/2018; Application No. : 1370844 ;Benelux 

3953379    04/04/2018
[International Registration No. : 1423480]
Adyen B.V.
Simon Carmiggeltstraat 6-50 NL-1011 DJ Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments and for transferring funds to and from others; 
authentication software for controlling access to and communications with computers and computer networks; 
magnetically encoded credit cards and payment cards.

Cl.36;Financial services, namely, electronic funds transfer; clearing and reconciling financial transactions; providing a 
wide variety of payment and financial services, namely, credit card services, issuing credit cards and lines of credit, 
processing and transmission of bills and payments thereof, bill payment services with guaranteed payment delivery, and 
brokerage of money market funds, all conducted via a global communications network; credit card and debit card 
transaction processing services; reimbursement of funds for disputed items in the field of electronic payment purchases; 
providing purchase protection insurance for goods and services purchased by others via a global computer network and 
wireless networks; credit card transaction processing services; credit services, namely, providing revolving credit 
account services; bill payment services; providing electronic mobile payment services for others; credit card and 
payment processing services; electronic foreign exchange payment processing; payment processing services, namely, 
providing virtual currency transaction processing services for others.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on- line non-downloadable authentication software for controlling access to and communications with 
computers and computer networks; platform as a service (paas).
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3953454    03/08/2018
[International Registration No. : 1423920]
Roivant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and biomedical 
scientific research services; research in the field of pharmaceutical and biologic therapeutic preparations; pharmaceutical 
research and development; providing scientific research information in the field of pharmaceuticals and biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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3953460    23/05/2018
[International Registration No. : 1423825]
SINCOL HONBU CO., Ltd.
1-4-26, Nishi-azabu, Minato-ku Tokyo 106-0031 Japan

Proposed to be Used
IR DIVISION
Cl.18;Leather; synthetic leather; imitation leather; curried skins; tanned leather; furniture coverings of leather; leather 
for furniture; fur; leather, unworked or semi-worked; rawhides; raw skins; bags.

Cl.19;Building materials, not of metal; building materials of plastics; flooring or wall claddings of synthetic materials; 
asphalt; construction materials of plastics; construction materials, not of metal; floor boards of plastic; rubber flooring; 
rubber floor tiles; floor-forming vinyl planks; floors, not of metal; floor tiles of plastic; plastic floor tiles; vinyl plank 
flooring; vinyl tile flooring; floor boards, not of metal; floor tiles, not of metal; tile floorings, not of metal.

Cl.24;Woven fabrics; fabric; upholstery fabrics; furnishing and upholstery fabrics; furniture coverings of textile; wall 
hangings of textile; curtains; curtains of textile or plastic; draperies [thick drop curtains]; bed and table covers; loose 
covers for furniture; oilcloth for use as tablecloths; gummed cloth, other than for stationery purposes; rubberized cloth.

Cl.27;Floor coverings; linoleum; linoleum for use on floors; floor coverings of vinyl; floor coverings of plastic; 
decorative slip-resistant floor coverings in sheet form; wall hangings [non-textile]; carpets; carpet tiles; rugs; floor mats; 
wallpaper; textile wallpaper; vinyl wallpaper; bath mats; tatami mats [Japanese rice straw mats]; artificial turf; gymnastic 
mats.

9014



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 21/02/2018; Application No. : 717711 ;Switzerland 

3953465    14/06/2018
[International Registration No. : 1423737]
Innotain Suisse Sarl
Chemin de la Greppa 2 CH-1616 Attalens Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated toiletry preparations and cosmetic products; non-medicated dentifrices; perfumery products, 
essential oils; bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; all the aforesaid goods of Swiss origin.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; all the aforesaid services are of Swiss origin.
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3953467    24/04/2018
[International Registration No. : 1423857]
VIMS
10 Avenue de Fontréal - EUROCENTRE F-31620 Villeneuve-lès-Bouloc France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; imaging apparatus for scientific use; 
video recording apparatus; video cameras; video screens; computers; data processing apparatus; software; data 
processing software; computer software intended for recording endoscopic operations; computer hardware and software 
for the analysis and management of endoscopic images; Surgical implants made of artificial materials; all the aforesaid 
products for medical use.

Cl.10;Videoscopy systems and related medical devices; endoscopic cameras; endoscopic equipment and apparatus; 
endoscopes; corsets for medical use; surgical instruments and equipment; surgical sutures; suture anchor; surgical 
screws; surgical pins; orthopedic implants; orthopedic fixation devices; ligament and tendon fixation system; trocars; 
insufflators; irrigation pumps and related devices.
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Priority claimed from 05/08/2016; Application No. : 4292215 ;France 

3953476    18/01/2018
[International Registration No. : 1327203]
GUERBET
15 rue des Vanesses F-93420 VILLEPINTE France

Proposed to be Used
IR DIVISION
Cl.10;Medical devices for use in the field of medical imaging in the field of oncology.

Cl.16;Boxes of cardboard for packaging of medical devices.
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Priority claimed from 03/07/2017; Application No. : 87515079 ;United States of America 

3953477    02/01/2018
[International Registration No. : 1423477]
KiwiCo, Inc.
170 State Street, Suite 1B Los Altos CA 94022 United States of America

Proposed to be Used
IR DIVISION
Cl.28;Children's multiple activity toys and craft sets for making educational toys for developing skills, teaching and 
testing knowledge in the fields of science, technology, engineering, art, math, history, language arts and cognitive 
development comprised of instructions, illustrations, supplies and materials sold as a unit; children's educational toys for 
developing cognitive skills, counting skills, fine motor skills, imaginative play, and language; toy science kits for children 
comprising of spinning toys, toy putty, toy slime, bendable toys, mechanical toys, electronic learning toys, pop-up toys, 
three dimensional toy models for educational purposes, textiles, wood, plastic, paper, metal, hardware and chemistry 
materials and toy design projects for making electric educational toys used to demonstrate alternative energy sources 
comprising of instructions, illustrations, supplies and materials.

Cl.35;Online retail store services featuring books and e-books, children's instructional, educational, and teaching 
materials for educational activities, namely, multiple activity toys, kits and craft sets sold as a unit, science kits and 
design projects, and educational toys for developing cognitive skills, counting skills, fine motor skills, imaginative play, 
and language.

Cl.42;Hosting a web site that gives computer users the ability to upload and share user- generated photos, text, 
graphics, and data in the field of education and development; computer services in the nature of creating, maintaining, 
and/or hosting customized web pages featuring user-defined information, personal profiles and information, customized 
do-it-yourself projects, track user progress, award and receive badges, audio, text and images in the field of education 
and development.
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3953576    08/08/2018
[International Registration No. : 1423640]
Qridi Oy
Kasarmintie 13 A FI-90130 Oulu Finland

Proposed to be Used
IR DIVISION
Cl.9;Educational software.

Cl.35;Online retail services for downloadable digital software.

Cl.41;Training.

Cl.42;Software as a service [SaaS].
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Priority claimed from 16/01/2018; Application No. : 017695396 ;European Union 

3953577    14/06/2018
[International Registration No. : 1423881]
SPX DRY COOLING BELGIUM
Avenue Marcel Thiry, 81 boîte 2 B-1200 Woluwé-Saint-Lambert

Proposed to be Used
IR DIVISION
Cl.7;Condensing installations; air condensers; steam condensers [parts of machines].

Cl.9;Scientific apparatus and instruments; measuring apparatus and instruments; signaling apparatus and instruments; 
checking (supervision) apparatus and instruments; copying apparatus; audio/visual and photographic devices; data 
storage devices; equipment and accessories (electric and mechanical) for data processing; pre-recorded data media for 
computers; software; downloadable computer software applications; computer platforms in the nature of downloadable or
recorded software.

Cl.11;Heating apparatus; separators for eliminating condensation by refrigeration; heat exchangers for eliminating 
condensation; steam accumulators; evaporators; water cooling towers; evaporative cooling towers; heat exchangers; 
chilled water surface condensers; parts and component parts for all the aforesaid goods.

Cl.37;Installation, repair and maintenance of condensing installations, air condensers and steam condensers; 
installation, maintenance and repair of heating apparatus; installation, maintenance and repair of separators for 
eliminating condensation by refrigeration, heat exchangers for eliminating condensation, steam accumulators, 
evaporators, cooling towers, heat exchangers, chilled-water surface condensers and components for all the aforesaid 
products.

Cl.42;Scientific research and analysis services; industrial research and analysis services; technological consultancy 
services; technological advice relating to water cooling towers, condensers and dry cooling installations; conducting of 
technical feasibility studies; design services; design services in the field of water cooling towers, condensers and dry 
cooling installations; design and development of operating software for computer networks and servers; design and 
development of software in the field of mobile applications; design of computer database software.
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3953623    20/04/2018
[International Registration No. : 1423402]
Hugo & Hudson Limited
17 The Little Boltons London SW10 9LJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather for pets and animals; animal skins and hides for pets and animals; luggage and 
carrying bags for pets and animals; umbrellas and parasols for pets and animals; walking sticks for pets and animals; 
whips, harness and saddlery for pets and animals; collars, leashes and clothing for animals; pet clothing; pet leads; pet 
hair bows; electronic pet collars; garments for pets; clothing for domestic canines and dogs.

Cl.35;Business consultancy in relation to pets; retail and online retail services in relation to the sale of pharmaceutical 
and veterinary preparations, yeast for medical, veterinary or pharmaceutical purposes, medical and veterinary 
preparations and articles, medicines for animals, pharmaceutical preparations for animals, preparations for destroying 
noxious animals, preparations to prevent chewing or biting by animals, powders for killing fleas on animals, trace element 
preparations for use by animals, pharmaceutical products for skin care for animals, skin treatment [medicated] for 
animals, sanitary preparations for medical purposes, sanitary sterilising preparations, veterinary vaccines, veterinary 
diagnostic reagents, lotions for veterinary purposes, disinfectants for veterinary use, veterinary preparations and 
substances, radioactive preparations veterinary diagnosis, antibiotics for veterinary use, reactants for veterinary 
diagnosis, cultures for veterinary use, culture media for veterinary use, biological tissue cultures for veterinary purposes, 
cultures of microorganisms for medical and veterinary use, microorganisms (preparations of-) for medical and veterinary 
use, greases for veterinary purposes, enzymes for veterinary purposes, enzyme preparations for veterinary purposes, 
chemical preparations for veterinary purposes, amino acids for medical or veterinary purposes, biological preparations 
for veterinary purposes, stem cells for veterinary purposes, diagnostic preparations for veterinary purposes, bacterial 
preparations for veterinary purposes, bacteriological preparations for medical and veterinary use, probiotic bacterial 
formulations for veterinary use, anti-infective products for veterinary use, ferments for medical or veterinary use, reagents
for analytical purposes [for veterinary purposes], reagents for microbiological analysis [for veterinary purposes], reagent 
paper for medical or veterinary purposes, chemical test reagents [veterinary], reagents for use in diagnostic tests [for 
veterinary purposes], reagents for in-vitro laboratory use [for veterinary purposes], diagnostic preparations for medical 
and veterinary use, petroleum jelly for medical or veterinary purposes, yeast extracts for medical, veterinary or 
pharmaceutical purposes, biological indicators for monitoring sterilization processes for medical or veterinary purposes, 
antiparasitic collars for animals, powders for killing fleas on animals, animal washes, animal care products for veterinary 
use, feed supplements (medicated-) for animal feed, diet supplements for animals [medicated], food supplements 
(medicinal-) for animals, plasters, materials for dressings, material for stopping teeth, dental wax, disinfectants, 
preparations for destroying vermin, fungicides, herbicides, dietary supplements for animals, vitamins for animals, vitamin 
supplements for animals, antibiotic food supplements for animals, mineral dietary supplements for animals, food 
additives (medicated-) for animals, medicated supplements for foodstuffs for animals, nutritional additives to foodstuffs 
for animals, for medical purposes, protein supplements for animals, feeding stimulants for animals, dietetic food and 
substances adapted for medical or veterinary use, food for babies, attractants for pet animals, food supplements for 
animals [non-medicated], diet supplements for animals [non-medicated], leather and imitations of leather, animal skins 
and hides, luggage and carrying bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, collars, 
leashes and clothing for animals, pet clothing, pet leads, pet hair bows, electronic pet collars, garments for pets, clothing 
for domestic canines and dogs, furniture, mirrors, picture frames, unworked or semi-worked bone, horn, ivory, whalebone 
or mother-of-pearl, shells, meerschaum, yellow amber, pet cushions, dog baskets, dog beds, dog kennels, dog houses, 
dog flaps not of metal or masonry, dispensers for dog waste bags, fixed, not of metal, pet beds, portable beds for pets, 
nesting boxes for pets, grooming tables for pets, pet houses, household or kitchen utensils and containers, combs and 
sponges, brushes [except paintbrushes], brush-making materials, articles for cleaning purposes, steelwool, unworked or 
semi-worked glass [except glass used in building], glassware, porcelain and earthenware, lace and embroidery, ribbons 
and braid, buttons, hooks and eyes, pins and needles, artificial flowers, belt buckles, buckles for clothing, belt buckles 
not of precious metal, hair buckles, shoe buckles, strap buckles, buckles of precious metals [clothing accessories], 
games and playthings, toys, games and playthings for pet animals, toys for pet animals, stuffed toy animals, motor driven 
toy animals, soft toys in the form of animals, gymnastic and sporting articles, decorations for Christmas trees, 
agricultural, horticultural and forestry products, live animals, fresh fruits and vegetables, natural plants and flowers, 
foodstuffs for animals, foodstuffs for canines, canned foodstuff for canines, processed foodstuffs for dogs, cheese-
flavoured foodstuffs for dogs, beverages for dogs, lactose-based foodstuffs for dogs, dog treats, foods containing milk 
for use as foodstuffs for dogs, milk for use as foodstuffs for dogs, powdered milk for dogs, foodstuffs for animals on a 
milk basis, milk for use as foodstuff for dogs, milk substitutes for use as foodstuffs for animals, milk replacers for dogs, 
wheat proteins for animal food, malt, raw and unprocessed grains and seeds, yoghurt for animals, yoghurt for pets, 
yoghurts for canines, dairy products and dairy substitutes for animals, dairy products for pets, dairy products for 
canines.
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Priority claimed from 22/03/2018; Application No. : 17878749 ;European Union 

3953640    26/03/2018
[International Registration No. : 1424146]
Banco Santander, S.A.
Paseo de Pereda, 9-12 E-39004 Santander (Cantabria) Spain

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, digital 
recording media; mechanisms for coin-operated apparatus; data processing equipment, computers; software; software 
[recorded programs]; electronic publications, namely newspapers and magazines, downloadable onto mobile devices, 
tablets and computers; downloadable mobile application for mobile devices, tablets and computers; cloud downloadable 
software for mobile devices, tablets and computers; downloadable software for mobile devices, tablets and computers; 
downloadable computer databases.

Cl.35;Advertising; commercial business management; commercial administration; office functions; advisory services 
for business management; business management assistance; business management and organization consultancy; 
business auditing; financial and accounting auditing; accounting advice for tax preparation; price comparison services; 
market studies; economic forecasting; promotion of products and services through the sponsoring of sports events; 
financial risk management; business planning consulting; organization and management of customer loyalty programs; 
administrative services relating to credit card registration; database management, data processing.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; insurance consulting; insurance 
brokerage; insurance management services; insurance processing; leasing and renting; consultancy, advice and 
information on financial matters; financial evaluation [insurance, banking, real estate]; investment services for money, 
capital and funds; investment advice; financial banking; banking services and activities; on-line banking and private 
banking; safe deposit services; financial sponsorship; granting of scholarships for studies; issuance of credit and debit 
cards; check verification; debt collection services [factoring]; factoring; crowdfunding; charitable fund raising; 
exchanging money; actuarial services; buying and selling of stocks; brokerage services; property brokerage; securities 
brokerage; securities (stocks and bonds) brokerage; brokerage of stocks, bonds and securities; deposits of valuables; 
exchanging money; clearing house operations; real-estate advice and consulting; real property appraisal.

Cl.41;Education; training; entertainment services; sporting and cultural activities; education information; organization 
of educational talks; organization of educational competitions; organization of conferences and symposiums; training 
courses relating to banking, business and finance; organization of training activities; publication of books; supply of 
electronic publications online, not downloadable; publication of texts other than advertising texts; electronic publication 
of books and newspapers online; conducting of exhibitions for entertainment purposes; conducting of sports, culture, 
entertainment and educational events; entertainment information; recreational activities; recreation information.

Cl.42;Scientific and technological services, as well as research and associated design services; industrial analysis and 
research services; design and development of computer equipment and software; programming, implementing, 
installation and maintenance of software; software consultancy; rental of software; computer programming; development, 
updating and maintenance of database systems; data storage; Technical support services; hosting of servers; hosting 
computer sites (websites); creation and maintenance of websites; web portal services (designing or hosting); industrial 
design; computer security services; monitoring of computer systems; recovery of computer data; provision of online non-
downloadable software; design and integration (programming) of applications and development of programs for 
computers and mobile computing devices (smart phones and computers in tablet form); consultancy and information 
services relating to information technology; provision of information relating to technology; research of software, 
hardware, computer programs, information technology and data processing.
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Priority claimed from 18/10/2017; Application No. : 2017743383 ;Russian Federation 

3953642    07/02/2018
[International Registration No. : 1423586]
Joint-Stock Company "GRUPPA CHTPZ"
Kotelnicheskaya emb., 1/15, B, RU-115172 Moscow, Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Buildings of metal; steel buildings; pipe muffs of metal; junctions of metal for pipes; pipes of metal; steel pipes.

Cl.37;Drilling of wells; construction.

Cl.40;Metal tempering; metal treating.

Cl.42;Engineering; scientific research; technological consultancy; technical writing.
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Priority claimed from 15/03/2018; Application No. : 719563 ;Switzerland 

3953704    03/08/2018
[International Registration No. : 1423625]
RADO UHREN AG (RADO WATCH CO.LTD.) (MONTRES RADO SA)
Bielstrasse 45 CH-2543 Lengnau Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; electronic payment processing 
apparatus, apparatus for processing cashless payment transactions; computers, in particular computers worn on the 
wrist; smartwatches; handheld electronic apparatus for wireless reception, storage and transmission of data or 
messages; handheld electronic apparatus for monitoring or organizing personal information; handheld electronic 
apparatus for global positioning [GPS] and displaying maps and transport information; handheld electronic devices for 
detection, storage, monitoring, surveillance and transmission of data relating to user activity, namely position, itinerary, 
distance traveled, heart rate.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods, namely hands, anchors, pendulums, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.
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3953710    17/04/2018
[International Registration No. : 1424145]
AGRUCAPERS, S.A.
Carretera de Lorca, Km. 2,3 E-30880 AGUILAS, Murcia Spain

Proposed to be Used
IR DIVISION
Cl.29;Canned fruits and dried vegetables, pickles, such as onions, gherkins, hot peppers, garlic, palm hearts, artichoke 
hearts, roasted red pepper, tomato, olives prepared for consumption; nuts, not included in other classes; edible oils.

Cl.30;Capers of all kinds, salt, mustard, vinegar, sauces, spices and condiments.
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Priority claimed from 21/02/2018; Application No. : 87804888 ;United States of America 

3953718    31/07/2018
[International Registration No. : 1423917]
Gates Corporation
1144 15th Street Denver CO 80202 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal couplings for use with hydraulic and pneumatic systems; metal couplings for use with hydraulic hose.

Cl.17;Hydraulic hoses made of rubber.

9026



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 22/02/2018; Application No. : 017844234 ;European Union 

3953729    17/08/2018
[International Registration No. : 1424112]
LANE GmbH
Friedrich-Barnewitz-Str. 6 18119 Rostock-Warnemünde Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic visual display units; video display units; LED [light-emitting diode] displays; OLED (organic light 
emitting diode) display panels; advertising display signs [mechanical or luminous]; image processing equipment; 
electronic circuit boards; interface cards for data processing equipment in the form of printed circuits; broadcasting 
equipment; video cameras; computer programmes; telecommunications software; computer programmes for image 
processing; application software; smartphone software; mobile apps.

Cl.35;Preparation and presentation of audio visual displays for advertising purposes; audio-visual displays for 
advertising purposes (preparation or presentation of -); displaying advertisements for others; advertisement for others on 
the Internet; dissemination of advertisements via the Internet; electronic billboard advertising; television advertising.

Cl.42;Software design and development; design and development of computer hardware; development of software for 
processing and distribution of multimedia contents; design and development of image processing software; design and 
development of systems for data input, output, processing, display and storage; design and development of data display 
systems.
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3953731    09/07/2018
[International Registration No. : 1424033]
NINKASI ENTREPRISES
267 R Marcel Merieux F-69007 LYON France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 06/02/2018; Application No. : 717734 ;Switzerland 

3954656    27/07/2018
[International Registration No. : 1423947]
MONTRES BREGUET S.A.
Place de la Tour 23 CH-1344 L'Abbaye Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class 
namely split rings for keys, busts, statues, figurines, trophies, badges, medals, medallions, ornamental pins, hat 
ornaments, footwear ornaments; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, 
necklaces, tie pins, tie clips, jewelry caskets, jewelry cases; precious stones, semi-precious stones; timepieces and 
chronometric instruments, namely, chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm 
clocks and parts and accessories for the aforesaid goods, namely, hands, anchors, pendulums, barrels, watch cases, 
watch straps, watch dials, clockworks, watch chains, movements for timepieces, rough watch movements, watch springs, 
watch glasses, presentation cases for timepieces, cases for timepieces.

Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 12/01/2018; Application No. : 4419226 ;France 

3954674    25/06/2018
[International Registration No. : 1424001]
HUTCHINSON
2, rue Balzac F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, communication services (public relations), dissemination of advertising material, online advertising 
on a computer network, organization of exhibitions for commercial or advertising purposes; communication (public 
relations and advertising).

Cl.41;Training, organization of exhibitions for cultural or educational purposes.
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3954719    10/07/2018
[International Registration No. : 1423849]
Max OOD
app. 7, entr. B, Ruski Str. BG-6000 Stara Zagora Bulgaria

Proposed to be Used
IR DIVISION
Cl.12;Wheel trims; wheel rims for motorcycles; hub caps; wheel rims [for automobiles]; ornamental wheel covers for 
vehicles; rims for vehicle wheels; wheels and tyres, and continuous tracks for vehicles; parts and fittings for land 
vehicles.

Cl.37;Tyre maintenance and repair; vehicle repair consultancy; advisory services relating to vehicle repair; re-tinning; 
rustproofing; painting of metal surfaces to prevent corrosion; abrasive cleaning of surfaces; vehicle repair, maintenance 
and refuelling; spray painting of metals.
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Priority claimed from 09/10/2017; Application No. : UK00003262270 ;United Kingdom 

3954748    03/04/2018
[International Registration No. : 1423839]
Keycraft Ltd
Keycraft Blackhouse Circle, Blackhouse Industrial Estate Peterhead, Aberdeenshire AB42 1BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Stationery; school supplies (stationery); paper; pads of paper; notebooks; notepads; notepad blocks; jotters; 
diaries; scrapbooks; albums; calendars; bookmarkers; memo blocks; drawing paper; binders; document files; file 
binders; ring binders; file dividers; file indexes; adhesive stickers; stickers; pens; highlighter pens; highlighters; pencils; 
pencil sharpeners; pencil sets; crayons; crayon sets; pens and pencils sold as sets; electric pencil sharpeners; 
decorations for pencils; pencil cases; cases for pencils; cases for pens; stationery cases; writing instruments; drawing 
materials; erasers; erasing products; pencil holders; desk organisers; calendars; staplers; rulers; paper-clips; corkboard 
pins; drawing board pins; office stationery; greetings cards; cards; postcards; paper gift bags; paper party bags; 
decalcomanias; children's puzzle books; children's colouring books; instructional and teaching material (except 
apparatus); gift wrapping paper; paper crafts materials; drawing materials; artists' materials.

Cl.28;Toys, games, playthings and novelties; toy jewellery; toy mirrors; toy figurines; toy prams; toy masks; toy 
brooches and bracelets; toy artificial finger nails; toy cosmetics; toy musical boxes; beauty toys; toy slime; toy putty.
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Priority claimed from 28/02/2018; Application No. : 1370843 ;Benelux 

3954755    04/04/2018
[International Registration No. : 1423958]
Adyen B.V.
Simon Carmiggeltstraat 6-50 NL-1011 DJ Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.35;Promoting the goods of others through the administration of sales and promotional incentive schemes involving 
coupons, rebates, vouchers and special offers for the goods of others; promoting the goods and services of others by 
providing hypertext links to the web sites of others; promoting the goods and services of others by providing a web site 
featuring links to the online retail web sites of others; business consulting services in the field of online payments; 
administrative services in order to manage and track payment transactions via electronic communications networks for 
business purposes; business information management, namely, electronic reporting of business analytics relating to 
payment processing, authentication, tracking, and invoicing; business management, namely, optimization of payments 
for businesses.

Cl.38;Providing access to computer, electronic and online databases; telecommunications services, namely electronic 
transmission of data, messages and information; providing online forums for communication on topics of general 
interest; telecommunications, transmission of electronic means of payment, including electronic payment forms by 
electronic and telecommunications means; providing online communications links which transfer web site users to other 
local and global web pages; facilitating access to third party web sites via a universal login; providing online chat rooms 
and electronic bulletin boards; audio, text and video broadcasting services over computer or other communication 
networks namely, uploading, posting, displaying, tagging, and electronically transmitting data, information, audio and 
video images; providing access to an online network that enables users to transfer personal identity data to and share 
personal identity data with and among multiple websites; providing access to computer databases in the fields of social 
networking, social introduction and dating; providing an online forum for the buying and selling of products and materials 
and exchanging of sourcing data via a computerized network; electronic transmission of bill payment data for users of 
computer and communication networks.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
computers and computer networks; platform as a service (paas).
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3954758    03/08/2018
[International Registration No. : 1423802]
Roivant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and biomedical 
scientific research services; research in the field of pharmaceutical and biologic therapeutic preparations; pharmaceutical 
research and development; providing scientific research information in the field of pharmaceuticals and biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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Priority claimed from 28/02/2018; Application No. : 546143 ;Czech Republic 

3954760    01/03/2018
[International Registration No. : 1423816]
Benemedo s.r.o.
Pod Špitálem 1355 CZ-156 00 Praha 5, Zbraslav Czech Republic

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics preparations; deodorants and antiperspirants for personal use; soaps; perfumery; essential oils.

Cl.10;Apparatus for treating the skin; apparatus for applying serums; massage apparatus; cosmetic skin treatment 
apparatus.
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3954761    07/08/2018
[International Registration No. : 1424130]
Beaver Group of Companies Pty Ltd
193 Beechboro Rd S EMBLETON WA 6062 Australia

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal; steel pipes.

Cl.17;Flexible lining materials for pipes; non-metallic pipe linings.
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Priority claimed from 12/01/2018; Application No. : 4419218 ;France 

3954766    25/06/2018
[International Registration No. : 1424035]
HUTCHINSON
2, rue Balzac F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, communication services (public relations), dissemination of advertising material, online advertising 
on a computer network, organization of exhibitions for commercial or advertising purposes; communication (public 
relations and advertising).

Cl.41;Training, organization of exhibitions for cultural or educational purposes.

9037



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 24/10/2017; Application No. : 017381261 ;European Union 

3954769    18/04/2018
[International Registration No. : 1423901]
Schiesser Marken GmbH
Schützenstraße 18 78315 Radolfzell Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather and goods made of these materials (included in class 18), namely small leather 
goods; trunks and travelling bags; casual bags.

Cl.25;Clothing; men's, women's and children's outerclothing, ready-made clothing; suits, shirts, trousers, bermuda 
shorts; gowns, blouses, ladies' shirts, skirts; jackets [clothing], heavy jackets, waistcoats, coats, combinations [clothing], 
parkas, mackintoshes, wind breakers; hosiery (clothing), pullovers, sweaters, bandanas, jerseys (clothing), t-shirts, 
sweatshirts, terry towelling clothing; underclothing for women, men and children, underwear, brassieres, knickers, 
breeches, chemises, bustiers, corselets, bodies, bodies, bodies, intimate wear; shirt and short combinations, slips, 
negligees; men's briefs, boxer shorts, men's vests; children's briefs, children's vests, men's, women's and children's 
sports underwear, sports bras, socks, stockings, leggings, tights, sock suspenders, garters, suspenders, sports 
outerclothing, gynmastic clothing, jogging suits, leggings, cyclists' clothing, knitwear (clothing), sports jerseys; fashion 
swimwear (clothing), bath linen (clothing), bathing suits, bathing trunks; swimwear for men, women and children, 
swimsuits, bathing trunks, bathrobes, beach clothes, beachwear; nightclothes for men, women and children, pyjamas, 
nightgowns, dressing gowns; layettes [clothing]; babies' wear, baby pajamas; babies' undergarments; gloves (clothing) of
textile, wristbands (sweatbands), sweatbands, headbands, belts (including belts of leather), braces, neckties, scarves, 
collar protectors for wear, earmuffs (clothing), aprons; footwear; bath sandals, bath slippers, sandals, athletics shoes, 
fabric shoes, beach shoes; headgear; swimming hats, swimming caps, shower caps, hats, hoods [clothing], caps 
[headwear].
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Priority claimed from 22/02/2018; Application No. : UK00003292070 ;United Kingdom 

3954770    16/07/2018
[International Registration No. : 1423827]
Dotcom Retail Limited
Level 12 Number 5, Exchange Quay Manchester M5 3EF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Fragrances and perfumery; toiletries and personal care products; soaps, bath preparations, shampoos, 
conditioners; hair care preparations; skin care preparations; cosmetics; sun care and sun tanning preparations; essential 
oils; make-up; make-up removal preparations; artificial eyelashes and eyebrows; adhesives for affixing artificial eyelashes
and eyebrows; artificial nails; adhesives for affixing artificial nails; abrasive boards for use on nails; hair removal and 
shaving preparations; air fragrancing preparations; preparations for cleaning cosmetic brushes.

Cl.35;Retail, online retail, mail order and wholesale services connected with the sale of fragrances and perfumery, 
toiletries and personal care products, soaps, bath preparations, shampoos, conditioners, hair care preparations, skin care 
preparations, cosmetics, sun care and sun tanning preparations, essential oils, make-up, make-up removal preparations, 
artificial eyelashes and eyebrows, adhesives for affixing artificial eyelashes and eyebrows, artificial nails, adhesives for 
affixing artificial nails, abrasive boards for use on nails, hair removal and shaving preparations, air fragrancing 
preparations, preparations for cleaning cosmetic brushes, cosmetic preparations for medical purposes, sanitary 
preparations for medical purposes, medicated preparations for the treatment of the skin and scalp, medicated bath 
preparations, air fresheners, plasters, materials for dressings, material for stopping teeth, dental wax, dietary and 
nutritional supplements, hygienic and beauty implements, hair styling appliances, curling tongs, curling irons, crimping 
irons, electric rollers for hair, diffusers for hair, body art tools, emery files, eyelash curlers, eyelash separators, flat irons, 
hair cutting and removal implements, hair clippers, cutters, trimmers and scissors, razors, manicure and pedicure tools, 
cuticle nippers, tweezers, nail buffers, clippers, files and scissors, manicure and pedicure sets, cases for manicure and 
pedicure instruments, electrical apparatus and instruments used as an aid to slimming, electrical apparatus and 
instruments for toning and firming the face and body, apparatus and instruments for treating the skin, massage 
apparatus, hairdressing and hair drying appliances, light emitting apparatus and instruments for drying nails, sun tanning 
appliances, jewellery, clocks and watches, gemstones, pearls and precious metals, and imitations thereof, cosmetic 
pencil sharpeners, cosmetic blotting paper, bedding, pillows and cushions, mirrors, hand-held mirrors, make-up mirrors, 
make-up mirrors for travel use, cosmetic and toiletry utensils and applicators, cosmetic brushes and sponges, hair 
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brushes and combs, tanning mitts, exfoliating mitts, cosmetic bags, holders, containers, cases, boxes, vanity cases, wash
bags, shaving brushes, sponges, dishes, stands, face cloths and face towels, disposable wash cloths, make-up removal 
cloths, washing mitts, furniture coverings, pillow cases and pillow covers, duvet covers, bed coverings, bed linen, 
blankets, cushion covers, underwear and underclothing, hosiery, lingerie, shapewear, hair ornaments, hair rollers, hair 
fastening articles and false hair; information, advisory and consultancy services relating to all of the aforesaid.

Cl.44;Cosmetic and beauty care services; information, advisory and consultancy services relating to all of the 
aforesaid.
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3955796    22/06/2018
[International Registration No. : 1423638]
Yiwu Hengguan Electrical Appliance Co., Ltd.
No.1132, Building A, Caifu Mansion, Futian Street, Yiwu Zhejiang China

Proposed to be Used
IR DIVISION
Cl.8;Beard clippers; curling tongs; hand implements for hair curling; depilation appliances, electric and non-electric; flat
irons; files [tools]; scissors; sabres; table cutlery [knives, forks and spoons]; stropping instruments.

Cl.11;Cooking utensils, electric; drying apparatus and installations; electric hair drier; regulating and safety 
accessories for water apparatus; lamps; refrigerators; hearths; radiators, electric; bath fittings; disinfectant apparatus.
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Priority claimed from 17/01/2018; Application No. : 4420490 ;France 

3955798    17/07/2018
[International Registration No. : 1423882]
DECATHLON
Service Juridique PI, 4 Boulevard de Mons F-59650 Villeneuve d'Ascq France

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments; electronic equipment for detecting data during an exercise; electronic 
equipment for the display of data obtained during an exercise; electronic equipment for providing training instructions 
during an exercise; multimedia players; portable digital electronic apparatus and software related thereto.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; articles for playing darts, namely 
darts and their accessories, especially dart points, dart stems, dart feathers; darts cases; cases for dartboards; dart 
supports; dartboard targets; electronic targets; target accessories.
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Priority claimed from 31/01/2018; Application No. : 4424457 ;France 

3955799    26/07/2018
[International Registration No. : 1423942]
CONSTRUCTION NAVALE BORDEAUX
162 quai de Brazza, CS 81217 F-33072 BORDEAUX CEDEX France

Proposed to be Used
IR DIVISION
Cl.12;Sail or motor pleasure boats.

Cl.39;Boat rental; conveyance of boats and ships; storage and safekeeping of boats, on land or afloat; rental of sail or 
motor pleasure boats, fishing boats, service boats and beach devices, namely land yachts, personal watercraft; garage 
rental; rental of parking spaces; rental of caravans, vehicles; tourist agencies (excluding hotel and boarding house 
reservation); travel reservations; travel organization services; escorting of travelers; advice and information relating to 
transport, travel and tourism; organization of cruises; organization of travel, organization of excursions, organization of 
tours; information on travel and traveler transport; booking of seats for travel, sightseeing, travel bookings; transport of 
travelers by boat; escorting of travelers; rental of transport and tourism vehicles.
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3955805    23/04/2018
[International Registration No. : 1423663]
Kabushiki Kaisha Tremont Japan (Tremont Japan Co.)
Daiichi-Katsumi Bldg. 4F, 11-16, Toyotsu-cho Suita-shi Osaka-fu 564-0051 Japan

Proposed to be Used
IR DIVISION
Cl.14;Clocks and watches; watch parts and fittings; wristwatches; watch straps; watch cases [parts of watches]; 
presentation boxes for watches.

Cl.18;Bags; pouches; industrial packaging containers of leather; handbag frames; travelling bags; traveling trunks; 
sports bags; handbags; rucksacks; beach bags; school bags; shopping bags; garment bags for travel; shoe bags for 
travel; briefcases; attaché cases; purses; wallets; card cases (notecases); coin purses; key cases.
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Priority claimed from 12/01/2018; Application No. : 4419169 ;France 

3955806    25/06/2018
[International Registration No. : 1423641]
HUTCHINSON
2, rue Balzac F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, communication services (public relations), dissemination of advertising material, online advertising 
on a computer network, organization of exhibitions for commercial or advertising purposes; communication (public 
relations and advertising).

Cl.41;Training, organization of exhibitions for cultural or educational purposes.
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Priority claimed from 28/03/2018; Application No. : 2018-039240 ;Japan 

3955812    12/04/2018
[International Registration No. : 1423686]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.7;Dish washing machines; electric wax-polishing machines; clothes washing machines; vacuum cleaners; electric 
mixers [kitchen machines]; electric food processors; floor polishers; electric coffee mills for household purposes; electric 
juice extractors for household purposes; electric juicers for household purposes; electric meat grinders for household 
purposes; electric food blenders for household purposes.

Cl.8;Electric flat irons; electric shavers; electric razors; electric hair clippers; electric beard trimmers; electric depilation 
appliances; blades for electric shavers; blades for electric razors; blades for electric hair clippers and trimmers; electric 
nail files; shaving cases; electric nasal hair trimmers; electric eyelash curlers; electric irons for styling hair; electrical 
shavers for removing fuzz from fabric [hand instruments].

Cl.9;Measuring apparatus and instruments; testing apparatus and instruments; batteries; telecommunication machines 
and apparatus; telephones; mobile phones; downloadable computer software; 3D spectacles; satellite broadcast 
receivers; downloadable electronic publication; cameras; digital photo frames; dry cells; rechargeable batteries; electrical 
power adapters; weighing scales; pedometers; calorie consumption monitors for use during sporting activities; exercise 
intensity and pitch monitors for use during sporting activities; battery chargers; flash lamps for cameras; digital still 
cameras; radios; audio cassette players and recorders; optical disc players and recorders; optical disc drives; cleaning 
discs for cleaning the lens of optical disc players; hard disc players and recorders; compact disc players; portable audio 
players; MP3 players; audio speakers; stereo tuners; amplifiers; power amplifiers; microphones; slip mats adapted for 
record player turntables; digital voice recorders; digital sound processors; headphones; earphones; stereo components; 
audio mixers; magnetic head cleaners; magnetic tape cleaners; apparatus for recording, transmission or reproduction of 
sound or images; television sets; plasma display panels; liquid crystal displays; liquid crystal display panels; antennas; 
video tuners; liquid crystal display projectors; video tape recorders; video tape players; camcorders; video cameras for 
surveillance and security; DVD recorders; DVD players; audio speakers for home theater systems; apparatus for receiving 
and reproduction of sound and images for home theater systems; video encoders; head cleaning tapes for video 
recorders; head cleaning tapes for audio cassette recorders; organic electroluminescent displays; 3D television sets.

Cl.10;Body-fat monitors; blood pressure monitors; massage apparatus; clinical thermometers; low frequency electric 
therapy apparatus; high frequency electric therapy apparatus; inhalers for medical purposes [sold empty]; facial massage 
apparatus; scalp massage apparatus.

Cl.11;Air conditioning apparatus; electric lamps; light bulbs; lighting fixtures; lighting instruments; electric clothes 
drying machines; electric humidifiers for household purposes; electric air purifiers; electric dehumidifiers for household 
purposes; electric fans; water ionizers for household purposes; electrically heated carpets; electric rice cookers; electric 
coffee makers; electric cooking stoves; electric radiant heaters; electric foot warmers; electric toasters; electric kettles; 
electric blankets, not for medical purposes; refrigerators; freezers; electric ice makers; electric cooking ovens; microwave 
ovens [cooking apparatus]; electromagnetic induction cookers; futon dryers for household purposes; hot plates for 
household purposes; electric hair dryers; water purifiers for household purposes; toilet stool units with a washing water 
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squirter; automatic bread-making machines for domestic use; electric pressure cookers; electric roasters; electric 
cooking heaters; electric frying pans; ventilating fans for household purposes; electric facial steamers; facial saunas; 
electric air deodorizers for household purposes; floor heating apparatus; electric dish dryers; ionization apparatus for the 
treatment of air; garment steamers; electric sandwich makers; showers.
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Priority claimed from 11/05/2018; Application No. : 302018000016676 ;Italy 

3955814    17/05/2018
[International Registration No. : 1423840]
VELP SCIENTIFICA SRL
Via Stazione, 16 I-20865 Usmate Velate (MB) Italy

Proposed to be Used
IR DIVISION
Cl.9;Analytical apparatus and instruments; computer software; computer software platforms, recorded or 
downloadable; software platforms that create a connected ecosystem of people, devices and data that transmit 
information to each other.

Cl.42;Analytical laboratory services; laboratory services for analytical testing.
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Priority claimed from 02/02/2018; Application No. : 4425190 ;France 

3955869    30/07/2018
[International Registration No. : 1423968]
COATING PLASMA INNOVATION
30 impasse du Nid ZA du Verdalaï F-13790 PEYNIER France

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for industry.

Cl.5;Protective films for adhesives for medical use; adhesives for medical use; adhesive films for medical use made of 
plastic materials for packaging; protective films for medical use made of paper or plastic for adhesives.

Cl.16;Paper; adhesive bands for stationery or household purposes; labels of paper; adhesive films of plastic materials 
for packaging; protective films of paper or plastic for adhesives.

Cl.17;Adhesive bands for industrial use; adhesives (tapes) other than for medicine, stationery or household use; plastic
film other than for wrapping; protective films of paper or plastic for adhesives.
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3955945    03/08/2018
[International Registration No. : 1218386]
BUCK doo
Milorada Jovanovica 9 11000 BEOGRAD Serbia

Proposed to be Used
IR DIVISION
Cl.11;Electric lamps; lamps, lighting apparatus and installations; overhead lamps; ceiling lights; LED lighting 
installations.

Cl.42;Architectural services; architectural consultancy; design of interior decor; industrial design; packaging design 
services; technical project study; engineering; mechanical research.
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Priority claimed from 20/05/2015; Application No. : 2015-047300 ;Japan 

3955946    20/07/2018
[International Registration No. : 1286301]
Triple W Japan K.K.
Daiichikasuya Bldg., 2-9, Sakuragaoka-cho, Shibuya-ku 150-0031 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Ultrasonic meter for feces accumulation; ultrasonic meter for urine accumulation; and other metering equipment.

Cl.10;Ultrasonic medical meter for feces accumulation; ultrasonic medical meter for urine accumulation; and other 
medical equipment.
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3955950    24/07/2018
[International Registration No. : 1423401]
Nano Global Corp.
1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 25/06/2018; Application No. : 1936265 ;Australia 

3955952    12/07/2018
[International Registration No. : 1423403]
ResMed Limited
1 Elizabeth Macarthur Dr BELLA VISTA NSW 2153 Australia

Proposed to be Used
IR DIVISION
Cl.35;Retail or wholesale services for medical devices and related products; retail or wholesale services featuring 
therapeutic and non-therapeutic goods for the treatment of sleep-related breathing disorders, respiratory disorders, or for 
the aid and promotion of sleep.

Cl.42;Providing on-line non-downloadable software for use in inventory management, electronic billing and collections, 
electronic physician prescription generation and management, online procurement and electronic commerce, on-line 
security and privacy, medical records management, report generation, data and database management, customer 
relationship management, bar coding, contract management and administration, rehabilitation management, patient 
compliance, point of sale transactions, data sharing, audit response, office workflow and compliance management, 
management of clinicians and data, all of the foregoing in the fields of home and durable medical equipment; data 
automation and collection services using proprietary software to evaluate, analyze and collect service data in the fields of 
home and durable medical equipment.
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3956929    27/03/2018
[International Registration No. : 1423446]
Astra S.r.l.
Via Tintoretto, 44 I-31056 Roncade, Treviso (TV) Italy

Proposed to be Used
IR DIVISION
Cl.7;Lift operating apparatus; electric fastening cradles for elevators.

Cl.9;Magnetic sensors for elevators; contacts, electric for elevators; electric locks for elevators; security apparatus for 
elevators, namely safety contacts for elevator door locks and safety door locks for elevators; security systems for 
elevators, namely security control panels for elevators and positioning systems for elevators; elevator switches; all the 
aforesaid goods being for use in relation to elevators (lifts).
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Priority claimed from 19/01/2018; Application No. : UK00003283902 ;United Kingdom 

3956937    10/07/2018
[International Registration No. : 1423476]
Xeros Limited
Unit 2, Evolution Advanced Manufacturing Park, Whittle Way, Catcliffe Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for treating, colouring, dyeing, and stonewashing fabrics; filtration machines; portable filtration units; 
parts and fittings for the aforesaid goods.

Cl.24;Textiles; fabrics; cotton fabric.

Cl.37;Installation, repair and maintenance of appliances and apparatus for the treatment of fabrics, for stone washing 
fabrics, and for colouring and dyeing fabrics.
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Priority claimed from 24/11/2017; Application No. : M201701151 ;Estonia 

3956961    22/05/2018
[International Registration No. : 1424061]
HashCoins OÜ
Tartu mnt 43, Tallinn EE-10128 Harjumaa country Estonia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; calculating machines.

Cl.35;Advertising; business management; office functions.

Cl.37;Installation, maintenance and repair of computer hardware.

Cl.38;Communications by computer terminals.

Cl.42;Computer system design; computer software design; rental of computer software; computer rental; providing 
information on computer technology and programming via a web site.
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Priority claimed from 20/10/2017; Application No. : UK00003264906 ;United Kingdom 

3956962    16/04/2018
[International Registration No. : 1424075]
Brandenburg (UK) Limited
29 Navigation Drive, Hurst Business Park Brierley Hill, West Midlands DY5 1UT United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Fly catching paper; fly glue/fly catching adhesives; fly destroying preparations.

Cl.11;Apparatus for lighting; light bulbs; light bulbs, electric; light diffusers; light-emitting diodes [LED] lighting 
apparatus.

Cl.21;Insect traps; fly traps.
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Priority claimed from 20/10/2017; Application No. : UK00003264903 ;United Kingdom 

3956964    16/04/2018
[International Registration No. : 1424070]
Brandenburg (UK) Limited
29 Navigation Drive, Hurst Business Park Brierley Hill, West Midlands DY5 1UT United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Fly catching paper; fly glue/fly catching adhesives; fly destroying preparations.

Cl.11;Apparatus for lighting; light bulbs; light bulbs, electric; light diffusers; light-emitting diodes [LED] lighting 
apparatus.

Cl.21;Insect traps; fly traps.
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Priority claimed from 12/02/2018; Application No. : 017803611 ;European Union 

3956965    18/07/2018
[International Registration No. : 1423803]
CIEL ET TERRE
100 avenue Harrison F-59262 Sainghin-en-Melantois France

Proposed to be Used
IR DIVISION
Cl.35;Advice for businesses relating to financing growth; commercial intermediary services in the framework of 
bringing prospective private investors in contact with entrepreneurs looking for financing; arranging contracts for buying 
and selling on behalf of others; concluding commercial transactions for others; assistance in the field of cost estimates of
orders; consulting services relating to the purchase of merchandise for others; business management assistance; 
commercial or industrial company management assistance; business management assistance; commercial consultancy, 
assistance and information services; market analysis; market research; market study services; business study services.

Cl.36;Development and setting up of financing solutions; Investment financing; Financing of projects; Financing of 
loans; Financing services; Financing of product development; Provision of guarantees and securities; Financial advisory 
services relating to loans; Investment deposit; Investment management; Financial investment services; Fundraising 
services; Financial sponsorship.

Cl.40;Production of electrical energy; Production of electricity from solar energy.
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Priority claimed from 14/05/2018; Application No. : 40201808933W ;Singapore 

3956973    14/05/2018
[International Registration No. : 1423975]
Goodpack IBC (Singapore) Pte Ltd
7 Harrison Road, 04-01 Harrison Industrial Building SIngapore 369650 Singapore

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal [storage, transport]; metal bins; gratings of metal; receptacles of metal for packaging; 
packaging materials made of metal.

Cl.39;Logistics services consisting of the transport, packaging, and storage of goods; packaging services; storage 
services; delivery of goods; transportation reservation services; transportation information; rental of storage containers; 
transport consultancy services; transport advisory services.
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3956974    03/08/2018
[International Registration No. : 1423938]
Roivant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and biomedical 
scientific research services; research in the field of pharmaceutical and biologic therapeutic preparations; pharmaceutical 
research and development; providing scientific research information in the field of pharmaceuticals and biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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Priority claimed from 17/05/2018; Application No. : 1093268 ;New Zealand 

3958292    18/05/2018
[International Registration No. : 1424629]
Prince Hotels Inc
Level 17 West Plaza Bldg 1-3 Albert Street Auckland Central Auckland 1010 New Zealand

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing, promotion and publicity services for hotels and serviced apartments; providing office 
functions; provision of office facilities for office equipment and machinery; administration of the business affairs of retail 
stores, advisory, information and consultancy services relating to all the aforesaid; all the aforesaid services also 
provided on-line from a computer database or via the global communications network; retail store services featuring 
cosmetics and beauty products, precious metals and stones, jewellery, watches, timepieces and clocks, paper, printed 
matter, stationery, bags, glassware, porcelain, earthenware, textiles and textile goods, clothing, footwear, headgear, toys, 
games, playthings, sporting articles and equipment, food and foodstuffs, drinks both alcoholic and non-alcoholic, flowers 
and flower arrangements and smokers articles; online electronic retail store services featuring cosmetics and beauty 
products, precious metals and stones, jewellery, watches, timepieces and clocks, paper, printed matter, stationery, bags, 
glassware, porcelain, earthenware, textiles and textile goods, clothing, footwear, headgear, toys, games, playthings, 
sporting articles and equipment, food and foodstuffs, drinks both alcoholic and non-alcoholic, flowers and flower 
arrangements and smokers articles; promotional services for hotels, restaurants, bars, resorts; business management of 
hotels and serviced apartments.

Cl.43;Providing temporary accommodation; services for providing food and drink; hotel services; resort hotel services; 
hotel accommodation services; hotel catering services; hotel reservation services; hotel restaurant services; provision of 
hotel venues for business exhibitions, business fairs, conferences, congresses, lectures and meetings; providing 
facilities for conducting conferences, conventions, exhibitions, fairs and holidays; rental of meeting rooms; provision of 
food and drink as part of hospitality services; providing information in the field of temporary accommodations for holiday 
travellers; restaurants; cafes; catering services; advisory, information and consultancy services relating to all the 
aforesaid; all the aforesaid services also provided on-line from a computer database or via the global communications 
network.
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Priority claimed from 07/11/2017; Application No. : 710335 ;Switzerland 

3958296    26/04/2018
[International Registration No. : 1424799]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; sunglasses, spectacles, binoculars; cases and cords for sunglasses, 
spectacles and binoculars; frames and lenses for spectacles and for sunglasses; hard cases, cases, covers and bags for 
transport for mobile telephones, for telecommunication apparatus and instruments; hard cases, cases, covers and bags 
for transport for tablet computers and for computer apparatus and instruments; hard cases, cases, covers and bags for 
transport for electronic apparatus; cards for mobile telephones; encoded loyalty cards, debit cards, credit cards; 
mechanism for coin-operated apparatus for dispensing perfumes and cosmetics; mouse pads; compact disks, CD-ROMs, 
DVDs and Blu-ray disks; USB flash drives; decorative magnets; graphic elements and downloadable ringtones for mobile 
telephones; accessories for mobile telephones, tablet computers and portable computers; selfie sticks; personal digital 
assistants; software; software applications for personal computers, portable computers, portable telephones and tablet 
computers; battery chargers; chargers for mobile telephones and for telecommunication apparatus and instruments; 
chargers for computer apparatus and instruments; chargers for electronic apparatus; headphones; luminous or 
mechanical signs; luminous or mechanical signals; scientific apparatus and instruments; apparatus and instruments for 
education and teaching; e-learning software for education and learning; recording media recorded with computer 
programs for teaching materials; apparatus for recording, transmission or reproduction of sounds or images; 
downloadable publications; electronic publications in the form of magazines and journals.

Cl.14;Alarm clocks; boxes of precious metals; jewelry cases [caskets]; busts of precious metal; key rings; clocks; 
clock cases; chronometers; dials [timepieces]; movements for timepieces; unwrought or semi-wrought precious metals; 
watches; watch bands; presentation cases for timepieces; watch chains, watch crystals, wristwatches; jewelry articles, 
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bracelets, brooches, chains, charms [jewelry], earrings; hat ornaments [jewelry], pins [jewelry], medals, necklaces, rings; 
tie pins, ornamental pins, paste jewelry, jewelry; metal key holders; fobs of metal.

Cl.18;Leather and imitations of leather; animal skins; trunks, carrying cases, suitcases and traveling sets [leatherware]; 
umbrellas, parasols and walking sticks; whips, harness and saddlery; wallets; purses (coin purses); garment bags for 
travel; bags; card holders; business card cases; music cases; vanity cases, not fitted; briefcases; handbags, backpacks, 
wheeled bags; bags for climbers and campers, travel bags, beach bags, school bags; collars or clothing for animals; 
shopping bags; bags or small bags (envelopes, pouches) of leather for packaging; key cases; attaché cases; luggage 
tags of leather; hat boxes of leather; leather laces.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; shawls; neckties; hosiery; socks; bedroom slippers; stockings; tights; beach, ski or sports 
footwear; underwear; sleep masks; uniforms; money belts [clothing].
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Priority claimed from 16/05/2018; Application No. : 1926951 ;Australia 

3958297    26/06/2018
[International Registration No. : 1424876]
TDT GLOBAL PTY LTD
PO Box 8301 South Perth WA 6151 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications (apps); charging apparatus; charging systems for battery operated 
appliances; electric apparatus for charging batteries; battery chargers; electric battery chargers; power boards, electrical 
timers and electric sockets for charging computer equipment and portable electronic devices; electrical and voltage surge
protectors; power boards, electric timers, electric sockets, power adaptors; surge protectors and related apparatus for 
protecting from power supply faults; battery chargers, power adapters, data synchronization cables, and docking stations 
for use with computer equipment and portable electronic devices; electronic remote control units (other than remote 
controls for toys); infrared remote control apparatus (other than remote control apparatus for toys); radio remote control 
apparatus (other than remote control apparatus for toys); remote control mechanisms (other than for use with toys); 
apparatus for use in access control; automatic access control apparatus; automatic access control systems; electric 
access control apparatus; electric access control systems; electrical access control apparatus; electric controlled access 
security apparatus; electrical apparatus for security purposes (other than for vehicles); electrical security apparatus, 
other than for vehicles; electrical security devices, other than for vehicles; electrically operated security apparatus, other 
than for vehicles; electronic controlled access security apparatus; electronic security apparatus for use in homes; 
electronic security apparatus for use in offices; security devices for computer hardware; security devices for computer 
software; cases, sleeves, covers, cabinets, carts, racks, and baskets specifically adapted for charging and data 
synchronization of computer equipment and portable electronic devices; cases, sleeves and covers adapted for storing 
and securing computer equipment and portable electronic devices; lockable and reinforced cases, sleeves, covers, racks, 
and replacement parts therefor, adapted for secure storage of computer equipment and portable electronic devices; 
protective covers, cases, and sleeves for use with computer equipment and portable electronic devices; data 
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communication hardware, namely, docking stations for storing, securing, charging, syncing, connecting, and transferring 
data with docked devices; data communication software, namely, computer software for docking stations; computer data 
interchange apparatus; computer hardware and software for the communication of data between docking stations and 
networked devices; computer hardware and software for monitoring usage of computer equipment and portable 
electronic devices; computer hardware and software for restricting and monitoring access to computer equipment and 
portable electronic devices.

Cl.20;Security cabinets (furniture); security boxes, not of metal; security units (furniture) of metal; security units 
(furniture), not of metal; lockable storage cabinets, lockable storage boxes, and lockable storage cabinets and boxes 
incorporating cages for secure storage of computer hardware and portable electrical devices; lockable storage cabinets, 
lockable storage boxes, and lockable storage cabinets and boxes incorporating cages for restricting access to computer 
equipment and portable electronics; cabinets, baskets and carts for storing and securing computer equipment and 
portable electronic devices; cabinets, carts, and baskets for secure storage of computer equipment and portable 
electronic devices.
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Priority claimed from 19/02/2018; Application No. : 38277 ;Andorra 

3958302    11/05/2018
[International Registration No. : 1424847]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; devices for extinguishing heated cigarettes 
and cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.

9067



Trade Marks Journal No: 1870 ,   08/10/2018           Class 99 
 

Priority claimed from 07/07/2017; Application No. : 4374821 ;France 

3958304    05/01/2018
[International Registration No. : 1424788]
ACCOR
82 rue Henri Farman F-92130 Issy-les-Moulineaux France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for accessing and managing of computer applications over a global computer network; 
communications software for electronic data exchange; computer software for electronic messaging; file sharing 
software; computer software platform for electronic messaging; computer software development tools; computer 
software for use as an application programming interface (API); downloadable mobile application featuring software for 
use in group communication; computer software and software applications, all readable or downloadable from the 
internet or via mobile communications devices; downloadable computer software for viewing and interacting with a flow 
of images, audio-visual and video content and associated text and data; data, information, audio content, video content 
and other media and multimedia content, all being readable or downloadable from the Internet or via mobile 
communications devices; all of the aforesaid goods being in connection with hotels and restaurant services, enabling 
customers to access information and services provided in hotels in order to organize their stays; computer software for 
managing hotel bookings.

Cl.35;Marketing, advertising and promotion services; promoting the goods and services of others via computer and 
communication networks; computerized file management; processing of data, signals, images and information processed 
by computers; advertising in relation to the operation and management of hotel establishments; point-of-sale advertising; 
distribution of prospectuses, samples and advertising articles; promotion and publicity; dissemination of advertisements 
and advertising matter; publication of advertising literature; dissemination of information or messages for advertising 
purposes by telephone, computer terminals or the press; publicity columns preparation; sales promotion for others; 
updating of advertising material; advertising by mail order; radio advertising; television advertising; publicity material 
rental; business consultancy and business information; business promotion of all kinds and on all media including via a 
computer communication network (Internet or Intranet) and in particular by providing privileged user cards; organization 
and management of business customer loyalty operations in particular by means of loyalty cards; business consulting 
services in the fields of travel and travel planning; providing airfare and hotel rate comparison information; organization 
of contests for commercial or advertising purposes and for employee motivation, including via a data communication 
network (Internet or Intranet).

Cl.38;Telecommunications, namely electronic transmission of data, documents, messages, graphic illustrations, 
images, audio and video content, and information; electronic message storage and forwarding; electronic messaging; 
messaging and instant messaging services via the Internet; simple message service (SMS) and multimedia message 
service (MMS) via a computer network; providing of access to software platforms and internet portals, online or 
downloadable via mobile communications devices in the fields of hotels and restaurants; communications via the internet 
and providing of access to a website allowing users to access information and book services and activities in the fields of 
hotels and restaurants for organizing their travel and holidays in hotels; providing of access to commercial transactions 
via electronic communications networks in the fields of hotels and restaurants; providing access to a website where 
users can post ratings, reviews and recommendations on events and activities in the field of travel; providing access to a 
website where users can post ratings, reviews and recommendations in the fields of hotels and restaurants; photo 
sharing and video sharing services, namely, electronic transmission of digital photo files, videos and audio visual content 
among internet users.

Cl.42;Providing temporary use of non-downloadable software for electronic messaging; providing temporary use of 
non-downloadable software for transmission of audio, video, photographic images, texts, graphics and data content; 
providing application programming interface (API) software for use in electronic messaging and transmission of audio, 
video, photographic images, texts, graphics and data content; Platform as a service (PAAS) featuring computer software 
platforms for electronic messaging and transmission of audio, video, photographic images, texts, graphics and data 
content; providing temporary use of non-downloadable computer software for processing electronic payments; providing 
non-downloadable e-commerce software to allow users to perform electronic business deals via a global computer and 
communication networks; providing an application programming interface (API) to allow users to perform electronic 
business deals via a global computer network; Platform as a service (PAAS) featuring computer software for electronic 
business deals; professional consultancy not relating to the conduct of business concerning computer systems and in 
particular hotel reservation and management programs; design and maintenance of computer programs and systems for 
hotel reservations and management assistance via the providing of databases; setting of computer software parameters 
for others in the field of hotels; rental of computer software in the field of hotels; technical project studies for installing a 
hotel booking system on the Internet.

Cl.43;Hotel services, providing of food and drink; temporary accommodation; hotels; travel agencies, namely booking 
hotel rooms for travellers and temporary lodgings; travel agency services, namely, booking of restaurants and meals; 
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providing information relating to hotels, temporary accommodation and restaurants; reservation, loan and rental of 
rooms, lounges, conference and meeting spaces; reservation, loan and rental of rooms, lounges and spaces for seminars, 
banquets, cocktails and receptions; consultancy (non-business) in the fields of hotels and restaurants; stay organization 
services.
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Priority claimed from 02/02/2018; Application No. : 30 2018 101 276.0 ;Germany 

3958305    12/07/2018
[International Registration No. : 1424646]
UNGERER Technology GmbH
Kandelstrasse 20 75179 Pforzheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Metal working machines, in particular straightening machines for sheets, strips and profiles; flying shears (electric) 
for cutting strips; cut-to-length and slitting machines for sheets; stretching and bending straightening machines, levelling 
machines, rewinding machines and mechanically driven rewinding devices.

Cl.9;Electrical and electronic equipment, apparatus and instruments, control apparatus and measuring instruments; 
programmed machine-readable data carriers and data processing devices for electronic controls and computer controls 
of machines and machinery, all aforementioned goods, in particular for metalworking machines, in particular 
straightening machines for metal sheets, strips and profiles, for flying shears (electrical) for cutting strips, for cut-to-
length and slitting machines for metal sheets, for stretching and bending straightening machines, for levelling machines 
as well as for rewinding machines and mechanically driven rewinding devices; all aforementioned goods as far as 
included in this class.
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3958312    13/03/2018
[International Registration No. : 1424626]
Start-Rite Shoes Limited
Peachman Way, Broadland Business Park, Thorpe St Andrew Norwich, Norfolk NR7 OWF United Kingdom

Proposed to be Used
IR DIVISION
Cl.10;Orthopaedic apparatus; orthopaedic hosiery; orthopaedic footwear; orthopaedic insoles; orthopaedic soles; 
orthopaedic foot cushions; orthopaedic inserts for footwear; orthopaedic implants made of artificial materials.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas; parasols; walking 
sticks; key cases; briefcases; boot bags; bags; calling card cases; all purpose sports bags; credit card cases; business 
card cases; luggage; fitted belts for luggage; rucksacks; knapsacks; trekking bags; travelling bags; handbags; shoulder 
bags; pouches; sunshade parasols; backpacks; suitcases; carry-on bags; tote bags; beach bags; overnight bags; 
overnight cases; cases for keys; record bags; cases for travel kits [not fitted]; travel kit bags sold empty; duffel bags; 
duffel bags for travel; sports bags; gym bags; toilet bags; belt bags; shoe bags for travel; airline travel bags; camping 
bags; student bags; fastenings for bags, straps for bags; parts and fittings for all the aforesaid goods; luggage straps; 
straps for knapsacks, packs, satchels, schoolbags and for other load carriers; carrying devices for babies and children, 
being slings and harnesses; luggage trunks; holdalls; all-purpose carrying bags; wallets; leather wallets; pocket wallets; 
purses; hip pouches; travelling cases; vanity cases sold empty; document cases; canes.

Cl.25;Clothing; footwear; headgear; children's footwear; children's clothing; children's headgear; infant's footwear; 
infant's clothing; infant's headgear; articles of clothing, including T-shirts and sweaters, shirts, articles of sports clothing; 
jackets, stockings, socks (for wear), panti-hose, tights, pants, trunks, shorts, jeans; boots, bootees, shoes, knee-boots, 
half boots, home-worn footwear, soles, thermal insulating insoles, sandals, and slippers and parts of all the 
aforementioned goods included in this class.

Cl.35;Advertising; business management; business administration; office functions; accounting; accounts (drawing up 
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of statements of -); the bringing together for the benefit of others of a variety of footwear goods and products enabling 
customers to conveniently view and purchase those goods in a department store, wholesale outlets and in a retail 
footwear store, from a footwear catalogue by mail order or by means of telecommunications or from an internet web-site 
specialising in the marketing of footwear; provision of space on web sites for advertising goods and services; business 
advisory and information services provided on-line from a computer database or the internet; administrative processing 
of purchase orders; advertising by mail order; business information; business inquiries; business management and 
organization consultancy; business management assistance; business management consultancy; shop window dressing; 
business and management advice; compilation and provision of trade, business price and business statistical 
information; compilation of statistical information; compilation of commercial information into computer databases; 
provision of business statistical information; providing of business, marketing, commercial or customer information and 
compilation of information into computer databases; preparation of business reports, commercial reports and marketing 
reports; compilation of business reports; advertising services, business administration, marketing and marketing 
planning; advisory and consultancy services relating to marketing, marketing assessment services; business planning 
and development, services relating to stock control and stock management; setting up, organisation, administration, 
operation and supervision of customer loyalty, sales, incentives and promotional activity schemes and advice, 
consultancy and information services relating to such services; business management, including assistance and advising
for the establishment and management of retail stores; provision of space on websites for advertising goods and 
services; business advisory services, promotional services and information services relating thereto; direct mail 
advertising; distribution of promotional material; marketing services; business management of retail outlets; online retail 
services relating to clothing; retail services relating to sporting goods; online retail services relating to handbags; online 
retail services relating to luggage; mail order retail services for clothing; retail services in relation to headgear; retail 
services in relation to footwear; retail services in relation to luggage; retail services in relation to bags; retail services in 
relation to umbrellas; retail services in relation to clothing; online retail store services relating to clothing; mail order 
retail services for clothing accessories; retail services in relation to fashion accessories; retail services in relation to 
clothing accessories; mail order retail services connected with clothing accessories; administration of the business 
affairs of retail stores; presentation of goods on communication media, for retail purposes; retail services connected with 
the sale of clothing and clothing accessories; online ordering services; customer loyalty services for commercial, 
promotional and/or advertising purposes.
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3958315    01/06/2018
[International Registration No. : 1424802]
HARDIS GROUPE
34 Rue de la Tuilerie F-38170 SEYSSINET-PARISET France

Proposed to be Used
IR DIVISION
Cl.9;Software for video/image capture; software for processing logistics data; indoor positioning apparatus.

Cl.12;Drones.

Cl.35;Inventory management services.

Cl.39;Logistic services in warehouses or stores.
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3958319    19/07/2018
[International Registration No. : 1424860]
Bekiyants Sergey
21 Riverside ln Holmdel NJ 07733 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic currency converters.

Cl.36;Currency exchange services; Currency trading; Business finance procurement services; International collections 
finance, open account finance and supply chain finance, namely, the settling of international and commercial transactions 
through obtaining the proceeds of a sale in cash or in exchange for formal debt instructions; On-line real-time currency 
trading.
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3958323    19/07/2018
[International Registration No. : 1424620]
Nano Global Corp.
1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 07/04/2017; Application No. : 016568222 ;European Union 

3958328    18/09/2017
[International Registration No. : 1424621]
De Beers UK Limited
20 Carlton House Terrace London SW1Y 5AN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Instrument for screening, grading, identification, observation, measuring, testing, checking, analysis of gemstones 
by capturing images of fluorescence and phosphorescence emitted by gemstones in single, batches or mounted jewellery 
for testing is the gemstone is natural diamond, man-made stone, laboratory grown or laboratory created stone.

Cl.42;Gemmological services, namely screening, grading, identification, observation, measuring, testing, checking, 
analysis of gemstone by capturing images of fluorescence and phosphorescence emitted by gemstones.
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